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@eneral ' discussion of the General Budget. 1533.
Indian Finance Bill—
Motion to consider. 2316.

Motion for Adjustment re—

1701 Communal tiot af Cawnpore.  2882. =
Summary trial and execution of Habib Nur at Peshawan 11208.

. hio 121659091 08

" Motoin re consideration of the Par.xamentw P ers, in mnnechon

ety w1tb the Indian Round Table Conference, 1466 1673, 1687-

> nevs “
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ABDUL QAIYUM, NAWAB SIR SAHIBZADA—eontd. : i

Motion to reduce Demand for—
““ Army Department ** ye—
Military expenditure. 1823.
“* North-West Frontier Provinee »’ re—
Retaining Regulation, No. IV of 1901 and other Regulationg in
the North-West Frontier Province. 1893-95.
Oath of Office. 859.
Question  (Supplementary) re—
Adoption of the Zaildari system in the North-West Frontier Pro-
vinee. 1070.
Election of Municipal Bodies in the North:West Frontier, Pro-
vince. 1407.

ABDUL WARRIS—

Question r¢ arrest of Gulam Mohammad and ——. 222.

ABDULLA, MAULANA—

Question 7 date of arrest and detention of Lala Shanker Lal and
222.

ABDULLA JAN, KHAN SAHIB—

Question r¢ arrest and release of —— at Charsadda. 1715-16.

ABDUR RAHIM, STR—

Allegations of partiality on the part of the Chair. 2530.
Appointment of to the Committee on Petitions. 1497.
Bengal Criminal Law Amendment (Suppl tary) Bill—
Motions to consider and to cireulate. 88-89.
Code of Criminal Procedure (Amendment)  Bill—(Amendment of
section 144)—
Motions to refer to Scleet Committee and to civeulate. 847-49.
Disposal of publie business after the walk out of a section of the
House. 2606, 2608, 2610, 2614.
Indian Pinance Bill—
Motion to consider, 2273-78.
Consideration of Schedule TT. 2459-60.
Consideration' of Schedule TV, 2649-51, 2713-14, 2715.
Consideration _of Schedule TV, Part I, as recommended by His
Excelleney the Governor General. 2749-51
Motion for Adjournment re—
Acgté%n taken against the General Councxl of Burmese Assocmj;mnl.
Snmmary trial and execution of Habib Nur at Peshawar. 1213-16.
- Motion ye—
Consideration of the Parliamentary Papers in conﬁectlon with the
Indian Round Table Conference. 1438-4

Segt;gsneﬂf arrived at between Government and the Congress.
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ABDUR RAHIM, SIR—contd.
Motion to reduce Demand for—
¢ Executive Couneil ™’ re—

Negleet to effect substantial retrenchment in all departments.
1739-40.
‘¢ Foreign and Political Department 7 pre—
Practical exclusion of Indians from the Foreign and Political
Department. 2035.
““ North-West Frontier Provinee '’ re—
Retaining Regulation No. IV of 1901 and other Regulations in
the North-West Frontier Province. 1895-98.
* Railway Board '’ re—
Indianisation of the Railway Board. 1270-71.
Representation of Muslims in Railway services. 1245-48.
Oath of Office. 2.
Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. 61-62.
Question (Supplementary) re—
Alleged ill-treatment of volunteers of the Khudai Khidmatgar
movement in Charsadda. 1236.
App;intment of local bodiss in the North-West Frontier Provinee.
562.
Demolition of a t erceted by the Municipal Committee of
Peshawar and imprisonment of Mr. Allah Baksh Yausifi. 1235.
Publication and ecirculation by the Inspector General of Police of
an account of the Peshawar riot. 1234,
Release of Maulana Abdul Ghaffar Khan of the North-West
Frontier Province. 964
Reported security scheme for railway stations. 792,
Treatment of (longress volunteers in, Charsadda. 1405.
Resolution re policy of repression. 640-42.
Salt (Additional Tmport Duty) Bill— ?
Motions to comsider and to cirenlate. - 2838, 2859-60.
Separation of Burma from India (Disenssed under the Indian
Finance Bill). 209496, 2098.
Statement regarding proposed confidéntial ~‘meeting with His
Excellency  the Commander-in-Chief. 2435-36. f
" ABOTITION OF CAPITAL PUNISHMENT BILL— )
See “ Bill(s) . : YA
ACCTDENTS—
Question re— 5
—— cansed by militarv lorries in Peshawar Cantonment. 2133,
— on the Forest Ropeway Work at Thal. 1103. AT A
: Tnaquiries into railway ——. 1230,

2 ‘Railway ——. 464-65. %o

. -~
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ACCIDENTS—contd.
Question re—conid.

Refusal of facilities to office-bearers of the Bengal and North
Western Railwaymen’s Association to investigate measures for
prevention of —— in railway workshops. 2344.

ACCOUNTANCY BOARD—

Question re establishment of an Indian 335.

ACCOUNTANT(S)—
Guestion re—
appointed by the Railway Board. 2212-13.

Appointment ‘of a Muslim —— in the Delhi Gereral Post Office.
2052-53.
Appointment of —— in the Government of Tndia Pross, Aligarh.
2209-10, 2593.
Appointment of -—— in the office ‘of the Controller of Railway Ac-
counts. 1965-69. .
N Appointnient . of —— in the, Posts and Telegraphs. Department.
3 877.
Communities represented by elerks and in eertain Post Offices.
794,
- Duties and pay of Postal ——. 346-47.

« Examinations open to 531,

3 nBeormtmen,t of —— by the Controller of Railway Accountsand the
- Chief Commissioner of Railways. 1722.23.

Recruitment of —— to the Caleutta Offices of the Printing and
Stationery Department. 2063.

ACCOUNTANT GENERAL—

Question re—

Appointment of Sikhs in the Military ———’s Office. 626.
Appoiqtments in the office of the Deputy , Posts and Telegraphs,

I i 824,

Distribution of work in the office of the Deputy ——, Posts and Tele-
wil graphs, Delhi. 624-25.

Recruitment to the office of the —— Central Révenues, and the -
Pay and Acecounts Office, Delhi, - 1486. SO EOTERE

ACCOUNTANT GENERAL, CENTRAL REVENUES— ;
Question re appointment of Muslims to the elerical establishment of

the —, 1710-11, 5
BT ‘ s
ACCOUNTS— i1 4 e B 30 o il
Demand for Grant in respect of separation of —— from'.;Audit.
2038. 3 o
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T Lp—

ACCOUNTS DEPARTMENT—

Question re—
Additional selection grade appomtments in the —— of the Bombay
General Post Office. 1399
Administrative appointments in the Railway ——. 2211-12.
Appointments in the —— of the East Indian Railway. 1969.
Publication of figures of —— of Railways. 566.

ACCOUNTS OFFICE(8)—

Question re—
Alleged anti-Muslim policy in the Railway Clearing ——, Delhi.

Allowances of eclerks in Railway Divisional —— at Karachi and
Quetta. 167-68.

Appointment of Muhammadans in certain 2072-73.
. Appointment of Muslims in in railways. 565-66.
Appointment of Muslims in eivil —= 729-30.
Appointment of Si
Appointments in Railway 728-29,
% Attendance of employees of the Railway Clearing —— at lectures
and meetings arranged by the Congress. 1007.

Death, sickness and retirement of clerks of the Railway Clearing
, Delhi. 1409-10.

Grant of compensatory allowanee to certain elerks in Divisional
in Karachi and Quefta. 169-70.

(irievances of the Railway Clearing —— staff at Delhi. 140809

Lack of Muslims in the Railway Clearing 1081-83.

Muslim elerks in the Rates Register Branch of the Railway Clear-

o
o

ing —.

]\on-grant of leave in the machine section of the Railway Clear-
ing

Partlclpatmn of employee.s of the Railway Clearing —— in anti-
Government demonstration. 1006-07.

Reeruitment and pay of clerks in the Divisional —— of the North-
Western Railway. 167

Recruitment of clerks to ——. 1404.

Recruitment to eertain ——. 1062 ! 2

Representation of Muslims in ——.  709-10; 1710.

Retention of Muslims on reduction of staff of —— and Audit

Offices in Delhi. 1711
ACCOUNTS SERVICE—

Question re— bt s

A sk "

avotad and. tions in the Indian Rallway‘ sl 2211
Rapresentatlon of 'Mtslnm in the Subordinate ——. 1710-11.
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ACHESON, MR. J. G.—
Motion for Adjustment re summary trial and execution of Habib Nur
at Peshawar. 1216-19.
Motion to reduce Demand for—
‘‘ Foreign and Political Department *’ ye—

Practical exclusion of Indians from the Foreign and Political
Department. 2036.

*“ North-West Frontier Province *’ pe—
Retaining Regulation, No. IV of 1901 and other Regulations in
the North-West Frontier Province. 1887, 1889, 1892-93.
Oath of Office. 129.
Statement Taid on the table by —— pe the construetion of a children’s
ward in the Peshawar Hospital. 1432, 2076,
ACT(8)—
Child Marriage Restraint—
Question re—
Exclusion of Muslims from the operation of the ——. 696,
Prosecutions under the ——. 302-03, 464.
Criminal Law Amendment—
Question re acquittal of Mr, Asaf Ali and Mr, Faridul Haq Ansari

convicted under the 394-95.
Foreigners’—
Question re operation of the ——. 297-98.
House A dation A dment
Question re the ——. 992.93, ¢
Income-tax— e
Question r¢ carrying forward of losses under the —— . 336.
Indian Railway (Amendment)—
Question y¢ the ——. 790.
Indian Succession—
Question r¢ application to Berar of the 996.
Press—
Quﬁi(t)mn re inadequacy of the provisions of the —— of 1910,
Queséisc:ln re supply to Members of copies of —— being amended.

Sale of Goods—

Question re_application to Berar of the — . 995-96, :
Sarda—

Question re—
Amendment of the 312.
Cireular ye application of the ——, 995, g
Steel Protection— =

i Question rg quantity of steel and iron imported into Tndia before
and after enactment of the ——. 718:19, 1padt
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— by His Bxcellency the Viceroy to Members of the Council of
State and the Legislative Assembly. 2787-89.

— by His Excellency the Viceroy to the Members of the Legislative
Aisemblv 43-50.
ADFOURNMENT(S)—
Motion for re—
Action taken against the General Council of Burmese Assoeiations.
796, 817-34.
Leave granted by the Honourable the President. 796.
Communal riot at Cawnpore. 2834-35, 2874-97.
Leave granted. 2835.
Death sentences passed in connection with the Sholapur riot. 4-5.
Withdrawn. 5.

Failure to preserve law and order in the Pegu division and Toungu
distriet of Burma. 2900.

Leave refused. 2900.
7 Murder of Muslims at Mochi in the Mirzapur Distriet. 2433-34.
Leave refused. 2434.

Summary trial and execution of Habib Nur at Peshawra. 1160,
1205-24.

Leave granted. 1160.
Adopted. 1224,
Formation of a Board for the —— of the Posts and Telegraphs

Department. 775.
Land Revenue in Madras. 256-57.

ADMINISTRATIVE AREA—

f ADDRESS—

Question re reshuffing of the —— of State-owned Railway. 564.
ADMINISTRATION COMMERCIAL TLINES-WORKING' EXPENSES
(RAILWAYS)—

Demand for Excess Grant. 981
ADMINISTRATION OF AGENCY SUBJECTS—
Demand for Excess Grant. 980.
ADMINISTRATION OF JUSTICE—
Demand for Grant. 2039.
Demand for Supplementary Grant. 984.
4 ADMISSION CARDS— ETY D
Question re— 574

 —— issued for the inaugural eeremomes of New Delhi. 1152-53.
Tssue of —— for the inaugural ceremonies of New Delhi.. ~1158-59.
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ADVANCES— N

Demand for Supplementary Grant in respect of Loans and —— bear-
ing Interests. 2781-82

ADVISORY BOARDS—
Question r¢ —— on Railways. 459.
ADVISORY COMMITTEE (S)—
Question re—

Arrangement of in cantonments. 348.
Meetings of 867.

Resolution re appointment of an —— on Retrenchment. 3004-17.
ADVISORY COUNCIL FOR RAILWAYS—

1433.
AERTAL COLLEGES—

Question pe establishment of military, naval and for Burmans,
1411.

ABRODROME—
Question re— i
Appointment of a Muslim as —— clerk in the Civil Aviation Office.
2498,
Estimated cost of the projected at Chittagong. - 384-85.
Provision of flying. practice for Indian —— Officers. 2594.
AEROPLANES—
Question r¢ —— hovering over Bardoli. " 701.
AFRICA—
Question re— -
Appointment of a Trade Commissioner in East —— 492,
Appointment of Trade Commissioner in Turkey, ——— and Japan,

Diffieulties of deck passengers travelling between: Bombay andf
East w492
= . Indian representation before the Joint Parliamentary Committee on
East —— 493-94.
Status of Indians in East ——  715-16.
AGE OF CONSENT COMMITTEE—
Question re report of the — -, 283-84,
AGENCY SUBJECTS—

Demand for Grant in respect of payments to Provmcm.[ Governmenh
on account of administration of —=—; 20

AGENT(S)— 2AHAD * ZTHICTA
Questlon re—

= e Appomtment of ‘an Tndian Secretarv to the —— of the East Indian
A0 501 Railway. 2330, - e
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AGENT (S)—contd.

Question re—contd.
Distress of Extra-Departmental Postal ——. 2201,

AGGARWAL, MR. JAGAN NATH—

Cantonments (Amendment) Bill—

Consideration of clauses 7 and 8. 518-19.
Election of to the Standing Finance Committee, 51, 2789.
General discussion of the General Budget. 1540-45.
General discussign of the Railway. Budget. 1050-53.
Indian Finance Bill—

Motion to consider.  2173-79.

Consideration of Schedule IV. 2680-81,

Motion to reduce Demand for—
‘“ Army Department ** re—
Military Expenditure. 1796-1803.

** Railway Board ™" pe—

Indianisation of the Railway Board.  1268-69.
Indianisation policy in the railways, 1300-01.
Oath of Office. 15.

Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. 55-56. Y
Question re— ’ : :
Adlzginiz%rntiun of building and dvainage bye-laws in New Delhi,
9-40,

Allotment of tbungalows in the Mayo Gardens, Lahore, to junior
officers. 2416,

Appointment of railway apprentices trained at the Moghalpura
Engineering 'College, Lahore. 329.

Appointment of Superintendent of Edueation, Delhi and Ajmer-
Merwara. 477-78. 1

Arrest of Messrs. Virendra and Thsan Elahi. 1420-21. "

Bungalows for junior officers at divisional headquarters of the North
Western Railway. ' 2415-16.

Card and metal passes on railways. 2414-15.
Carrying out the terms of the political settlement, 2723-24.
Closing of a gate leading to the Gujrat railway station. 2725-26.

- Exclusion of several resolutions from the agenda of a meeting of

the Ambala Cantonment Board. 1151-52.

Expansion of civil aviation in India. 325. :
Expulsion of certain persons from Kirkee Cantonment. 991-92,
Gr;.;st of Commissions in the Indian Veterinary Corps to Indians.
House Accommodation Amendment Act. 992-93.

Inadequate drainage in Cawnpore Cantonment, 993,
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AGGARWAL. MR JAGAN NATH—contd,
Question re—contd.

Interception of a telegram sent by Mr. Makhhan Lal, when expelled
from Jubbulpore Cantonment. 2416-17.
Introduction of an eleeted Board for Shahjahanpur Cantonment.

2417.
Leave rules for journeymen mechanies on the North-Western Rail-
way. 329.

Persons expelled from Ambala Cantonment. 991,

Probationary period of reeruits of the superior revenue establish-
ment of State Railways. 1227,

Provident Fund for apprentice mechanies on the North-Western
Railway. 328-29.

Raeial diserimination in recruitment to the Mechanical Branch of

the North-Western Railway. 328,

Railway Officers’ Rest House at Simla. 1243,

Railway passes for Anglo-Indian and Indian upper subordinate
railway staff. 1229,

Railway passes of junior gazetted railway officers, 1228,

Recruitment of Indians as foremen in the Carriage and Wagon
Shop at Moghalpura. 330.

Reernitment of Indians as M:chanical Emgineers on Railways.
329-30.

Rents of bungalows for officers at divisional headquarters of the
North-Western Railway. 2415,

Return of sites to house-owners in Cawnpore. 993-94.

Transfer of certain clerks from the Railway Board’s Office to the
Office of the Controller of Railway Accounts. 2064-65.

Transfer of the District Judge of Dera Ismail Khan from that dis-
triet. 272425,
Question (Supplementary) re—
Acquittal of Mr. Asaf Ali and Mr. Faridul Hag Ansari, convieted
under the Criminal Law Amendment Aet. 394,

Arrest of Mr. Virendra, a student of the Foreman Christian College,
Lahors, 1491,

Cost of the Meerut conspiracy case. 490-91.
Transportation for life of Pandit Jagat Ram. 1401-02,

Resolution re amendment of Legislative Assembly Electoral Rules.
418-19.

Special Marriage (Amendment) Bill—
Motion to consider. 592-95, 601.

AGREEMENT-—

Question re termination of the —— with the Bengal and North-West-
ern Railway. 177-78.

AGRICULTURAL COMMUNITY (IES)—
See *“ Communify (ies) .
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AGRICULTURAL DEPARTMENT—
Question re employees of the —— in Bombay Presidency. 1493-94.
AGRTCULTURAL IMPROVEMENT—
Question re prizes for 1155.
AGRTICULTURAL PRODUCE—
Motion to reduce Demand for ‘‘ Customs ’” y¢ not taking steps to raise
the price of ——. 1955-56.
AGRICULTURAL RESEARCH—
Election of Members to the Governing Body of the Imperial Couneil
of ——. 1431, 2078, 2137.
Motion e election of Members to the Governing Body of the Imperial
Council of . 26-33,
Question re activities of the Council of ——. 2585-89.
AGRICULTURAL RESEARCH INSTITUTE—
Question r¢ —— at Pusa. 1559-60.
AGRICULTURE—
Demand for Grant. 2041.
Question ye improvement of ——.  1560.
AGRICULTURIST(S)—
Question re—
Admission of non- —— to an agricultural examinati 2353.
Alleviation of the distress of ——. 332-34.
Mass education of 2209.
AHMED, MR. K—
Code of Criminal Procedure (Amendment) Bill—(Amendment of
section 144)—
Motions to refer to Select Committee and to cireulate. 936, 938.
Disposal of public business after the walk out of a section of the
House. 2611-12, 2619-21.
Election of to the Standing Finance Committee. 51.
Expxéeﬁiglsls of regret by on the death of Pandit Motilal Nehru

Expressions of regret by —- on the death of Sir Jamsetjee Jeejee-
bhoy. T742-43.

(feneral discussion of the Railway Budget. 1009, 1010, 1016.

Indian Finance Bill--
Consideration of  Schedule IT. 2547, 2561.
Consideration of Sechedule TIT. 2623-25,

- Motion for Adjonrnment re—
Co;éx;runal riot at Cawnpore. 2880, 2881, 2887, 2888, 2891, 2895,
Sﬁ;gullgary trial and execution of Habib Nur at Peshawar. 1205,
£ 3 B '
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AHMED, MR. K.—contd.
Motion for Adjournment re—contd.

Consideration of the Parliamentary Papers in conneetion with the
Indian Round Table Conference. 1656.

Election of a Committee to consider propsoals on the qalt industry.
212,

Election of Members to the Court of the Delhi University. T747-
49.

| Election of Members to the Standing Committee on Emigration.
| 977,

i p

j Motion to reduce Demand for ‘‘ Railway Board '’ r¢ representation of
| Muslims in Railway services. 1194, 1195, 1196, 1250, 1252.

| Oath of Office. 2.

Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. 70-71.

Question (Supplementary) re—

Acquittal of Mr. Asaf Ali and Mr. Faridul Haq Ansari, cinvicted
under the Criminal Law Amendment Act. 395,

Allotment of seats for the people’s fair in Delhi. 1099.

Apyéoixétment of local bodies in the North-West Frontier Province.
561-62.

Appointment of Muslims in the office of the Director of Civil Avia-

‘ tion. 2493-97.

Cancellation of passport granted to Rev. U. Ottama. 2485-86.

Customs duty. 2824.

Disposal of buildings formerly used by Distriet Oplmn Officers,

1096-97.

Election of municipal bodies in the North-West Fronher Province.
1407.

Establishment of a Co-operative Training Imstitute at Bolpur at
Gosaba. 1001.

Expenditure incurred on the inatgural functions in New Delhi.
1418-19.

Facilities for booking of goods at New Delhi railway station. 2830.
Franchise of Indians in Ceylon. 159-60.

Freight rates for the transport of wheat. 1094.

Gazetted officers in the Shipping Offices in Caleutta. 1078-79.

Grant of facilities to Indians visiting sugar factories in Java.
1156.

Mg;la_m representahon in the Posts and Telegraphs Depnrtment.
T2.

Participation of employees of the Railway Clearing Amonnta Office
in anti-Government demonstration. 1006,

Persons convicted in the Lahore Conspiracy Case. 906 907.
Police lathies. 1159.
Policy of colonising the Andamans wtih Moplahs. 2499.2501.
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F 1 AHMED, MR. K.—contd.
Question (Supplementary) re—contd.
Provision of warm coats, ete., for telepgraph and telephone line staff
in the Bihar and Orissa Cirele. 1157.
Quzasl(i)gcations of employees of the Government Power House, Delhi.
Release of Maulana Abdul’ Ghaffar Khan of the North-West
Forntier Province. 964
Report of the-Tariff Board on the question of protection to the
Morarji Chemical Works. 2826, 2827. -
Representation of ryotwari Jandholders in the Legislatures. 163.
Separation of Burma from JIndia. 166.
Separation of the Executive from the Judiciary. 1414, 2489-90.
Steel used for bridges on the Bengal-Nagpur Railway. 1395-96.
The people’s fair in Delhi. 1098.
Thumb impressions of political prisoners. 298,
Tiekets issued for the inaugural eeremonies of New Delhi. - 903, 90%.
Treatment of Congress volunteers in Charsadda. 1405.
Resolution re— f
3 Additional payment for rails to the Tatd Tron Steel Company.
2969, 2971, 2973. X
Amendnient of Legislative -Assembly Blectoral Rules. 414-16, 418,
419, 422, 424, 426. : 2
Appointment of an Advisory Committee on Retrenchment. 3009,
3010, 3014, 3016.
Policy of repression. 631.
Salt. (Additional Tmport Duty): Bill—
Motions to consider. and -to. cireulate  2843..
Special Marriage (Amendment) Bill—
Motion to eonsider. 576, 578, 581, 582, 583, H84.
Wheat (Tmport Duty) Bill— .
Motiens to consider and to circulate. 2908, 2909, 2910, 2911, 2982,

: ATR MATL—

{ Question ye— !

P! Delay in inauguration of the Indian —— Service. - 232.
i § Tnauguration of an Indian State Service. 231

f Machines used for the the Indian — Service. 232.

AIR SERVICE— :
_ Question ye refusal of permission to Tmperial Airways to run an -——
. in India. 231
AJMER—

£ Y {uestion re— i
Abnormal infantile death-rate in and Beawar. 2195.°
Appointments in  the Carriage and Wagon Department of tha

Bombay, Baroda and Central India Railway at st ST 2825,

LOOLAD
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AJMER—contd. : b AUPS
Question re—contd.
Appointments of Indians in the (larriage and Wagon Shops! of the
Bombay, Baroda and 'Central India Railway at - 3505.
¢1 Diwanship -of] the Durgah Khawajah Saheb in 1239-40.
Fitters and carpenters promoted to clerkshxm on the Bombay,
Baroda and Central India Railway at 2325-26.
Hardships of pilgrims to —. 738!

Number-of workmen and muster clerks, ete.,-at the Carriage and
Loeco. Shops at ——." ' 2326.

-

Pay of elerks at the Railway Carriage Shops at 2326.
Transfer to ‘. C *’ Class of ‘‘*A?7 Class prisoneérs in the —— Central
Jail. : 550.
AJMER-MERWARA—

Demand for Grant. 2045,
(Question re—

Appointment. off Superintendent of Bduecation Delhi and ——.

477781

Grants for education, ete., given to the North-West Frontier Pro-
vinee and 2193-94 ¥

Introduetion of compulsory primary education in ——. 2194-95,

AJMER-MERWARA COURT-FEES (AMENDMENT) BILL—
See ** Bill(s) "
AKALPOSH—
Question re the —— post office. 2833
ALEXANDER, MR. W— !
Motion to reduce Demand for *‘ Railway Board ' re construetion of
a new railway between Kollengode and Cochin. 1262.
Oath of Office. 2.
ALIGARH—
" Question re—
Alleged rumning of a private press at Simla by the Head clerk,
Government of India Press, ——. 2329
Appointment of an acecountant in the Government of India Press,
—= 1 2209-10,. 2593.
Appointment of foreman printer in the Government of India

Press, ——, 2211,
Dng.g(lya-ailof waste paper from the Government of India Press, ——.
Qu;ggémnms of the Superintendent of Post Oﬂice,——vaimon.

Representation of Muslims in the clerical establishment of the
Government of India Press,——. 2593,

ALPIOKE—
“ Question re]z(z)pgointment of Muslims in the Government Test House,
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ALLAHABAD —
Question re—

Complaints, against Khan Sahib S. M. Yusif Quraeshi, Superin-

tendent, Railway Mail Service, —, of communal bias against

Hindus. _2959-60.
Detenhon at the —— Post Office of packets of the Bhavishya.

Faelhtles of Railway Mail Service Officials at —. 2634-35.

- ALLAHABAD DIVISION—

Question re—
Appointment of a Muslim Controller in the —— of the REast
Indian Railway. 1965,
Appointment of Muslim guards in- the
Railway. 1964-65.
Pay, of teachers in the Bast Indian Railway High Schools of the
1965.

of the Bast Indian

ALLAH BAKHSH KHAN TIWANA, KHAN BAHADUR MALIK—
Qath of Office. 4. ‘
ALLAH BAKSH YUSIFI, MR.—
Question ‘re deniolition’ of & monument erected by the Munieipal
Committee of Peshawar and imprisonment of ——. 1234-35.
ALL-INDIA RAILWAY TIME TABLE—
Bee “Time Table *".
ALLOWANCE(S)—

Demand for grant in respect of ‘' Staff, Household and-——of
the Governor General . 2017.

Motion to reduce Demand for—
‘“'Staff Household and of the Governor General ’’ re Hill

Jjourney and reduction of extent of the Simla exodus.
2021-31.
Request to the Viceroy for some voluntary surrender of emolu-
ment, for the needed retrenchment. 2031-33. A
Room for ideration reduecti 2017-21.

Question re—

and privileges of officers of the Indian Territorial Force.
2824-25.

—Zaé flor certain postmen in the Madras, General Post Office.

—— for .Workers il; the East Indian Railway Press, Cnlcuftil fdr
work in connection with the Railway Conference. 694.
——of apprentices at the Kharagpur Railway Workshops. ~'462.
5 ~— of clerks in Railway Divisional Aceou ts
and Quetta. 167-68. R

. _.9950;‘ Medf'cal Officers at the Indian Military Hospitd, ﬁqemt.

i
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ALLOWANCE(S)—contd.
Question ye—contd.
paid to Government servants. 970.

Curtailment of special —— to Government servants of non-Asiatie
© domicile. 502-03.

Daily —— of Traffic Inspectors on the Bast Indian Railway.
2419.

Grant of compensatory ——to certain eclerks in Divisional Ac-
counts Offices in Karachi and Quetta. 169-70.
House rent for Sub-Postmasters in Bombay. 1398.

House rent of Government of India ministerial staff at
Simla. 2634.

Motor car of the Medical Officer in charge of the Cantonment
General Hospital, Meerut. 995.

Pay and of peons of the Karachi Custom House. 2053-54.
Rates of travelling for duftries in’ certain Departments.
877.

Simla rent ——. 2627-28.

Travelling for record suppliers and duftries of ‘the Imperial
Record Department. 2899-2900.

Travelling—— of Members of the Legislatures. 1413,

Travelling —— pald on transfer to certain duftries and record
suppliers. 2066.
Travelling paid to witnesses before the

Haj Inguiry Com-
mittee. 1855-56. s
ALLOWANCES AND PENSIONS, SUPERANNUATION—
Demand for @rant. 2044, St g
AMALAPURAM—
Question re pay of the Sub-Postmaster,
AMBALA—
Question ye—
Discharge of Cantonment Fund employees  at ——_ 90809,
Election of Members to. thie —— Cantonment Board. 1430,

Exclusion of several resolutions from the agenda of a meeting of
the ——Cantonment Board. 1151-52.

Extension of the term of the Cantonment Board. 345,
Introduction of compulsory and free

Sub-Post Office. 2516.

primary edueation in ——
Cantonment.  343-44. 3
Persons expelled from —— Cantonment. 991,
AMNESTY—
Question re grant of an'—— to political ‘prisoners. 311,
AMRAOTI— q

Question re traffic lost by the Great Indian Peninsula Rail ?
—.  2070-71. o ) priong e

ANDAMANS— y
Question re poliey of colonising the —— with Moplahs. 2499.2501.
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ANDAMANS AND NICOBAR ISLANDS—
Demand for Grant. 2045. -
Demand for Supplementary Grant. 986.
ANGLO-INDIAN (S)—
Question re—
Complaint against the European and — employees at the Nasik
Road Security Printing Press. 544-45.
Percentage of and Indians in certain appointments in the
Posts and Telegraphs Department. 1102.
Political activities by —— and European railway servants. 253.
Railway passes for ——and Indian upper subordinate railway
staff. 1229.

ANKLESARIA, MR. N. N—
Code of Criminal Procedure (Amendment) Bill—(Amendment of

section 144) —
Motion to circulate. 837-41.
Clongratulations by —— to Sir Tbrahim Rahimtoola on his election

as President of the Legislative Assembly. 42.

Election of —— to the Central 'Advisory Council « for Railways.

1497.

Election of —— to the Salt Industry Committee. 569
Indian Finance Bill— . ;

Motion to consider. 2225-33, 2234, 2292.

Motion to reduce demand for ‘* North West Frontier Province ' s
retaining Regulation No. IV of 1901 and other’ Regulations in

the North-West Frontier Province. 1890-92.

Oath of Office. 2.
Punjab Criminal Procedure Amendment (Supplementary) Bill—

Motion to consider. T77.

Question re—

Conditions of transfer of Government employees from the Publie
Works Department to the New Delhi Municipal Committee.
2321-22.

Disciplinary action against certain employees of the New Delhi
Munieipality. 2322.

ANSARI, MR. FARIDUL HAQ—
Question re acquittal of Mr. Asaf Ali and —— convicted under the
Criminal Law Amendment Aet. 394-95.
ANTI-GOVERNMENT DEMONSTRATION-=— .
Question re participation of employees ‘of the Railway Clearing
Aceounts Office in——. 1006-07: : .
ANTI-MUSLIM POLICY— ! -

Question re alleged — in the Railway Clearing Accounts Office,
New Delhi. 1700. S



.20 ANDEX TO LEGISLATIVE ASSEMBLY DEBATES,

ANWAR-UL-AZIM, MR. MUHAMMAD—: ;1 ‘

Bengal Criminal Law Amendment (Suppleme:.\ta;\ ) Bxll— 2
Motions to consider and to circulate. 99-102,

Election of —— to the Public Accounts Committee. 2137:

Election of —— to the Standing Finance Committée for leways.
52.

General discussion of the Railway Budget.  1013-17.

Motion to reduce Demand for—

¢ Customs ”* re inadequate representation of Mushms m the Cus-
toms Services. 1915 17, 1928-29."1¢ L 3

¢ Railway Board ' re—
Representatlon of Mushms in leway Servlc'es 117379, 1252-
53.

Qath of Office. 2. A M I AZ N R
Question re—
Alleged running of a private press at Slmla by the. head clerk
Government of India Press, Aligarh.  2329.

. Appointment; of ' a Muslim on the eclerical ataﬁ of the Impenal
Library, Calcutta.  1708.
@7+ Appointment of a Muslim: to the Imperial Inbrary, Ca\putta
2059.

Appointment,.of Muslim Superintendents in Gov etnment Qf India
Offices. T14.
‘ Appointment of Muslims as Head Assistants in the office nf the
... Director, General of Posts and Telegraphs. 711-12.
. Appomtmen& of} Mnsb,ms m the, office of the Raxlw:ay Board!” 703.
Appointment of Muslims in the: upper. division: of the- ,oﬁqe of the
Director General of Posts and Telegraphs 10-11.
Appointments in the Imperial Bank of India, 88" e
Assam-Bengal Railway. 881. TS GERN
Assistant Traffic Superintendents on the Asssm-Bengal and
wit 1 . Bastern Bengal Railways. 709.,
Authontleg responsible for, appointment, of clerks and pmbaltxoners
in a postal circle. 386.
i Classification of  Muslims for the census. 384.
Clerks entrusted with duties of assistants inthe. office of the
I Director General of Posts and Telegraphs. T713.
Communications on money order forms. 1494,
Communities repreqented among Postmasters’ ln the Bvﬁgnl and
i Assam, Postal Circle. 386,
i P Division into ‘‘ Minority *" and ¢ Majority " ‘communities. 387,
1 3 Duties of record lifters in the office afathc Dlreator (}eneml of
‘ Posts and Telegraphs.: 713. r St
Duties of Superintendents in the offic f t {
a0 of Posts a.rrn’d Telegraphs, 713. i he Dlp&ctor Peppsal d

Employment of Muslims in arsenals. 715.

. anpih
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ANWAR-UL-AZIM, MRMUHAMMAD édntdl 1/ 10182 071 047 44
Question ye—contd- it
1Employment of ‘Muslims in "the provision sectioh' of t!feJ Master
General of Ordnance’s Branehi 15, v
Employment of Muslins in the le\vav Cleating’ Oﬁice' 714-15.
Estimated cost of the projected aerodrome at (‘lmtawon" 384-
85. va
Expenditure on litigation by . the Assmn-Benual mxd _Eastern
Bengal Railways. 709. :
Inspectors of Railway Mail Qervice reqmred to travel m mail
vans, 2488
Lease of land by the Port Commissioners of (‘hlttagong 384
. Loading, and unloading at the Chittagong jetties. '385.
Mlsapproprwtlons on_the Assam- Bengal Rallwa) 708.
-1 Mis-statement of facts by candidates for Publm ‘Service Commis-
sion examinations. 2329-30.
Misuse of posteards by illiterate people. T10. OIOTA
Muslim Assistaiité in  Departments ‘of ' the vaemtﬂent of India.

883. , g
Muslim Officers on certain railways. 709. " Ttk H0
©3+  Non-transfer; of the Deputy. Postmaster General,, chm, and re-
erunitment., of Muslims, in. Chittagong. 388, . ., .

Numbers of daily wage-earnersg on wlmays w108 wiri
Provision of an additional. :udwary \station.. to. .thc: north of
i1 o Chittagong. - 883. ain
Public holidays in Tndia. 383.
‘Railway to Patenga point; in, Chittagong, 881117, 154
Recommendations of the Publie ALconuts Committee. 882,
Re;srmgsment of eclerks in the Bengal ;and, Assam, Pghtal Cirele.
5-
Recrmtmemt of mlnorxtv commumhes ou the Eastern Bengzal Ele-
way.

Recruitment of staff in Railways. '386 SHraneh)
Reduetions in the oﬂ‘lce of the D!r(ctnr Gene&'a'[ of mes and Tele-
sgraphisi ] T12-18.7 701 70 A TTIOH99
Refusal of Caleutta-Delhi tlnll<f91 eoncessmns to certam selerks
in the office of the Director General, Posts and Telegx:a,phs.

2059-60.
Representahon of nm]orm and minority commumt;es m cértaln
provinees. 387-88.
Representation of mmormes in the Postal and '!‘eiegmplr Depal".L
¥ ., ment. ' 883. b0y
Representation of Mnshms in Accountc Ofﬁecﬂ 709- 10
Representation of Mussalmans on railways. 880- §1y R
Retrenchment in Government Departments. 881" "
Retrenchment in the Public Works Department’ #nd '’ !he Tele-
graph Engineering Department. 882.

:
i
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ANWAR-UL-AZIM, MR. MUHAMMAD—concld.
Question re—concld.
Retrenchment of Postal orderly peons in Bengal. 2060-61.
Road construction in Bengal. 385.
Special Officers and their staffs employed by the Railway Board.
T14.
Submission of weekly diaries by Sub-Divisional Town Inspectors
of Post Offices. 2488-89.
Trade Commissioners. 882-83.
Transfers in the Postal Department. 2487-88.
Unsuitability of Goalando Ghat for a railway and steamer sta-
tion. 383-84.
Question (Supplementary) re—
Diffieulty in cashing Indian currency notes in the Hedjaz. 684.
Employment of Muslims on the Hast Indian Railway. 1069.
Lack of Muslims in the Railway Clearing Accounts Office. 1083.
APOLOGY—
—— by Mr. S. C: Shahani to the Chair. 2666.

APPRENTICE(S)—
Question re— i
Allowances of ——at the Kharagpur Railway Workshops. 462.
Appointment of railway —— trained at the Mogalpura Engineer-

ing College, Lahore. B329.

at the Nasik Road Security Printing Press. 543.

Provident fund for mechanies on the North Western Rail-
way. 328-29.

APPROPRIATION FROM DEPRECIATION FUND (RATLWAYS)-
Demand for Excess Grant. 982. Sl
Demand for Grant. 1355.

Demand for Supplementary Grant. 988-89.

APPROPRIATION FROM THE RESERVE FUND (RAILWAYS)—
Demand for Grant. 1355.

Demand for Supplementary Grant. 2542,

APPROPRIATION TO DEPRECIATION FUND (RAILWAYS)—
Demand for Grant. 1354.

ARABIC—

Question re examination of the —— paper at the Finance Services
BExamination. 2960-61.
ARACAN COAST— o

Qnes:}ilon re telegn;phic communication between Cheduba Tsland and
e —— 1411. L

ARCHZEOLOGY— "
Demand for Grant. 2040.
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ARCHZEOLOGICAL GALLERIES—
Question re guide to the of the Indian Museum, Caleutta. 878.

ARKONAM—
Question re—
Capital outlay on the Railway Engineering Workshops at —-
786.

Cost of work at the —— Engineering Railway ‘Workshops. T786.
Toss suffered by the Railway Engineering Workshops at
as a result of orders given to private firms. T86-8T.
Output of the Railway Engineering Workshops at ——. 785-86.
Strength of staff of the Railway Engineering Workshops at ——
787. ‘

ARMY—
Question re—
Appointment of Punjabi Mussalmans to the higher ranks of the
——. 1403, ;

Basis of constitution of the field ——. 890,

Difficulties in recruitment for the Indian —. '322.
Government scheme for the Indianisation of the —. 401-02.
Prg&onion of Hindus, Muhammadans and Sikhs in  the —.

Report of the 1921 Committee on the Indian —. 1845.
Scheme for the Indianisation of the ——. ' 863-67.
ARMY DEPARTMENT—
Demand for Grant. 1771.

Motion to reduce Demand for'* ——'' re Military expenditure.
1771-1839.
ARMY HEADQUARTERS—
Question re appointment of Muslims at —. 1853.

ARMY REMOUNT DEPARTMENT—

Question re recruitment of assistant surgeons in the Army Veteri-
nary Corps and the —. 2506.

ARMY VETERINARY CORPS—

Question re recruitment of assistant surgeons in the ——and the
Army Remount Department. 2506.
ARREST(S)— o A
Question re— ;

—nd Wandeofing of Mr, M. F, Qurbagat Lahors  6iT,

——and release of Khan Sahib Abdull y 3
1715-16. : ullah Jan at  Charsadda

—Txh ::s'cexi%‘é. employees of the North . Western Railway Work:

- ~m—of Ghulam Mohammad and Abdul Warris. 222,
—— of Messrs. Virendra and Thsan Elahi. 1420-21.

(
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ARREST (S)—contd. SEir
- Question re—contd.
——of Mr. Virendra, a student of the Foreman Chnstqan College,
Lahore. 1490-92.
——under Regulation IIT of 1818. 537.
“—under the recent -Ordinances. 1413.

Assault and —— of members of a Jatha from the Gurukul Kangri
d i University. 219!

Number of -and convictions in connection with the civil dis-
ohedience movement. 171-72,

Date of —— and detention of Lala Shankar Lal and Maulana
Abdulla. 222

ARSENAL(S) =5 0 £,

Question ye—

Appointment of Muslims and Sikhs as storemen in 1854.

Appomtmem of Mushms as Assxstant Store Keepers in —.
sdt Yo #4854 1 { :

Appmn‘tment of Muslims as Head Assistants in"
Appointment of Muslims a8 jemadars /in ~— lG‘i‘i
Employment of Muslims in ———715: - -
. Percentage of various. communities employed in——— 1854
ASAF ALL  MR— fof 1 y
Quemnn re acquittal of — and Mr Faridul Haq Ansan =on-
vingted under the Criminal Law, Amendment, Act.: 394-95.
ASSAM-BENGAL RAILWAY-——— .
See ‘‘ Railway(s). "’
ASSASSINATION— I3 tenadd ot

Question re ——of Mr. Nazini Ram Dth in, aCﬂhtorma 2730

OERTIY
ASSEMBLY—
See * Legislative Assembly ’%. ; e
ASSISTANT (8)— y 5 ‘ /
Qnestwn re— i
+ Appointment of and clerks in the Railway Board. 303.
Clerks entrusted with duties of in the oﬁ‘xce of the Director
General of Posts and Te]egrnphw 718/
Employment of and clerks in- the Seeretanat at cemms ‘enu-
merators. 909-10. :
Muslim —— in Departments of the Gowrnment of India; 883 ¢
ASSISTANT ACCOUNTS OFFICER(S)—
Question ye——

A‘ppomtmen'r of Musllms as —— and  Assistant . Aﬂdlt Officers

1854.

PARVTHEGHT TMEA

Pmmotmn to grade of — on railways. 2213 14
ASSISTANT AUDIT OFFICER(S)—
Quest:flra re appmntment of Muslims as Asmtnn% Acemmtu and —-

L
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ASSISTANT COMMISSIONERS—

See * Commissioner(s) .
ASSISTANT DIRECTOR OF ORDNANCE SERVICES—

Queﬂtmn re omplovment of Muslims in the office; of
1 1853.
ASSISTANT ~DIRECTOR OF " ORDN ‘\NCE SERVICES/ iPROV[-

SION)—

Question re— :
Promotion of a cashier in the office of the——— »2635-36.

Reeruitment of Muslims to the office of the 2636."
Recruitment to the oftice of the — 2635. Sne
ASSISTANT ENGINEER(S)+— ;
Question re appeintment of ——and  Deputy —— in. the Posts and
. .. Telegraphs ,Department. 1101 02.
ASSISTANT METEOROLOGIST—
See ¢ Meteorologist '
ASSISTANT PAY AND AC(O[I\’Tb OFFICER(S)—
Qﬁestgon re appoimtment of ——invthe North: West Frontler Pro-
vince.
See also ““ Pay and Accounts Officer(s) ™. =y awias: 71
ASSISTANT POLITICAL AGENTS— SOET a1V 1% £ ta
See ** Political Agent(s) . —HENVANHz PTUTONOA OVA THITA
ASSISTANT SECRETARIES—
Qhestion re appoifitment of ——=to eantonients. 342
ASSISTANT STATION MASTER(S)—

See ¢ Station Master(s) >’ A
ASSISTANT STORE-KEEPERS— '
Question, re appointment of Muslims as ———in nrsenalq 1854.

ASSISTANT SUPERINTENDENTS OF POLICE—
Ques;}lon re ‘appointment of ——in the Madms Presndencv 1846-

the —-.

ASSIS'I‘ANT SURGEON (S)—
Question re—
Appomtment of Muslims as Civil
tier Provinee. 2328.

in the North-West Kron-

Recruitment of ——'in the Army Veterinary Corps aud the Armv
Remount Department. 2506.
ASSOCIATION (S)— ¥

Question re— (A2 [iK §
Cné%i);nmt by the Bengal and North Western lewavmen s‘-—

Exhibition of posters by the British Empire — lﬂa
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ASSOCIATION (8)—contd.
Question re—contd-
Recognition of the Bengal and North Western Railwaymen’s —--

2341-42.
Refusal of facilities to office-bearers of the Bengal and North
Western Railwaymen's —— to investigate measures for pre-

vention of accidents in railway workshops. 2344,
ATTACHED OFFICES—

Question re—
Promotions from ——to the Government of India Secretariat.
Promotions in the Government of India and ——. 2523-24.
Promotions in the Seeretariat and —. 2489,
Short notice of examination for recruitment to the Secretariat
and ——. 1097. -
AUDIT—

Demand for Grant. 2039.
Demand for Grant: in respeet of separation of Accounts from —-
2038

AUDIT (RAILWAYS)— <
Demand for Grant. 1353. P
AUDIT AND ACCOUNTS SERVICE—
Question re—

Appointment of Muh d to the C ial Audit Branch
‘of India —. 2072.

Appointment of Sikhs to the Indian' —. 2629-30.
AUDIT OFFICE(S)—
Question re—

Debit against the Posts and Telegraphs Department of the cost
of Posts and Telegraphs ——. 1692,

Retentmn of Muslims on reduction of staff of Aecounts and-—-
in Delhi. 1711.

St;go 6mn:l work in certain —— on the North Western Railway.

AUNRIHAR—
Question re—
Coln';ztsncnon of an overbridge at —— Junetion railway station.

Unsuitable foodstunffs supplied ‘by vendors at ——. rainay sta-
tion. 1721.

AUXILIARY FORCE (AMENDMENT) BILL—
See ** Bill(s) .
AVIATION—
Demand for Grant. 2042,

7 yAy
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AVIATION—comtd.

Question re—
Appointment of a Muslim as aerodrome clerk in the Civil ——
office. 8.
Appointment of Muslims in the office of the Director of Civil
2493-97.
Expansion of Civil— in India. 325.
AWAQAF COMMITTEE—
Question re transfer to the __of Peshawar of a Muslim graveyard

at Peshawar. 1850. -
AYYANGAR DIWAN BAHADDR V. BHASHYAM—
Qath of Office. 4.
AZAMGARH—
Question re number of passengers entraining and detraining at
861.

AZHAR ALI, MR. MUHAMMAD—
Eleetion of ——to the Standing Committee on megranon 1497.
Motion re consideration of Parliamentary Papers in eonnection with
the Indian Round Table Conference. 1686-
Motion to reduce Demand for
¢ Indian Pnsts aud Telegraphs Department (mchlding Workmg
Expenses) "’
3 Retrenchment 1977—:9. S ol e {2
L T -
Retrenchment. = 1957. !
Qath of Office. 3.
Question ye—
Alleged preferentml treatment of certain clerks in the Loeq. Head
¢ .Office, Bombay, Baroda and Central Tndia Railwny" t
“ Alleviation wof the distress of agr:cultunsts 33538 M
A}épgmtment of ‘aceountont, Gé\ cmment of Indxa Press " Aligarh.
5!
Appointnient of certain Assmtant Staﬁoh Masters on the Bombay,
Baroda jand Central India Railway. ''2323-24,
Appointments in the Carriage and Wagon Departmeut of the
Bombay, Baroda and: Central India Railway at &Jmer 2325
CGo-operative  Society of Telegraph Depanment Punjab
861-62.
TFitters and earpenters promoted to clerkships on tLhe Bombay,
Baroda and Central India Railway at Ajmer. 2325-26.
Names, pay, ete., of certain eclerks on the Bombay, Barodg and
Central India Railway. 2324-25.
Number of workmen and muster cler (hrrmg
: Loeco. Shops at Ajmer. 2326. P <y
% Pay of clerks at the Railway Carriage Shops at A,nner. '2326.

- Representation of Muslims in ‘the cle lishment I
Government of India Press, Aligarh. e}iggwa o

25.

(‘lrcle
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AZHAR ALI, MR. MUHAMMAD—contd. -

Question re—contd. 2 " o
Revenue collected under customs, railways, salt and opium. 330-
32.

Termination of services of employees of the Bombay; Baroda and
Central India Railway. 2322-23.

Wheat (Import Duty) Bill—
Consideration of clause 3. 2936-37.
AZIMGANJ—
Question re—
Income and eclassification of City station.  183.

Lack of wire feneing near, and facilities for passengers aty
—— City station. 183,

B
BADAMI BAGH—
_ Question re defective railroad sub-way hetween
railway stations, 488.
BADI-UZ-ZAMAN, MAULVI—
Oath of Office. 99.
Question re—
Alleged irregular payments made to the unloading contractor at
Shakur Basti on the North Western Railway. 1005,

Appointment of Superintendent, Timber Depots, North Western
Railway. 1004-05, sl -

Arrest of certain em
shops. 1004.

Attendance of employeeg of the Railway
at lectures and meetings arranged

Inconvenient train service from Kishenganj to Bursoi. 707.

Participation of employees of the Railway Clearing Accounts
Office in anti-Goyernment demonstration. 1006-07.

Permanent way material purchased on the North Western Rail-
way. 1005.

Recommendations of the Haj Committee, 722.

Staff and work in certain Audit Offices on the North Western
Railway. 1006,

Travelling allowance paid to witnesses before the Haj Inquiry
Committee. 1855-56.

Trial of cases by :members of
BAGGAGE— 3

Question pe—

Facilities for the carriage of —— between Simla and Delhi. 2508.
Lack of facilities at Simla in connection ith the carriage of

and  Lahore

T

ployees of the North Western Railway Work-

Clearing Aceounts Oftice
by the Congress. 1007.

Cantonment Boards. 1856,

? and records, 9898.00. e

!
B
3



INDEX TO LEGISLATIVE ARREMBLY DEBATES. 29

BAGGAGE COOLIES—
See ** Coolies "',

. BAGHI— : ;
Question ré opening of ‘a Telegraph Office at the village ——. 625,

BAGLA, LALA RAMESHWAR PRASAD— y
] Election: of —— to the Central Advisory Council for Railways.

Motion. for Adjournment, re eommunal riot at Cawnpore. 2876.

Oath of Office.

; Question yre—.

Currency and exchange policy of Government. 551. :

Establishment of a Central Bank and training of Indians in hank-
ing. 550. {

Export of Indian piece-goods. 552-53.

Fall in revenue of Central and Provineial Governments. 554.

Fall of exports and imports. 554:

Flotation of the new sterling loan. 551.

Importation of Tibetan salt. 555.

Numbers of persons arrested and convicted for political offences,
556. '

Protection and encouragement of the Indian cinema industry.
553-54. :

Protection for the cotton textile industry. 552.

Protection for the hosiery industry in India. 552.

Recruitment of the Indian Medical Service. 555.
BAJPAI, MR, G. S.—

h anily %+
Motion to reduce Demand for ‘‘ Forest ’ re admiu}stration of the
Forest Department. 1972 2y 9

Oath of Office. 1691.
BAJPAI, MR. R. S.—

QOath of Office. 4, 2123, 2899.
BAKHTIARPORE—

Expenses). Navigation, Embankment and Drainage Works ** re
want of a river canal from —— on the Ganges to Nawadah via
Bihar. 1973-74. s ;

Question re—
Construction of a railway from Nawadah to—tz, 2208. (= 2
., Lack of a hooking elerk at—— Junetion station. 185-86.
l“BAKHTIARPORE-BIHAR LIGHT RAILWAY—
See *“ Railway (s) .
BALANCE-SHEETS—

4 $ st
! Question re—— of Indian Railways. 335, 698595'.;

Motion to reduce Demand for ‘‘ Irrigation (including W»rking-
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BALUCHISTAN—
Demand for Grant. 2044,
Question re—
Abolition of the Sind and —— Postal Cirele. 189-91.

Appointment of two Assistant Directors in the Sind and —
Postal Cirele. 195.

Appointments held by Muslims in the Sind and —— Postal Circle.
2050, 2052.

Claims of Mussalmans to appointments in the Sind and —— Postal
Circle. 2049,

Constitution of new postal divisions in Sind and —— 191-93.

Conversion of Sind and from a minor to a major postal
cirele. 2633

Dismissal of postal officials in Sind and 196.

Location of the headquarters of the Superintendent, Railway Mail
Service, Sind and ——. 193-95

Revenue and expenditure of Brmsh—-——and names of promi-
nent persons there. 397-99. it %
BAND(S)—
Question re—
—— for the South Indian Railway. 1707-08.

Military forces and —— posted at railway stations. 1705.
BANDEL— :
Question e pro\'mon of a fhrh‘ﬁgh tranh qw—-Barharwu. 557.

BANERJI, MR. RAJNARAYAN—-
Oath of Office. 4.
PANK(S)— :
Question ye— )
Communications received from Exchange 1085, '~
Operations of Foreign Exchange in India. 1085

BANK RATE—
Question re—
--—, reverse councils and deflation of currency 181

¥ AR

High —— in India. 488-89. 11
The —— in England and in India. 563-64. 1o dxa
BANSDIH. ROAD— y aoHaRENENS
Question re construetion of a railway from zmot to Manivar Ghat.
148-49. L HTH SO
BARAKHAMBA ROAD— i q
Questmn re absence of street lights in the locality of new qua!'ters at

T
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BARDOLI—
Question re—
Aeroplanes hovering over ——. 701
Methods employed in the collection of land revemie in the Borsad
a

nd —— talukas.
BARHARWA—
Question re provision of a through train via Bandel- ... 857,
BARRIER—
Quesﬁon re customs —— at Viramgaum. 2336-38.

BARSI LIGHT RAILWAY—
See ** Railway (s) .
BATHROOM—

Question re provision of a — for third class passengers at Phulera
railway station. 1244.

BAUM, MR. E. F—
Motion for adjournment re action taken against the General Council
of Burmese Associations. 828.

Qath of Office. 4.

BEAWAR—
ion re—
Abnormal infantile death rate in Ajmer and —. 2195.
Removal of non-official Chairman and members of the —— Muni-

cipal Committee. 549-50.

BEEF—

Question re carriage of —— through the streets of New Delhi. 1724.
BELGIAN—

Question re purchase of —— steel pipes. 290.
BENARES—

Question re—

Application for training at a Jamalpur workshop by a student of

the Engineering College. 2418.
Diserimination against the students of the —— Engineering Col-
lege.
BENARES CANTONMENT—
Question re need of shed at —— railway station. 963.

BENARES HINDU UNIVERSITY—

See * University (ies) . :
BENARES HINDU UNIVERSITY (AMENDMENT) BILL--

See ‘* Bill(s) .
BENARES UNIVERSITY—

See ** University (ies) " : e



32 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

BENGAL—
Question re—
Retrenchment of postal orderly peons in
Road construction in 385.
BENGAL AND ASSAM POSTAL CIRCLE—
Question re—
Commnnities " represented among postmasters in the ——. ' 386,
1095.
Memorial from postal officials in the ——. 2513,
Reernitment of clerks in the ——.  385-86.
Retrenchment in the office of the Postmaster General, ——, = 37y,
BENGAL AND NORTH WESTERN RAILWAY—
See *‘ Railway (s) .
BENGAL AND NORTH WESTERN RAILWAYMEN’S ASSOCIA-
TION— '
Question re—
Complaint by the ——. 2343,
Recognition of the —. 2341:42,
Refusal of facilities to office-bearers of the to investigate
measures for prevention of accidents in railway workshops. - 2344.
BENGAL CRIMINAL LAW AMENDMENT (SUPPLEMENTARY)
BILL—
Wee ‘“ Bill(s) . P g
BENGAL NAGPUR RAILWAY—
See ** Railway (s) 7. igEg
BENGAL ORDINANCE— g
See *“ Ordinance(s) ",
BENGAL REGULATION—
See * Regulation(s) 7.
B\};NQAL STATE-PRISONERS = REGULATION  (REPBEALING)

2060-6%.

iu" SeettBill(s) .

BERAR—
Question ye— ‘ £
Application to —— of the Indian Suecession Act. 996, y
Application to —— of the Sale of Goods Act. 995.96, = &
BERTH(S)— . Sk s ,
Question re— ' s g
Provision of —— for railway passengers at intermediate stati
2418-1¢. v ST e i
Reservation of railway —— at intermediate stations. 220203

43007
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BETEL NUTS—
Motion to reduce Demand for *“ Customs "’ re duty on kerosene, petrol
and ——. 1951-55. L
Reduetion of duty on
Bill.) - 2450-54.

BEWOOR, MR.—

(Discussed under the Indidn’ Finance

Question re application of ——'s time-test to Rall\\ny Mail Service
offices. 2351,
BEZWADA—
Quostlon re limited space available in the —— Railway MMail Service
corfing office. 2345-46.
BHAGALPUR—

Question re—
Provision of 'a waiting room for third-class passengers at —
junetion station. 315.

Telephone service in 1423.
BHAGAT SINGH—
Protest against the execution of —— and others. 2604-08.

BHAGYAKUL—
Questnm re allegations regarding -prosecution of the oﬂmmds of the
Post Office.  534-35.

 BHARTIAHI—

Question re need otfﬂti‘oug'h trains frorm —to Pa!ezaghst via
4t . Darbhagga. 1421
BITARGAVA, RAI BAHADUR T. N—
Sleetion of to the Central Advisory Council for Rmhvnys 1497.
Qath of Office. 25.
Question 7¢-—
Reeritment of Tndian Engineering Services. 1483, 2394'
Tldusfer from Ghazipur to Lucknow of the headquarters of the
Commissioner of Income-tax, United Provinees. 148283
BHAVISHIYA—
Quesnon regigtentmn at the Allahabad Post Office of packets of the

g

BHORE, THE HONOURABLE SIR JOSEPH—
.. Demand for Supplementary Grant in respeet of —— Indo-European
€ Telegraph Department. 2776-77. -
Indian Finance Bill— x )
Consideration of Schedule III. 2579-80, 2582. ;
Motion to reduce Demand for ¢ Indian Posts and TelegmpquDepart-
gxgenf (including Working Expenses) ” re retrenehme 1979-

I Resolution re Hoalt ﬁbnvént‘gojl, regulating hours of wak_ iﬁ Offices,
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BHUBANESWAR—
Question re¢ unsatisfactory waiting rooms at ——, 1152,

BHUPUT SING, MR.—

Election of —— to the Standing Finance Committee for Railways.
5.
Indian Cattle Export Prohibitien Bill—
Motion for leave to introduce. 258.
Indian Cattle Protection Bill—
Motion for leave to introduce. 257.
Motion to reduce Demand for—
““ Railway Board ’ re—
Inadequate facilities for training of Indian students in railway
workshops. 1332-33, 1337.
Policy of Central Publieity Department. 1337-40, 1347.
Oath of Office. .
Question re—

Admission cards issued for the inaugural ceremonies of New Delhi.
1152-53.

Alleged irregular purchase of paint, and allegations re the rate
contract system for the supply of stores. 875.

Alleged violation of a contraet for the supply of white ziae paint.
) 4

Application for training at a Jamalpur workshop by a student of
the Benares Engineering College. 2418,

Appointments in the Correspondence Departmegg of the Caleutta
General Post Office. 543.

Bank rate, reverse. councils and deflation of eurrency. 181,
Censorship of news. 972.
Classification, of Buddhists, etc., for the census. 179-80,

Classification of political prisouers in Bihar and Orissa. 323.

Classifications for the census. 859.

Construction of a railway station between Colgong and Pirpainti.
975-76.

Convention regarding employment of women at night. 132-83.

Co-operation between India and the Intellectual Committee of the
League of Nations. 182.

Cost of posters of Mullick Ghat and the Kalighat temple. 321.
Co;g of publication of the Indian State Railways Magazine. 324-
5.

Cost of the Round Table Conference. 974.
Currency statistics. 187.

Da;‘]ﬁgallowances of Traffic Inspectors on the East Indian Railway.
Death, sickness and retirement of clerks of the Railway Clearing

Accounts Office, Delhi.  1409-10. 1
Development of Connaught Place, New Delhi. 998, PR L

a3
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BHUPUT SING, MR.—contd.
Question re—contd.

Development of roads. 885-91.

Diet in jails. 972-73.

Difficulties in reernitment for the Indian Army. 3522

Diserimination against the students of the Benares Engiucering
College.  180.

Discrimination in the issue of railway platform tickets. 183-34.

Drawings and posters produced by Misses Newsome and Nixon for
the railways. 320.

TEnsuing Publie Service Commission examination. 496-98.

Fistablishment of a Central Medical Research Institute. 1080-81.

Exhibition of posters by the British Empire Association. 185.

Ez-Members of the Legislative Assembly imprisoned in connection
with the civil disobedience movement. 2633-34.

Exz-Members of the Legislative Assembly sent fo jail. 1063.

Expenditure mcurred by Central Publicity Bureau of the Govern-
ment of India. 318.

Expenditure incurred by railway administrations on printing and
publications. 319.

Expenditure ineurred on the education of the children of Indian
and European employees on the Bast Indian Railway. 323-24.

Tacilities for Indian traders in Japan. 181.

Free transfer of money between branches of the Tmperial Bank of
India. 885.

Gold Standard Reserve. 187.

Government hulletin to combat the ecivil disobedience movement.

Government of India’s recent sterling loans. 323.

Government publicity work handled by private presses, 188.

(mlveé-mneut work exeeuted in Government and private  presses.

8

Grant to the Benares Hindu University. 973.

Gnevanc;s of ‘the Railway Clearing Accounts Office staff at' Delhi.
1408-0

1llness of Sir Nommn Bolton, late Chief Commissioner, North-West
F'rontier Province. 498,

Imports of sugar into India. 883-85.

Inanguration of New Delhi. 188-89.

Income and classifieation of Azimganj City. 183.

inguiry to be undertaken by Sir Arthur Salter. 179.

Interest on securities held in the eurrency reserve. 187-88.

Lack of wire fencing near, and facilities for passengers at Azim-
ganj City station. 183.

Leave granted to Sir Norman Bolton, Chief Lomm:mwnor,/North-
West Frontier Province. 177.

Local Clearing House for enemy debts. 1854-55.
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BHUPUT SING, MR.—contd.
Question re—contd.
Meernt conspiracy trial. 784,
Murder in Iraq, during the war, of three Indian Offfcers. 1062-63.
Naming of roads and numbering of houses in New Delli. 498,
New rules at the Tmperial Library, Calentta. - 186-87.
New rules for value payable parcels. 975
Non-representation of Orissa at the Round Table Conference. 176
Number and cost of British and Indian Soldiers’ and officers.  860-
61.
Nunber of Jains in the Legislatures and the services. 973,
thglber ai passengers_entraining and detraining at. Azimgarh,

Number of persons detained under the Bengal Ordinance and
Bengal Regulation. 322,

Nuniber of political prisoners in jails and their frea{ment. 973.

Opening of a telegraph office at the village Baghi. 623

Presses employed for railway printing. 324, ; 54

Private Bills introduced in the Legislative Assembly. 323

Profits on silver and nickel coins.. 536.

Property of the Congress seized by the police. 976,

Provision of a through train wic. Bandel-Barharwa. 257,

Pa&vi;iﬁx; of berths for railway. passengers at intermediate stations.

18-19.

Provision of flying practice for Imdian aerodrome officers,  2594.

Publication of the All-India Railway Time Table, 325

Railway magistrates. 184-85.

Ruilway posters designed by Messrs. Veevers and Tait. 999-1000.

Raiiway Staff College at Déhra Dim. 720,

Raismg of the railway platforms at Kinl Jjunection railway station.
£418.

Rates for filtered water in New Delhi, 997-98.

Re-assembling of the Round Table Conference, 974.

Recgmmeudations made by the Orissa Flood Inquiry Committee,
525..

Reeruitment of Indian Examiners of Railway Carriages.  859-60.

Recruitment to eertain Accounts Offices. 1062,

Recruits for the Indian Army. 177

chrn%;ction of posters designed by Misses Newsome and Nixon.
391

Revenues realised in the provinces. ' 178.
Safeenarding of the interests of Indian settlers in the Transvaal,
176.

Sale to the public of copies of the Punjab Police Rules. 997.
Separation of Burma from India. 785, ¢

4 Stalls at the People’s Fete in Delhi. 1153,
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BHUPUT SING, MR.—concld.
Question re—concld.
Statement of guantities requived in calling for tondess for! stores.
875-76.
Tender value of sovereigns in India. = 537.
Termination of the agreement with the Bengal and North Western
Railway. 177-78.
Training of Indian students in British firms. 784.
Trials in jails and at a railway station. 976.
Unfiltered water supply in Daryaganj, Delhi.  999.
Unprotected railway tracks on the East Indian Railway: ™ 557,
Unsuitability of the rate contract system for tenders for stores for
the Indian Stores Department. 873-T4.
Withholding of financial aid to the Benares University. 184.
Resolation re¢ vanaspathi ghee. 797-802.
BIHAR—
Motion to reduce Demand  for -* Irrigation (including Working
Tixpenses) Navigation, Embankment and Drainage Works *’ re
want of a river canal from Bakhtiarpore on the Ganges to

Nawudah wvia 1973-74.
Question r# Hindu title-holders in the — Sub-Division. 2207.
BIHAR AND ORISSA-—- e
Question re—- p
Allegations of injustice in the —— Postal Cirele 2597.
Classificatior of political prisoners in 393. o
Governient of India grants to the province of ——. 2734

Provision of warm eoats, ete., for telegraph and telephone line staff

in the Cirele. 1157.
Use of Military forces in ——. 396.
BIJNOR—
Question re railway station facilities at ——. 227-28.
BILL{S)—

Abolition of Capital Punishment—
Introduced, 259.
Motion to ecirculate, negatived. 946-53.
Ajmer-Merwara Court-fees (Amendment)—
Assent of Governor General. 51.
Auxiliary Force (Amendment)—
Introduced. 216.
Considered and passed. 521.
Passed by the Council of State. 1245,
Benares ITindn University (Amendment)—
Assent of Governor General. 51.
Bengal Criminal Law Amendment (Supplementary)—
Introduced. 22.
Motions to consider and to circulate. 78-98, 99-120.
Motion to cireulate, adopted. 120. :
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BILL(S)—contd.

Bengal State-Prisoners Regulation (Repealing )—

Introduced. 959.
Bombay Civil Courts (Amendment ) —

Assent of Governor General. 51.
Cantonments (Amendment)—

Introduced. 216,

Considered and passed. 515-20.

Passcd by the Council of State. 1431.
Children’s Protection—

Introduced. 958.

Code of Criminal Proeedure (Amendment) —— (Amendment of
section 144)—

Introduced. 259. .

Consideration of the motions to refer to Select Committee and
to circulate. 606-18, 835-58, 929-46.

Cireulated. 946,

Code of Criminal Procedure (Amendment) —— (Amendment of
section 491)—

Introduced. 960.
Gold Thread Industry (Protection)—
Introduced.  217.
Referred to Seleet Committee. 507-11.
Presentation of the Report of the Select Committee. 745,
.. Considered and passed. 979.
Passed by the Council of State. 1431.
Governor General’s assent to 51.
Hindu Gains of Learning—
Assent of Governor General, 51,
Hindu Marriage Dissolution—
Introduced. 259.
Hindn Widows’ Right of Inheritance—
Introduced. 959.
Indian Bar Councils (Amendment) —— (Amendment of section 2)—
Introduced. 258.
Cireulated. 953-58.

Indian Bar Councils (Amendment) —— (Amendment of sectidn.s 4,
9, 14, ete.)—

Introduced. 959.

Indian Cattle Export Prohibition—
Introduced. 258. -

Indian Catile Protection—
Introduced. 257.

Indian Criminal Law Amendment (Repeal)—
Introduced. 958. -
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BILL(S)-—conid.

Indian Factories (Amendment)—
Introduced. 2081.
Considered and passed. 2803.
Indian Finance—
Inivoduced. 1391.
Separation of Burma from India. (Discussed under the ——.)
2082-2122.
Motion to consider. 2081, 2140, 2216, 2261-2318, 2363-2411.
Consideration of Clauses and Schedules. 2439-83.
Pl‘zocedure for discussion of clause 3 and Schedule T to' the

5

Point of order raised by Sir Lancelot Graham that amendments
inereasing taxation cannot be allowed. 2444-45.

Consideration of Schedule II. 2542-72,
Consideration of Schedule IIT1. 2573,
Consideration of Schedules. 2622-26.
Consideration of Schedule IV. ' 2640-92.
Consideration of Clause 7. 2692-2700.
Consideration of Clauses and Schedules. 2705-21.

Message from His Excellency the Vlceroy asking for the passage of
the in the Legislative Assembly in the recommended form.
2707-08.

Consideration of Schedule IV, Part I, as recommended by His
Excelleney the Governor General. 5744 4.
Motion to accept the recommendation, negatived. 2774,
Indisr Forest (Amendment)—
Assent of Governor General. 51.
Indian Income-tax (Amendment)—
Introduced. 217. 4
Considered and passed. 527-28.
Passed by the Council of State. 1245,
Indian Ineome-tax (Second Amendment)—
Introduced. 2078-81.
Motion to refer to Select Committee. 2783-85.
Cirenlated. 2790-2802.
Indian Lac Cess—
Assent of Governor General. 51.
Indian Merchant Shipping (Amendment)—
Introduced. 22.
Referred to Seleet Committee. 123-26.
Fixation of the date for the presentation of the report of the Select
Committee. 514-15. :
Presentation of the Report of the Select Commxtwe 745.
Conmdrred and passed. 978-79.

20l LT By the Commeil of Btate. 1856,
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BILL(S)—contd.

Indian Naval Armament (Amendment)—

Introduced. 217.

Considered and passed. 523-27.

Passed by the Council of State. 1431.
Indian Partnership—

Introduced. 128,

Referred to Select Committee.  512-14.
Indian Ports (Amendment)—

Introduced.  33.

Considered and passed. 127-28.

Passed by the Council of State 1856.
Indian Press—

Introduced. 22.

Consideration postponed. 52:54.
Indian Reserve Forces (Amendment)—

As passed by the Couneil of State laid on the table. 1244,

Considered and passed. 287374,

Indian Telegraph (Amendment) —— (1930)—
Assent ¢f Governor General. 51,
Indian Telegraph (Amendment) —— (Amendment of seciion 5)—

. Introduced. 259.
Incdian Territorial Force (Amendment)—
Introduced. 216.
Considered and passed. 520-21.
Passed by the Council of State. 1245,
Mussalmen Wakf Validating—
Assent of Governor General. 51.
Negotiable Instruments (Amendment)—
Assent of Governor General, 51.
Punjab Criminal Procedure Amendment (Supplementary)-—
Introduced. 22.
Considered and passed. 55-78.
Passed by the Council of State. 976.
Question r¢—
Appointment of Standing Committee for —— relating to Hmﬂu and
Muhammadan Laws. 282-83.
—- - circulated for opinion. 283.
Hindu opinion on relating to Hindu Law. 281.
Issue of India Treasury ——. 272-73. g
Private introduced in the Legislative Assembly. 323
Religious opinion on affecting religions customs. 281-82.

‘Withholding of sanction to the introduction of —— in the Legis-
lative Assembly. 282.

2

%'




INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 41

BILL(S)-—concld.
Salt (Additional Tmport Duty)— =
Introduced. 2138-40.
Motions to consider and to cireulate. 2803-21, 2
Moation to circulate, negatived., 2872, .
AMotion to consider, adopted. 2872,
Bill passed. 2873.
Speeial Marriage (Amendment)—
Introduced. 258.
Considered and negatived. 569-606.
Steel Industry (Protection)—
Introduced. 217.
Referred to Select Committee. 511-12.
Presentation of the Report of the Select Committee. 746
Considered and passed. 979-80.
Passed by the Council of State. 1431
Suppression of Counterfeiting Currency (International lonvention )—
Introduced. 23.
Referred to Seleet Committee. 126-27.
Appointment of Members to the Seleet Committee. 130.
Unlawful Instigation—. : :
Introduced. 23.
Consideration postponed. 52-54.
Vizagapatam Port—
Introduced. 216.
Considered and passed.  521-23.
Passed Ly the Conncil of State. 1856
‘Wheat (Import Duty)—
introduced. 2363,
Motions to consider and to eirculate. 2901-34.
Totion to circulate, withdrawn. 2933.
Motion to consider, adopted. 2934.
Consideration of dlause 3. 2934-51.
Tasertion of mew clause after clanse 3. 2951
Consideration of clause 4. 2952-55.
Bill passed.. 2956.

BINDERS—
Question ¢ pay of machinemen and ——— at the Eastern Bengal
Railway Press. 689,
BISHOPS—

Question r¢ number of chaplains and —— in India. 970-71L.
BISWAS, MR. C. C.—
Bengal (riminal Law Amendment (Supplementary Bill—
Motions to consider and to circulate.  112-15. ;
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BISWAS, MR. C. C.—contd.

Code of Criminal Procedure (Amendment) Bill—(Amendment of
section 144)—

B‘tIc)Et;ons to refer to Seleet Committee and to eivculate. 837, 839,
i

Election of —— to the Salt Industry Committee. 569,
Election of to the Standing Committee on Ewmigration. 71497.
Election of —— to the Standing Finance Committes. 51,

Expressions of regret on the deaths of Colonel Crawford and Maulana
Muhammad Ali.
General discussion of the Railway Budget. 1012, 1019,
Indian Finance Bill—
Motion to consider. 2165, 2278.
Consideration of Schedule IT. 2455,
Consideration of Schedule TII. 2577-78.
Censideration of Schedule IV. 2660, 2680, 2713.
Indian Income-tax (Second Amendment) Bill—
Motion to introduce. ' 2079.
Motion to cireulate. 2790-94.
Motio;n re election of Members to the Court of the Delht Universify.
T47.
Motion to reduce Demand for—
‘“ Executive Couneil ” re—
Neg%e((')t 520 effect substantial retrenchment in all departments.
% 1750-54.
 Legislative Assembly and Legislative Assembly Department ™ re—
Quarters for Members not free. 2034, 2
‘¢ Staff, Household and Allowances of the Governor General 7 re—
Hill journey allowances and reduction of extent of the Simla
exodus. 2027
Request to the Viceroy for some voluntary surrender of emolu-
ments for the needed retrenchment. 2031-32.

Oath of Office. 2.

Point of order whether an Aet which is not touched by the Finanee

‘ Bill could be covertly amended in the Finance Bill. 2699.

' Point of order whether Mr. N. M. Joshi’s amendmens is not a direct
regative of the Resolution re vatification of the draft Convention
regulating hours of work in offices, hotels, ete. 2989.

Quest;on re activities of the Council of Agricultural Research. 2585-
89. AT

Salt (Additional Import Duty) Bill— i :
Motions to consider and to cireulate. 2804-21; 9839, 9848 2844,
2858. H=ZTH

Wheat (Import Duty) Bill—
Motien for leave to introduce. 2360-63. 2k <X
Motions to consider and to civeulate. 2905-12, 2920, 2933.
Consideration of clause 3. 2937,
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BLOCKADE—
Question re—
—— of villages at Charsadda, ete. 1406.
——— of villages in Peshawar Distriet. 1404-05.
Military -—— of villages in the Peshawar district. 1237-38.
Statement iaid on the table by Mr. E. B. Howell re military —— of
villages in the Peshawar district. 2736-37.
BLUE EXPRESS—
Question re route of the ——. 869.
BOAG, MR. G. T—
Oath of Office. 4.
BOAT HIRE—
Qnuestion re
BOLPUR—

Question re establishment of a Co-operative Training Institute at ——
at Gosaba. 1000-01.

BOLTON, SIR NORMAN—
Question re—

Illness of ——, late Chief Commissioner, North-West Frontier
Province. 498.

Leave granted to ——, Chief Commissioner, North-West Frontier
Provinee. 177,

BOMB(S)—
Question re
BOMB CASE—
Question re relatives of Government servants involyved in 8 —.
2321.

granted to postmen in Riverine Distriets. 2197-98.

thrown in India in 1930. 317.

BOMBAY—
Question re—
Additional selection grade appointments in the Accounts Depart-
ment of the —-—— General Post Office. 1399,
Appointment of Superintendent of Lighthouses in
Carriage of mails between —— and Caleutta. 382-383.

Construetion of a central station for the Bombay, Baroda and
Central India Railway at ——. 901-02.

Construction of the Sind direet railway. 567.
Cost O(O)f the old treasury branch of the — — General Post Office.
1400.

2727-28.

Difficulties of deck passengers travelling between —— and East
Africa. 492.

Employees of the Agricultural — Department in the ——
Presidency. 1493-94.

Employees of various departments in the —— Presidency. 1496.
Establishment in the —— Currency Office. 271-72.
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BOMBAY—contd.
Question re—contd.
House rent allowance for Sub-Postmasters in
Leave reserve in the Currency Office. 271,
Pay of the sanitary overseer of the General Post Office, —.

1398.

2600

Pension rules for menial staff of the Currency Office —-—= ' "558.

Railway freight from —— to Caleutta. 1553.

Reduction of railway freight on Punjab wheat sent to Oalcuﬂa
and ——. 300-301.

Representation from the postal officials transferred from Poona
to 1397.

Sale of postage stamps in post offices in 1401.
BOMBAY, BARODA AND CENTRAL INDIA RAILWAY—'
‘Ree “Railwway(s) " ;
BOMBAY CIVIL CO[TRTS ( AME\TDMDNT) BILL—
4 See ‘¢ Bill(s) .
BONES—

Question re export of from India. 286-87. Tie
BONUS—
Question re non-grant ‘of —— or pension to an invalided compositor

of the Govermment of India Press, Calcutta. 2419-20.
BOOKING CLERK (S)—

Question re lack of a —— at Bakhtiarpur junction station. . 185-86.
See also * Clerk(s) "%

BOOKING OFFICE—
Question re branch eity — at Kup Bazar, Multan mty. 2730

“BOOK-PACKETS—

Reduction of Postage on ——. (Discussed under the Inchan Finanee
Bill). 2622-26.

BOOTH, MR.
“Question 7
and Televmphs T81-82.
BORROWERS—
Questmn re calelilation of ‘the rate of interest charged to coustituent
oooh = of ‘the Govemment of India. 1557.
BORSAD—

Questmn re methods employed in the collection of lmd mmue in
the and Bardoli talukas.

BOTANICAL SURVEY—
" Demand for Grant. 2040.

Question re extra paid on the rails made by the Tata Iron and
Steel Company. 233-40. R DEOTTR i Sy e

3 i maariat]istell

-
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BOYCOTT—

Question re—
of census. 2731
Congress notice regarding

of mills. 2639.

Effect of —— of the law courts on the stamp duties. 317.
Effeet of the —— movement on a Delhi firm. 149,
BRIDGE(S)—

Question re—
Construction of a over the Rupnarayan River. 1396.
Construetion of new over the river Narmadd. "7137..""
Tmprovement of the —— over the rivers Poonpoon'and ‘Morhar.
9, el

Steel used for —— on the Bengal Nagpur Railway. 189596
BRIJ KISHORE, LALA—
Oath of Office. 35.
Question re—
Buddha relies. 501.
Catering arrangements, waiting halls, ete., at raxlway statmns.

Expenditure incurred on the divisional orgamsshppyﬁim
Railways. 961-62.

Expenditure incurred on the Watch and Ward Departﬁléﬂt of
" Railiways. © 1099-1100.

Expenditure of Fine Funds on Railways. 467-68.
Grants for education of the Children of railway employees, 468.
House rent granted to. Indian staff on the East lndum Railway.

Local recruitment of snbordlnate staff of ,rall‘wavs 467
Management of Buddha Gaya Temple.  501. ¥ steiteans
Management of orphanages and widows’ homes. 700,

Oudh and Rohiikhand Railway staff employed on t’ﬂel‘ast Inﬂm
Railway. 466-67. i

__Reduction of expenditure on. the East Indian leway 500
Special officers employed by the Railway Board. ' 1100:01.

Resolution re amendment of Legislative Assembly: Electoral Rhln,
420.21, _
m’_ﬂﬁﬂ ,BALUCEC[STAN* loozd will are
‘Ses *“ Baluchistan * RIS R )
(“_“IT.ISE EMPIRE ASSOCIATION—, . I 2iH mo1t onssssll

- Question re exhibition of post.ers by th
ssmrsn FIRMS—

Bee > Pirm(s) » go 12
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BRITISH RAILWAYS—
See ““ Railway(s) 7.
BRITISH SOLDIER(S)—
See * Seldier(s) .
BRITISH TRADE—
Question re decline of —— with India. 229-30.
BROADCASTING COMPANY—

Question re—
Expenditure by Government on the Indian ——. 491.

Financial position of the Indian 291-94.
BROADCASTING STATIONS—
Question re —— in India. 619-20.
BUDDHA—
Question re —— relies. 501.
BUDDHA GAYA TEMPLE—
Question r¢ management of the 501,
BUDDHIST(8)—
Question re—
Classification for the of ——, ete., as non-Hindus. 255.
Classification of , ete,, for the census. 179-80.
BUDGET—

Motion to reduce Demand for “* Customs " re reduction of salaries
on account of lower level of prices and to cope with the deficit
——.  1909-12

Question re provision in the ——— of the Posts and Telegraphs Depart-
ment for additional appointments. 2349

BUDGET ESTIMATES—
Statements laid on the table by the Honourable Sir George Schuster
7e note on the difference between non-voted and voted expendi-
ture of the C'entral Government 2540-41.
BUDGET, GENERAL—
General discussion of the ——. 1498.1545, 1575-1632.

Message from His Excellency the Vieeroy and Governor General
appointing dates for the presentation and discussion of the state-
ment of the . 349,

Message from His Excellency the Viceroy and Governor General
directing the heads of expenditure speecified in that sub-section
o be open to discussion by the Legislative Assembly when the
—— is under consideration. 350.

Presentation of the —— for 1931-32. 1357-91.

1

-

W
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BUDGET, RAILWAYS—
General Discussion of the Railway Budget. 1008-60.
Messages from His Excellency the Viceroy and the Governor Genéral

appointing: dates for the presentation and ‘discussion of the —.
348-49.

Presentation of the
BUILDING (S)—
Question re—

Appointment of a Sikh as caretaker of Government —— in
Simla. 305-06.

Disposal of —— formerly used by District opium Officers. 1096-
97,

for thé year, 1931-32. 917:29.

Rem‘: of post office —— in Caleutta. 379-80.
BUILDING BYE-LAWS—
Question re administration of —— in New Delhi.  1845-46.
BULLETIN—

Question re Government —— to combat the civil disobedience move-
ment. 179.

BUNGALOW (S)—
Question re— .
Allotment of —— in the Mayo Gardens, Lahore, to junior oiﬁcers
—— for junior officers at Divisional Headquarters of the Nort.h
Western Railway. 2415-16.

Rent free provided for the Managers of Government of India
Presses. 2957.
Rents of for officers at Divisional Headquarters of the North

Western Railway.  2415.

BURDWAN—
Question re provision of telegraph communication at certain villages
in the distriet. 2832-33.

RUREAU
Queshon re expenditure ineurred by the Central Publieity —— of
the Government of India. 318. .
BURMA—
Motion for Adjournment re fallure to preserve law and order in the
Pegu Division and Toungu distriet of ——. 2900. AL
Question re— i1zag0
Appomtment of Burmese as Income-tax Officers in —— 141&
" Deputation of Sir Henry Howard to assist in the ﬁnamnl settle-
~_ment between —— and India. 1484, )
" ‘Number of Postal and Telegraph offices in'India md — 308,
LOOLAD
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BURMA—contd,

Question re—contd.
Outbreak m 395-96.
Remission of ineome-tax of people affected by earthquakes and

eyelones in 411.
Separation of from India. . 165-66, 785. -
Separation of —— from India (Disecussed under the Indian
Finance Bill. 2082-2122.
BURMAH OIL COMPANY—
Question re—

Dividend paid by the in 1930. 143.

Price of the ’s petrol. 142.

Proportion of shares in the —— owned by Indians. 143,
BURMANS—

Question re establishment of military, naval and aerial collegeés for

BURMESE—
Question re appointment of
1412,

as Income-tax Officers in Burma.

BURMESE ASSOCTIATIONS—
Motion for ad,]munment re action taken against the General Couneil

of 796.
BURSOI—
~ Question r¢ inconvenient train service from Kishenganj to ——, 707.
BUSINESS—

See “* Statement 'of Business 7',
BUSINESS MEN— 3E 2
Question re assessment of Income-tax from ——, 457-58,.
BYE-LAWS—

Queéstion re administration of building and drainage —— in New
Delhi. 1845-46.

c

CABLE COMPANY, INDIAN—

Question re representation of Government and the Legislative
Assembly on the —— Jamshedpur. 288.

UABLE JOINT EXPERT—
Question re discharge of a
partment. 2501.
CADET(S)— )
Question re—
Admission to English Military Collegés of —— of
Flndmn Military College, Dehra D11.1.1g 2070. L
ood supplied to ——'in th
e Dokbe, o b u} e Royal Indian Mxhtazw _ College,

Tidtg

from the Delhi Public Wofks De-

{
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CALCUTTA—
Motion to reduce Demand for ‘‘ Indian Posts.and Telegraphs De-
partment (including Working Expenses) ’’ re denial of ——
Delhi transfer concessions to certain eclerks of the Director
General’s office. 1987-89.
Question re—
Abolition of computors from the Bast Indian and Hastern Bengal

Railway Presses at . B9%

Abolition of the piece-work system in the Government of India
Press, —-. 475.

Additional postal staff recommended by the Presidency Post-
master, —-. 2126-27.

Administration of the Indian Museum, 131-33,137.38.

Alleged infectious disease of the machine foreman, Government
of Tndia Press.

Allowayee for workers in the East Indian Railway Press, —,
for work in conmection with the Railway Conference. 694.

Appointment of & Muslim on the clerical staff of the Imperial
Library, 1703.

Appointment of a Muslim to the Imperial Library, —. 2059.

Appointment of head clerks to the Savings Bank Department of
the General Post Office. 535-36.

Appointments in the Correspondence Department of the ——
General Post Office, 542-43.

Arrangements for disposal of the inward foreign mail at the —
General Post Office. 2127-29.

Carriage of mails between Bombay and ——. 382-83.

Contributigg to pensions by the trustees of the Indian Museum,

138.

Olerical establichment of the Indian Museum, ——. 134-35.

Conaitions for pension for the staff of the Indian Museum, —.
1071-72.

Dismissal of the head elerk of the Trustees’ Office, Indian Museum,

Extension of the buildings of the Indian Museum, —. 878-79.

Gazeited officers in the Shipping offices in ——. 1078-79.

Grievances of mono-casters in the Government of India Press,
476

Guide to the Archsological Galleries of the Indian Museum, ——.
878.

Inconvenient location of Shipping Offices in ——. . 1077.
Lead poisoning of employees of the Government of India Press,
—. 474,

Machines Ggurchased and sold in the East Indian Railway Press,
5 ;

~ Machines pm.'chased and sold in the Bastern Bengal Railway Press,
689
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CALCUTTA—contd.

Question re—contd. L
Medical certificates submitted by employees of the Eastern Bengal
Railway Press, 688-89.
Medieal leave for piece-workers of the Government of India Press,
477.

Memorial from employees of the East Indian and Eastern Bengal
Railway Presses, 22,

New rules at the Imperial Library, 186-87.

Non-grant of bonus or pension to an invalided compositor of the

tovernment of India Press, ——. 2419-20.

Ownership of the Indian Musenm, ——. 1071

Pay and duties of head shroffs in the —— Currency Office. 272.

Pay of forme-carriers and labourers in the Government of India
Press, 475.

Pay of head clerk, Trustees’ Office, Indian Museum, ——. 135-
37.

Pay of machinemen and binders at the Eastern Bengal Railway
Press,

Pay of mono-casters in the Government of India Press at ——.
2420.

Pension of the establishment of the Indian Museum, —— 138-
89,

Powers of the trustees of the Indian Museum, —. 1073,

Promotion of compositors in the East Indian Railway Press, —.

Railway freight from Bombay to ——. 1553. 4
" Rate of note examination in the Currency Office. 2338-40.
Reernitment of secountants to the Offices: of the Printing and
Stationery Department. 2063.
Reduction of pay of the head clerk of the Trustees’ Office, Indian

_ Musenm, -——,

Reduction of railway freight on Punjab wheat sent to —— and
___ Bombay. 300-01. :

Refusal of —— Delhi transfer concessions to certain clerks in the

Office ¢f the Director General, Posts and Telegraphs. 2059-60.
Reinstatement of the head elerk ‘of the Trustees’ Office, Indian

Museum, 1972-73.

- B I of the Imperial Tibrary from " to New Delhi. 400.
Rent of post office buildings in ——. 379-80. A5y
Resolution passed by employees of the Hast Indian and Eastern

Bengal Railway Presses at ——. 693-94. :
Resolqtion passed by Press Employees’ Association, ——, 476-77.
Sale of waste paper by the East Indian Railway Press, ——. 692,

Sﬂéeesl‘gowaﬁe paper by the Eastern Bengal Railway Press, —.
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# CALCUTTA-—concld.
Question re—concld.
Service in the Indian Museum, ——. 133-34.
Summary dismissal of Mustafa, an inkman in the Bastern Bengal
Railway Press, 687-88.
Suﬁr;;?;lor and inferior staﬁ' in the Bast Indian Railway Press, —.

Sulr))ersession of c;z_rtaisn senior officers of the Government of India

eSS, ——.

Staff employed at the General Post Office, —. 2599.

Staff of the Indian Museum, ——. . 1073-75.

Temporary posis in the Government of India Press, 469-70.

Transfer of the Continuous Discharge Certificate Department of
the Shipping from Kidderpore to ——. 1079.

Unsuitable location of the Continuous Discharge Certificate Depart-
ment of the Shipping Office, ——

TUtilisation of services of reserve clerks in the —— General Post
Office. 2127,
CALIFORNTA—
| Quiestion re assassination of Mr. Nazini Ram Dhami in —— 2730-
21
CANAL(S)—

Motion to reduce Demand for —
“ Trrigation (including Working Expenses), Navigation; Embank-
mentand Drainage Works ”’ re—
Interest charged on in Orissa and Ganjam. 1974-76.
Want of river from Bakhtiarpore on the Ganges to Nawndah
viz Bihar. 1973-74.
Question re in the Ghnjam distriet and Orissa. 2828.

CANDIDATES—
Question re mis-statement. of fﬂcts by. —— for Public Service Com-
mission Examinations. 2329-30.

| CANTONMENT(8)=="

| o0 Question ré—

Accidents caused by military lorries in Peshawar 2133.

Appointment of a Muslim as Inspeetor of Post Offices, Peshawar
2354.

Appointment of Assistant Secretaries to ——. 342.

Arrangement of advisory committees in —. 348

Bye-laws in —— against, Congress aptxvmes 341.

— - rates and taxes. 3¢

Contest for chairmanship!of the Deolali ==/ 344, OTYAD
Blected Boards in —— of the North West  Frontier Proyince.-

341,
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(ANTONMENT (S)—contd. P
Question re—contd.
Fleetion of Vice:President in ——— 347-48.
Expulsion of certain persons from Kirkee —. 991-92.
Government’s obligation in the case of appropriated houses in
344,

Inadequate drainage in Cawnpore 993.

Tnterception of & telegram sent by Mr. Makhhan Lal, when ex-
pelled from Jubbulpore 2416-17.

Introduction of an elected Board for Shahjahanpur 2417.

Introduction of compulsory and free primary education in
Ambala —-. 343-44.

Introduetion of elective system in
Provinee. 1107.

in the North West Frontier

Introduction of elective system in the Peshawar Board.
g

Persons expelled from Ambala —. 991

Persons expelled from ——.  348.

Reduction of conservaney tax in Cawnpore ——. 344.

Rents charged for mutton shops in Peshawar ——. 2737,

Rents eharged for platforms in front of shops in 342,
Representation of Muslims on the Governing Committee of the 4

Frontier High School, Peshawar ——. 1104-05.
Restoration to Muslims of land near the Kachery Mosque in
£ Peshawar 2133.
Separation of Mohalla Dilazak from Shahjahanpore ——. 343.

CANTONMENT BOARD(S)—
Question re—-
Eleetion of tne Nowgong 341,
Exclusion of several resolutions from the agenda of a meeting of

the Ambala 1151-52. S
Extension of the term of the Ambala ——. 345,
Muslim member nominated to the Peshawar ——. 2354,
Nomination of Indian members to the Peshawar ——, 2134.
Protests agg’z;t_ the nomination of a member to the Peshawar,
. ¥
Trial of eases by members of ——. 1856.

CANTONMENT FUND EMPLOYEE(S)—
Question re—
Discharge of —— at Ambala. 908-09.
Dismissal of —— at Quetta. 909.

CANTONMENT GENERAL HOSPITAL—
"7 See ‘‘ Hospital (s} ’%
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CANTONMENT (A’\IE\DMENT) BILL— {40

See “ Bill(s) .
CAPITAL— o
Question re interest on raﬂway — 15560 s :
CAPITAL;OUTLAY—:
Question re —— onthe . Railway  Engineering , Workshops at
Azrkonam. 786.

CAPITAL OUTLAY ON CURRENCY NOTE PRESS—
Demand for Grant. 2047. 2 7
CAPITAL QUTLAY ON DELHI—
Demand for Supplementary Grant. 987.
CAPITAL OUTLAY ON LIGHTHOUSES AND LIGHTSHIPS—
Démand for Grant. 2047.
CAPITAL OUTLAY ON SECURITY PRINTING—
Demand for Grant. 2046.
Demand for Supplementary Grant. 987.
CAPITAL OUTLAY ON VIZAGAPATAM HARBOUR—
Demand for Grant. 2047.
Demand for Supplementary Grant. 987.
CARD PASSES—
See *“ Pass(es) 7.
CARETAKER(S)—
Question re—

Appointment of a Muslim in Simla. 2497.
Appointment of a Sikh as —— of Government Buildings in Simla.
205-06.
CARICATURE—
Question re in the pageant of the People s Fete. 1417.
CARNATIC FAMILY— i
Question 7¢ restoration of the stipend of members of the ——. 143-
44, )
CARPENTERS—
Question re fitters and —— promoted to clerkships on the Bombay,

Baroda and Central India Railway at Ajmer. 2325-26.
CARRIAGE(S)—

Question re— '
Avtaéhment of an’' additional —— to ‘the Express ﬁ‘om Patna.

Overcrowding of third class rsllwsy —— and mtt'oduction of
p . fans in intermediate class ——. 313.
CARRIAGE AND LOCO. SHOPS— HATOBY AT

Question re number of workmen and muster elerks, etc at the _—
at Ajmer. 2326.
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CARRIAGE AND WAGON DEPARTMENT— ‘
Question re appointments in the —— c¢f the Bombay, Baroda and

and Central India Railway at Ajmer. 2325.
CARRIAGE AND WAGON SHOPS—
Question re—
Appointment of Indians in the of the Bombay, Baroda and
Central India Railway at Ajmer. 505

Recruitment of Indians as foremen in the —— at Moghalpura.
230.

CARRIAGE SHOPS—

Question re pay of clerks at the Railway —— at Ajmer. 2326
CASH BRANCH—

Question #¢ transfer to the office of the Controller 'of Railivay

Accounts of work previously done by the —— of the Railway
Board. 621-23. y s

CASH CERTIFIATE(S)—
Question re—

1090-91,
investments in Post Office —— and interest thereon. 463-64.
CASHIER(S)— ;
Question re— J
Appointment of a Muslim as in the Department of Education, o

Health and Lands. 2505.
Extension of service granted to the —— of the Railway Board.
623.

Promotion of' & — i the office: 'of the Assistant: Dire¢tor of
+= - Ordnance Services (Provision). . 2685-36. hovio s A

CASTERS—

Question re pay of mono —— in the Government of Tndia Présses
at: Caleutta, 2420,

CATERING ARRANGEMENTS—

+ +Question ¢ , Waiting halls, ete., at railway stations. 961,
CAWNPORE—

Motig;l for Adjournment re communal riot at —. 2834-35, 2874~

Question re—
Communal riot at ——. 9274144, )
Inadequate drainage in —— Cantonment. 993.
Reduetion of conservancy tax.in ——— Cantonment,  344.
Return of sites to house-owners in ——. 993-94. 5
CEILING FANR= :
Question re purchase of © Indig * 2ol by the Government. 288.90,
CENSORSHIP— IO
~ Question re L 6f fewd " 978
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CENSUS—
Demand for Grant. 2042.
Demand for Supplementary Grant. 985. X /
Question re—
Boyeott of ——. 2731
Classes not enumerafed as Hindus' for the —— 2627
Classification for the ——. 859. ! :
Classification for the of Buddhists, ete., as mnon-Hindus.
255. :
Classification for the —— of non-easte Hindus, 303.
Classification of Buddhists, ete., for the —. 179-80.
Classification of Muslim§ for the ——. 384.
Classification of sweepers and untouchables for the ——. 1701.
Definition of various classes for the purposes of the —=. 340.
Employmeut of assistants and clerks in the Seeretariat as ——
enumerators. 909-10. \
Enumeration of Oriyas for the 893.
Inclusion in the of emigrants from British India. 11242

Inclusion of untouchables amongst Hindus for the ~———- 1403, |
Instructions to —— authorities re registration of caste. 399.
Irregularities in the —— enumeration at Najibabad. 2514-16.
. Language classification for the —— wof those using Urdu.: 2058.
CENSUS RETURNS— =
Question re non-inclusion of certain Muslims in the ——.  2433. \
CENTRAL ADVISORY COUNCIL FOR RAILWAYS—
977, 1497.
CENTRAL AND PROVINCIAL LEGISLATURES—
See ‘ Legislature(s) 7.
CENTRAL: BANKING INQUIRY COMMITTEE—
. Question r¢ report of the ——. 243-45,
CENTRAL BOARD OF REVENUE—
1 Deniéind for Grant. 2038.

CENTRAL GOVERNMENT—

Demand for Excess Grant in respeet of miscellaneous adjustments
between the,—— and Provingial Governments. 9851. O

Question re fall in revenue in and Provincial Govermnéﬂﬁ."
554.

o Statement, laid on the table by the Honourable Sir George Séhuster
re note on the difference between non-voted and vof,ed ‘expendi-
ture of the —— Budget estimates. 2540-41. . 1o vin(l

CENTRAL INDIA— 0388 ~—— oi zasibal i net
Demand for Grant. 2045. - 1 21 5 nsibal
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CENTRAL JAIL—
See ‘“ Jail(s) .
CENTRAL LEGISLATURE—
See ‘‘ Legislature .
CENTRAL MEDICAL RESEARCH INSTITUTE—
Question re establishment of a ——, 1080-81.
CENTRAL POSTAL CIRCLE—
See ‘¢ Postal Cirele .
CENTRAL PROVINCES—
Question re appointment of a Trade Commissioner from the —.
456. I

CENTRAL PUBLIC WORKS DEPARTMENT—
See ‘* Public. Works Department .
CENTRAL PUBLICITY BUREAU—
See ‘‘ Publicity Bureau .
CENTRAL PUBLICITY DEPARTMENT—

Motion to reduce Demand for ‘‘ Railway Board ’* re policy of —.
1337-47.

CENTRAL REVENUE(S)—
Question re— 4
Allotment of ——- for provineial subjects. 2732.
Reeruitment to the office of the Accountant General, —— and
the Pay and Accounts Office, Delhi. 1486.
CENTRAL STAMP STORES—
See “ Stamp Store(s) .
CENTRAL SUBJECTS—
Question re provincial and ——. 2732.
CEREMONY (IES)—-
Questicn re—
Admission cards issued for the —— of New Delhi. 1152-53.

Contract for illumination in conneetion with the New Delhi
inaugural —. 2502.

Issue of admission cards for the maugural —— of New Delhi.
1158-59.

Tickets issued for the inaugural —— of New Delhi. 903:05.
CERTIFICATES—

Question r¢ —— granted by the Indian Stores Department. 1715.
CEYLON—

Questxon re— 2
Oocoanuts ‘and copra xmported into Indmn ports from ——; 2498
Duty on copra imported into ——. 1486

Franchise of Indians in —, 159-60. ] Za4D
Iadian emigrants to —. 1241, H
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CHAIR— i
Allegations of partiality on the part of the —— ' 2525-35.
CHAIRMAN (EN)—
Message from His Excelleticy the Viceroy rappointing’ Mr. R. K.
Shanmukham Chetty to be —— of the Legislative Assembly. 1.

Nominations to the Panel of ——. 350.
Question re—
Contest for -—=— of the Deolali Cantonment Board. ' 344.
Removal of non-official —— and members of the Beawar Municipal
Committee. 549-50.
CHAIRMAN, MR.— ]
Congratulations by —— to Sir Thrahim Rahmtoola on his election as
President of the Legislative Assembly.  37.
Expressions of regret by —— on the deaths of Colonel Crawford and
Maulana Muhammad Ali. 18, 21
CHANDI MAL GOLA, BHAGAT—
Oath of Office. 3.
Question re—
('heap and easy justice for agrieultural communities. 2209.
Contract for the fireworks for the Delhi fete. 1558-59.
Goveorénmeut purchases through the Rural Development Federation.
2208.

(traduated income-tax for farmers instead of land revenue. '2208.
Méss education of agrieulturists. 2209.
Rural uplift work in India. 2208, 2209.
CHAPLAINS—
Question re number of —— and bishops in India. 970-71.

CHARACTER SHEETS—
Question re maintained in Government Offices. 533.

CHARSADDA—
Question re—
Alleged ill-treatment of volunteers of the Khudai Khidmatgar move-
ment in 1235-37.
Arrest and release of Khan Sahib Abdullah Jan at ——, 1715-16.
Blockade of villages at ——, ete. 1406.
Closing of 32 2dolspensary for the treatment of Congress volunmem ,
Bt~
Police and Military action at ——. 2055.
! Treatment of Congress volunteers in —.  1405.
CHATTERJEE, THE  REVD:, .y Comqacl adi up —— To moitnoli
General discussion of the General Budget. 1531-36. ¢
Indian Finance Bill— rit i 0 g
br Motion to eonsider. 2142, ~ yd toreer 1o & e
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CHATTERJEE, THE REVD. J. C.—contd.
Motion to reduce Demand for—

** Customs "’
Inad;squate representatxon of Muslims in the Customs Services.
1917
“ Indian Posts aud Telegraphs Department = (ineluding “Working
Expenses) 7
Rapr%entatlon of depressed classes in the Posts and Telegraphs
Service, - 1987.

“‘ Railway Board ’’ re—
Indianisation policy in the railways. 1298-1300.
Railway Administration. 1257-58.
Representation of Muslims in Railway services. 1250.
Oath of Office. 3.
Question re—
Appointment of Indian christians as traffic. inspectors on the North-
Western Railway. 486.

Communities represented in appointments in the Central ‘Public
Works Department, Delhi. 684-85.

Royal Military College, Dehra Dun. 252.
. Question (Supplementary) re eradication of leprosy  from India.
248.

Resolution re—
Amendment of Legislative Assembly Electoral Rules. 423-24.
Vanaspathi ghee. 806-08.
CHEDUBA ISLAND—

Question re telegraphic communieation between ——— and the Aracan
Coast. 1411.

CHEMICAL. INDUSTRY—

Question re protection for the ——. 1479-80. ;
CHEMICAL WORKS—

Questlon re report of the Tariff Board on the question of protection

“to the Morarji ——. 2826-27.
CHEMISTS—
Qnuestion re appomtment of Indian —— to poison gas and anti-gas

appliance factories in Rawalpindi. 393.
CHETTY, MR. R. K. SHANMUKHAM—

Allegations of partiality on the part of the Chair. 2533\

Congratulations. by —— to Sir Ibrahim Rahimtoola on his election as
President of the Legislative AssembTy 37.

Eleetilg;: of as the Deputy President of the Legislative Assembly.

Election of —— to the Salt Industry Committée. 569 « i 1

Expressions of regret by at the deaths of Colonel Qrawford and
Maulana Muhammad Ali. 18, 21.
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k‘ CHETTY, MR. R. K. SHANMUKHAM—contd,

General discussion of the General Budget. 1578-83, 1628.
Indian Finance Bill—
Motion to consider. 2264-73, 2289, 2295, 2399-2400.
Consideration of Schedule T. 2449, 2453.

Consideration of Schedule II. 2455-56, 2466, 2467, 2471, 2477,
2478, 2554.

Consideration of Schedule IV. 2712-13, 2715.
Indian Income-tax (Second Amendment) Bill—
Motion to refer to Select Committee. 2785.

Message from His Excellency the Viceroy and Governor-General
appointing —— to be Chairman of the Legislative Assembly. 1.

Message from His Excellency the Vieeroy and Governor- General
approving of the election of at the Deputy President of the
Legislative Assembly. = 201

Motion re consideration of the Parliamentary Papers in connection
with the Indian Round Table Conference. 1442-47, 1451, 1453.
Motion to reduce Demand for— .
““ Interest on Debt and Reduection or Avoidance of Debt _e—
Debt position.  1995-96.
¢ Railway Board "’ re—
Indianisation policy in the railways. 1291-92.
1+Oath ‘of | Office. 1.
Question re dacoities in elerks’ quarters in New Delhi. . 2331.
V‘Remlutlon re— 3
Import duties on galvanised iron and steel pipes ilpd sheets.
365-68, 372. ‘ y
Round Table Conference. 435-36.
Salt (Additional Tmport Duty) Bill—
Monons to consider and to circulate. 2804, 2835-36, '283945.
Separatxon “of, Burma, from Tndia (Discussed under the ‘Indian
Finance Bill). 2098, 2122.
CHHOTA-UDEPUR—
Question r{o constructmn of railway lines from Sauni to M:yagm md
CHIEF COMISSIO_NER_—

Illness of Sir Norman Bolton, late ——, N‘orth-We’st Fﬂiﬂﬁ@r Pro-
; ___ yince, 498,
; Leave granted to Sir Norman Bolton, DL North West ’In‘rohtm'
Province. A177. > Eo

-
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CHIEF COMMISSIONER OF RATILWAYS—
Question re recruitment of accountants by the Controller of Railway
Accounts and ' the 1722-23.
CHIEF ENGINEER, OFFICE OF THE—
Question r¢ non-grant of Dewali holidays to the staff of the' Office
of the ——, New Delhi. . 1001-02.
CHIEF MEDICAL AND HEALTH OFFICER—
Question re number of eclerks of each eommunity employed in the
office of the , North-Western Railway. 1712
CHIEF SUPERINTENDENT—
Question re—
" Duties and pay of the —— of the office of the Director-General,
Posts and Telegraphs. < 780.
Grant of leave to clerks by the —— of the office of the Director
General, Posts and Telegraphs. 780.
Refusal of leave to clerks by the —— of the office of the Director
General, Posts and Telegraphs. 779,
CHILD MARRIAGE RESTRAINT ACT—
Ree ** Act(s) .

CHILDREN—
Question rée—
A moving school for the —— of employees of the Government of
India Secretariat. 1565-66.
Edueation of the —— of employees of the Bengal and North-

Western Railway. 2345.
Expenditure incurred on the education of the — of Indian and
Buropean employees on the East Indian Railway.  323-24.
Statement laid on the table by Mr. A. A. L. Parsons re rules govern
ing gx'ants for the education of —— of railway employees.
2354-57
CHILDREN’S PROTECTION BILL—
See “* Bill(s) .
CHILDREN’S WARD—
Statement laid on the table by Mr, J. G. Acheson re the construction
of a —— in the Peshawar Bospr,al 1432, 2076.

CHITTAGONG—
* Question re— 3
Estimated cost of the projected aerodrome at ——, 384-85.
Lease of land by the Port Commissioners of —. 384,
Loading and uvnloading at the —— jetties, 385.

Non-transfer of the Deputy Posunmﬂéer GeneraI, Dm md
recruitment of Muslims in —.
i Prgglsnnn of an additional railway station to the nortﬁ of —_—

I

Railway to Patenga Point in ——. 881
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CHRISTIANS—
Question re appointment of Indlan —— as traffic mspector on the
North-Western Railway. | 486.
CHURCH—

Question re construction of a Roman Catholic —— in Mmgaladon
Cantonment. 1412.

CINEMA INDUSTRY—

Question re protection and encouragement of the Indian ——. 553-54.
CINEMATOGRAPH COMMITTEE— g

Question r¢ recommendations of the Indian —. 256.
CIRCULAR—

Question re re application of the Sarda Marriage Act. 225.

CIVIL APPOINTMENTS—
See “ Appointment(s) .

CIVIL ASSISTANT SURGEON(S)—
See ** Assistant Surgeons . 2328.

CIVIL AUTHORITY (IES)—
Question re—

Responsibilities of and Military authorities for the mamte-
nance of law and order. 892.

Troops available for aiding the ——. 391-92,
CIVIL AVIATION—
Question re—
Appointment of Sikhs to the —— Office. 2129.
Expansion of in India. 325.
See also ‘‘ Aviation ™’
CIVIL BRANCH—
Questmn re recruitment to the —— of the Indian State Rallway Ser-
vice. 1003-04.
CIVIL DEPARTMENTS—
Question re ——- share of sale of unified postage stamps. 376-77.

CIVIL DISOBEDIENCE MOVEMENT—
Question re—
Boys and women arrested in connection with the ——. '334.
Cases of inquiry in ¢onnection with the ——. 262:65.
Convictions in eonneetion with ‘the ——. 337-38.

Ez-Members of the Legislative Assembly impri d in connecti
with the —— 2633-34 1 :

Government bulletin to combat — 179. : y

Number of arrests and convietion in eonnectmn wmth the —
171-72.

Number of -persons injured in. eozmectlon with the e, | 316.

Nnmber of persons imprisoned in the North~West Frnnbmr Bhovmce
in connection with the ——. 969-70 8051
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CLERK (8 )—contd. [
Question re—contd.
Communities represented by record —— in certain post offices.
94.
Complaints against the —— of the Government of India Press,
Simla. 779.
Dacoities in ——' quarters in New Delhi. 2331

Death, sickness and retirement of
Accounts Office, Delhi. 1409-10.
Defacement of spurious coins eollected by booking 253.
Dismissal of a —— from the Peshawar treasury. 2132-33.
Dismissal of the head: of the Trustees’ Office; Tndian Museum,
Calentta, 135.
Employment of assistants. and
enumerators. - -909-10.
. Examination of Inspectors of Post Offices and Jhead
“'Superintendents of Post Offices. 2603-04. :
Exemption of certain from thy Public Service (ommission
" examination. 1856, 2602. 2%
" Exemption of certain —— from the qualifying_examination of the
Publie. Service Commission. 1573-T4. ‘ :
Grant of compensatory allowance  to - certain
Accounts offices in Karachi and Quetta.  169-70.
Grant of concessions to certain postal transferred to New
Dethi.” 2506-07. s ‘
. Grant of leave to —— by the Chief Superintendent of the office
'of the Director General, Posts and. Telegraphs. 780.
Muslim in the Rafes Register Branch of the Railway Clearing

Accounts Office. 1083.
Names, pay, ete,, of certain

Central India Railway. 2324-25.
Number, of of each community employed in the office of the

Chief Medical and Health Officer, North-Western Railway. 1712.

Number of workmen and muster , ete., at the Carriage and
Loco. Shops, at Ajmer. 2326. g

Oeccupation of ——’ quarters at Summer Hill. 1726.

Pay of certain in the Central Public Works Department,
Delhi. 2320-21.

Pay of at the Railway Carriage Shops at Ajmer. 2326.

Palyé {:g 7the head » Trustees” Office, Indian Museum, Caleutta.

of the Railway Clearing

in;the Secretaiiat and census

to the

JSLEGT (V7
in  Divisional

on the Bombay,- Baroda and

Prosecution of Babu Brojo K. Shaw, a postal ——. - 377..
Provision of a —— in the Dwarapudi Sub-Post Office. 2349,
Public Service Commission examination for temporary ——. 1722.

! Qualitying examination for temporary 2602-03.
Quarters for —— of the Motihari Head Post Office. 1565.
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CLERK(S)—concld.
Question re—concld.
Recruitment and pay of —— in the Divisional Accounts Office of
w the North-Western Railway. 167. '
Recruitment of —— in the Bengal and Assam Postal Circle.
il 385-86.

Recruitment of to Accounts Offices. 1404.
Reduction of the pay of the head —— of the Trustees Office, Indian
Museum, Caleutta. 1072.

; Roducnon of the salary of a —— on the South Inchan Railway.
230-31
B,efusal of Caleutta-Delhi transfer cor i certain in the

office of the Director Generaly Posts and Telegrapls 2059-60.

Refusal of leave to by the Chief Superintendent of the office of
the Director General, Posts and Telegraphs. 779,

Reinstatement of the head of .the Trustees’ Office, Indian
Museum, Caleutta. 1072-73.

Transfer of certain —— from_the Railway Board’s office to the
office of the Controller of Railway. Accounts. 2064-65

Utilisation of services of reserve in the Caleutta General Post
Office. 2127. )

CLERKSHIPS— - ’
Question;re fitters and carpenters pmmoted to —— on the Bombly,

Baroda and (‘entral India leway a,t AJmer 9325-26.

CLOTHING-—
Question: re—
‘Supply of warm to Railway Mail Service Officials. 1400.
Warm —— of duftries and sorters of the Imperm.l Record Depart-
ment. 2637
CLUB—
Question re provision of a —— for the European members of the Gun
Oérriage Factory of Jubbulpore. 266.
COAL—
Question re ——- purchased for the Royal Indian Marine. 2074.
COAL COMPANIES—
Question re income-tax realised from ——. 1961.
COAL-FIELDS—
Question re lease by the Bengal-Nagpur and Madras and Southern
Mahratta Railways of certain ——. 2335. -
COATS—

Question re provision of warm ——, ete.; for telegraph and telephoue
line staff in the Bihar and Orissa Circle. 1157. 5
COCHIN— b = i
Motion to reduce Demand for ‘‘ Railway Board ”’ re construction o
4 mew railway between Kollengode and ——. 1258-64.

2
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COChE STR HUGH=— 1
Allegations of purtiality on the part of the (_‘ham 25380, oy |

Appointment 0f | ——— to the: ('ommittee on Petitions, . 1497,
Disposal of publie Yhusiness after the walk out of ‘a/section of the
House: 2610. : A
Expx'ee;;logs of regret hy on the death of Pandit Motilal Nehru. !
5T
o Bxpressions of regref bv —— on the, death of Sir . Jamsetjee
Jeejeebhoy. 743-44.
General discussion of the. General Budget. 1507-10.
General discussion of the Railway Budget. 1008.
Indian Finanee Bill—
Motion te consider. 2302, 2305, 2306-07, 2308, 2382.
Consideration of Schedule TI. 2558.
Consideration of Schedule TIT. 2624-25.
Cousideration of Schedule IV. 2651-52, 2657, 2721.
Consideration of Schedule IV, Part 1, as recommended by His
Excellency the (}mernor—Gengm! 2751 53.
Indian Income-tax (Second Amendment) Bill—
Motion to circulate. 2796-98.
Motion re—
Consideration cf the Parliamentary Papers in connection with the
Indian Round Table Conference. 1447-50, 1462, 1463.

Settlement arrived at between Government and the Congress.
1729-30.

Motion to reduce Demand for ‘¢ Exeeutwe Couneil ** re: neglm to
 effect” substantial retren¢hment in all departments. 1754-55

‘Nemindtion of ——= to the Panel of ﬁmmm. 850
Oath of Office. 131.
Question re Congress notice regarding boycott of mills. 2639. .
Resolution re—
Distribution of the proceeds of the duty on foreign salt. 3003.
Policy of repression. 642-44.
COCOANUTS—
Question re
2498-99,
CODE OF CRIMINAL PROCEDURE (AMENDMENT) BILL——
See ** an(s) 2,

and copra imported into Indian ports, from Ceylon.

COIN(S)—
Defacement of spurious —— eollected by bookmg clerks. 253:,
Profits on silyer and nickel ——." 556. ,
Soldered received in Currency Offices. 269-70. l.

Question re platform tickets issued at —— railway station. 737.
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Question re construction of a railway shman "petwebn £ and
Pirpainti. 975-76. el 3k i 0¥ huse

Question re— A

Admission to Enghsh Military —— of ‘cadeéts of the Royn! Indllm
Military College, Dehra Dun. 2070,

Application for training at'a Jamalpur Workshop by a sthdent of

. the Benares Engineering ——. 2418,

Arrest of Mr. Birendra, a student of the Forman Chﬂsﬂﬁ —_—
Lahore. 1490-92.

Courses of instruetion and syllabus of studies at the Military —,
Dehra Dun. 1095,

Cost and results of the Royal Indian Military. =, Dehra Dun.
2068-69.

Diserimination against the students of the Benares Engineering
180.

Subjects taught in the Royal Indian Military ——, Dehra Dun.

2067-68.

Food supplied to cadets in the Royal Indun M:lrtary _
Dehra Dun. 2069.

Military schools and —— in India. 1091.

Railway Staff —— at Dehra Dun. 720.

Residential F'nglish High Schools and —— in India. 1092.

Subjects taught in the Royal Indian Military , Dehra Dun.
2069-70.

Technical schools and —— in India. 1091-92.

Vernacular teachers in the Royal Indian Military ——, Dehra Dua.

COMMANDER-IN-CHIEF, HIS EXCELLENCY THE—
Statement regerding proposed confidential meeting with —.
2434-38.

COMMERCE DEPARTMENT—
Demand for Giont. 2038,
Eleetion of Members to the Standing Committee for the —.

9216, 2439. < &
See also ‘‘ Department of Commerce ™.

COMMERCIAL AUDIT BRANCH—

Question re¢ appointment of Muhammadans to t.he o tha :ndnn

Andit and Accounts Service. 2072. :

COMMERCIAL DISCONTENT—

Question re and industrial discontent attributed to. 6he 1s. 6d.
BTTS ratio. 1482.
meRCIAL INTELLIGENCE AND STA'HSTICS— i3

' Demand for Grant. 2042. :

K
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COMMERCIAL LINES—WORKING EXPENSES : ADMINISTRA-
TION (RAILWAYS)—
Demand for Excess Grant. 981.
COMMERCIAL LINES—WORKING EXPENSES : REPAIRS AND
MAINTENANCE AND OPERATIONS (RAILWAYS)— Y
Demand for Excess Grant. 981.
COMMERCIAL PROBATIONERS—
Question re prospects of —— on. the North-Western Raﬂway 301,
336-37.
COMMISSION(S)—
Question re—
Cominittees ‘and ——— paid for by the Government of ‘India. 1003.
Grant of in the Indmn Vetermary Corps to Indians. 328.
COMMISSIONER(S)—
Question re—

and Assistant, Political Agents in
the North-West Frontier Province. 893-94.
Indian Trade -—. 1480-81.

Transfers from Ghazipur to Lucknow of the headquartem of the
—-—of Income-tax, United Provinces. 1482-83.

RBee also ‘ Trade Commissioners *’

COMMITTEE(S)—
Appointment to the Library, ——. 410, Y
Consideration of the Report, of the Public Accounts, ——, 7,6(}74.
Election of Members to the Salt Industry ——. 217:18,:507, 569.
Election of Members: to the Standing =—— for the Department of
= Commerce. 2216, 2439.
Election of Members to the Standing —— for the Department of
Education, Health and Lands. 2359, 2775, 2835.
Election of Members to the Standing —— on Emigration. 11433,
1497.

Election of Members to the Standing —— on Indian Oversess Emig-
ration and Haj Pilgrimage. 2359./ b V48 8]

Election of Members to the Standing ——— en Pllgmmage m the
Hedjaz. 217-18, 350, 410.

Election of Members to the Standing
569, 2078, 2359-60, 2438.

on Roads. .217_1'3 507,

5 Election of the Public Aceounts ——. 12-13, 1431, 2078 2137
" Hlection of the Standing Finance ——. 12, 25, 51, 2438, Uot7s, 189,
“5° Rleetion of the Standing Finkince —— for Railways. 12,25, 52.
Motion re—
3 _ Blection of a —— to consider proposals on the ‘salt’ mdméfr&
¥ 202-15.
! Election of Members to the Standing —— on E&momhon 977-78.

Motion to redtnee Demand for ‘‘ Railway Board ’’ re 'recomnienda-
tion of the Public Accounts —— not given effeet to. 1812-18.

5
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COMMITTREE (8)—conta
Question 7¢e—
Allotment of seats for various communities in, the Municipal ——
of Peshawar city. 1106-07.

Annual reports of welfare on State Railways. 790,
Arrangement of advisory in eantonments. 348.

—_ and commissions paid for by the Government of India. 1003.
—— appointed ‘re 'separation ‘of Railway and General( Finance.

151-58
Conditions ‘of transfer ‘of Government émployees from the Public
Works Department to the New Delhi Munieipal = 2321-22.

Co-operation between India-and the Intellectual — of the League
of Nations. 182. .
Demolition of a monument evected by the Municipal of
Peshawar and imprisonment of Mr. Allah Baksh Yusifi.
1234-35. { l J &
Drugs Inquiry
Meetings of advisory 867. AL /A4
Recommeéndations: made by the Flood! Inquiry ——. 625
Recommendations of the Civil Justice ——. 2508412 -, RTATR
Recommendations of the Currency Staff Inquiry —— 998,y
Recommendations of the Haj ——. 695, 722. q
Recommendations of the Indian Cinematograph ——: 256. ()
Recommendations of the Public Accounts 882.
Report of the Age of Consent 283-84.
Report of the Central Banking Inquiry
Report of the Civil Justice 1421.
Report of the Hide Cess Inguiry ——. 1004.
Report of the Publie Accounts 6990111 £
Report of the 1929 on the Indian Army. 1845,
Representation of Muglins on the Governing -—— of the Frontier
High School, Peshawar Cantonment. 1104-05.
Pransfer to the Awaqaf —— of Peshawar of a Muslim graveyard at
Peshawar. 1850,
Travelling aliowanee pai@ to witnesses before the Haj Ingniry —.
1855-56.
Resolation re— (
Appointment of a —— to advise on the purchase of the Bengal and
North Western and Rokilkund and Kumaon Railways: - 3017-19.
Appointment of an Advisory —— on Retrenchment. 3004-17.
Statement laid on the table by the Honourable Sir George Sehuster re
Report of the —— on Salt. 1996-2004. J
COMMITTEE ON PETITIONS—
__ Appointment of the —. 1497.
COMMODITIES— :
Question re fall in the prices of

249.

243-45.

316.
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COMMUNAL BIAS—

Question re complaints against Khan Sahib S. M. Yumf Quraeslu
. Superintendent, Railway Mail Service, Allﬂh'ﬂm’l of —— against
Hindus.  2959-60.

COMMIUNAL COMPOSITION—

Question re—
-—— of certain postal staffs. 793-94.
——of ceﬁau;gpostal staffs in the Punjab and North-West Frontier

Provinee.
- of the staffs of certain offices in the North-West Fronticr Pro-
vinee. 40.

of posts in certain railway servides. 916.
COMMUNAL HOLIDAYS—
See “ Holiday (s) .
COMMUNAL RIOT(S)—
8ee ‘¢ Riot(s) .
COMMUNAL TENSION—

Question re reports of Loeal Governments on — -, 168,
COMMUNICATION—
Question re provision of telegraph —— at certain villagés in the
Burdwan distriet. 2832-33.
COMMUNITY (1ES)—

Question re—
Allotment of seats for various
Peshawar city. 1106-07.
Cheap and easy justice for agricultural —— 2209,

—— represented among postmasters in the Bengal and Assam Postal
Cirele. 386, 1095.

—— represented by clerks ‘and aceountants in certain post offices.
794.

in the Municipal Commiittee of

represented by corvespondenee clerks in certain post offices.

——— represented by postmasters in certain post offices. 794.
-——— represented by record clerks in certain post offices, 794.
-—— represented in appointments in the Central Puhiic Works
Department, Delhi. 684-85.
! N\maber of clerks of each —— employed in the Office of the Chief
' Medical and Health Officer, North Western Railway: 1712.

Number of members of various employed in Customs House,
Karachi. '273-78.

Number of members of various — in the Indian ‘t_orea Depart-
ment, Karachi. 250. :
Number of men of various —— employed in certain l)Ox:ti on the

North Western leway 337.
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COMMUNITY (IES)—conid.
Question -7 e—contd.

4100 Nuntber of Officers of each —— appointed to ‘the ’\Iedlcal Depart-

ment of the North Western Railway.” 1711.
Percentage of various employed in arsénals. 1854.
Seats allotted to various —— of the Municipal Committee of
Peshawar. 1428-29.
COMMUTED VALUE OF PENSIONS—
Demand for Excess Grant. 981.
Demand for Grant. 2047.
Demand for Supplementary Grant. 987.
COMPANIES’ AND INDIAN STATES’ SHARE OF SURPLUS PRO-
FITS AND NET EARNINGS (RAILWAYS)—
Demand for Grant. 1353.
COMPANY-MANAGED RAILWAYS—
See ** Railway(s) .

COMPARTMENT(S)—
Question re—
Tmprovement of third class railway ——. 313-14.
Lack of second class —— on the Futwah-Islampore Railway. 506.
COMPLAINT—
Question re —— against railway officials on the North Western Rail-
way. 1852-53
COMPOSITOR(8)—
Quethn re—
Non-grant of bonus or pension to an invalided -—- of the Govern-
ment of India Press, Calcutta. 2419-20.
Pay of —— in the Private Secretary to the Viceroy’s Press. 1079.

Promotion of in the East Indian Railwey Press, Calcutta.

COMPULSORY AND FREE PRIMARY EDUCATION—
‘Quastion re introduction of —— in‘ Ambala Cantonmeni. 343-44.
COMPUTORS—
Question re abolition of from the East Indian and Eastern Bengal
Railway Presses at Caleutta. 692-93.

CONCESSIONS—
Motion to reduce Demand for *‘ Indian Posts and Telegraphs
ment (including Working Expenses) ’’ re denial of Calentta-Delhi

transfer —— to certain clerks of the Director General’s ‘office.
1987-89.
Questior re grant of —— to certain postal clelk& framferred to I\ew
Delhi. 2506-07.
CONFERENCE(S)—

Motion ze consideration of the Parliamentary papers in connection with
the Indian Round Table ——.  1433-77, 1633-90

i

ML roul ST,
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CONFERENCE (8)—contd.
Question re—

Aliowanee for workers in the East Indian Railway Press, Calcutta,
for work in connection with the Railway — - 694,

-— on recruitment of staff of Government of India Oifices: 1574.
Cost of the Round Table 974.

Tndian delegation to the International Labour —-. 706-6”
List of delegates to the Round Table 224-25.
Publication in the vernaculars of the recommendafmns of the Round

Table —. :
Re-assembling of the, Round Table —. 974,
Representation of Sanatan Dharami Hindus ai further meetmgs of
ihe Round Table —, 1561,
Representatives selected for the Round Table ;-» 163,

Resolution re Round Table —., 427-39. 43T
Statement laid on the table b ythe Honourable Su :eorge Rmny re
white paper in connection with the Round Tab e —. 75 9
CONFIDENTIAL MEETING— g :

Statement regarding proposed —— with His Excellency the Com-
mander-in-Chief. 2434-38. .
CONGRBESS—
Moiion re settlement arrived at between Governwent and the ——,
1728-30.

Question re—
Atiendance of employees of the Railway Cleaving ‘Acenunts Ofﬂce
at lectures and meetings arranged by the 007.
Byelaws in cantonments against —— activities. 341

Closing of a dispensary for)the treatment ofi+ =~ voh'mteers at
Charsadda. 220,

-3— notice regarding boycott of mills, 2639.

Extra expenditure and fall in revenue caused by the activities of
the —.

Listening into telephone  messages  to apd fromy the
293

Property of the seized by the Police. 978.

Seizure by the Police at the Ganhati Post Office of a packetf received
from the All-India —— Committee. 455.

Treatment of
(‘ON'RAUGHT I‘LACE—
* Question r¢ developmient of “_, New Delhi, 598,
CO\SERVANCY TAX—
..+See ‘“ Tax(es) ",
CONSPIRACY CASE—
Question re—
Persons convicted in the Lahore ——. 905-07.

lepresentation from the prisoners undertrial in the Mecrut ——.
892,

‘Oﬁ'ice.

volunteers in Charsadda. 14050

)/ (A7 :
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CONSPIRACY TRIAL—
Question re the Meerut —. 784.

CONSTITUTION—
Motion to reduce Demand for ‘° Railway Moard ’’ re future — of
the Railway Board. 1347-52.
Question re consultation of Indian opinion on the new ——= 199-200.
CONTINUOUS DISCHARGE CERTIFICATE DEPART‘\{E\T«

Question re—

Transfer of the —— of the Shipping Office fxom Klddorpore to
Caleutta. 1079.

Unsuitable location of the —— ‘of the ' Shipping (\fﬁce, Caleutta.
1077. SO

CONTRACT (8)— ' :
Question re— : ; :

Alleged violation of a for the supply of white zine paint. 874-

79, .

—— for the fireworks for the Delhi fete. 1558-59.
— for work in conneetion with the inauguration, of New( ‘Delhi.

2321,
h Purchase of paint under the rate system. lool. oy
A Penders under the running —— system. 1551. \
| Vendor’§ —— on station platformsyon the 'Hast, Iud.mn Raﬂway
£2629. cpee
CONTRACTOR(S)— TTHINOF o000

! Question re— ¢
~ at (Shakur

Alleged irregular payments made: to the urdgading

.. Basti on the North Western Railway. ]0(]7 T

Issue of railway passes to employees of —— in Bengal and’ North
Western Railway workshops. 2344. AHT903

Postal mail —— of Madras. 2521. 4

LONTROLLER(S)—
" Question re—
Appointment of a Muslim —— in the Allahabad Division of  the

_East Indian Railway. 1965.
A pomtment of Indians as Managers of  Government of India
resses and as of Forms 2333.34.

1103. T
CONTROLLER OF RAILWAY ACCOUNTS—
Question re—
Appointment of accountants in the office of the ——f 1968-@
Reeruitment of accountants by the ~and the Chxef Commxssloner
of Railways.- 1722-23. HAA09
Pransfer of certain clerks from the Raxlw;y Board s cﬁieel,io the
officc of the ——. 2064-65.
Transfer to the office of the —— of work/pmwusly done by the

Cash Branch of the Railway Board. 621-23. . . [ « ..
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CONVENTION(S)— ALAT VOANTIAKC
Question re—
2 —— fixing the hours of work of salaried emp! loyees. 12521027

—— regarding employment of women at night.’ 18" 82.
(1 (Resolution re draft ~—— regulating hours. of work in offices, hotels,
ete. 2084-300:
CONVERSATIONS—

Statement re result of between His Excellency the Viceroy and
: Mahatma Gandhi. 1545-48.

CONVICT(S)—
Question re fines recovered from political —. 1496
CONVICTIONS— £
Question re recent —— in the North-West Frontier Province. 2054.
COOLIES—
Question re—
Baggage at stations on the Bast Indian Railway. 2201-02.
Disputes between —— and a jamadar at Lahore railway station.
-1708-09.
Fe;;ngemanded by luggage —— at East Indian Railway stations.

CO-OPERATIVE SOCIETY—
Question re —— of the Telegraph Department, Punjab Cirele. 861-62.
'CO:OPERATIVE TRAINING INSTITUTE—

Question re establishment of a —— at Bolpur at Gosaba. 1000-01.
COPPER—
Question re—
Protection for —— wire. 2827-28.
Sale of —— wire by the Delhi Public Works Department. 2502.
'COPRA—
Question re—
Cocoanuts and —— imported into Indian ports from Ceylon.
2498-99.
Duty on —— iniported into Ceylon. 1486.
Quantity of ——, ete., exported from India. 1493.

CORRESPONDENCE CLERKS— oid
see“ Clerk(s) ™. :
CORRESPONDENCE DEPARTMENT—

Question re appointments in the —— of the Caleutta Ganeml Post i'l
Office. 542-43.

‘COTTAGE INDUSTRY—
Nee ** Industry (ies) .




i

#@_ Motion for Adjournment re—
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'\COTTO\' kil T L

and “whedt between Delhi’ and
SETs Litettr )

Question re rates of freight for
Karachi. 2073-74.

COTTON TEXTILE INDUSTRY—
Question re protection for the ——. 552.
COUNCIL/(S)—
Question re supply to Members of the Legislative Assembly of copies
of debates in their Local
COUNCIL OF STATE—
Address by His Excellency the Viceroy to Members of the —— and
the Legislative Assembly. 2787-89.
Demand for Grant. 2033. i
Demand for Supplementary Grant.. 2778-79. He
COUNCIL OF AGRICULTURAL RESEARCH—
Ree ‘“ Tmperial —— .
COUNCIL OF AGRICULTURAL RESEARCH DEPARTMENT-—
Ree ** Imperial — .
COURSES OF INSTRUCTION—
.Qpeslt)inn re 7y and syllabus of studies at the Military College, Dehra
un. 2

626.

BT COURTS—

Question re effect of boyeott of ‘the law —— on the stamp dntles.

17,

CRAWFORD, COLONEL—
Expressions of regret on the deaths of

and Maulana Mubammad

Ali. 15-21
CREDIT SYSTEM— & AF
Motion to reduce Demand for ‘‘ Salt » re loss of interest ws;ng,trom
the 957-59. ¥
CRERAR. THE HONOURABLE SIR JAMES— {#

Abolition of Capital Punishment Bill—
Motion to cireulate. 951-53:
. Bnegal Criminal Law Amendment (Supplementary) Bili—
Motion for leave to introduce. 22. ey
Motions to consider and. to eiveulate. 78-83, 86, 95, 109, 110, 115-19.
Code of Criminal Procedure (Amendment) Bill-(Amendment of
section 144)—

936, 937, 943-45.
Indian Press Bill— )
Motion for leave to introduce, 22.

o4&

820-23, 830, 833.

Motion to refer 1o Select Committee and to clrculatc 610’:]’;’!",‘616',"

Action taken against the General Council of Burmese Aswcnﬂou-‘

——

e e e —

|
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CRERAR, THE HONOURABLE SIR JAMES—conid.
Motion for Adjournment re—contd.
Communal riot at Cawnpore. 2834, 2895-97.
Death sentences passed in connection with the Sholapur riot. 4, 5.
Failure to preserve law and order in the Pegu division and Toungu
distriet of Burma. 2900, -
Murder of Muslims at Mochi in the Mirzapur distrier  2433:34.
Summary “trial and-exeéution of Habib Nur at Peshawar. 1160,
1210-13, 1214, 1215.
Motion to reduce Demand for ‘ Staff, Household and. Allowances of
the Governor General ! re room for considerabls reduction. . 2020.
Oath of Office. 2. 2 TAT
Protest against the exeeution of Bhagat Singh and sthers: 2605. ¢
Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion for leave to.introduce.. 22, E
Motion to consider. 55, 58, 72-T5.
Motion to pass. .78
Resolution re— ;
Amendment of Legislative Assembly. Electoral Rules. 42426,
. _Poliey of repression, 449-51. : o S
“"“Separation of Burma from India (Disclissed under the Tndian Finance
Bill). 2094-95, 2098, 2099, 2102, 2107, 2108. wiresm
Statement by —— re postponement of the consideration of the Indian J
Press Bill and the Unlawful Instigation Bill. 52-53, 54
Statement laid on the table by re treatment of political prisoners
of the North-West Frontier Province. 235738,
(o oUmlawful Instigation Bill-— y
Motion for leave to introduce. 23.

CREW SYSTEM— WATH 17
Lo Question re— 2 ¥ 1
Abolition of the —— of ticket checking. 541.
Alioﬂgx of the ——of ticket ¢hécking on the East Indian Railway.

CRIMINAL LAW AMENDMENT ACT—
Bee ‘“Act(s) "
CORPS—
Question 7e failure of —— and low prices in the North-West Frontier
0 Provinee. 1406-07.
CULTIVATORS— . .
Motion to reduce Demand for ** Irrigation (including Working Ex-
penses), Navigation, Embankment and Drainage Works’’ re

supply of water to —. 1973.
Questiou re protection of the interest of paddy ——. 1712-14.
CURRENCY— . . DT 3ot 2

Demand for Grant. 2043.
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CURRENCY—contd.
Question re—
——— and exchange policy of Government. 551.
—— statisties. 187.
Intcrest on securities held in the ‘yYeserva, - 187-88.
Reductions in —— to stabilise exchange. 289-300.
The bank rate, revenue councils and deflation of ——. 181.

CURRENCY NOTES— Y f
Sec ¢ Note(s) .
CURRENCY NOTE PRESS—
Question re—
Appeintments in the Nasik Road Security Printing,
Liosses incurred at the Seeurity Printing and =~
tion against Indian apprentices. 485-86.
T raming of Indians at the Seetirity Printing Tndia)~~~/and Central
Stamp Stores. 478-84. i RUKC B4 Y1259
CURRENCY NOTE PRESS, CAPITAT/OUTLAY ON=-
Demand for Grant. 2047.
CURRENCY OFFICE(S)—
Question re—

dhd di’scrimina-

\d Establishment in the Bombay —. 271-72. =2 s
. Leave reserve in the Bombay —. 271, S
. N:T‘ay and duties of head shroffs in ﬁe Calcuttd, : 27»2, :
Pension rules for menial staff of the , Bombzy. 558.
Rate of note examination in the Calcutta 2338-40.
Report on the grievances of —— staff. 863.
Security required from Post Office and —— staff. 1704-05.

Soldered coins received in. ———i: 269-70:
CURI’ENCY STAFF ENQUIRY COMMITTEE- .
Question re recomiiendations of the 5581
‘ CUSTOMS—
Demand for Grant. 1908.
Motion to reduce Demand for—
§¢ 7 re—
Duty on kerosene, petrol and betel-nuts. 1951-55.
Duty on sugar. 194851
Failure of the Government to prevent dumping of wheat and sugar
on the Indian market. 1930-37.
Inadequate representation of Muslims in the ~—— services. 1915-
30.

3 L DAETIE R
Not taking steps to raise the price of agricuitural produce. 1955-' ’
Hinar

Sikh representation. 1937-48.
Reduetion of salaries on aceount of lower level of prices dnd% oope<
with the deficit budget: 1909-12.
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CUSTOMS—contd.
Motion to reduce Demand for—contd.
Retrenchment and uniformity of basis for expenditure. 1812-15.
Question re—
barrier at Viramgaum. 2336-38.
——— duty. 2203-04, 2823-24.
Inecome from 295.
Revenue collected under ——, railways, salt and opium. 330-32.
CUSTOMS DEPARTMENT—
Question re appointment of Muslims in the —- 568.
CUSTOMS HOUSE—
Question re— ’
Number of members of various eommunities employed in the ——,
Karachi. 273-76.
Pay and allowances of peons of the Karachi —-~. ' 2053-54.
CUSTOMS REVENUES—
Question re deficit in ——. 465.
CUT MOTIONS—

Point of order by Mr. C. 8. Ranga Iyer re procedure for disenssion of
-, 1119-24.

Right of reply allowed to Movers of —, 1111.
CYCLONES—
Question re remission of income-tax of people affected by earthquakes
and in Burma. 1411

_ D

DACCA—
Question re—
Non-transfer of the Deputy Postmaster General,—and recrmtment
of Muslims in Chittagong. ' 388.

Promotion of postal officials in the—Range Postal Dwmmn. 2199-
2200.

DACOITIES—
Question re in clerks’ quarters in New Delhi, 2331,
DALAL, DR. R. D—
Expx:lessions of regret by—on the death of Sir Jamsetjee Jeejeebhoy.

General discussion of the General Budget. 1515-16.

Qath of Office. 3.

Resolution re vanaspathi ghee. - 802-03.
DARBHANGA—

Question -relr;eﬁd of through trains from Bhaptiahi to Palezaghat vie
DAR-ES:SALAM—

Question re objection by Indians to films in —, 405,
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}/ DARJEELING-HIMALAYAN RAILWAY—
Sae ¢ Railway (s) ’.

DARYAGANJ—
Question re unfiltered water supply in ——, Delhi.;; 999.
DAS, MR. A— '
Eleetion of —— to the Standing (fommittee or: Emigration. 1497.

Indian Finance Bill—
(lonsideration of Schedule IT. 2550-53.
Motion for Adjournment re communal riot at Cawrpore. 2888-90.
Motion re election of Members to the Standing Committea on Pilgrim-
age to the Hedjaz. 201-02.
Cath of Office. 2.
Question re—
Class of travelling accommodation provided for ** A"’ class pri-
soners. 1064.
Definition of various elasses for the purposes to the census. 340.
Newspapers supplied to political prisoners. 1063.
Resolution re—

‘J . Appomntment of an Advisory Committee on Retrenchment. 3014-15.
Vanaspathi ghee. 812-13. .
DAS, MR: B.— /

Allegaticns of partiality. onthe part of the Chair. , 2527.

Bengal Criminal Law Amendment (Supplementary) Bill—
Motions to consider and ‘to eireulate. 101.

Consideration of the Report of thé Pitblic' Aecounts Committee. T61-

65.
Election of —— to the Public Accounts Committee. 2137,
Election of —— to the Salt Industry. Committee, 0% 5

General discussion of the Railway Budget. 1008, 1023-27..
Indian Finanee Bill— 1 laaim :

Motion to consider. 2179-85, 2222, 2226, 2227,2229, 2306, 2318,

2316-17, 2365.

. Consideration of Schedule L. 245152, . 3

Consideration of Schedule 1L, 12458, 2472-76, 2478, 2481, 2561.
Indiar Inecome-tax (Second Amendment) Bill —

Motion to eirculate. 2798-99.
Tndian Naval Armament (Amendment) Bill—

Motion to consider. 524-25.
Motion for Adjournment re communal riot ‘4t Cawnpore. 2894,
Motion re— !

Consideration of the Parliamentary Papers in connection with the
y S ‘fndian Round Table Conference. 1452, 1457, 1462:65.

Election of a Committee to consider proposals on the salt industry.
208-10, 215. s fiag oy

LOOLAD
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DAS, MR. B.—contd.
Motion re—contd.
Election of Members to the Court of the Delhi Ivaersva 747, 748
755,
Fleciion of Members to the Governing Body of the Impena] (‘mmu]
of Agricultural Research. 26, 27-28.
Motion to reduce Demand for—
““ Indian Pom and Telegraphs Department (incinding Working
Expenses) ' re—
Iumre:entatmn of depresséd classes in the Posts and Telegraphs
Service. 1984-85.
¢ Interest on Debt and Reduction or Avoidaunce of Debt " e
Debt position. 1993-95, 2014-15!
* Tuterest on Miseellaneous Obligations " #¢
Poliey and principle underlying expenditure for interest on mis-
cellaneous obligations.  2015-16.

** Railway Board *’ re—

Construction. of a new railway between Kollengode and Cochin.
1260, 1261.

Future constitution of the Railway Board. 1348, 1352.

Indianisation of the Railway Board. 1266-65.

Indianisation poliey in the railways, 1279-82, 1286, 1287, 1288,
1289, 1291.

Lease of the Bengal and North Western Railway. 1308-09.

Poliey of Central Publicity Department. 1346.

Reilway Administration. 1255.

Recommendations of the Public  Accounis Committee not given
effeet to. 1312-14, 1317-18.

Retrenchment. 1111 19, 1123, 1124, 1132 133, 1143, 114648,
“ Taxes on Income "’ re—
Undue incidence of income-tax. 1869-72.
Oath of Office. 3.
Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motien te eonsider. '59, 64.
Question re—
Ap{)omtment of Assistant 'Commissioners and "Assistant Political
rénts in the North-West Frontier Provinee. 89394,

A ,%}r;((;lggment of Indians in Superior Services of State Railways.

Appq,mtment of Trade Commissioners in Turkey; Africa and Japan.

L YA

i Balance sheets of Indian Railways. 698-99.

2 (olmylmtécee appointed re separation of Railway and General Ijinance.
51-5

ommumea}ions;teceivad from exchange banks. 1085.
Deplorable state of the Indian wheat trade. 697-93.
Drugs Inquiry Committee. 249,
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!
~ DAS, MR. B.—contd.
Question re—contd.

Effect of the hoycott movement on a Delhi firm. . 149,

Enumeration of Oriyas for the census. 893,

Eradication of leprosy from India. 248-49.

Exfra bounty paid on rails made by the Tata Iron and Steel Com-
vany. 234-40.

Faci})iéies for the carriage of baggage belween Simla and Delbi.
2508.

Finanecial inquiry by Sir Arthur Salter. 241-43.

Franchise of Indians in Ceylon. 159-60.

House-rent allowance of Government of India ministerial staff at
Simla. 2634,

Indianisation of the staff of the Imperial Bank of India. 245.
Loss of revenue due to trade depression. 150.

Operations of foreign exchange banks in India. 1085.

Pay &nd pension of European and Indian Police employees. 894.95.
Recruitment of Trade Commiissioners. 162.

Recent loans raised by the Government of India. 150.

Reduction of costs and Indianisalion of the staff of the Tata Iron and
Steel Company. 240-41.

Report of the Central Banking Inquiry Committee. 243-45.
Report of the Kangra Valley Railway. 699-700.
Report of the Public Accounts Committee. 699.

Representation from the prisoners undertrial in the Meerut
conspiracy case. 892.

" Retrenchment Officers” inquiries. 162-63.

Staft of the offices of the High Commissioncr for India and the
Indian Trade Commissioner in London. 696-97.

Status of Indians in dominions. 245-47.

Status of Indians in East Africa. 715-16.

Supersession of an Indian Political Officer. 894,

Tonnage of Indian and foreign rails purchased in India. 234.

Trg;le Commissioners at Milan, Hamburg and New York. 161-

Treatment of leprosy. 247-4S. Tk v
Treatment of state prisoners. 699, irrag
Question (Supplementary) re—
Administration of the Indian Museum, Calentta. 133.
Allotment of seats for the people’s fair in Delhi. 1099.
Arrest of Messrs. Virendra and Thsan Elahi. 1420-21.
{ - Attendance of employees of the Railway Clearing Accounts Office
at lectures and meetings arranged by the Congress. 1007.
i Average income and income-tax in India and England. 2204-05.
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DAS, MR. B.-—concld.

Question (Supplementary) re—contd.

Cancellation of passport granted to Rev. U, Ottama. 2486.

Consultation of Indian 6pinion on'the new constitution. 199-200.

Contribution to pensions by the trustees of the Indian Museum,
Caleutta. 138.

Dumping of Russian sugar in India, 403,

Establishment of a Central Medical Research Institute. 1081.

Freight rates for the transport of wheat. 1094.

Government scheme for the Indianisation of the Army. 402.

Indian problem in Kenya. 230,

Pay of the head clerk, Trustees’ Office, Indian Museum, Caleutta.
136-37.

Provision of a children’s ward at the Peshawar Hospital in memory
of the children of Sardar Ganga Singh. 488.

Rate of interest of the recent. Goyernment of India sterling loans.
140-41,

Release of political prisoners, 691,

Report of the Tariff Board on the question of protection to the
Morarji Chemical Works. 2826.

Representation of ryotwari landholders in the Legislatures. 163.

Restoration of the stipends of members of the Carnatie family.
143-44.

Separation of the judieiary from the executive. 394.

Staff of the Indian Museum, Caleutta. 1074-75.

Strength of international security troops. 389-90.

Resolution re— iy : BE Faan

Additional payment for rails to the Tata Iron and Steel Company.
2967-70, 2980, 2981, 2982, ‘ 2 i

Appointment of an Advisory Committee on Retrenchment, 3014.

D:;qf;4(‘(wnvellfi6n regulating hours of work in offices, hotels, ete.

Import duties on galvanised iron and steel pipes and sheets. 356-
61, 364, 372. .

Policy of repression. - 439, 441, 446:49,
Round Table Conference. ' 435, 436, 437.
Salt (Additional Import Duty)— Bill—
Motions 1o consider and to cireulate. 2846, 2847.
Separation of Burma from India’ (Discussed under the Indian
Finance Bill). 2086-88.
Wheat (Import Duty) Bill—
Motion for’ leave to introduce. 2361.
Consideration of elause 3. '2935.36.

DEATH(S)—

Expressions. of-regret ‘on the ——— of Colonel Crawfor
Muhammad. Ali. . 15:21. Bl e
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DEATH (8)——contd
Expressions of regret at the

of Pandit Motilal Nehru. 673-

Iixpressions of regret at the —— of Sir Jamsetjee Jeejeebhoy. 740-
44. -
Question ro—
Average length of life and —— rate in India and other countries.
2206.

—— of a postal peon on duty in Mymensingh. 2598.
~ of political prisoners in' jails. 393-94.

, sickness and retirement of clerks of the Railway Clearing

Accounts Office, Delhi. 1409-10.

while on duty of the Sub-Postmaster, Naria. . 2598-99.
DEATH-RATE-—

Question re abnormal infantile — in Ajmer and Beawar. 2195.
DEATH SENTENCES— R
N See ‘* Sentences ”’
L' DEBATES—

Qucstmn re ~upply to Members of the Laeglslatwe Assemb}y of eopies
in their Loeal Councils. 626.

7

DEBT--
Demand for Grant in respect of Interest on
Avoidance of —~—. 1990.
Demand for Supplementary Grant in mpect of interest on Ordinary
— _and Reduction or Avoidance of 8.
Mmmn to veduce Demand for—
* Intevest on —— and Reduetion or Avoidanee of
~ pointment of a National Investment Board 1990-92.
. position. 1993:96, 2004-15. ]
Question re—
Local Clearing House for enemy 1854-55..
Short-term —-— and treasury bills. 1556.
DECK PASSENGER (8)—
See ** Passenger(s) 7. 1y gl
DECLARATION—
Question re present administrative actions of the (.vovernment of India _
and the Premier’s —— 36, et

and Reduction or

L e A}P

DEFACEMENT— int A slosi o AR Yo il
Question re of spurions coins collected by hooking clerks. 258."
DEFICIT BUDGET— AR o e it

See ** Budget . g i ¥
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DEHRA DUN—
Questior re—
Admission to English Military Colleges of cadets of the Royal
Indian Military College, ——. 2070
Cost and results of the Royal Indian Mlhtar) College ——.  2068-
69.
Courses of instruetion and syllabus of studies at the Military
Collegz, 095.
English teachers in the Royal Indian Military College at ——.
2067-68.

Food snpphed to cadets Im the Royal Indian Military College
2069.

Non-grant of a holiday for the general election to employees of the
Survey of India at and Mussoorie.  219.

Provision of a through railway carriage between —— and Patna.
2592.
Railway Staff College at ——. 720,
Royal Military College, ——. 252-53.
Subjeets taught in the Royal Indian Military College, ——. 2069-
70.
Vernacular teachers in the Royal Indian Military College, ——.
2068,
DELEGATE(S)—
Question re—

- List of -~ to the Round Table Conference, 224-25.
Seleetion of for the Round Table Conference.  314.
Visit of British Round Table —— to India. 1243.

DELHI—

Demand for Grant. 2045,

Demand for Supplementary Grant. 986.

Motion to reduce Demand for ‘‘ Indian Posts and Telegraphs Depart-
partment’’ (including Working Expenses) re denial of Calcutta
—— transfer concessions to certain clerks of the Director Gen-
eral’s office. 1987-89.

Question re—

Allegations against an Executive Engineer of ' the Public Works
Depariment
Alleged enl%i(;(l;ﬂuslim poliey in the Railway Clearing Accounts Office,

Alleged employment on private work for the Manager of an em-
ployee of the Government of India Press, ——. 2958.

Allotment of seats for the people’s fair in ——. 1098-99.
2" Appointment of a Muslim aceountant in the —— General Post
Office. 2-53.

Appointment of a Muslim as Headmaster of the Government ngh
School, ——. 2063.
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DELIIT—contd.
Question re—--contd.

Appointment of an additional Superintendent of Mains'in the Pub-
lic Works Department, 502.

Appointment of Muslims to higher posts in the Government of
India Press, 2064.

Appointment of Superintendent of Bdueation, ——and ~ Ajmer-
Merwara. 477-78.

Appointnents in the Central Public Works ' Department, ——-
2320.

Appoiniments in the office of the Deputy Accountant General,
Posts and Telegraphs,

Carriage of office records between —— and Simla. 1075-77.

Contract for the fireworks for the —fete. 1558-59.

Communities represented in appointments in the Central Publie
Works Department, 684-85.

Death, sickness and retirement of clerks of the Railway Clearing
Accounts Office, —— 1409-10.

? ——— Police Jathi. 2730, :

Discharge of a Cable Joint Expert from, the —— Public Works
Department. 2501 )

Distribution of work in the office of the Deputy Accountant Geng:ral,

24-2

2%

Posts and Telegraphs, ——. 6! 5.

Fduneation of Muslim girls in 2061-62.

Fffect of the boycott movement on a —— firm. 149.

Erection of a building for the Imperial Library at 706.

. Tucilties for the carriage of luggage between Simla and —

2508.

Falsiﬁcatigg— 8of accounts, ete., in the Government of India Press,
e, - 2058,

Firing of the Sis Ganj Gurdwara at 17576,

(Government support for the Rural Development Federation of ——.

2319-20. :

Grievaness of the Railway Clearing:Accounts Office staff at ——
1408 09

Tndebiedness of Mr. J. C, O’Longhlin, Postmaster, ——. 542,

Location in
Board. 2631.

TLiocation in —— of the Wireless Branch of the Posts and Telegraphs
Department. 730, ; ;

Location of Government of India offices permanently in ——

of the office of the Special Officers of the Railway

728.
Pay of u%r;:(i)nzflerks in the Central Public Works ' Department,
Poople’s fair.in ~——r 1098, il
& Prgsnotions in the Government of India Press, ——. 2513, 2958-
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DELHI—concid.
Questior re—concld.
Provision of a through railway carriage between Patna and —
|
| 2592.
Provision of intermediate class accommodation on, and inconvenient
| timings of, the Grand Trunk Express between —— and Madras.
| 2196-97.
Qualifications of employees of the Government Power House, ——
| 2503.
Rates of ﬁeight for cotton and wheat befween —— and Karachi.
2073-7

\
Recrmtment {o the office of the Accountant General, Central Reve-

nues, and the Pay and Accounts Office, 1486.
Refusal of Calentta —— transfer concessions to certain clerks in

the office of the Director General, Posts and Telegraphs. 2059-

Retentmn of Muslims on reduction of smﬁ of Accounts and Audit
Offices in 17
Sale of copper wire by the Publie Works Department. 2502.
Stalls at the people’s fete in 1153.
Transfer of non-Muslim teachers from the' "Government High
Schoal,
Unfiltered water supply in Daryaganj, ——. 999
DELHI CAPITAL OUTLAY—
Demand for Supplementary Grant. 987,
DELHI, NEW, CAPITAL AT—
Demand for Grant. 2048,
DELHI UNIVERSITY—-
Election of Members to the Court of the ——. 740-59, 978, 1008.
Question ze stipends paid to the students of the ——. 996-97.
| DELIVERY PEONS—

See ** Peon(s) ”.

DEMANDS FOR EXCESS GRANTS—GENERAL BUDGET—

Administeation of Agency Subjects. 980,

Commuted Value of Pensions 981,

Geological Survey. 980,

Indian Posts and Telegraphs Department. 981,

Trrigation, Navigation, Embankment and Drainage Works. ' 980.
Loans snd Advances Bearing Interest. 981,

Mzsee]lancous Adjustments between the Central and Provmcml Gov-

ernments. 981, ;

Public Serviee Commission. Qﬂﬂ e =
DEMANDS FOR EXCESS GRANTS—RAILWAY BUDGET—
 Appropriation from Depreciation Fund. 982]°
Commereial Lines—Working Expemr\esJ Alemstrauon 981

) Commereial Lines— Working Expenses, Repairs and Maint
i Operations. 981, 2 e ok v

G |
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DEMANDS FOR GRANTS-—GENERAL BUDGET—

Administration of Justice, 2039
Agrienlture. 2041.
Ajmer-Merwara. 2045,
Andamans and Nieobar Islands. 2045.
Archeology. 2040.
Army Department. 1771,
Audit.  2039.
+ Aviation. 2042,
Baluchistan. 2044,
Botanical Survey. 2040,
Capital Outlay on Currency Note Press. 2047
Capital Outlay on Lighthouses and Lightships. - 2047.
Capital Outlay on Seeurity Printing. ' 2046,
(apital Outlay on Vizagapatam. Harbour. 2047,
Census. 2042,
Central Board of Revenue. 2038..
Central India. 2045.
Civil Veterinary Services. 2042,
Civil Works. 2044.
Commerce Department. 2038,
Commereizl Intelligence and Statisties. 2042.
Commuted Value of Pension. 2047,
Council of State. 2033.
Curreney. 2043,
Customs. 1908,
Delhi. 2045,
Department of Education, Health and Lands. 2037.
Department of Industries and Labour "038
Edueation. 2041.
Emigration—Internal. 2042,
Exeeutive Couneil. 1732,
Bxpenditure in England—High Commissioner’ for India.
Expenditure in England—Secretary of State for India.
Finance Department. 2038.
Foreign and Political Department. 2034,
Forest. 1971.
Forest Capital Outlay. ~2046.
Geological Survey. 2040,
Home Department. 2037,
Hyderabad. 2045,
Tmperial Couneil ‘of Agrienltural R;esearch Dbpartment

Indian Posts and Telegraphs. 2046. 0

2046.
2046.

s

LTI

87
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DEMANDS FOR GRANTS _GENERAL BUDGET—contd.
Indian Posts and Telegraphs Department (including Working Ex-
penscs). 1976.
Tndian Stores Department. 2043.
Indoi!‘;:ég'opean Telegraph Department (ineluding Working Expenses).

Indo-European Telegraphs. 2047,

Industries. 2042,

Interest free Advances. 2048, .

Interest on Debt and Reduction or Avoidance of Debt. 1990.

Interest on Miscellaneous Obligations. 2015.

Trrigation. 2046.

Trrigation (ineluding Working BExpenses), Navigation, Embankment
and Drainage Works. 1973, -

Joint Stock Companies. 2043.

Legislative Assembly and Legislative Assembly Department. = 2033.

Legislative Department. 2037. :

Lighthouses and Lightships. 2039.

Toans and Advances bearing Interest. 2048.

Medical Services. 2041,

Meteorology. 2040,

Mines. 2040,

Mint. 2043. <

Miscellaneous. 2044.

Miscellaneous Departments. 2043.

New Capital at Delhi. 2048.

North West Frontier Province. 1882.

Opium. 1969,

Other Seientifie Departments. 2041

Payments to Provineial Governments on aeeount of Administration
of Ageney Subjects. 2038, Bt

Police. 2039.

Ports and Pilotage. 2039.

Public Health. 2041,

Public Service Commission. 2037,

Rajputana. 2045,

Refunds. 2044.

Salt. 1956.

Separation of Accounts from Audit. ' 2038

Staft, Household and Allowances of the Governor General.. 2017.

Stemps. 1971 ) . 1

Stationery und Printing. 2044.

Superannuation Allowances and Pensions. 2044.

Survey of India. 2039, i

&
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DEMANDS I'OR GRANTS—GENERAL BUDGET-—concld.

Taxes on Ineome. 1857.
Zoological Survey. 2040.

DEMANDS FOR GRANTS-—RAILWAY BUDGET—

Appropriation from Depreciation Fund. 1355.

Appropriation from the Reserve Fund. 1355,

Appropriation to Depreciation Fund. 1354,

Aundit. 1353,

Companies’ <nd Indian States’ share of surplus profits and net earn-
ings. 1353. .

Tuspection. 1353,

Miseellaneous Expenditure. 1354

New Construetion. 1354,

New Construetion and open line works (Strategic Railways). 1354.

Open Line Works. 1354,

Railway Board. 1111

Working Expenses : Administration. 1353.

“‘Working Expenses : Repairs and Maintenance and Operation. 1353.

Workmg Expenses (Strategic Railways). 13;)4

ERAL BUDGET—
Army Department—
Military expenditure. -1771-1839.
Customs—
Duty on kerosene, petrol and betel muts. = 1951-55.
Duty on sugar. 1948-51.
Failure of the Government to prevent dumping of wheat and
sugar on the Indian market. 1930-37.
Inadequate representation of Muslims in the Customs Services.
1915-30.
No_tﬁmking steps to raise the price of agricultural produce. 1955-
56.
Reduction of salaries on account of lower level of prices and to
cope with the defieit budget. "~ 1909-12. |
Retrenchment and uniformity of basis for expenditure. 1912-15. - ]
Sikh representation. 1937-48.
‘Exeentive Counecil—
N(}z}gﬁtﬁ;o effect substantial retrenchment in all Departments. ;
1732-69. 3 ‘
Woreigr. and Political Department— !
Practical exclusion of Indians from the Foreign and Political De- i
partment.  2034-37. 3 I
Forest—
Administration of the Forest Department. 1971-72.
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DEMANDS FOR GRANTS—MOTIONS FOR REDUCTION—GEN-
ERAL BUDGET—contd.
Indian Posts and Telegraphs Department (ineluding Working Ex-
pensesj—
Denial of Calentta-Delhi transfer concessions to certain elerks of 'the
Director General’s office. 1987-89.
Representation of depressed classes in the Posts and Telegraphs Ser-
vice. 1982-87.
Retrenchment. 1977-82.
Interest on Dehi and Reduetion or Avoidanee of Debt—
Appointment of & National Investment Board.  I1990-92,
Debt position. 1933-96, 2004-15.
Interest en Miscellaneous Obligations—

Pohey snd prineiple underlying expenditure for mtereet ‘on mis-
cellaneous obligations. 2015-17.

Irrigation [ineluding Working BExpenses), Navigation, Embankment
and Drainage Works—

Interest charged on canals in Orissa and Ganjam. 1974-76.,
Supply of water to enltivators. 1973-74.

Want of a river canal from Bakhtiarpore on the Ganges to \Iawadah
wig Bihar. 1973-74

Legislative Assembly and Legislative Assembly Department—
Quarters for Members not free. 2033-34.

North West Frontier Province—

Retaining Regulation No. IV of 1901 and other Regulntmns in the
North West Frontier Provinee. 1883-1908. "
Opium—
Retrenchment. 1969-71.
Salt-—
Loss of interest avising from the eredit system. 1957—09
Pay of General Managers. 1959.
Retrencliment. ' 1957.

Staff, Honsehold and Allowances of the Governor General—
Hi‘l,looj]rm‘lj-ney allowances and reduetion of extent of Simla exodus.
Request to the Viceroy, for, some voluntary surrender of emoluments

for the needed retrenchment. 2031-33.
"~ Room for considerable reduction. - 2017-21.
Taxes on Income—
Unduc incidence of income-tax, 185782,
DEMANDS FOR GRANTS—MOTIONS FOR REDU(JI‘]ON—RAIIr
WAY BUDGET— : .

+ Railway Board-— .

(oi'g%m;t.on “of a new ra:lway between Koiltngode and (‘ochm.
Future constitution of the Railway, Board. 1347-52.

o
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DEMANDS FOR GRANTS—MOTIONS FOR REDU CTION_RAIL-
WAY BUDGET—contd.
Railway Board—contd.
Grievances of third class passengers. 1274-76. N
Inadequate facilities for training of Indian students _in railway
workshops. 1332-37.
Indianisation of the Railway Board. 1264-T4,
Indianisation poliey in the railways. 1276-95, 1297- 1307.
Lease of the Bengal and North Western Railway.  1307-10,
Maladministration of the Assam Bengal Railway. 1318-31.
Policy of Central Publicity Department. 1337-47.
Railway Administration. 1253-58,
Railway Board’s eduncational pl’)llc\ with reference to pay of Rail-
way middle school teachers in the United Proyinces. 1332.
Recommendations of the Public Accounts Committee not given
effect to. 1312-18.
Remode'ling of the Patna Junetion railway station. '1310-12.
Representation of Muslims in Railway Services. 1172-1204, 1245-
53.
Retrenchment.  1171-49, 1161-71.
Right of veply allowed to Movers of eut motions. 11114
Dl(‘];l\]/é%’\ll)\ FOR SUPPLEMENTARY GRA\ITS—GE\I'ERAI{ BUD-
Administration of Justice. ' 984.
Andamans snd Nieobar Tslands. 986.
Capital Outlay on Security Printing. 987.
Capital Outlay on Vizagapatam Harbour. 987.
Census. 186,
Commuted value of pensions. 987. Eise i
Couneil of State. 2778-79. e i P
Delhi. 9S6. '
Delhi Capital Outlay. 987,
Education, | 985.
Emigration—External. 985.
Expenditure in England under the control of the High Commissioner
for India. 981
Foreien and Political Department. 984,
Forest. 9£3.
Home Department. 984.
Hyderabad. 986. LAl
Indo-European Telegraph Department. 2776-78 )
Intexéestbon Ordinary Debt and Reduetion or: Avoidance of Debt.
7T
Trrigation, Navigation, Embankment and Drainage Works 983, 97!76
Loans and Advances bearing Interest. 2781-82,
Medical Services. 985.
Mint. 985, 2779-80
Miscellaneons Depamnmts 985.

i Va9
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DEMANDS FOR SUPPLEMENTARY GRANTS—GENERAL BUDGET,
—-contd. : 7
North West Frontier Province. 986,
Opinm. 983.
Police. 984.
Public Service Commission. 984,
Rajputana. 986.
Refunds. 986, 2780.
Salt. 983,
Staff, Houschold and Allowances of the Governor General, 984.
Taxes on Income. 983.
DEMANDS FOR SUPPLEMENTARY GRANT—RAILWAY BUD-
GET—
Appropriation from Depreciation Fund. 988-89.
Appropriation from Reserve Fund. 2542.
Railway Board. 787,
Strategie Lines —Working Expenses and  Miscellaneous. 989,
DEMONSTRATION—
Question re participation of employees of the Railway Clearing:
Accounts Office in anti-Government. 1006-07.
DEO, THAKUR MAHENDRA NATH SHAH—
Oath of Office. 3.

DEOGHAR—
Question 7¢ construction of a railway line from Sultangunj to -
315.
DEOLALI—
Question re—
Contest for chairmanship of the —— Cantonment Board. 344.
Nominations to the —— eantonment Board. 907-08.
DEPARTMENT OF COMMERCE—
Election of Members to the Standing Committee for the ——. 2216,

2439, 2535,
DEPARTMENT OF EDUCATION, HEALTH AND LANDS—
Demand for Grant. 2037,
Election of members to the Standing Committee for the ——. 2359,
2775, 2835.
DEPARTMENT OF INDUSTRIES AND LABOUR—
Demand £ Grant. 2038,
DEPARTMENTAL CANDIDATES—
Question ¢ Public Service Commission examination for ——L. 1410,
DEPRECTATION FUND (RATLWAYS), APPROPRTATION FROM—
Demand for Excess Grant. 982.
“Demand for Grant. 1355,
Demand for Supplementary Grant. 988, 989,
DEPRECIATION FUND (RAILWAYS), APPROPRIATION TO—
Demand for Grant. 1354,
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“ DEPRESSED CLASSES—

Motien to veduce Demand for ** Indian POSti and Telegraphs Depart-
ment (including Working Expenses) ’’ re represenfation: of
depressed classes in-the Posts. and Telegraphs Servlee 1982-

87.
DEPRESSION— ] -
Question re —— in trade attributed to the 1s. 6d. ratio. 1482.
DEPUTATIONS
Question e~ to the office of the Director General of Posts and

Telegraphs of Mr. J. P, Ganguli. 1694-95.

DEPUTY ACCOUNTANT GENERAL—
See “* Accountant General .
DEPUTY ASSISTANT ENGINEERS—
Question r¢ appointment of Assistant and —— in the Posts and Tele-
graphs Department. 1101-02,
DEPUTY' POSTMASTER GENERAL--
Questior: #¢ non-transfer of the ——, Dacea and reeruitment of Mus-
lims in Chittagong. 388.
DEPUTY PRESIDENT—
%’ Election of the . 54,129,
Message from His Excellency the Vieeroy and Governor General ap-

proving of the election of Mr. R. K. Shanmukham Chetty as the
—— uf the Legislative Assembly 201

DERA 1SMAIL KHAN—
Question re trensfer of the District Judge of —— from that distriet.
2724-25.
DFESECRATION—
Question re —— of a temple by Gurkha soldiers. 2589-90.

DETENTION—
@uestion re date of arrest and —— of Lala Shanker Lal and Maulana
Abduila. 222,
DEWALI—
Question r¢ non-grant of holidays to the staff of the office of the
C'hief Engineer, New Delhi. 1001-02.
DHANUSHKODI—
Question re British officers employed in the Negapatam and ——
Quarantine Camps. 1241-42.

DIET—
Question ¢ in jails. 972.73.
DILAZAK--- y
B Question r¢ separation of Mohallas —= from Shah]ahanpore C;mton.

v : ment. 348, .
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DIRECTORS)—
Question re—

Appointment of two Assistant
Postal Cirele. 195.
Shareholders and —— of the Indian Cable Company. 1715.
Sharcholders and —— of the Murarka Paint and Varnish Works,

Limited. 1715.

DIRECTOR GENERAL OF POSTS AND TELEGRAPHS—
Motion to reduce Demand for ** Indian Posts and Telegraphs Depart-
ment (ineluding Working Expenses) ’ r¢ denial of Caleutia-
Delhi fransfer concessions to certain clerks of the office
of the —-. 1987-89.
Question re—
Action taken on the memorial of the clerical staff -of the office of
the ——. 1692-93.
Annual inerements of pay of the ministerial staff of the office of
the -——.  1693-94.
Appointment of Muslims as head assistants in the office of the ——.
711-12.
Appointment of Muslims in the Office of the ——. 2051.
Appointment of Muslims in the upper division of the office of the
710-11.
entrusted with duties of Assistants in the Office of the —.

in the Simi and Baluchistan

713.

. Deputation to the office of  the
95,

Duties and pay of the Chief Superintendent of the;office of the ——
T80.

Duties of record lifters i ‘the office of the —. e

Duties of Superintendents in the office of the ——. 713!

Grant of leave to clerks by the Chief Superintendent of the office
of the ——. 780.

Grant of local holidays to the staff of the office of the
Flindu and Muhammadan holidays in the office of the
76, 5

Holidays in the office of the ——. 776.
Non-grant of an important Hindu holiday in the office of the ——.

of Mr. J. P. Ganguli. 1694-

1696.

75

Reduetion of staff in the office of the ——. 531-32, 1695-96.
TReductions in the office of the 712-13.

Refusal of Caleutta-Delhi transfer concessions to certain clerks in

the office of the ——. 2059-60, :
Refuosal of holidays and leave to the staff of the office of the — —.
532-33.

Refusal of leave to clerks by the Chief Superintendent of -the
office of the 779.

Representation of Muslims in the office of the 1109-10.
Revised pay of the ministerial staff of the office of the ——. 1694.
‘Withholding of memorials of the clerical staff of the ——. 777.




4

INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 95

DIRECTOR OF CIVIL AVIATION—
‘Question »e appointment of Muslims in the office of the ——. 2493-
DIRECTOR OF PUBLIC INSTRUCTION—
Question re appointment of a Muslim as —— in the North-West Fron-
tier Province. 1851.
DIRECTOR OF TELEGRAPHIC ENGINEERING—

Question re high pay of the ——. 1848,
DISCIPLINARY ACTION—
Question re against certain employees of the New Delhi Muni-
cipality. 2322,
DISMISSAL(S)—

Question re—
of head elerk of the Trustees’ office, Indian Museum, Calcutta.
36.
——— of postal officials in Sind and Baluchistan. 196,
Summary —- of Mustafa, an inkman in the Eastern Bengal Rail-
way Press, Caleutta. 687-88.
DISPENSARY—
Question re closing of a —— for the treatment of Congress volunteers
at Charsadda. 220.
DISTRICT BOARDS—
Question re establishment of —— and Municipal Boards in Pesha-
war. 862-63.
DISTURBANCES—
Statements laid on the table by Mr. E. B. Howell, r¢ non-payment
of taxes in Peshawar and circulation of an account of Peshawar.
2735.
DIVIDENDS-—
Question re
DIVISION(S)—
=—— on the amendment moved by Diwan Bahadur T. Rangachariar to
Schedule II of the Indian Finance Bill. 2562,
on the amendment moved by Mr. Amar Nath Dutt to Schedule
TIT of the Indian Finance Bill. 2581.
—— on the amendment moved by Mr. G. Morgan to clause 3 of the
Indian Finanee Bill. 2950.
on the amendment moved by Mr. G. Morgan to clause 4 of the
‘Wheat (Import Duty) Bill. 2954, 3
~—— on the amendment moved by Mr. K. P. Thampan to Schedule IT
of the Indian Finance Bill. 2572. o
~—— on' the amendment moved by Mr. N. N Anklesaria for circula-
tion of the Code of Oriminal Procedure (Amendment) Bill —
{Awmendment of seetion 144). 946, okl ar
—— on the amendment moved by Sirdar Harbans Singh Brar that
i clause 3 jof the Whent (Import Duty) Bill be omitted, 2941.

paid by the Burma Oil Company in 1930. 143.

e ol i ol Ll
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DIVISION(S)— contd. A

on the amendment recommended by His Excellency the Gov-
ernor General re re-consideration of rates of income-tax by the
Legislative Assembly (Discussed under the Indian Finance Bill}).
2774.
—— on amendments to Schedule IV of the Indian Finanee Bill. 2662,
2689-90, 2691-92.
— on the motion for adjournment re action taken against the
‘ General Council of Burmese Assoeiation. 8534,

[ —_ on the Motion for Adjournment re summary trial and esecution

L of Habib Nur at Peshawar. 1224,

i — on the motion that clause 5, as amended, stand part of the

‘* Wheat (Import Duty) Bill. 2955.

i —— on the motion that the Bengal Criminal Law Amendment (Sup-

| $ plementary) Bill be cireulated for the purpose of eliciting opi-

‘\ nion thereon by the 30th March 1931.  119-20.

| —_ on the motion that the consideration of the motion re election of

i ¢ Members to the Governing Body of the Imperial Couneil of Ag-

| ricultural Research be adjourned. 31-32.

i — on the motion that the consideration of the Resolution e draft

Convention regulating hours of work in offices, hotels, &e., be

"“ postponed to the Simla session. 3001.

— on the motion that the Demand under the head ‘‘ Army De-
partment >’ be reduced by Rs. 100 (Military expenditure). 1839.
| —_ on the motion that the Demand under the head ¢ Customs '’ be

b : reduced by Rs. 100 (Failure of the Government to prevent dutap-

t ing of wheat and sugar on the Indian market). 1937.

—__. on the motion that the Demand under the head ‘ Executive
Council 7 be reduced by Rs. 100 (Neglect to effeet substantial
retrenchment in all departments). 1769.

on the motion that the Demand under the head ‘‘ Railway Board”’
;J;ﬁeduced by Rs. 100 (Indianisation of the Railway Board).

i ——- on the motion that the Demand under the head ‘‘Railway Board’’

i be reduced by Rs. 100 (Indianisation policy in the railways).

; . 1306-07. ;

— on ihe motion that the Demand under the head ‘‘ Railway
Board ’’ be reduced by Rs. 1,00,000 (Retrenchment). 1171.

i —— on the motion that the Demand under the head ° Railway

| . Board ’’ be reduced by Rs. 1,15,000 (Retrenchment). 1149.

i —— on the motion that the Demand under the head ““Taxes on

§ . e Income »’ be reduced by Rs. 100 (Undue incidence of income-tax).

1881.82.
—— on the meotion that the Salt (Additional Import Duty) Bili be
circulated for the purpose of eliciting opinion thereon. 2872.
—— on the Resolution re additional payment for rails to the Tata
Iron and Steel Company.

=— on the Resolution re Vanaspathi Ghee. 815-16.
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DIVISIONAL ACCOUNTS OFFICE(S)—
See ““ Accounts Office(s) .

DIVISIONAL HEADQUARTERS—
Question re—

Bungalows for junior officers at
way. 2415-16.

of the North Western Rail-

Rents of bungalows for officers at —— of the North ‘Western Rail-
way. 2415
DIVISIONAL ORGANISATION—
Question re. expenditure incurred on the — of Indian Railways.
961-62.

DIVISIONAL TRANSPORTATION SUPERINTENDENT—
See ¢ Transportation Superintendent *’.
DIWANSHIP—
Question re
40.

of the Durgah Khawajah Saheb in Ajmer. 1239-

DOCTORS—
",. Question re appomtment of Muslim —— in the Combined Hospital,
New Delhi. 2503-04.
DOMICILE—
Question re curtailment of special allowances to Government ser-
vants of non-Asiatic 502.
DOMINIONS—
Question re status of Indians in the 245-47.
DRAINAGE—

in Cawnpore Cantonment. 993.

Question re inadequate

DRAINAGE BYE-LAWS—
Question re administration of building and —— in New Delhi. 1845-
46.

DRAINAGE WORKS—
Demand for Excess Grant in respect of Irrigation, Navigation, Em-
bankment and ——. 980.
Demand for Grant in respeet of Irrigation (including Working Ex-
penses), Navigation, Embankment and —— 1973.
Demand for Supplementary Grant in respect of—
Irrigation, Navigation, Embankment and —. 983, 2776.
Motion' to reduce Demand for—
s “ Trrigation (ineluding Working Expenses), Navigation, Embank-
¢ ment and — ’’ re —.
r Interest charged on canals in Orissa and Ganjam. 1974-76. :
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DRAINAGE WORKS—contd.
Motion to reduce Demand for—contd.
¢ Trrigation (including Working Expenses), Navigation, Embark-
ment and ——"" re—contd.
Suupply of water to cultivators. 1973.
Want of a river canal from Bakhtiarpore on the Ganges to
Nawadah, vig Bihar. 1973-74.

DRUGS INQUIRY COMMITTEE—

Question r¢ the ——. 249,
DUDHORTA, MR. NABAKUMAR SING—
Election o r Railways.
1497.

Indian Finance Bill—
Consideration of Schedule ITL. 2578-79.
Motion re consideration of the Parliamentary Papers in connection
with the Indian Round Table Conference. 1470-T1.

Oath of Office. 2.
| Question re—
Ereetion of a building for the Imperial Library at Delhi. T706.
System for tendering for the supply of paints and varnish for theg

Indian Stores Department. 306-08.

\ DUFTRY (IES)—

Question ye—
Rates of travelling allowance for

in certain Departments.

8717.
Travelling allowance for record suppliers and —— of the Imperial
; Record Department. 2899-2900.
i Travelling allowance paid on trasnfer to certain —— and record
| suppliers.. 2066.
f Warm clothing of —— and sorters of the Imperial Record Depart-
i ment. 2637, |

| DUMASTA, MR. N, M—
General discussion of the General Budget. 1504-07.
Motion re consideration of the Parliamentary Papers in conmeetion
< awith the Indian Round Table Conference. 1680-81.
Oath of Office, 1124, a1
Quastion jo—
Co:&nsnerexal and industrial discontent attributed to the l.s Gd ratio.
Customs barrier at Viramgaum. = 2336-38.
Depression in trade attnbuted to the 1s. 6d. ra.‘tlo 1482,
Tndian Trade Commissioners. '1480-81.
Mismatched currency notes. 1482.
© Price-cutting by the Swedish Match Syndicate. '1480.
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| DUMASTA., MR. N. M.—contd.

Question re—contd.
Protection for chemical industry. 1479-80.
Protection for copper wire. 2827-28,
Report of the Tariff Board on the question of photection to the
Morarji Chemical Works. 2826-27.
Safeguarding of the interests of the Salt Imdustry. 1480.

DURGAH KHWAJAH SAHIB—

' Question re diwanship of the —— in Ajmer. 1239-40.
DURRIES—
Question re non-provision of —— in ““D and “ €7’ class quarters

in New Delhi. 1728,
DUTT, MR. AMAR NATH—
Allegations of partiality on the part of the Chair. - 2527, 258%
Bengal Criminal Law Amendment (Supplementary) Bill—
Motions to consider and to cireulate. 84-88, 102.
Bengal State-Prisoners Regulation (Repealing) Bill—

b, Motion for leave to introduce. 959.
! Code of Criminal Procedure (Amendment) Bill—(Amendment of see~

tion 144)—
Motgons to refer to Select Committee and to circulate. 840, 930,
931.

Code of Criminal Procedure (Amendment) Bill— (Amendment of sec~
tion 491)—
Motion for leave to introduce. 960.
Election of to the Court of the University of Delhi.' 1008.
Eleetr’ign of —— to the Standing Finance Committee for Railways.

one the death of Pandit Motilal Nehru.

Expressions of regret by
678.

General diseussion of the Railway Budget. 1045-48.
Indian Bar Councils (Amendment) Bill—
Motion for leave to introduce. 958.
Indian Finance Bill—
Motion to consider. 2249, 2308, 2363-65, 2367, 2368-72.
Consideration of clause 2. 2440-41, 2441-42.
Consideration of Schedule TT. 2567-69.

Consideration of Schedule ITL 2573-76, 2583, 2584.
Consideration of Schedule TV. 2715.
Consideration of Schedule IV—Part I, as recommended by His

4 Execelleney the Governor General. 2746, 2749.

Indian Nayal Armament (Amendment) Bill—
Motion to pass. 527.
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DUTT, MR. AMAR NATH—contd.
Motion re-—contd.

Consideration of the Parliamentary Papers in “connection with
the Indian Round Table Conference. 1665-68.

Election of Members to the Court of the Delhi University. 746,
755. »

Motion to reduce Demand for—
““ Customs ”’ re—

Not taking::steps to raise the price of agrieultural produce.
1955, 1956.
Reduction of salaries on account of lower level of prices and
to cope with the deficit budget. 1909-10, 1912.
Sikh representation. 1939-40, 1943.
Oath of Office. 2.
Protest against the execution of Bhagat Singh and others. 2605.

Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. - 63, 75-76.

Question re—
Admission to temporary clerks to the Public Setrvice Commission -
examination. 2075. ‘

Akalposh post office. 2833.

Allegations in regard to labour on the Bengal and North-Western
Railway. 2343.

Allegations regarding Railway pointsmen. 2345.
Appointment of Indians in certain offices. 310-11.

Appointment of unqualified clerks in Government of India Offices.
2602.

Assassination of Mr. Nazini Ram Dhami in California. 2730-31.
Boycott of census. 2731.

Cases of clerks exempted from the Publi¢ Service Commission
examination. 2601.

| Complaint by the Bengal and North Western Railwaymen’s Asso-
! ciation. 2343.

Delhi Police lathi, 2730.
Desecration of a temple by Gurkha soldiers. 627.

Education of the children of employees of the Bengal and North
‘Western Railway. 2345.

Exemption of certain clerks from the Public Service Commission
examination. 2602.

Fines recovered from employees of the Bengal and North Western
Railway. 2830.

Gatemen at level crossings on the Bengal and North Western o
Railway. 2831. o

Gx;iev:incm of Bengal and North Western Railway employees.
341. :
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2
" DUTT, MR. AMAR NATH—contd.

Question re—contd.

Grievances of daily-rated workshop employees on the Bengal and
North Western Railway. 2340-41.
Issue of Railway passes to employees of contractors in Bengal and
North Western Railway workshops.
Lack of money order facilities for the employees of the Tatanagar
Foundry Company. 2833.
Leave rules on the Bengal and North Western Railway. 2831-
32.
Notice to candidates of the date of the qualifying examination of
the Public Service Commission. 2600-01.
Pay of ‘“ C 7 class Station Masters on the Bengal and North
Western Railway. 2342-43.
Po%tign of markers in the Bengal and North Western Railway.
2343.
Promotion of telegraphists. 2637.
Prvoision of telegraph communication at certain villages in the
¢ Burdwan district. 2832-33.
Publication in the vernacular of translations of researches carried
b on by the Government of India. 311. ’
l" Qualifying examination for temporary eclerks. 2602-03.
Racial discrimination in pay on the Bengal and North Western
Railway. 2832.
Ratg of note examination in the Calcutta Currency Office. 2338-
40.
Recognition of the Bengal and North Western Railwaymen’s
Association. 2341-42.
Records of appointment, promotion, transfer, etc., of workmen on
the Bengal and North Western Railway. 2831
Refusal of facilities to office-hearers of the Bengal and North-West-
ern Railwaymen’s Association to investigate measures for pre-
vention of accidents in Railway workshops. 2344,
Service conditions oft telephone operators. 1108.
Weglglzy rest day on the Bengal and North Western Railway.
2832,
Question (Supplementary) re—
Appointment of Assistant Superintendents of Police in the Madras
Presidency. 1847.
Meerut conspiracy trial. 784
Prohibition of Liquor. 696.
Release of political prisoners. 691, 2214-15.
L Resolution re— ¢ gRad
? Additional payment for rails to the Tata Tron and Steel Company.

2971-72.
Policy of repression. 632-34, 656. :




102 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

DUTT, MR. AMAR NATH—concld.
Resolution—re—-
Salt (Additional Import Duty) Bill—
Motions to consider and to cireulate, 2867.
Special Marriage (Amendment) Bill—
Motion to consider. 571, 599, 600, 605,
DUTY (IES)—
Motion to reduce Demand for—
““ Customs *’ ye—
—— on kerosene, petrol and betel nuts. 1951-55.
on sugar. 1948-51.
Question re—
Abolition of the —— on gold thread. 897-98.
Customs 2203-04, 2823-24.
—— on copra imported into Ceylon. 1486. -
——— on sugar. 2071-72.
« Import on tea. 2524.
Resolution re distribution of the proceeds of the —— on foreign
salt. 3001-04.
DWARAPUDI—

Question y¢ provision of a elerk in the —— Sub-Post Office. 2349,

E
EARNING(S)—
Question ye—
from different classes of passengers on the Great Indian
Peninsula and Bengal-Nagpur Railways. 463.
of Government of Tndia Press employees. 472-74.

Fagl};n of railways due to decrease of imports and exports,

Share of surplus profits and net ——
and Native States. 503.

paid to .Railway Companies

Statement laid on the table by Mr. A. A. L. Parsons re actual —— of
certain newly constructed railway lines. 2076-77.
EARTHQUAKES—

" Question re remission of income-t.
cyclones in Burma. 1411,
EAST AFRICA—
Bee ‘“ Africa ”’,

ax of people effected by —— and

— EAST INDIAN RAILWAY—

See ‘* Railway(s) .
EAST INDIAN RAILWAY PRESS—
Bee '* Press(es) .
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EASTERN BENGAL RAILWAY—
See ‘‘ Railway(s) .
EASTERN BENGAL RAILWAY PRESS—
See “ Press(es) 7.
EASTERN HOSTEL—
Quesr\)télou re repairs and renovations at the ——, New Delhi. 2726-

ECONOMIC CONDITION—
Question e of the masses. 261.
EDUCATION—
Demand for Grant. 2041.
Demand for Supplementary Grant. 985.
Question ye—
—— of the children of employees of the Bengal and North West~
ern Railway. 2345.
—— of the Muslim girls in Delhi. . 2061-62.
Expansion of primary —— in the North-West Frontier Pro-
vince. 1097.
Expenditure incurred on the of the children of Indian and
EBuropean employees on the East Indian Railway. 823-24.
Expenditure on —— in India and in other countries. 2205-06.
Grants for ete.,, given to the North-West Frontier Province
and Ajmer-Merwara. 2193-94.

Grants for of children of railway employees. 468.

Introduction of eompulsory primary in Ajmer-Merwara.
2194-95.

Mass —— of agrienlturists. 2209,

State of —— in various countries. 2732-34.

Statement laid on the table by Mr. A. A. L. Parsons e rules govern-

nitzg grants for the —— of children of railway employees, 2354-
B

BDUCATION, HEALTH AND LANDS, DEPARTMENT OF—
© Demand for Grant. 2037.

Election of Members to the Standing Committee for the ——. 2359,
2775; 2835.

Question re appointment of a Muslim as cashier in the
ELECTION(8)—

—— of a committee to considler proposals on the salt industry.
202-15. e

—— of Members to the Central Advisory ' Couneil for Rallwxys.
977, 1433, 1497.

—1(())5 Members. to the Court of the University of Delhi. 978,

2505.

—— of Members to the Governing Body of the Imperial Ooﬁtlcll of
Agricultural Research. 1431, 2078, 2137.

L



104

INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

ELECTION (8)—contd.

— of Members to the Governing Body of the Indian Research
Fund Association. 1432, 2138, 2215.

— of Members to the Public Accounts Committee. 12-13, 1431,
2078, 2137.

—_ of Members to the Salt Industry Committee. 217+18, 507,
569.

— of Members to the Standing Committee for the Department: of
Commerce. 2215, 2439, 2535.

—— of Members to the Standing Committee for the Department
of Education, Health and Lands. 2359, 2775, 2835.

— of Members to the Standing Cominittee on Emigration. 1497,

— of Members to the Standing Committee on Indians Overseas
Emigration and Haj Pilgrimage. 2359.

—— of Members to the Standing Committee on Pilgrimage to the
Hedjaz. 201-02, 217-18, 350, 410.

— of Members to the Standing Committee on Roads. 216, 507, 569,

2078, 2359-60, 2438.

—— of Members to the Standing Finance Committee. 12, 25, 54,
2438, 2775, 2789.

— ‘of Members to the Standing Finance Committee for Railways.
12, 25,52.

~—— of the Deputy President. 54, 129.

—— of the President. 35-36.

Message from His Excellency the Viceroy and Governor General ap-

proving of the of Mr. R. K. Shanukham Chetty as the
Deputy President of the Legislative Assembly. 201.

Message from His Excellency the Viceroy and Governor General ap-

proving of thé —— of Sir Tbrahim Rahimtoola as President of
the Legislative Assembly. 36.
Motion re—

— of Members to the Court of the University of Delhi. 746-59.
—— of Members to the Governing Body of the Tmperial Couneil of
Agricultural Research. 26-33.

—— of Members to the Standing Committee on Emigration. 977-
78. X

Question re—

—— expenses and forfeiture of seeurities. 168.
—— of Members to the Ambala Cantonment Board. 1430.

i ng municipal bodies in the North-West Frontier Province.

—— of Vice-President in cantonments. 347-48.
—— of Vice-Presidents to the Peshawar Munciipality. 2352-53.

Expenditure ineurred on the munieipal in Peshawar city in
1929. 1107.
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BLECTION (S )—concld.
Question re—contd.
Non-grant of a holiday for the general to employees of the
Survey of India at Dehra Dun and Mussoorie. 219.
Unreliable Voters’ Registers for the municipal —'in the city of
Peshawar. 1106.
ELECTIVE SYSTEM—
Question re—
Introduction of the —— in cantonments in the North-West Frontier
Province. 1107.
Introduction of the
2737.
ELECTORAL RULES—
Resolution re amendment of Legislative Assembly ——. 411-27.
ELECTRICAL BRANCH—
Question ¢ recruitment to the
vice. 1003-04
ELECTRICAL ENGINEERS—
See *‘ Engineer(s) .
EMRANKMENT—
Demand for Excess Grant in respect of Irrigation, Navigation, —
and Drainage Works,
Demand for Grant in respeet of Irrigation (including Working
Expenses), Navigation, and Drainage Works. 1973.
Demand for Supplementary Grant in respect of Irrigation, Navigation,
—— and Drainage Works. 983, 2776.
Motion to reduce Demand for—
¢ Trrigation (including Working Expenses), Navigation, —— and
Drainage Works re—
Interest charged on sanals in Orissa and Ganjam. 1974-76.
Supply of water to cultivators. 1973.
Want of a river canal - from Bakhtiarpore on the Ganges to
Nawadah, vie Bihar. 1973-74.
EMERSON, MR. H. W.—
Motion for Adjournment pe communal riot at Cawnpore. 2879-82.
Oath of Office. 2823.

in the Peshawar Cantonment Board.

of the Indian State Railway Ser-

EMIGRANTS—
Question re—
Inclusion in the census of from British India. 1242.
Indian —— to Ceylon. 1241. 3

Indian —— to the Federated Malay States. 1240-41.
EMIGRATION— AT A
Elecﬁ)& of Members to the Standing Committee on ——. 1433,
__Election of Members to the Standing Committee on Indians Overseas
< and Haj Pilgrimage. 2359.
- Motion re election of Members to the Standing Committee on ——.
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EMIGRATION—EXTERNAL—

Demand for Grant. 2043.

D d for Suppl y Grant. 985.
EMIGRATION——INTERNAL—
"~ Demand for Grant. 2042.
EMOLUMENTS—

Motion to reduce Demand for ‘* Staff, Household and Allowandes of
the Governor General ”” se request to the Viceroy for some '

;gluntary surrender of — —for the needed retrenchment. 2031-
EMPLOYEE(S)—
Question re—
Convention fixing the hours of work of salaries —. 952122,
Discharge of Cantonment Fund at Ambala. 908-09.
Diseiplinary action against certain —— of the New Delhi Muniei-
pality. 2322.
Dismissal of Cantonment Fund —— at Quetta. 909.

TEducation of the children of
Railway. 2345.

___ of various departments in the Bombay Presidency. 1496.

Expenditure incurred on the education of the children of Indian
and Buropean on the East Indian Railway. 323-24.

of the Bengal and North-Western

Female on railways. 790.

TFines recovered from —-— of the Bengal and North Western Rail-
way. 2830.

Grievances of Bengal and North Western Railway ——. 2341

Grievances of daily-rated workshop —— on the Bengal and North
Western Railway. 2340-41. :

Grievances of Mussalman railway -—— in the Punjab. 902.

Tssue of railway passes to —— of contractors in Bengal and North
Western Railway workshops. = 2344. -

Leave reserve, strength and eost of —— in railway workshops.
788.

Memorials from —— of the East Indian and Eastern Bengal Rail-
way Presses, Caleutta. 2422.

Pay and pension of European and Indian Police 894-95.

Retiring age for Government of India Press 3 8.

Working hours of —— of the Railway Mail Service. 2074-75.

ENEMY DEBTS—
Question 7¢ Lioeal Clearing House for ——. 1854-55.
ENGINEER(S)—
“ Question re—

- Appointment of Indian Electrical —, 1402.
Apzlifga%mem of Sikh —— in the Punjab Public Works Department.
1, 3
Appointment of Sikhs to the Tndian Service of Railway —. 2181
Employment of certain Indian Electrical —. 17
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ENGINEERING COLLEGE—
Question re appointment of railway apprentices trained at the Moghal-
pura , Lahore. 329.
See also ¢“ College(s) ™.
ENGINEERING RAILWAY WORKSHOPS—
See ““ Workshop(s) ™.
ENGINEERING SERVICE(S)—
Question re—
Appointment of Muslims in Military ——. 1489,
Memorial for re-employment by storekeepers in the Military —
at Waziristan. 1490.
Reeruitment of Indian ——. 1483-84, 2594.
Recruitment of Indians to the Military
ENGLAND—
Question re—
Average income and income-tax in India and ——. 2204-05.
Bank nate in and in India. 563.64.

Contributions by the Government of India to .educational institu-
tions in ——.

Subsidy paid to Imperlal Airways for carrying mails between India
and 377-78.

‘Wireless telephone servire between India and ——. 223.
ENGLISH MILITARY COLLEGE(S)—
See ¢ College(s) .
BQUIPMENT-—
Question re—
Categories, training and of troops in India. 388-89.
—— of internal security troops. 390.
ESTABLISHMENT—
Question re—
in the Bombay Currencv Office, 271-72.
Provision of additional postal in Madras. 2350-51.

1003.

Strength of the —— of the Vizagapatam Post Office.  2346.
EUROPEAN(S)— 2
Question  re—
Complaints against the —— and Anglo-Indian emplnyaes; at- t,he

Nasik Road Security Printing Press. 544
Expenditure incurred on the education of the children of Indian
and ~ employees on the Bast Indian Railway. 323-24.
Pay and pension of and Tndian Police employees. 804.95.
Poélt:;cal activities by Anglo-Indian and 4L~ railw&y’ é&‘v&ﬂts.

Provision of a ¢lab for the ~—- members of: the ﬂm Camage
Factory at Jubbulpore: 266. guian = ¥
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EVACUATION—
Question re —— of villages around Peshawar. = 221.
EXAMINATION—
Question re—
Admission of non-agriculturists to an Agrieultural —. 2353.
Admission of temporary clerks to the Public Service (ommission
2075.

Cases of clerks exempted from the Public Service Commission
2601,

Clerks exempted from the Public Service Commission’s
Ensuing Public Serviee Commission ——.  496-98.
— for promotion of Postal officials. 2123-24.

—— held by the Public Service Commission. 1696-1700.
— of Arabic paper at the Finance Service ——. 2960-61.

— of Inspectors of Post Offices and head elerks to Superinfendents
of Post Offices.  2603-04.

—— ‘open to accountants. 531.

Exemption of certain clerks from the Public Service Commission
. —— 1856, 2602.
Exemption of certain clerks from the qualifying —— of the Publie
Service Commission. 1573-T4.

Mis-statement of facts by candidates for Public Service Commission
——. 2329-30

ﬂ Notification of dates for Public Service Commission ——. - 1573.

Notice to candidates of the date of the qualifying —— of the Public
: Service Commission. 2600-01.

Offices exempt from Public Service Commission _ 1574-75.
Public Service Commission —— for departmental candidates. 1410.
Public Service Commission ——— for temporary clerks. 1722.
Qualifying for temporary eclerks. 2602-03.

Rate of note —— in the Caleutta Currency Office. 2338-40.

Short notiee of for recruitment to the Secretariat and Attach-
ed Offices. 1097.

Subordinate Railway Accounts ——. 2729.
Supervision of Public Service Commission —— 914-15.
“EXCHANGE—
Question re—
Currency and —— policy of Government. 551.
. Reductions in currency to stabilise ——. 299-300. :
EXCHANGE BANK(8)— =
Question re— |
Communieations received from ——. 1085.
Operations of Foreign —— in India. 1085.

1410.
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EXCHANGE RATIO—
| Question re the —%. 1087-88.
EXECUTION—
Motion for Adjournment re summary trial and —— of Habib Nur at
Peshawar. 1160, 1205-24.
Protest against the —— of Bhagat Singh and others. = 2604-06.
EXECUTIVE AND JUDICIAL FUNCTIONS—
Question r¢ separation of ——. 1414, 1489.
EXECUTIVE COUNCIL—
Demand for Grant. 1732.
Motion to reduce Demand for “ —— " re neglect to effect substantial
retrenchment in all departments. 1732-69.
EXECUTIVE ENGINEER(S)—
Question re—
Allegation against an —— of the Public Works Department,
Delhi. 2501.
Appointment of a Muslim as
kand Division. 1852.
EXECUTIVE MEMBERS—

, Irrigation Department, Mala-

q'; Question re tenure of office of —— of Provincial Governments. 462.
BXHIBITION— .
Question e —— of posters by the British Empire Association. 185.
EXODUS—

Motion to reduce Demand for * Staff, Household and Allowances of
the Governor General ”” r¢ hill journey allowances and reduetion
of extent of the Simla ——. 2021-31.

EXPENDITURE(S)—
Motion to reduce Demand for—
¢ Army Department '’ re—
Military 1771-1839.
¢ Customs ”’ re—
Retrenchment and uniformity of basis for
¢ Interest on Miscellaneous Obligations ’ re—
Policy and principle underlying — for interest on miscella-
neous obligations. 2015-17.
Question re—
—_— ingurred on the divisional organisation on Indian Railways.«
961-62.
— incurred on the Frontier. 968-69.
— ineurred on the inaugural functions in New ‘Delhi. 1418-

1912-15.

19.
— incurred on the move to Simla, 1393-94. i
Government —— on the maintenance of mosques and temples,

Maulvis and Hindu priests. 971-72.




110 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

EXPENDITURE (S)-—contd.
Question »e—contd. b
Tncome and —— of the Postal and Telegraph Departments. 536.
Reduetion of —— on the Bast Indian Railway. 500.

Revenue and —— of British Baluchistan and names of pominent
persons there. 397-99.

Statement laid on the table by the Honourable Sir George Schuster
yo— v

Note on the difference between non-voted and voted —— of the
Central Government Budget estimates. 2540-41.
Review of the civil of the Government of India. 2540.

EXPENDITURE IN . ENGLAND—HIGH COMMISSIONER FOR
InNDIA—

Demand for Grant. 2046.
‘Demand for Supplementary Grant. 987.
EXPENDITURE IN ENGLAND—SECRETARY OF STATE FOR

INDTA—
Demand for Grant. 2046.
| EXPORT(S)—
i Question re—
Decline in —— and rise in imports of wheat. 338,
Decline in —— from India. 145.

“ of bones from India. 286-87.
| —— of Indian piece goods. 552-53.
| Faglnm earnings of railways due to decrease of imports and —.

Fall of and imports. 554
TImports and of wheat. '168.
I Loss of revenue due to fall in imports and —— 812-13.
‘ EXPRESS—
Question re—
Attagl;ment of an additional carriage to the —— from Patna.
25!
Provision of intermediate class ageommodation on, and ineconvenient
timing of, the Grand Trunk —— between Delhi and Madras.
2196-97.
’ "“Rotite of the *“Blue = " '869.
EXTENSION OF SERVICE—
Quqstan £ o= granted to, the cashxefr of the Railway Board. 623.
EXTRA DEPARTMENTAL POSTAL AGENTS—
Question re— 1000 slmi? o
" Distress ‘of '~ X : ' 4

2201
Pay and conditions of seihnee M == 875-76.
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FACILITIES—
Question re—

for the carriage of baggage between Simla and Delhi. 2508,
Railway station at Bijnore. 227-28.

FACTORY (IES)—
Question yre—

Appointment “of Indian ‘chémists' fo poison gas and anti-gas ap-
pliance < in Rawalpindi. ' 393.

Grant of facilities to Indians visiting sugar
56. 3 :

. ‘Provision of 'a-elub for the European members of the Gun Car-
riage at Jubbulpore. 266.

FACTORIES (AMENDMENT) BILL—

in Java. 1155-

See ““ Indian -”’ under ‘ Bill(s) 7. §
FAIR—
Question re—
. Allotment of seats for the people’s — ih Delhi.' 1098-99.
» The people’s in Delhiz: 1098 M

FALSIFICATION OF ACCOUNTS—

Qnesgi(;)_ns re ete., in “the' Government of India Press, Delhi.
2958. 5
FAN(S)—=
Question re—
Overcrowdmg of ‘third elass ra:lway carriages and. introduction of
—— in intermediate class carriages. 313, 459-60.
S ..Purchase -of ‘‘ India.’" eeiling by ‘Government, 288.90.
FARES— E S
Question re—
Intermediate class ~——on the South Tndian Ra.ilwtly 1229 30.

« W

Reduction of railway ——. 303, 318;
FARIDPUR— #95 'f
Question re— ft
Construction of a permanent railway statlon at — b '2066-67.
Reconstruction of the railway station at ——os ﬂom
FARMERS 1T 4 RN
Quesho&';} re graduated income-tax for —— instead of land revenue,
2208.
f’ PARM PRODUCTS = 7 : vy
Quéstion e regulation of the price of T 2320 :
LSOLAD
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FAZAL HAQ PTIRACHA, SHATEH—

Election of —— to the Standing Committee on Pilgrimage to the
Hedjaz. 410.

QOath of Office. 3.
Question 'yre—

Appointment of a '\[nhmumadan as Office Superintendent of the
office of the Postmaster General, Punjab. 870!

Employment of Muslims in the Appointment Section of the ofﬁce
of the Postmaster General, Punjab. 872-73.

Employment of Muslims in the Railway Mail Service at Lahore.
873.
Examinations held by the Public Service Commission. ' 1696-1700.

Issue of week:end return fickets on the North Western Railway.
869.

Muslim representatlon in the Posts and Telegraphs - Department.
870-72.

Recrmtment of Muslims to the Postal Department. 3897.

FAZL-T-HUSAIN, THE HONOURABLE KHAN BAHADUR MIAN
SIR— I

Indian Finance Bill—
Motion to consider. 2286, 2384-88.
Motion re—

Election. of Members to the Court of the Delhi University., 746,

A =50, 751, 752, 756-58.

Election of Members to the Governing Body of the Imperml “Council
of Agricultural Research. 26, 27. 9

El;%mn 7§f Members_ to the Standing Commmee on Emigration.
9

Election of Membets to the. Standing Committee on Pilgrim:
to the Hedjaz. 201. Jorinan

Oath of Office. 2.
- Resolution_re ;policy, of repression. 634-40.
FEDERATED MALAY STATES—

Question re—
Deputation to the —— to conmder Indian labour ;:anditions.
r5.230840. 1ids el g
TIndian Bmigrants o Ao s 124047, foom
FEDERATION— P ML
- ioxi 7 i zat-smobal | y l““'l' ng)

Government purchases through the Rural Devebpmqp}. 112208.

Government support for the Rural Devl — -—9‘;
2319-20, penc R g,

JAJ00
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FEES—
Question re—

? czhagrged by the Lady Irwin Sehool for Girls, Simla. 1567-
591

——zodemanded by luggage coolies at East Indian Railway stations.
2202.

YEMALE EMPLOYEE(S)—

See ‘‘ Employee(s) .
FETE—

Question re contract for the fireworks for the Delhi ——. 1558-59.
F1ELD ARMY—

Question e basis of constitution of the ——. 390,
FlJI—

Question e franchise of Indian settlers in
FILMS—
Question re objection by Indians to
495.

491.

produced in Dar-es-Salam.

FILTERED WATER—

Bee “‘ Water ™.
FINANCE BILL—
See ‘“ Indian —— ’’ under “ Bill(s) .

FINANCE COMMITTEE—

See ¢ Standing ——"".
FINANCE DEPARTMENT-—

Demand for Grant. 203B.

Question re appointment of Muslims in the —. 1701.
FINANCE SERVICES EXAMINATION— S

See “Indian Audit and Accounts Service Examination ”.
FINANCIAL ATD—

Question re withholding of — to the Benares University. 184.
FINANCIAL INQUIRY—

Question re —— by Sir Arthur Salter!  241-43.
FINANCIAL POSITION—
7 Question re of ‘the Tndian Broadeasting Company. ﬁ!-%
FINANCTAL SETTLEMENT—

Question re deputation of Sir Henry Howard to assist'in the -—
between Burma and India. 1484.
FINE(Sy=' y
Question ye—
—— recovered from emplovees of the Bengal and Nort‘h Wesfem

e oo Railway. . 2830, il
recovered from political convmtﬂ. 1496
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YINE FUND(S)—
Question re— A Y
Expenditure of —-on railways. 467-68.
—— on railways. 790.
FIRE—
Question re cost of the War Memorial Arch in New Delln and  of
the —— thereon. 1702.
FIRE-ARM— .
Question re —— licenses confiscated in the United Provinces. 2071.
PIREMEN—
Question re retirement of —— on the Great Indian Peninsula Rail-
way. 538-39.
FIREWORKS—
Question re contract for the —— for the Delhi fete. 1558-59.
FIRING— ;
Question re— i
____of the Sis Ganj Gurdwara at Delhi. 175:76.
— on a mob in Peshawar City. 1231-33.
FIRM (8)—
Question re—

Loss suffered by the Railway Engineering Workshops at Arkonam
as a result of orders given to priv 786.

Training of Indian students in Brmsh 784.
FISHERIES— s 5 S
Question re investigation and promotlon of ————: '9135- 36
FITTERS—
Question ¢ —and earpenters promoted to clerkships on the
gsombav, Baroda and Central India Rallwav at A;y’mer 2325-
rawind] =

FLOOD INQUIRY COMMITTEE— n
Question re recommendations of the —— 625.
FLYING PRACTICE— { ) Gl
Question re provision of - for Indian Aerodrome Officers.  2594.
FOOD(S8)— AT ¥ % 8 ¥ %
Qnesmon 56—+ B i3 f
Fall in the prices of BRI gl TGS 51 10
R = eﬁgngEd to 20o;;‘:-!l;dets in the Royal Indxan Mlhtary Oollegc,

FOODSTUFFS— r

Question re unsﬁxtable-—-—sn ed b m’i -
B e = pph y Vel &s at A\nhhu rail:

£
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FOREIGN AND POLITICAL DEPARTMENT—
Demand for' Grant. ;2034

Demand for Supplementary Grant. 984, 1510y
Motion to reduce Demand for ‘‘ —— " re practical exclusion of
Indians from the —, 2034-37.
Question re—
Appointment of Sikhs in the —. 1717 18. :
Appointment of stenographers in the —. 149293, i ¢
Late Office hours in the —. 723; j
Medical leave in the —. 725.
Non-grant of holidays in the—— 724
Recruitment of ministerial establishment in the — —1492.
Refusal of leave in the —. 722-23, T24.

FOREIGN LIQUORS—
See ** Liquor(s) .
FOREIGN MATL—
Questmn re arrangements for disposal of the mward—at the
Caleutta General Post Office. 2127-29.
FOREIGN PIECEGOODS—
Question re quantity and value of 1mported—— 312
FOREIGN SALT—: « ¥ e :
See ¢ Salt .
FOREIGNERS’ ACT—
Bee ** Act(8)nons
FORMAN CIiRISTIAN COLLEGE—
Question re arrest of Mr. Virendra, a student of the === Tiahore.
1490-92
FOREMAN PRINTER—
See ** Printer
FOREST—
Demand for Grant. 1971
Demand for Supplementary Grant. 983.
i Motion: to reduce :Demand for ‘‘ —= " re administrationrof the
Forest Department. 197172, % od T
FOREST (AMENDMENT) BILL—
See ©“ Indian —— " under'*‘ Bills %
FOREST CAPITAL OUTLAY-= T8/
_ Demand for Grant. 2046.
FOREST DEPARTMENT—

Motion to reduce Demand for ‘‘ Forest ”’ re admmmtrntlou jof the
— 197172 .
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FOREST LAND— i
Question re—— in Nathia, North Weést Frontier Provinee. 27588
FOREST OFFICERS—
Question re—

Appointment of Muslimg as ——in the PunJab anid the Nm-th-
West Frontier Province. 1244,

| A]ii(élsntmeut of Mushm—m the Hazara Fomst ‘sub circle.

| {f i

FOREST ROPEWAY WORK=~"

Question re—

‘. Accidents on the —— at Thal."'1103.

‘Bxpenditure on’ the ~“—at" Thal. ' 1104.

FORFEITURE—
i‘ Question re—
I Cases of —— of security under the Press Ordmances 295:

'. Election expenses and ——of seeurities. 168.
—— of security deposited by the Hindustan Times. 280-81!
FORM CARRIERS— i

Question re pay of —— and labourers in the (;oxernment of India
I Press, Calcutta, 475.

| FOUNDRY COMPANY—

i Question re lack of money order facilities for the employces of the
Tatanagar

FOX, MR. H. B—

Motion to reduce Demand for ‘“ Railway Board ™ re maladmuns—
tration of the Assam Bengal Railway. 1328-29.
Oath of Office. 835.
FRANCHISE—
Question re—
——of Indian settlers in Fiji. 491.
—— of Indians in Ceylon. 159-60.
FREIGHT—
Question re—
rates for the transport of wheat. 1093-94.

High railway fares and —— charges on the Shoranur Nilambur
Branch of the South Indian Railway. 898-99.

Railway —— charges on the North Western Railway. ' 1706-07.
Railway —— from Bombay to Caleutta. 1553.

Rates of —— for cotton .and wheat between Delhi and Kamehl.
2073-74.

. Reduction of railway —— on Punjab wheat sent to Caleutta and
Bombay. 300-01.

FRENCH, MR. J. C.— )
Oath of Office. 4.
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FRONTIER— 4 A AR
Question re— : 2 s
Expenditure incurred on the —. 068 69.
Peaceful dispersal of meetings on the —. 1405-06.

FRONTIER HIGH SCHOOL— &
See *“ School (s) **. / T 40

FUND(S)— g ’

Question re— )

Application of provxdenm———contnbutlons to payment of msur-

ance policy premiums,. 2833-34.
Rate of interest paid on the General Provxdent—— 1703:04.
FUTWAH ISLAMPUR RAILWAY—
See *“ Railway (s) "'
G
GAINS OF LEARNING BILL—
See *“ Findu —— " under§‘ Bill(s). '
GALVANISED IRON—

Resolution re import duties on ——and steel pxpee a.nd aheets 351—
73.

GALVANISED SHEE'TS-— :

Question re quantity of —— pipes, ete., imported into. India, 719,

GANDHI, MAHATAMA— 1

Statement re re«;xlt of conversations between H. E. the Vieeroy and

——. 154548 :
GANGA SINGH, SARDAR—

Question re provision of a, children’s ward at the Peshawar llos-

pital in memory of the children of ——. 488.
GANGES—

Motion to reduce Demand for ‘‘ Irrigation (including Workmw Ex-
_penses). Navigation, Embankment and Drainage Works™ re
want of a river canal from Bakhtiarpore on the to Nawadah

\ via Bihar. 1973-T4.
GANGULI, MR. J. P.—

Question re deputation to the office of the Director General of Posts

and Telegraphs of 1694-95.
GANJAM—

Motion to reduce Demand for **Irrigation '(including Wor‘kmg'
Expenses), Navigation, Embankment and Drainage Works r¢ in-
terest charged on canals in Orissa and —— ~ 1974-76. V3D

Question re— g
Canals in the —— distriet and Orissa. . 2828. 4 e 1
Trrigation projects in Orissa and ——. 2599.

ZHEHT - 1N JASH

P

R e
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GARDENS— fsv
Question re allotment of bungalows in the Mayo— Lahore, to
junior officers. 2416. ;

GATE(S)— . v . k

Question re closing of a— leading to the Gujrat railway station.

2725-26. ) DI BT EORY
GATEMEN— :
Question re at level crossings on the Bengal and North
Western Railway. 2831 < ¥
GAUHATI— :
" Question re ‘seizure by the Police at the ——Post Office of 2 packet
received from the All-India Congress Committee. 455,
GAYA— ’

Question re— by
Management of the Buddha — Temple. 501.
Number of passengers travelling on the Patna

the East Indian Railway. “907.
GAZETTED POSTS—

Question re lower

GENERAL BUDGET—

See “* Budget|General ™. {
GENERAL COUNCIL OF BURMESE ASSOCIATION—
__See ‘“ Burmese Association(s) . :
GENERAT, FINANCE— s ;

Que‘sltégn% é‘e committee appointed re se?arai';i'oﬁ" of Boiil‘way and -—.

GENERAL POST OFFICE(S)—
Question re— : P
" Additional appointments in the Madras —. 2518.
Additional selection grade appointments in the Accounts Depart-
ment of the Bombay —. 139 4
Allowance for certain postmen in the Madras ——. 2518-19.
Congested quarters of the —— Buildings at Madras. 2520-2L
Cost of the old treasury branch of the Bombay ———. 1400.
Breetion of a mosque in the premises of the Karachi —— 195,
Pay of the sanitary overseer of the Bombay e oghis
Staff employed at the ——; Calcutta. 2599. .
See also ““ Post Office(s) . 1
GENERAL PROVIDENT FUND—
See ** Provident, Fund . . { goile
GEOLOGICAL SURVEY— T
Demand for Excess Grant. 980. : . 4
Demand for Grant. 2040. iR ?

Branch of

on the North Western Railway. 566 67.

2

(L2 HOZIE
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GHAZIPUR—
Question re transfer from ——to Lucknow of the headquarters of
the Commissioner of Income-tax, Umted Provmces 148”-83
‘GHEE—
Resolution re vanaspathi—— 797-817.
GHULAM MUHAMMAD KHAN—
Question r¢ imprisonment of —. 1716-17. - &

GHULAM RUBBANI, MAULVI—
Question re harassment by Khans of the relatives of —. 2504
GHUZNAVI, MR. A. H—

Disposal of publie business after the walk ont of a sectxon of the
House. :

Election of —— to the Standing Committee on Roads. ' 2438.

Indian Finance Bill—

Consideration of Schedule III. 2625.
Consideration of Schedule IV, Part I, as recommended hy His
Excellency the Governor General. 2766.

Oath of Office. 961. 1

Resolution re draft Convention regulatmg honm of work in offices,
hotels, ete. 2994-95, 2997.

Salt (Additional Import Duty) Bill—

" ‘Motions to' consider ‘and to' ¢irculate.” 2864-65.

Separation of Burma from India (Discussed under the Indian Fin-
ance Bill)." 2119:20.

GIDNEY, LT.-COL. H. A. J—

Disposal of public business after the walk out of.a sectlou of the
House. 2617. 3

Oath of Office. 2485. g

Resolution re draft Convention regulating hours of work in oﬁces,
‘hotels, ete. 2995-96.

GIRL(S)—

Question re—
Bducation of Muslim
Establishment of a High School for
Fees charged by the Lady Irwin School for
Government grant made to the Lady Irwin behool for

1566-67.
GOALANDOO GHAT—
Ques;ion re unsuitability of

»

in Delhi, . 2061-62.

in New Delhi.. 1566.

, Simla. 1567-72.
;. Simla.

for a, railway and steamer; station.

‘GOLD STANDARD RESERVE—
Question re—
—. 187.
" Investment of the —— and amotmt and terms of sterlmg loans.

. SR ek o
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GOLD THREAD— AAELH
Question re abolition of the duty —. 897-98.
GOLD THREAD INDUSTRY (PROTECTION) BILL— :
See “ Bﬂl(s) ”, : A 7..' HY)
GOODS— : '

T 26
Question re facilities. for. booking of —_ at New Delhi {-ail&a&
station. 2829-30. A3ING

GOSABA— TV ‘ { MAdTHD
Question re establlshment of a '¢o-operative Training Instltute nt
Bolpur at——. 1000-01.

GOUR, SIR HARI bINGH-—— :
Allegations of partiality on the part of the Chair. 2533.
Bengal Cnmmal Law Amendment (Supplementary) Bill—
Motions to consider and to eirculate. ,102-06, 108, 117
Cantonments (Amendlqent) Bill—
‘Consideration of elause 6. 517.
Children’s Protection Bill—
Motion for leave to introduce. 958,

Code of Criminal Procedure (Améndment) Bﬂ]—(AmendePt of
section 144)—

Motions to refer to Select Committee and to. circulate. 614, 844,
937, 939.

Congratulatlons by to Sir Ibrahim Rhlmtoolﬁ on his electibn as
President of the Legislative Assembly. 38:39.

Demand for Supplementary Grant in respeet of — Council of
State. 2778.

Expressions of regret by —— on the death of Pandit Motilal Nehru.
674-75.

Expressions of regret by —— on the death of Sir Jamsetjee Jeejee-
bhoy. T742-43.

Expressions of regret by on the deaths of Col. Crawford and
Maulana Muhammad Ali. 19-20.

General diseussion of the General Budget. 1604-08, 1630.
Hindu Marriage Dissolution Bill—
Motion. for leave to introduce. 259.
Imtiiian 2?“ Counecils  (Amendment) Bill—(Amendment of see-
on 2)—
Motion for leave to introduce. 258.
Motions to consider and to cireulate. 953-55, 957-58.
Indian Finance Bill—
Consideration of Schedule IV. 2674-77, 2678, 2713.
Tndian Tncome-tax (Second Amendment) Bill—
Motion to circulate. 2792, 2794-96. L
Indian Naval Armament (Amendment) Bill— i
Motion to consider. 525-26.
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GOUR, SIR HARI SINGH—contd.
Motion for Adjournment re— :
l Action ‘taken against the General Couneil of Burmese " Associ-
ations. 823-26, 832,
Summary trial and execution of Habib Nur at Peahawar 1‘.’.07-
10, 1211, 1212. E )

Motion re— { .

Consideration of the Parliamentary Papers in memo'u with
the Indian Round Table Conferemce. 1643-46; 1647, 1689,-1690.

Election of a Committee to consider proposals on the*salt mduhtry
212.

Election of Members to the Governing Body: ofithe Impﬂnll Coun-
_¢il of Agricultural Research: 26-27, 29, 30.

Election: of Members to the Standing Committee on Emigration.
9774

Oath of Office; 3.

Point or Order as to whether an Act which is mot touched by the
Finance Bill could be covertly amended in the Finance Bill, 2696-
97, 2698, 2699.

Point of order by Mr. C. 8, Ranga Iyer re procedure for diseussion

of cut motions. 1120, 1123.

Points of order raised by re method of. electlon of Membel‘ﬂ to
the Court of the Delhi University. 749-5 53,

Punjab Criminal Procedure Amendment (Supplementary) Bﬂl—
Motion to consider. 60, 65-69, 72, 73, 74, 75, T8.

Question re—

(Classification for the census of non-caste Hindus. 303.

Consultation of Indian opinion on the new constitution. 199-200.

Discontinuatnee of salutes. 267-68.

Forfeiture of security deposited by the Hindustan Times. 280-8.

Promotion of sub-assistant surgeons on State Railways. ~266-67.

Provision of a club for the European members of .the Gun Car-
riage Factory at Jubbulpore. 266.

Question (Supplementary) re—

Acquittal of Mr, Asaf Ali and Mr. Paridul Haq Ansari, convieted
under the Criminal Law Amendment Act. 395.

Appointment of Muslim judges. 2491-93.

Cl;;s;ﬁcation for the census of Buddhists, ete., as non-Hindus.

Franchise of Indians in Ceylon. 161
High bank rate in India. 489.
Number of chaplains and bishops in India. 970-71.

%-5 Re-assembling of the Round Table Conference. 974.
Seleetion of Indian representatives for the Round Table Confer:
ence. 284-86. 2

Status of Indians in the dominions. 246
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GOUR, SIR HARI SINGH—concld. ¢ 3 o
Resolution re— y
Amendment of Legislative Assembly Eiectoral Rules 427.
Import duties on Galvanised Iron and steel pipes’ and sheets.
3 ?

Policy of repression. 639, 644-47.
The Rotund Table Conference. 435, 436, 437, 438.
il Vanaspathi ghee. 813-15.

\Separation of Burma from India (Discussed under the Indian Fin-
ance Bill). 2114-18.

Special Marriage (Amendment) Bill—
Motion for ‘leave to introduce. 258:
Motion to consider. ‘569-75, 579, ' 580, 581, 582, 583, 585,
. 589,590, 596, 597, 598, 600, 601, 602, 603, 604, 605.

Suggestlon by Diwan Bahadur T. Rangachanar re time-limit for
speeches on the motwns for teductlon 1907, 1

GOVERNING BODY—
“Election of Members to the —— of the Imperial Council of Agricul-
tural Research. 26-33, 2078, 2137.
Election of Members to th
ciation. 2138, 2215.

GOVERNING COMMITTEE-—

Question re representation of Muslims on the——of, the Frontier
High School, Peshawar (Cantonment, 1104:05.
GOVERNMENT— )
Motion re settlement arrived at between———and the Congress.
1728--30: :

;
* Question re— .

Currency and exchange policy of B51. =
=ik ;‘&ﬁgaﬁﬂn.in the' case of appropriated houses in cantorment.

GOVERNMENT BUILDING(S)—
See ‘“ Building(s) .
GOVERNMENT DEPARTMIE\TTS—
Question pe—
Reduction in staff of—— 1103,
Retrenchment in.——  881.
GOVERNMENT EMPLOYEES—
Question re conditions 'of transfer’ of —— from the Pubho Works
Department to the New Delhi Mumcxpal Committee. 2321-22.
GOVERNMENT EXPENDITFllE—
See ‘“ Expenditure .,
GOVERNMENT HIGH SCHOOf—
8Bee ““ Sehool(s) .
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GOVERNMENT OFFICE(S)—
Question re—
Character  sheets maintained in ——. 533,
Contributory Provident Fund for —. 268.
: Protection: of the interests of Sikhs in—- 2632,

GOVERNMENT OF INDIA—
Question re—
Appointmait, of Muslim Superintendents in —— Offices.” 714.
Appointment of Muslims in Departments, . 2505.
Appointment of unqualified elerks in ——= offices. 2602
Caleunlation of the rate interest charged {0 constituent borrowers
of the —. 1557.
Claims of Sikhs to appointments in—— Departments. 2631.
Committees and Commissions ‘paid for' by the ——' /1003
Conference on recruitment of staff of —— offices, 1574
Contributions by the —— to educational mstltunous m England.
1558.
Expenditure ineurred by the Central Publigity ' Buréau of the
318.

— grants to the province of Bihar and Onssa. 2734

'Y recent sterling loans. 323.

House rent allowance of —— ministerial staf! at Sxmla. 2634,
Le;ze rules for subordinate establishment in the —— offices. 533-

Loan obligations of the ——. 1555.

Location of —— offices permanently in Delhi., 728.

M:sgréatory school for the daughters of the staff of the —— offices.
9

IS

Muslim assistants in Departments of the 883

Present administrative actions of the———and ihe Prenuet's de-
claration. 1086.

Promotions in the and attached Offices. 2523-24

Publication in the vemamﬂar of transiatxons. of reaearehes carried

on by the —. 311
Rate of interest of the recent———sterlmg loans. 140-41.
Recent loans raised by the —.  150.

Secrétaries and Joint Secretaries. in t.he——-—-Secretuiat. 1485.
Statement laid on the table by the Honourable Sir George Schnster
re review of the civil expenditure of the —. -2540.
GOVERNMENT OF.INDIA PRESS(ES)—
Question re— - :
Alleged employment on private work for the Mmger of an
employee of the ——, Delhi. 2958.

Alleged employment on private work for the lhmn -
ployees of the ——; Simla. 295758, T Eﬂ' % o

B T U RO S e———

dln
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GOVERNMENT OF INDIA PRESS(ES)-—contd.
Question re—contd.
Clerks employed in the —-, Simla, 2957.
Complaints against the head clerk of —, Simla. 779.
Falsification of accounts, ete., in the ——, Delhi. 2958.
Lack of Government quarters in the vicinity of the—— Simla.
777-78. 1
New leave rules for——. T778.
Payment for excess work in the , Simla. T77§-79.
Private press run_by Babu Jawahar Khan, AsSistant Manager,
— . Simla. 777
Promotions in the ——, Delhi. 2958-59. .
Rent free bungalows: provided for the Managers of —. 2957.
Retiring age for employees. T778.
1 See also * Press(es) "
GOVERNMENT OF INDIA SECRETARIAT—
Question re a m%;_ing school for the children of the employees of
565-66.

See also ** Secretariat ™.
GOVERNMENT SERVANT(8)—
Question re—
Allowances- paid to——.  970.
Curtailment of special allowances to
cile. 502-03.

of non-Asiatic domi-

Indebtedness of —. 2741

Political bodies forbidden to —. 1105.

Relatives of involyed in a bomb case. 2321,

Resignation of ——on account of the civil-disobedience move-

ment.
Restriction agdinst —— attending political functions, 2633,
GOVERNMENT SERVICE—
. Question re recruitment of Muhammadans and Sikhs to —— 2632.
GOVERNMENT TEST HOUSE—

Question' re appointment of Muslims in the —= Alipore. 1070-71.
GOVERNOR GENERAL, HIS EXCELLENCY THE—
’s assent to Bills. 51.

Staff, Household and Allowances of-—
Demand for Grant. 2017.
2R D id for Supplementary Grant. 984
/ Motion to- rédude Demand ‘for-——, 984,

€ {1

DIEH

Hill journey allowances' and ‘reduction of extent of the Simla
exodus. 2021-31. %

Request to: the Vieeroy forsome’ voluntary' Sivrender of emolu-

Rpmentis for tl:;; needed rétrénchment. ' 203133

s+, Roomfor considerable reduetion:: 2037-2hiqm

" Ree also * Viceroy, His:Excellendy:ithe . o1 10 ¢

- 08 A

&

a2
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GRAHAM, SIR LANCELOT— "

Indian Bar Councils (Amendment) Blll——(Amendment of - section
2)— ;

Motions to consider and to cireulate. 955-56.

Indian Finance Bill— 1
Motion to Consider. 2287.

Procedure for discussion of clause 3 and Sched\xle I to the ——.
2443.

Qonsideration of Schedule ITL - 2584.

Consideration of Sehedule TV. 2667, 2

Indian Partnership Bill—

Motion for leave to introduce. 128.

Motion to refer to Seleect Committee. 512-14.

Motion for adjournment re action taken against the General Coun-
cil of Burmese Associations. 829.

Motion re election of Members to the Governing Bedy of the Im-
perial Council of Agricultural Research.

Oath of Office. 4.

Point of order as to whether an Aet which iy not touched by the
Finance Bill could be covertly amended|in -the, Finance Bill.
2695. s

Point of order raised by Mr. R. S. Sarma whether an. Honourable
Member can make use of a proseribed; beok in the Legislative
Assembly. 2368.

Point of order raised by that amendments increasing taxation
cannot be allowed. 2444-45.

Point of order that the amendment moved by Pandit Satvendra
Nath Sen is outside the scope of the Indian annce Bill hecause
it relates exelusively to the machinery for the cullechon “of the
tax and mot to the rates of income-tax! 2693-96.

Resolution re import dutiés on galvamzed mm ang steel pipes and

sheets. 372.
GRAIN(S)— a
Question re fall in the price of —. 312.

GRAND TRUNK EXPRESS— tanriaio
Questlon re provnsxon of intermediate class accommodntwn on, and
dineonvenient tmf\ngs of, the —--»boﬁwean Dollu llld Madras.
2196-97.
GRANT(S)— AL
0t nQuegtion ye—— 51 of 2nibs J
Government —— made to the Lady Irwu}] sch?ol vﬁ"’f G"r!f’» Simla.
pivraW logbdA Do SRR L 101 inamlh

1566-67.

e
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GRANT (S)—contd.
Question re—contd-
Government of India
2734.
Payment of to the Benares Hindu University. 962
Withholding of a portion of the —— made to the Benares Hindu
University. 222. y g
Witholding of from the Benares Hindu University. 278-79.
Statement laid on the table by Mz. A. A. L. Parsons, re Tules govern-
ing for the edueation of children of  railway _employees.
2354-51.
GRANT-IN-AID—
Question re
GRATUITY—
Question re —— paid to an officer of the Railway Inspection De-
partment. 504,
GRAVEYARDL =100
Question yre—
Renting of sites on a Muslim —at Peshawar. 1951.
Transfer to' Awaqat Committee of Peshawar of a Muslim —— at
Peshawar. ' 1850. i
Trafsfer to Muslims of a Muslim
§1.4 ;

to the province of Bihar and- Orissa.

to the Benares University. 704,

at Peshawar. 1849-50, 1850-

GREAT INDIAN PENINSULA RAILWAY—

See ** Railway (s) .
GRIEVANCES— : e '

Motion to reduce Demand for ‘‘ Railway Board " pe —— of third
e class’ paSsengers. 1274-76. 1 okmard
R adtion: et e aiEL
of Bengal and North Western Railway employees. 2341.
—— of daily-rated workshop employees on the Bengal and North
‘"Western Railway. 2340-41. o s
Removal of —. 2198, ;

GUARD(S)— £
Question re— : *
Ap‘%%i.ntmentlof —_on the Great~Indian’ Peninsula ‘Railway.

e g i ! i <
: Appointment of - Muslim — in . the ~Allahabad Division of the
East Indian Railway. 1964-65. 703618
GUJRAT— YTV LTS
‘, Qm_*;';%% 2'3 closing of a gate leading to the —— railway station.
‘GULAM MUHAMMAD— :
Question re arrest of —— and Abdul Warris, 222.

o
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GUN CARRIAGE FACTORY—
Question re provision of a club for the European members of the
at Jubbulpore. 266.
GUNJAL, MR. N. R—
Congratulations by ——to Sir Ibrahim Rahimtoola on his election
as President of the Legislative Assembly. 121.
General discussion of the General Budget. 1587, 1841-43.
Indian Naval Armament (Amendment) Bill—
Motion to consider. 526,
Motion to reduce Demand for—
¢ Customs ”’ re—
Duty on kerosene, petrol and betel nuts. 1953.
““ Forest ”” ye—
Administration of the Forest Department. 1971, 1972, 2702.
““ Trrigation (including Working Expenses), Navigation, Embank-
ment and Draingage Work *’ re—
Supply of water to cultivators. 1973, 2703.
¢ Salt >’ ye—
Pay of General Managers. 1959,
Oath of Office. 3.
Question ye—
Arrests under the recent Ordinances. 1413.

Employees of Agricultural Department in the Bombay Presidency.
1493-94.

Employees of various departments in the Bombay Presidency.
1496.

Fines recovered from political conviets. 1496.

Indian States visited by the Viceroy. 1495-96.

Location of jails in India. 1496.

Pension rules for menial staff of the Currency office, Bombay.

558.
Provident Fund for Government servants. 557-58.

Recommendations of the Currency Staff Enquiry Committee.
558.

Representation on behalf of the Sholapur conviets. 1412,
Working hours of employees of the Railway Mail Service. 2074-
75:

Resolution ye—
A[i%ointmcfnt of an Advisory Commitee on Retrenchment. 3011-
In%%%rtgduties on galvanized iron and steel pipes and sheets.
-69.
GUNTUR BAZAAR—

Question re unsuitable accommodation in the —— Post Office Build-
ings. 2520.
L30LAD
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GUR—
Question yre—
Encouragement of —— manufacture as a cottage industry. 1156
Import of wheat and — into India. 175,
Improvement in guality of ——. 2431
Improvements in the manufacture of —— 1156-57.
GURDAWARA—

Question re firing of the Sisganj——at Delhi. 175-76.
GURKHA SOLDIERS— ; :

Question re desecration of a temple by ——.  626-27, 2589-90.
GURUKUL KANGRI UNIVERSITY—

Question re assault and arrest of members of a Jatha from the ——.
219.

GWYNNE, MR ¢, W
Oath of Office. 3.

H
HABIB NUR—

Motion for Adjournment re summary trial and execution of “— at
Peshawar. 1160, 1205-24.

HAJ COMMITTEE—
Question re recommendations. of the —, 722,
HAJ INQUIRY COMMITTEE—
- Question re— ' 8
Recommendatwns of the 695, > ;
Travelling nﬂmi’gnce paid ' to" witnesses before the — . 1855-56.
HAJ PILGRIM(S)—
Qnestwn re railway congessions for 2629, "
HAY PILGRIMAGE— <

Election of Members. to.the Stdndtllg Commiittee on Indians Overseas

Emigration and —, 2359,
H‘\M_BURG-—-
Ques{mn ie Trade Commissioners at * Milan; - 'and New York.
g 62,

HAMIL ’I’O‘\T, MR K.L.B—
Oath of Office. 4.

HARBANS SINGIT BRAR, STRDARL- :
~Blection of to the Standing Finance (‘ommlttee 51, 2789.
'General ‘discussion of the General Budgef 1538-40. :

Motion to reduce Demand for— P 35
*“ Customs " re— !

Failure of the ‘Government to prevent dumping of wheat and
sugar on the Indian market. 1935-36.

RN
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| HARBANS SINGH BRAR, SIRDAR—contd.
Motion to reduce Demand for—conid.
: Sikh representation. 1937-38, 1939, 1047-48.
‘“ Exeeutive Council '’ re— ¢
Neglect to effect aubstantml retrenchment in all departments.
1755-58.
‘“ Indian Posts and Telegraphs Department (including Working
Expenses) "’ re— %
Retrenchment.. 1977, 1982.
{ “ Opium *’ re—
Retrenchment. 1969-70, 1971.
\ Oath of Offiee. 3.
Question re—
Allotment ‘of clerks” quarters in New Delhi. 1727.

Appointment of a Member of a minority community on the Publie
Service (Commission. 305,

Appointment of a Sikh as Assistant Meteorologist. 620-21.

Appointment of a Sikh as caretaker of Government Buildings in
Simla. 305-06.

Appointment of a/Sikh Judge in the Lahore High Court. 304.
Appointment ‘of assistants and clerks in the Railway Board. 303.
Appointment of Sikh stenographers in the Secretariat. 305.
Appointment of Sikhs in the Indian Civil Service. 620-21.

*"Appointment of Sikhs in the llr)vahnn Department of the Punjab.
\ 1724-25.

i Appointment of Sikhs in the Military Aeccountant General’s Office.
620.

‘ Appoinfment of ‘Sikhs in ' the Post and  Telegraphs Account
" Offices.  625.
Appointment of Sikhs to the Indian Audit and Accounts Serviee.
2629-30.

Appointment of Sikhs to the Military Aceountant General’s Depart-
ment, 1724,

Appointatent of Sikhs to'the Office of the Railway Board. 1723.
Appointments in the office of the Deputy Accormtant General,
osts and Telegraphs, Delhi. 624,
Appointments in the office of the Railway Board made direct and
through the Public Service Commission. 1725.
Carriage of heef through the streets of New Delhi." 1724,
< Qivil appointments in the Indian Medieal 'Service, 623,

Claims of Sikhs to appomtments in Government of India Depart-
: ments. 2631, .

Communal holidays of minority communities. 625, '

Discontent amongst claims inspectors and claims tracers on the
North Western Railway. 302.
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HARBANS SINGH BRAR, SIRDAR—concld.

Question ye—contd.

Distribution of work in the office of the Deputy Accountant General,
Posts and Telegraphs, Delhi. 624-25,

Equality of treatmert in regard to passages of Indian and British
Members of the Indian Medical Serviee. 628-24.
Bxtension of service granted to the cashier of the Railway Board.

Formation of an Imperial Secretariat Service. 2630,

Location in Delhi of the offices of the Special Officers of the Rail-
way Board. 2631.

Non-provision of durries in ““ D ** and *“ C ** elass quarters in New
Delhi. 1728,

Numbers of Hindus, Muslims and Sikhs appointed to certain posts
on the North Western Railway. 301-02.

Oceupation of clerks’ quarters at Summer Hill. 1725,

Promotion to officers’ cadre of railway subordinates. 704-05.

Promotions on the North Western Railway.  705-06.

Prospects of commercial probationers on the North Western Rail-
way. 301

Protection of the interests of Sikhs in Government offices. 2682.

Recruitment of accountants by the Controller of Railway Accounts
and the Chief Commissioner of Railways. 1722-23.

Reé:;;‘i)tmeut of Muhammadans and Sikhs to Government services.

Recruitment of Sikhs to the Traffic Department of Indian Railways.
1725,

Reduetion in currency to stabilise exchange. 299-300.
Reduction of railway fares. 303.

Reduction of railway freight on Punjab wheat sent to Caleutta and
Bombay. 300-01.

Resignation of Government servants on account of the ecivil

dis-
obedience movement. 2631,

Restrictions against Government servants attending political fune- *

tions. 2633
Shortage of ““ B’ class quarters in New Delhi. 1726-27.
Transfer to the office of the Controller of Railway Accounts of

work previously done by the Cash Branch of the Railway Board.
621-23.

Resolution re—

Aclzgi';'i?on;l payment for rails to the Tata Iron and Steel Company.
-79.

Amendment of Legislative Assembly Electoral Rules. 419-20.
Policy of repression. 669-71.

Wheat (ITmport Duty) Bill—
Consideration of clause 3. 2934.35.
Motion to pass. 2956.

[
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HARI DAS, RAI SAHIB PANDIT—
Cantonments (Amendment) Bill—
- Consideration of clause 6. 515-16, 518.
QOath of Office. 3.

HARI RAJ SWARUP, LALA—
(eneral discussion of the General Budget. 1587-91.

Motion to reduce Demand for—

131

: Motion for Adjournment re communal riot at Cawnpore. 2877-79.

2

¢ Customs ’’ re—
Tailure of the Government to prevent dumping of wheat and
sugar on the Indian market. 1930-31, 1936.
““ Railway Board’’ re—
Retrenchment. 1140-41.

Qath of Office. 3.
Question re—

Caleulation of the rate of interests charged to econstituent bor-
rowers of the Government of India. 1557.

Cash certificates. 1090-91.

Collection of statisties of educated unemployed in India. 1086.

Contributions by the Government of India to educational institu-
tions in England. 1558.

(onversion arrangement for the 7 per cent. sterling loan. 1089.

%;;;c;isom in connection with the civil disobedience movement.

Cost of the Meerut conspiracy case. 490-91.

Deecline in exports and rise in imports of wheat. 338.

Desecration of a temple by Gurkha soldiers. 626-27, 2589-90.

Development of roads. 885-91.

Dumping of Russian sugar in India. 402-03.

Exchange ratio. 1087-88.

Ex%elnditure by Government on the Indian Broadeasting Company.

Facilities for training of Indian students abroad. 1557-58.

Free transfer of money between branches of the Imperial Bank
of India. 885.

Government’s purchase and sale of silver. 1087.

High bank rate in India. 488-90. g 2

Tmports of sugar into India. 883-85. :

Ineome-tax on interest of provineial loans. 403,

Interest on railway capital. 1556-57.

Issue of return tickets on railways. 279-80.

Loan obligations of the Government of India. 1555,

_ Present administrative actions of the Government of India und the

Premier’s declaration. 1086
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HARI RAJ SWARUP, LALA—contd.
Question re—contd.
Provineial legislation re land revenue settlements and irrigation
rates.
Publication in the vernaculars of the ' recommendations ' of the
Round Table Conference. 1086.

Railway companies remaining to be ' purchased by the State.
404-09.

Sentences passed on offenders against the Salt Laws. 838,

Short-term debts and treasury bills. 1556;

Stores purchased for railways. 1556.

Underwriting of sterling loans. 1089,

Witghholding of grants from the Benares'Hindu University. 278-
39:

Wheat (Import Duty) Bill—
Motions to consider and to circulate. 2919-22,
HAYMAN, MR. A. M.—
Motion to reduce Demand for—
‘“ Railway Board ’ re—
Inadequate facilities for training of Tndian students in railway
workshops. - 1333-37.
Indianisation policy in the railways) 1285.91, 1202,
Railway Administration. 1255-57.
Representation of Muslims in Railway services. 1192:97.
Retrenchment.  1131-35, 1136.
Oath of Office. 859.
HAZARA—
Question re appointment of Muslim  Forest Officers in the —
Forest sub-cirele. 1488,
HEAD ASSISTANTS—
Question re—
Appointment of Muslims as in arsenals. 1854.
Appointment of Muslims as —— in the office of the Director
General of Posts and Telegraphs. 711-12.
HEAD CLERK(8)—
See ““ Clerk(s) .
HEADMASTER—
Question re appointment of a Muslim as —— of the Government
High Sehool, Delhi. 2063.
HEAD OFFICE—
Question re alleged preferential treatment of certain clerks in the
Loco. Bombay, Baroda and Central Tndia Railway. 2325.

 HEADQUARTER(S)—

Question re—

Appointment of Muslim officers and clerks in the —— offices of
the North Western Railway. b

&Y
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HEADQUARTER(S)—contd.
Question re—contd.
Bungalows for junior officers at Divisionall —— of the ~ North
Western Railway. 2415-16.
—_ of certain ‘seetions of the Railway Mail Service. 309.
Rents of bungalows for officers at Divisional —— of the North
Western Railway. 2415.
Transfer from Ghazipur to Lucknow of the
sioner of Income-tax, United Provinces. 1482-83
HEATHCOTE, MR. L. V.—
Election of —— to the Salt Industry Committee. 569.
Election of to the Standing Committee on Roads. 569, 2438.
Indian Finance Bill—
Consideration of Schedule 1. 2466-71.
Motion for Adjournment re summary trial and execution of Habi'b
Nur at Peshawar. 1208.
Motion to reduce Demand for—
¢ Salt re—
Loss of interest armug from the (,redlt system. 19.)7 58, 1959.
““ Taxes on Income ', yre—
Undue incidence of income-tax. 1857-62, 1871, 1881.
Oath of Office. 3.
Question re overseas wireless telephony. 1431.
Resolution re import duties on galvanised iron and steel pipes and
sheets. 362-64.
Salt (Additional Tmport Duty) Bill—
Motions to consider and to circulate. 2863-64.

of the Commis-

o

HEDJAZ—
Election of Members to the Standing Committee on Pilgrimage to
+ ‘the ——. 201-02, 217-18, 350, 410.
Question re—
Difficulty in cashing Indian eurrency notes in the ——. 683- 84
Reg;sctmn of steamer fares to the —— and abolition of Quarantine.

HEZLETT, MR J.—
Code of Criminal Procedure (Amendment) Bill—(Amendment of

section 144)—
Motions to refer to Seleet Committee and to clrculate. 842-45.

Motion to reduce Demand for ‘‘ Railway Board '’ re maladministra-
tion of the Assam Bengal Railway. 1327-28, 1331.

Qath. of Office. 25.
HIDE CESS INQUIRY COMMITTEE—.
Question re report of the ——. 1004,
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HIGH COMMISSIONER FOR INDIA—
Question re—
Safeguardmg of the interests of mmomty ecommunities in appoint-
ments in the office of the —— in London. 1065.
Staff employed in the office of the —— and the Indian Trade Com-
missioner in London. 335.

Staff of the offices of the —— and the Indian Trade Commissioner
in London. 696-97.

Statement laid on the table by Mr. J. A, Shillidy re purchase of
stores by the —. 5-11, 2535-39.
HIGH COMMISSIONER FOR INDIA—EXPENDITURE IN ENG-
LAND—
Demand for Grant. 2046.
Demand for Supplementary Grant, 987.
HIGH COURT(§)—
Question re appointment of a Sikh Judge in the Lahore ——. 304.
HIGH SCHOOL—
See ““ School (s) .
HILL JOURNEY—

Motion to reduce Demand for ‘¢ Staff, Household and Allowances of
the Governor General ’ vances and reduction of
extent of the Simla exodus. 2021-31.

HINDU(S)—
Question re—
Classes not enumerated as for the census. 2627.
Classification for the census of Buddhists, ete., as non- ——, 255,
Classification for the census of non-caste ——. 303.

Complaints against Khan Sahib S. M. Yusif Quraeshi; Superintend-
enf, Railway Mail Service, Allahabad, of communal bias against
——.  2959-60.

—— and Muhammadan holidays in the office of the Director
General of Posts and Telegraphs. 775-76.

—— and Muhammadan title holders in the district of Patna.
726.

—— officials in the Karachi General Post Office and its town sub-

offices.  2049-50.
—— title holders in the Bihar Sub-Division. 2207.
‘Inclusion of untouchables amongst —— for the census. 1403.
Non-grant of an important —— holiday in “the office of the
Director General, Posts and Telegraphs. 781,
Non-interference with —— religious rites and usages. 1561.
Numbers of . Muslims and Sikhs appointed ito certain posts on

the North Western Railway. 301-02.
Proportion of , Muhammadans and Sikhs in the Army. 334.

SRy |
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HINDU (8 )—contd.
Question re—contd.
Representation of Sanatan Dharami —— at further meetings of
. the Round Table Conference. 1561.
Transfer of —— officials from the Karachi General Post Office.

2050-51.
HINDU AND MUHAMMADAN LAWS—
Question re appointment of a Standing Committee for Bills relating
to——. 282-83.
HINDU GAINS OF LEARNING BILL—
See *“ Bill(s) .
HINDU LAW—
Question re Hindu opinion on Bills relating to — 281.
HINDU MARRIAGE DISSOLUTION BILL—
See ‘“ Bill(s) .
HINDU PRIEST(S)—
See ** Priest(s) .
HINDU UNIVERSITY—
Question re—
Grant to the Benares 973.
Payment of grants to the Benares
See also * University (ies).”’
HINDU UNIVERSITY (AMENDMENT) BILL—
See ‘‘ Benares »? under ‘‘ Bill(s) ",
HINDU WIDOWS’ RIGHT OF INHERITANCE BILL—
See ‘< Bill(s) .
HINDUSTAN TIMES—
Question re forfeiture of security deposited by the' ——. 280-81.
HOLIDAY (8)—
Question re— £
Communal —— of minority communities. 625.
Grant of local —— to the staff of the office of the Director General
of Posts and Telegraphs. 1696.
Hindu and Muhammadan in the office of the Director General
of Posts and Telegraphs. 775-76. {
6in the office of the Director General, Posts and Telegraphs.

962,

Measures for relief of postal officials working on Sundays and ——=.
2351-52. :

Non-grant of a —— for the general election to:employees of the
Survey of India at Dehra Dun and Mussoorie.

! Non-grant of an important Hindn —— in the office of the Director

General, Posts and Telegraphs. 781. o
Non-grant of Dewali —— to the staff of the office. of the. Chief
Engineer, New Delhi. 1001-02. '
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HOLIDAY (§)—conitd. : &

Question re—contd.

Non-grant of in the Foreign &nd Political Department.

724
Public — in India. 383.
Refusal of —— and leave to the staff of the office of the Director

General of Posts and Telegraphs. 532-33.

HOME DEPARTMENT—

Demand for Grant. 2037.

Demand for Supplementary Grant. 984.

Question re Political Seetion of the
HOON, MR. A.—

General discussion of the Railway Budget. 1039-41.

Oath of Office. 2.
HORTICULTURAL DIVISION—

Question 7e employment of Mr. Hughes in the —, ‘New Delhi.

1393,

HOSIERY INDUSTRY—

Question re protection for the —— in India.
HOSPITAL(S)—

Question re—

Allowances of Medical Officers at the Indian Military ——, Meerut.
995.

ot
St
o

Appointment of Muslim doctors in the Combined ——, New Delhi.
2503-04.

Medical Officers at the Indian Military . Meerut. 995.

Motor car allowance of the Medical Officer in charge of the Can-
tonment General ——-, Meernt. 995.

Statement laid on the table by Mr. J. G. Acheson re construetion of

a children’s ward in the Peshawar 1432, 2076.
HOTEL—

Resolution re draft Convention regulating hours of work in offices,
——, ete. 2984-3001.

HOURS OF WORK—

{
{
{
4
|

Question re —— of certain pointsmen and station masters. 1720.
Resolution re draft Convention regulating —— in offices, hotels, ete.
2984-3001. )
HOUSE(S)—
Question re—
Government’s obligation in the case of appropriated —— in ean-

< tonment. 344.

— built for the Master and staff of the Nasik Road Security
Printing Press. 543-44, E

Naming of roads and numbering of —— in New Delhj, 998.
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HOUSE-ACCOMMODATION AMENDMENT ACT—
See ¢ Act(s) .
HOUSE-OWNERS—
Question re return of sites to —— in Cawnpore. 993-94.
HOUSE RENT-—
Questlon re—
5 allowance for Sub-Postmasters in Bombay. 1398,
T allowance of Government of India ministerial staff at Simla.
634.
granted to Indian staff on the East Indian Railway. 468.
payable to Military Officers. 341.
Simla ——"allowance. 2627-28.
HOWARD, SIR HENRY—
Question re deputation of to assist in the finaneial =~ settlement
y between Burma and India. 1484,
HOWELL, MR. E. B.—
Oath of Office. 4, 2723.
Statement laid on the table by re —
Military blockade of villages in the Peshawar distriet. 2736-37.
Non-payment of taxes in Peéshawar and circulation of an account
of Peshawar disturbances. ' 2735.
Oc;l,lé)_ation of Peshawar and surrounding villages by the Military.
5. oF o
HOWRAH—
Question re timings of certain trains running between —— and
Muttra. 2731,
HUGHES, MR.—
Question re employment of —— in the Hmncultural Division, New
Delhi.
HYDERABAD—
Demand for Grant. 2045.
Demand for Supplementary Grant. 936.
HYDERABAD SIND—
Qnesg;‘ngge appointment of a town Inspector of Post offices in —.

|
D}RAHIM ALI KHAN, LIEUT.-NAWAB MITHA\IMAD—

Election of to the Standing Comnuftee on Roads. 569.
Oath of Office. 3. } 4
Question re—

Appointment of a Muslim as Headmaster of the Go\ernment High
Sehool, Delhi. 2063. 43R




138 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

IBRAHIM ALI KHAN, LIEUT..NAWAB MUHAMMAD-—contd. <&
Question re—contd.

Appointment of a Muslim Controller in the Allahabad Division of
the East Indian Railway. 1965.

Appointment of Muhammadans to the engineering branch of the
Posts and Telegraphs Department. 707-08.

Appointment of Muhammadans to the Posts and Telegraphs Depart-
ment. 1963.

Appointment of Muslim guards in the Allahabad Division of the
East Indian Railway. 1964-65.

Appointment of Muslims in the Finance Department. 1701.

Arrest and release of Khan Sahib Abdullah Jan at Charsadda.
1715-16.

Attachment of an additional carriage to the Express from Patna.
2597

Classifieation of sweepers and untouchables for the census. 1701

Introduction of the wateh and ward system on the North Western
Railway.

Non-inclusion of certain Muslims in the census returns. 2433.

Number of passengers arriving at stations on the Patna-Gaya
Branch of the East Indian Railway. 2595-96.

Pay of an officer on Special Duty in the Indian Audit and Accounts *’,‘
Service. 1963-64.

Pay of certain Officers on Special Duty. 1964.

Pay of teachers in the East Indian Railway High Schools of the
Allahabad Division. 1965,

Percentage of Muslims in institutes on the East Indian Railway.
1965.

Representation of Muslims in the Pay and Accounts Office, New
Delhi. 1700.

Transfer of non-Muslim teachers from the Government High School,
Delhi. 2062.

THSAN ELAHI, MR.—

Question re arrest of Messrs, Virendra and ——. 1420-21.
ILLUMINATION(S)—
Question re contract for —— in connection with the New Delhi in-

angural ceremonies. 2502.
IMPERTAL ATRWAY (8)—
Question re—
Refusal of permission to —— to run an Air Service in India. 231.
Subsidy paid to for carrying mails between India and
- England. 377-78.
IMPERIAL BANK OF INDIA—
Question re— ‘ X
Appointments in the ——. 882, e
Free transfer of money hetween branches of the <—. 885.
Indianisation of the staff of the ——. 245,
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IMPERIAL COUNCIL OF AGRICULTURAL RESEARCH—
Election of Members to the Governing Body of the ——. 1431, 2078,
2137.

Motion re eleetion of Members to the Governing Body of the —.
9,
Question re activities of the ——. 2585-89.
IMPERIAL COUNCIL OF AGRICULTURAL RESEARCH DEPART-
MENT—
Demand for Grant. 2041.
IMPERIAL LIBRARY—
Question re—
Appointment of a Muslim on the clerical staff of the . Caleutta.

1703.
Appointment of a Muslim to the , Caleutta. 2059.
New rules at the ——, Caleutta. 186-87.

Removal of the from Calcutta to New Delhi. 400.
See also * Library (ies) .
IMPERIAL RECORD DEPARTMENT—
Question re—
Travelling allowance for record suppliers and duftries of the —.

2899-2900.
Warm clothing of duftries and sorters of the —. 2637.
IMPERIAL SECRETARIAT SERVICE—
Question re formation of an ——. 2630,
IMPORT(S)—
Question re—
Decline in exports and rise in —— of wheat. 338.
Fa:ﬁ 3in earnings of railways due to decrease of —— and exports,
Fall of exports and —. 554

—— and exports of wheat. 168.
—— duty on tea. 2524.
—— of sugar into India. 883-85.
—— of wheat and gwr into India. 175.
Loss of revenue due to fall in —— and exports. 312-13.
IMPORT DUTIES—
Rew:l;i;i‘% re —— on galvanised iron and steel pipes and sheets.
51-73.
IMPORTATION—
Question r¢ —— of Tibetan salt. 555.
IMPRISONMENT—
Question re—
Demolition of a monument erected by the Municipal Committee
of Peshawar and —— of Mr. Allah Baksh Yusifi. 1234-35.
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IMPRISONMENT—contd.

Question re—contd.

—— of Ghulam Muhammad Khan. 1716-17.

of Mr. Pir Baksh, an elected Municipal Commissioner. 1234.
IMPROVERS—

Question re alleged racial diserimination in the pay of —— on the

Bengal Nagpur Railway. 462.

INAUGURAL CEREMONIES—

See ** Ceremony (ies) *".
INAUGURAL FUNCTIONS—

Question re expenditure ineurred on the —— in New Delhi. 1418-
19,
INAUGURATION—
Question re—
Contraets for work in connection with the —— of New Delhi.
2321.
of New Delhi. 188-89.
INCOME—
Question re—
Average —— and income-tax in India and England. 2204-05.
—— and expenditure of the Postal and Telegraph Departments.
536.
—— from customs. 295,
Staff and —— of certain telegraph offices. 382,
INCOME-TAX— !
Motion to reduce Demand for ‘¢ Taxes on Income '’ r¢ undue incidence
of ——. 1857-82.
Question re—

Assessment of from businessmen. 457-58.
Average income and in India and England. 2204-05.
Funetions of Tnspectors of 1423-24.
Graduated for Tarmers instead of land revenue. 2208.
= on interest of provineial loans.  403.
—— realised from coal companies. 1961. A : M1
—— realised from the Tata Iron and Steel Company. 1961
Remission of of people affected by earthquakes and cyclones
in Burma. 1411.
Transfer from Ghazipur to Lucknow of the headquarters of the
Commissioner of ——, United Provinces. 148283, -
Reconsideration of rates of —— as recommended by His Excellency
the Governor General under the Indian Finance Bill. 2744-T4.

Bech’;qtion of rates of ——. (Discussed under the Indian Finance
Bill). 2640-90, 2708-21.

N
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INCOME-TAX ACT—
See ‘“ Act(s) .
INCOME-TAX (AMENDMENT) BILL—

See ** Indian = ** under ‘‘ Bill (s) .
INCOME-TAX (SECOND AMENDMENT) BILL—
See ¢ Indian —= "’ under ** Bill(s) .
INCOME TAX OFFICER(S)—
Question re—
Appointment of Burmese as —— in Burma. 1412.
Tnstructions to 558.
INCREMENTS—
Question re annual —— of pay of the ministerial staff of the office

of ‘the Director General of Posts and Telegraphs. 1693-94.
INDEBTEDNESS—

Question re —— of Government servants, 2741,
‘“ INDIA ”’ CEILING FANS—

Question re purchase of —— by the Government. 288.90.
INDIAN(S)—

Motion to reduce Demand for ‘“ Foreign and Political Department
re practical exclusion of —— from the Foreign 'and Polifical
Department. 2034-37.

Question re— a
Appointment of an —— as Postmaster General in Madras. 1847-
48.

Appointment of chemists to poison gas and anti-gas appliance
factories in Rawalpindi.  393. . 3 A
Appointment of as Managers 6f Govermmient of India Presses

and as Controller of Forms. 2333-34, g
Appointment of —— in Carriage and Wagon Shops ‘of the Bombay,
Baroda and. Central India Railway at Ajmer. 505.

Appointment of 7in new. divisional offices of the South Indian
Railway. 2729,

Appointment. of in certain offices. 310-11. v

Appointment of —— in Superior Services of State Railways. 896-
97,

Equality of treatment in regard to passages of —— and. British
Members of the Indian Medical Service. 628-24, Sy

Expenditure incurreil o' the education of the ehildien of L gla

European employees on the East Indian Railway. 323-240

Grant of facilities to visiting, sugar-faetorvies in Java. 1155-
. a6, v {

"emig'rauts to Ceylon., 1241, .. : ?
.~ emigrants to Federated Malay States. 124041, ATCTVT
N92mination of —— members to the Peshawar Cantonment Board.
134.
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INDIAN (8)—contd.
Question re—contd.

Non-appointment of an —— to a leave vacaney in the 'Political
Department of the North West Frontier Province. 1708-09.

Police employees. 894-95.

Percentage of Anglo and —— in certain appointments in the
Posts and Telegraphs Department.  1102.

Pay and pension of European and

Railway passes for Anglo — and —— upper subordinate railway

staff. 1229.
~ Recrnitment of —— as foremen in the Carriage and Wagon Shop at

Moghalpura. 330.

Recruitment of —— as Mechanical Engineers on railways. 329-

Recruitment of —— to the Military Engineering Service.. 1003.

Status of —— in East Africa. 715-16.

Status of —— in the dominions. 245-47.

Training of —— upper subordinates of the South Indian Railway.
2729:30.

Training of at the Security Printing, India, Currency Note
Press and Central Stamp Office. 478-84.
INDIAN ACCOUNTANCY BOARD—
Question re establishment of an —. 335.
INDIAN AIR MAIL SERVICE—
i Question re—
| Delay in inauguration of the
Machines used for the ——. 232,
INDIAN AND FOREIGN RAILS—
See “* Rail(s) .
y INDIAN APPRENTICES—
Question re losses incurred at the Security Printing and Curreney

232.

Note Presses and diserimination against ——. 485-86.
INDIAN ARMY—
Question re—
b Difficulties in recruitment for the —. 322
Al Reernits for the -—.  177.
!‘ Report of the 1921 Committee on the ——. 1845.

INDIAN AUDIT AND ACCOUNTS SERVICE—
Question re—
Appointment of Sikhs to the 2629-30.
Pay of an Officer on Special Duty in the —. 1963-64.
See also “ Audit and Aeccounts Service ™.
INDIAN AUDIT AND ACCOUNTS SERVICE EXAMINATION—
Question re examination of the Arabic paper at the —. 2960-61.
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INDIAN BAR COUNCILS (AMENDMENT) BILL—
See *“ Bill(s) .
INDIAN BROADCASTING COMPANY—
See “ Broadeasting Company *’
INDIAN CABLE COMPANY—
Question re shareholders and Directors of the ——. 1715,
INDIAN CATTLE EXPORT PROHIBITION BILL—
See Bill(s) .
INDIAN CATTLE PROTECTION BILL—
See ““ Bill(s) .
INDIAN CHRISTIAN(S)—
See ** Christian(s) **.
INDIAN CINEMA INDUSTRY—
See “ Cinema Industry.”’
INDIAN CIVIL SERVICE—
Question re—

Appointment of Sikhs in the —. 621
Promotion to the —— of officers of the Provincial Civil Servxce
545-46.
INDIAN CRIMINAL LAW AMENDMENT (REPEAL) BILL— '
See ““ Bill(s) .
INDIAN CURRENCY NOTES—
See ‘“ Notes .
INDIAN DELEGATION—
Question re —— to the International Labour Conference. 706-07.

INDIAN ELECTRICAL ENGINEERS—
See ‘“ Engineer(s) *".
INDIAN ENGINEERING SERVICES—

Question re recruitment of ——. 1483-84, 2594,
INDIAN FACTORIES (AMENDMENT) BILL—
See ““ Bill(s) .

INDIAN FINANCE BILL—
See *“ Bill(s)
INDIAN FOREST (AMENDMENT) BILL—
See ‘“ Bill(s) .
INDIAN INCOME-TAX (AMENDMENT) BIIL—
See *“ Bill(s) .
INDIAN INCOME-TAX (SECOND AMENDMENT) BILL—
See *“ Bill(s) .
INDIAN LAC OESS BILL— ) !
See ““ Bill(s) . '8 98- ¥
LSOLAD ef o
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INDIAN MEDICAL DEPARTMENT— y LI
Question re grant of disability pensions to certain jamadars of the —.
1487. { 241 ’ T
INDIAN MEDICAL SERVICE—
Question re—
Civil appointments in the — 623.
Equality of treatment in regard to: passages of Indian and British
members of the —. 623.
Recruitment to the ——. 393, 555.
INDIAN MERCANTILE MARINE—
Question re development of the —. 400-01.
INDIAN MERCHANT SHIPPING (AMENDMENT) BILL—
See ““ Bill(s) 7.
INDIAN MILITARY HOSPITAL—
See * Hospital(s) "
INDIAN MUSEUM—
See ““ Museum .
INDIAN NAVAL ARMAMENT (AMENDMENT) BILL—
See ““ Bill(s) . .
INDIAN PARTNERSHIP BILL—
See ““ Bill(s) .
INDIAN PIECE-GOODS—
See ¢ Piece-goods .
INDIAN POLICE SERVICE— e
See ¢ Police Service " =
INDIAN POLITICAL OFFICER—
See ¢ Political Officer .
INDIAN PORTS (AMENDMENT) BILL—
See * Bill(s) "',
INDIAN POSTS AND TELEGRAPHS—
Demand for Grant. 2046.
INDIAN POSTS AND TELEGRAPHS DEPARTMENT—
Demand for Excess Grant. 981
INDIAN POSTS AND TELEGRAPHS DEPARTMENT (INCLUDING
WORKING EXPENSES)—
Demand for Grant. 1976.
Motion to reduce Demand for—
(O L~
Denial of Caleutta-Delhi transfer concessions to certain clerks of
the Director General’s office. 1987-89.
Representation of S8 i
gervice. 1982'87depre ed classes in the Posts and Telegraphs
Retrenchment. 1977-82.

<
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INDIAN PRESS BILL—
See ““ Bill(s) .
INDIAN PROBLEM—
Question re in Kenya. 230.
INDIAN RAILWAYS—
See *“ Railway(s) *”.
INDIAN RESEARCH FUND ASSOCIATION—
Elecggnsof Members to the governing body of 'the =" 1432, 2138,
15.
INDIAN RESERVE FORCES (AMENDMENT) BILL—
See *“ Bill(s) .
INDIAN ROUND TABLE CONFERENCE—
See *“ Round Table Conference ’’.
INDIAN SERVICE OF RAILWAY ENGINEERS—
See ** Engineer(s) .
INDIAN SOLDIERS—
See ““ Soldier(s) .
INDIAN STAFF—
Question re house rent to —— on the East Indian Railway. 468.
INDIAN STATES—
Question re —— visited by the Viceroy. 1495-96.
INDIAN STATE RAILWAY MAGAZINE—
See ¢ Railway Magazine '’
INDIAN STATE RAILWAY SERVICE—
Question re recruitment to the Civil, Electrical and Mechanical
Branches of the 1003-04.
INDIAN STORES DEPARTMENT—
Demand for Grant. 2043.
Question re— ¢
Appointment of clerks in the office of the Controller of Purchase;
——, Karachi. 2136-37. b

Certificates granted by the 1715.

Memorial from the clerical staff of the —. 2595.

Names of merchants of Karachi on the list of the —-, 250-51.

Nuélggers of members of various communities in the ——, Karachi.

Pay of the ministerial staff of the —. 2638.

Price of the paint purchased by the —. 1561-62.

Promotions in the ——. 2741

System for tendering for the supply of paints and varnish for
the ——. 306-08

Tenders for the supply of paint to the —— 1553-54.

Unsuitability of the Rate Contract System for tenders for stores
or the ——. 873-T4.
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INDIAN STUDENTS—
See ** Student(s) .
INDIAN SUCCESSION ACT—
See ““ Act(s) .
INDIAN TELEGRAPH (AMENDMENT) BILL—
See ‘¢ Bill(s) . .
INDIAN TERRITORIAL FORCE—
Question re—
Admission of officers of the —— to the Army in India Reserve of
Officers. 2592-93.
Allowances and privileges of officers of the —. 2824-25.
INDIAN TERRITORIAL FORCE (AMENDMENT) BILL—
See ¢ Bill(s) .
INDIAN TEXTILES—

Question re purchase by Government of ——.  290.
INDIAN VETERINARY CORPS—

Question r¢ grant of Commissions in the —— to Indians. 328.
INDIANISATION—

Motion to reduce Demand for—
‘¢ Railway Board '’ re—
— of the Railway Board. 1264-74.
— - poliey in the railways. 1276-95, 1297-1307.
Question re—
Government scheme for the —— of the Army.  401-02.
—___ of the staff of the Imperial Bank of India. 245.
Reduction of costs and —— of ‘the staff of the Tata Tron and Steel
Company.—240-41.
Scheme for the —— of the Army. 863-67.
INDO-EUROPEAN TELEGRAPHS—
Demand for Grant. 2047.
INDO-EUROPEAN TELEGRAPHS DEPARTMENT (INCLUDING
WORKING EXPENSES)— !
Demand for Grant. 1989.
Demand for Supplementary Grant. 2776-78.
INDUSTRIAL DISCONTENT—
Question re commercial and —— attributed to the 1s. 6d. ratio., 1482.
INDUSTRIES AND LABOUR, DEPARTMENT OF— ,
* Demand for Grant. 2038. ;
INDUSTRY (1ES)—
Demand for Grant. 2042.
Question re—
Encouragement of gur manufacture as a cottage ——. 1156.

B
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INDUSTRY (1ES)—contd.

Question re—contd. - j 7
I.mzprovement of the —— in the North-West Frontier Provinee.
516. ; s
Promotion of indigenous —. 1063.

Protection and enconragement of the Indian Cinema ~—. 553-54.
Proteetion for the. chemical ——. 1479:80.

§ Protection for the cotton textile 552.
Protection for the hosiery —— in India. 552
Protection for the tanning ——. 1962-63.
Safeguarding of the interests of salt —. 1480.
i INFANTILE DEATH RATE— i T2V
il See ““ Death Rate”’. ( .
| INFERIOR STAFF—
Ree !¢ Staff ””. VAl
INQUIRY(IES)— :
Question re—
Ca;;; _g;‘ in connection with the civil disobedience movement.

— to be undertaken by Sir Arthur Salter. 179.
INSPECTION (RAILWAYS)—
Demand for Grant. 1353.
INSPECTOR(S)—
Question re—
Appointment of a headquarter —— in the Railway Mail Service,
Karachi Division. 198.
Appoimmeng:f a Muslim as —— of Post Offices, Peshuwar Canton-

P

ment.
Appointment of a town — of Post Offices in Hyderabad Sind.
| Daily allowances of Traffic —— on the Hast Indian Railway. 2419.
l Discontent amongst claims —— and elaims tracers: on' the North
| Westerr Railway. 302, 337.
Txamination of —— of Post Offices and head clerks to Superin-

tendents of Post Offices. | 2608-04.
Funetions of “io= of Income-tax. 1423-24.
— of Railway Mail Service required to travel in mail vans. 2488.
Powers of town —— of Post Offices. ' 1399-1400.
Railway Labour ——. 1394-95. : .
Submission of weekly diaries by Sub-Divisional Town'=—, Post

o7 Offices. 2488-89.

{NSPECTOR GENERAL OF POLICE— -
I A Question re publication and circulation by the —— of an' account of
v *'the Peshawar riot. 1233-84. 7 ;

INSPECTOR OF RATLWAYS— oy

Questi intment on the Soutg ;W ]"‘_g..wmw QY th! son’of

re app
the senior Government —.
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INSTIGATION BILL— I

See © Unlawful —— ** under * Bill(s) %’
INSTITUTE (S)—

Question re—
Agricultural Research —— at Pusa. 1559-60.
Establishment of a Central Medical Research ——. 1080-81.
Establishment of a Co-operative Training —— at Bolpur at

Gosaba. 1000-01.
Percentage of Muslims in —— on the Bast Indian Railway. 1965.
INSTITUTION(S)—

Question re contributions by the Government: of India to educational
—— in England. 1558.

INSURANCE—
Question re application of provident fund contributions to payment
of — policy premiums. 2833-34.
INSURANCE FUND—
Question re admission of postmen to the Postal —. 1398.
INSURED ARTICLES—
Question re loss of —— in the Railway Mail Service at Ttarsi. 455-56.
INTEREST—
Demand for Supplementary Grant in respect of—
Loans and Advances bearing —. 2781-82.
Motion to reduce Demand for—
¢ Trrigation (mcludmg Working Expenses), Navxgatmn, Embank-
ment and Drainage Works ’’ re—
— charged on canals in Orissa and Gan,]am 1974-76.

Qi gy
Loss of arising from the eredit system. 1957-59.
Question re—
Caleulation of the rate of —— charged to’constituent borrowers
of the Government of India. 1557.
Income-tax on —— of provineial loans. 403:

— charged by Pathan money-lenders. 2740-41.

—— on railway ecapital. 1556-57.

— on secarities held in the Currency Reserve.. 187-88.
Inz:stments in Post Office Cash Certificates and —=— thereon. 463-

Rate of —— charged by Government from 1ts ‘own servants. 1705
Bg:i of —— of the recent Government of India sterling loan. 140-

Rate of —— paid on the General Provident Fund; 1708-04

JINTEREST FREE ADVANCES—
Demand for Grant. 2048.
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INDngEST ON DEBT AND BEDUC:I‘ION OR AVOIDANCE OF
Demand for Grant. 1990. :
Motien to reduce Demand for—

s 7 yyen
Appointment of a National Investment Board.  1990-92.
Debt position. 1993-96, 2004-15.

INTEREST ON MISCELLANEOUS OBLIGATIONS—

Demand for Grant. 2015.

Motion to reduce Demand for ‘“ —— *’ re policy and principle ander-
lying expenditure for —. 2015-17. ]
INTEREST ON ORDINARY DEBT AND REDUCTION OR AVOID-

ANCE OF DEBT—

Demand for Supplementary Grant. 2778.

INTERMEDIATE CLASS—

Question re—

— fares on the South Indian Railway. 1229-30.

Overcrowding of third class railway carriages and provision of fans
in -—— compartments. 313, 459-60.

Provision of —— accommodation on, and inconvenient timings of,
the Grand Trunk Express between Delhi and Madras. 2196-97.

INTERMEDIATE STATIONS—

Question re— .
Provision of berths for railway passengers at ——. 2418-19.
Reservation of railway berths at — 2202-03.

INTERNAL SECURITY—

Question re—

Dl;t;;s and responsibilities of Military Officers in:respect of ——.
Equipment of —— froops. 390.
Strength of —— troops. 389-90.

INTERNATIONAL LABOUR CONFERENCE—

See *“ Conference(s) .

INTERNMENT—
Question re at Lakki village of Tota Singh of Peshawar.  T702.
INTERVIEWS—
Question ¢ refusal to grant — by the Director of Posts and Tele-
graphs. N 0

INVESTMENT BOARD—
Motion to reduce Demand for ‘‘ Interest on Debt and Reduetion 9021‘
1 R

Avoidance of Debt ’’ re appointment of a National ——. 1990 92
INWARD FOREIGN MATL— yE
Question e arrangements for disposal of the —— at the Calcutta

General Post Office. 2127-29.

i

~
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" !
TRAG— 5
Question re murder in —— during the war of three Indian Officers.
IRON—
Question re—
Compilation of figures of the quantity -and value of —— and steel
produets. 1418,
Quantity of steel and imported into, India before and after
| enactment of the Steel Protection Act. 718-19. :
| Resolution r¢ import duties on galvanised — and steel pipes and
‘, sheets.” 851-73. "
I IRRIGATION—
\

Demand for Grant. 2046. g :
Question re provincial legislation re land revenue settlements and ——

3‘ rates.

ﬂ IRRIGATION DEPARTMENT—

3 Question re—

| Appointment of a Muslim as Bxécutive Engineer, —, Malakand

| Division. 1852, 2
8 Appointment of Sikhs in the —— of the Punjab. 1724-25.
Discharge of Agha Noor-Badsha, a Ziladar in the —, North-West
Frontier Province. 2326-27.
IRRIGATION, NAVIGATION, EMBANKMENT AND DRAINAGE
WORKS—
Demand for Excess Grant. 980.
Demand for Grant. 1973.
Demand for Supplementary Grant. 983, 2776.
Motion to reduce Demand for—
I&*‘_‘_IY '.,__ > -4 iR
Interest charged on canals in Orissa and Ganjam. 1974-76.
Supply of water to cultivators. 1973.
Want of a river canal from Bakhtiarpore on the Ganges to
Nawadah vie Bihar, 1973-T4. i ——
IRRIGATION PROJECTS—
Question r¢ —— in Orissa and Ganjam. 2599.
IRWIN SCHOOL, LADY—
8ee ** Lady Irwin School ™.
ISHURDI— {
Question re—
Booking of parcels at —— railway station.  1427-28.
v [_thnsﬁ'ncﬁon of the —= Pabna-Bera Railway. 1425-26.
ISHURDI-PABNA-BERA RAILWAY— IS
... Bee * Railway(s) % e
ISHWARSINGJI, NAWAB NAHARSINGIT—
Election of —— to the Standing Committee on Roads. 2438.

A
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ISHWARSINGJI, NAWAB NAHARSINGJI—contd.
Motion re consideration of the Parliamentary Papers in connection
with the Indian Round Table Conference. 1649-53.
Qath of Office. 2.
Question re—
Badly designed level crossings.  739. g
Construction of a new bridge over the river Narmada. - 787.
Construction of railway lines: from Samni to Myagam and Chhota-
Udepur to Mhow. 737.
Hardships of pilgrims to Ajmer. 738.
Lengthy closing of level-crossing gates. 738-39.
Platform tickets issued at Colaba railway station. 7317,
State and Company-managed railway lines in India. = 737-38.
Tax on petrol for improvement of roads. 739-40.

ISLAMIA HIGH SCHOOL—
See ¢ School(s) .
 ISMAIL ALI KHAN, KUNWAR HAJEE—
Election ¢f —= to the Publie Accounts Committee.  2137.
Fleetion of —— to the Standing Committee on Pilgrimage to the
Hedjaz. 410
Qath of Office.  2:
Question re—
/. Diffienlties of subordinate railway employees. 2490.
: Difél;wlty in cashing Indian currency mnotes in the Hedjaz. 683-
Flection expenses and forfeiture of securities, 168.
Fire-arm licences confiscated in the United Provinees. 2071,
Language classification for the census of those using Urdu. .2058.
Marking of railway tickets in Urdu. , 2058-59. P
Members returned by joint electorates to the Qentral and Provincial
Legislatures. 501-02. 2
Non-grant of a holiday for the general election to employees of the
Survey of India at Dehra Dun and Mussoorie. %
Promotions in the Seeretariat and attached offices. 2489, =
Prosecutions under the Child Marriage Restraint Act. 302-03.
Publication of the State Railways Time Table in Urdn. 2058,
Separation of executive and judicial functions. 2489:
ISMAIL KHAN, HAJI CHAUDHURY MUHAMMAD— ;
Election of —— to the Standing Committee on Pilgrimage to the
Hedjaz. 410.
Elec%ign of —— to the Standing Finance Committee for. Railways.
Oath of Office. 2.
Question re— SR
Allzeg;tmus «of injustice in the Bihar and Orissa Postal Cirele.
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ISMAIL KHAN, HAJI CHAUDHURY MUHAMMAD—contd.
Question re—contd. -
Appointment of Muslims in the Karachi General Post Office. 2050.

Appointment of Muslims to higher posts in - the Govelumem of
India Press, Delhi.

Appointments held by Muslims in the Sind and Baluchistan Postal
Circle. 2050.

Appointments in the Central Public Works Department, Delhi.
2320.

» Assanlt of a sorter by a Superintendent of the Railway Mail Service.
‘ 2597.
Claims of Mussalmans to appointments in the Sind and Baluchistan
Postal Circle. 2049.
4 Contracts for work in connection with the inauguration of New
Delhi.
Hindu officials in the Karachi General Post Offict and its town
sub-offices.  2049-50.

Pay of certain clerks in the Central Public. Works Department,
Delhi. 2320-21.

Recruitment and training of Muslims for the Printing trade. 2063.
Recruitment of accountants to the Caleutta Offices of the Printing

g; and Stationery Department. 2063.

| Relatives of Government servants involved in a bomb case. 2321.
3 Retrenchment of a Muslim from the Railway Audit Department,
' Multan. 2049.

; ISRA, CHAUDHRI—

!‘ Oath of Office. 3.

\ ITARSI— '

& Question re loss of insured articles in the Railway Ma!l Service at
g L1 45556

VE. J

1 JADEAV MR. B. V.—

Dem;gg for Supplementary Grant in respeet of *‘Mint ™" 2779,
General discussion of the General Budget. 1536-38.
Indian Finance Bill—

Motion to consider, 2230, 2236-39.
Motion to reduce Demand for—

“ Army Department *’ re—

Military expenditure. 1817, 1824-27.
1 ¢ Customs ”’ re—
i Tnadequate representation of Muslims in the Customs Services.
i 1924-25.
8 | ¢ Railway Board ”’ re— :
Co;n;érz_ug;ion of a new railway between Kollengode -and Cochin.
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JADHAV, MR. B. V.—contd.
Motion to reduce Demand for—contd.
¢t Staff, Household and Allowances of the Governor General * re—
Hill journey allowances and reduction of extent of the Simla
exodus. 25.
Qath of Office. 835.
Question ( Supplementary) re—
Boycott of census. 2731.
Expenditure incurred on the move to Simla. 1393-94.
Report of the Tariff Board on the question of protection ' to the
Movarji Chemical Works. 2826.
Resolution re additional payment for rails to the Tata Iron and Steel
Company.
Wheat (Import Duty) Bill—
Consideration of clause 3. 2939-40.
JAGAT RAM, PANDIT—

Question re transportation for life of —. 1401-02.
JATL(S)—
Question re— '
Deaths of political prisoners in ——. 393-94.
Diet in —. 97278. — 2 18i] X i
Ex-Members of the Legislative Assembly sent to ——-. 1068.
T.ocation of in India. 1496.
New —— constructed for political prisoners. 1563.
Number of political prisoners in —— and their treatment. 973.
Transfer to © C *” class of < A7 glags prisomers in the Ajmer
Central ——.  550. f
s iuis in —— and at a railway station.’ 976. I
JAINS—
Question re— i
Appointment of —— in railway services. 1563-64.
Number of — in the Legislatures and the serviees. 973.,
JAMADAR(8)—

Question re—

Appointment of Muslims as in arsenals. 1853,

Disputes between coolies and a —— at Lahore Railway Station.
1708-09. :
Grant of disability pensions to certain —— of the Indian Medieal

Department. 1487.
JAMAL MUHAMMAD SAIB, MR.—
Qereral discussion of the General Budget. ' 1608-15.
.. Indian Finance Bill— . . o
Motion to consider. 2249-58. ' : ian)
\Consideration .of Schedule II. . 2481-82, >
Congideration of Schedule 1V.; 2681-84. ekt
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JAMAL MUHAMMAD SAIB, MR.—contd.
Indian Finance Bill—conid.
Conpsideration of Schedule IV, Part I, as recommended by His
Excellency the Governor General. 2773.

Motion to reduce Demand for ‘‘ Taxes on Income *’ ré¢ unidue incidence
of income-tax. 1874-75.

Qath of Office. 261.

Question r¢ protection for the tanning, industry. 1962-63.
JAMALPUR— ;

Question r¢ application for training at a —— workshop by a student

of the Benares Engineering College. 2418.

JAMSETJEE JEEJEEBHOY, SIR—

Expressions of regret at the death of ——, 740-44.
JAMSHEDPUR—

Question re representation of Government - and . the Legislative
Assembly on the Indian Cable Company, —. 238,

JAPAN—
Question re—
Appointment of Trade Commissioners in Turkey, Africa, and —-.
162.

Facilities for Indian traders in —. 181,
JATHA—
Question re assault and arrest of snembers of a —— from the Gurukul
Kangri University. - 219.
JAVA—

 Question relgrram; of facilities to- Indians visiting sugar factories in
JAWAHAR KHAN, BABU-— te )
Question re private press run by ——, Assistant Manager, Government
of India Press, Simla. T777.
JAWAHAR SINGH, SARDAR BAHADUR SARDAR--
Oath of Office. 3.
JAYAKAR, MR. M. R—
Question re peace proposals of Sir Tej Bahadur Sapru and
JEHANGIR, SIR COWASJI—
Disposal of public business after the walk ‘out 'of a seetion of the
House. 2607-08. :
General discussion of the General Budget, 1524-27.
Indian Finance Rill— . S
Motion to -consider. 2184, 2308-11, 2403, 2404, 2408, '2409.
Consideration of Schedule II. 2462, 2474, 2478, 2553.54.
Co;s;?erntion of Schedule IV. 2670-74, 2685, 271415, 2716, 2718,
721,

498.

Consideration of Schednle TV, Part T, ‘as ' ‘recommended by His
Excellency the Governor General. ' 2763-66, 2768, 2769,
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JEHANGIR, SIR COWASJI—contd.

Indian Income-tax (Second Amendment) Bill—
Motion to introduce. 2080.
Motion to cireulate. 2800-01, 2802.
Motion to refer to Select Committee.  2784.
Motion for Adjournment re summary trial and execution of Habib
Nur at Peshawar. 1219420, 1221

Motion re consideration of the Parliamentary Papers.in eonpecﬁo‘;l
ﬁ% the Indian Round Table Conference. 1443, 1444, 1638-41,
666. 0

Motion to reduce Demand for—
‘¢ Customs ”" re—
Sikh representation. 1942-43.
 Exeeutive Council * re—

Negleet to effect substantial retrenchment in all departments,
1765.

Oath of Office. 859.
Point of order by Mr. C. S. Ranga Iyer re procedure for diseussion
of cut motions. 1121-22.
Question re—
Application. of provident fund contributions to payment of insu-
rance policy premiums. 2833-34. ; .
Construction of a bridge over the Rupnarayan river. 1396.
Steel used for bridges on the Bengal Nagpur Railway. 1395-96.
Wagons purchased by the Bengal Nagpur Railway. 1397.
Question (Supplementary) re report of the Tariff Board on the
qguestion of proteetion to the Morarji Chemical Works . 2827.
Resolution re additional payment for rails to the  Tata Iron and
Steel Company. 2976-77, 2978.
Separation of Burma from India. (Discussed under the’ Indian
Finance Bill.) 2112-15, 2116.
Wheat (Import Duty) Bill— J
Motions to consider and to circulate. 2918-19.
Consideration of clause 3.  2942-44, 2945,

JETTIES—

Question re loading and unloading at the Chittagong —— 885.

JHA, PANDIT RAM KRISHNA—

Motion to reduce Demand for ¢ Railway Board ™ re remodelling of
the Patna Junetion railway station. 1310. ’
Qath of Office. 3.
Questicn re—
Agricultural Research Institute at Pusa. 1559-60.
Fall in prices of necessities. 1422.
Improvement of agriculture. 1560. & .
‘Needzt];f through trains from Bhaptiahi to Pal hat m'f‘r_“
1421,

I
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JHA, PANDIT RAM KRISHNA—contd. 1

JOG, MR. 8. 6.—

Question re—contd. : 5
Non-interference with Hindu religious rites and usages. 1561.
Provision of Indian style lavatories in railway carriages and waiting
rooms. 1422. y

Report of the Civil Justice Committee. 1421,

Representation of Sanatan Dharmi Hindus at further meetings of
the Round Table Conference. 1561.

Congratulations by —— to Sir Ibrahim Rahimtoola cn his élection as
Prosident of the Legislative Assembly. 41.
Election of —— to the Standing PFinance Committee. 51, 2789.
Indian Finance Bill—
Consideration of Schedule 1. 2450-51.
Consideration of Schedule III. 2583,
Consideration of Schedule IV. 2684
Motion for Adjournment re death sentences passed in connection with
the Sholapur riot. 4 5.
Motion re consideration of the Parliamentary Papers in conneetion
with the Indian Round Table Conference. 1457.
Motion to reduce Demand for—
¢ Legislative Assembly and Legislative Assembly Department 7 re—
Quarters for Members not free. 2034.
* Railway Board ”’ re—
Policy of Central Publicity Department. 1345-46, 1347.
« Staff, Household and Allowances of the Governor General ”' re—
Room for, considerable reduction. 2019-20. - :
Oath of Office. 3.
Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider.  77-78.
Question rée—
Abolition of the officers of the Deputy Controller of Currency in
India. 487.. -
Additional selection grade appointments in the Accounts Depart-
ment of the Bombay General Post Office. 1399.
Admission of postmen to the Postal Insurance Fund. -1388:77TH1Y
Application to Berar of the Indian Succession Act. 996.
Applieation to Berar of the Sale of Goods Act. 995-06. 1=
Appointments of stamp vendors in post offices. 1401. -
Co]s; 0(())2 the old treasury branch of the Bombay General Post Office.
House-rent allowance for Sub-Postmasters in Bombay. 1398.
Lavatory arrangements for third class passengers on the Barsi Light
Railway. 2070. : ’
Operation of the Foreigners’ Act. 297-98. 2
Powers of Town Inspectors of Post Offices. 1399-1400.
Qxi%lsgy of uniforms for inferior staff of the Railway Mail Serviee.

=
I

4
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JOG, MR. 8. G.—contd.
Question re—contd.
! Representation from the Postal Officials transferred from Poona to
21 Bombay. 1397.
Sale of postage stamps in post offices in Bombay. 1401.
Supply, of warm clothing to Railway Mail Service Officials. 1400.
Thumb impressions of political prisoners. 297-98.
Tr%i;c .;gst by the Great Indian Peninsula Railway at Amraoti.

Question (Supplementary) re—
Agg;lﬂ;xtmeut of Sikhs in the Foreign and Political Department.
FEradication of leprosy from India. 248-49.
Resolution re—
Appointment of an Advisory Committee on Retrenchment. 3010-11.
Tmport duties on galvanised iron and steel pipes and sheets. 370-71.
Special Marriage (Amendment) Bill—
Motion to consider. 578.
Wheat (Import Duty) Bill—
Consideration of clause 3. 2936.
JOINT ELECTORATE(S)—
Question re Members returned by — to the Central and Provineial
Legislatures. 501.
JOINT PARLIAMENTARY COMMITTEE—
See ¢ Parliamentary Committee *’
JOINT SECRETARIES—
Question re Secretaries and —— in the Government of India’ Secre-
tariat. 1485 ;
JOINT STOCK COMPANIES—
Demand for Grant. 2043.
JOSHI, MR. N. M.—
General discussion on the General Budget. 1532.
Indian Finance Bill—
Motion to consider. 2303.
Consideration of Schedule IT. 2549-50.

Consideration of Schedule IV, Part I, as recommended by His
Excellency the Governor General. 2761-62.

Motion re consideration of the Parliamentary Papers in conneection
with the Indian Round Table Conference. 1662-65.
Qath of Office. 673.
Question (Supplementary) re—
Customs barrier at Viramgaum. 2337,

Staff of the offices of the ngh Commms:oner for India and the
Indian Trade Commi 697.

Status of Indians in East Afnca. 717.
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JOSHI, MR. N. M.—contd.
Resolution re—

Appointment of a committee to advise on the purchase of the Bengal
and North Western and Rohilkund and Kamaon Railways. 3018-
19, ’ y

DrafégCunvention regulating hours of work in offices, hotels, ete.
2989-93. ' ui’]

Separation of Burma from India. (Discussed under “the Indian
Finance Bill.) 2096-97. vos

JOURNEYMEN— :
Question re leave rules for —— mechanics on the North Western
Railway. 329.
JUBBULPORE—

Question re— ;
Interception of a telegram sent by Mr. Makhhan Lal, when expelled
from —— Contanment. 2416-17. ;
Provision of a club for the Buropean Members of the Gun Carriage
Factory at —. 266
JUDGE (8)—

Question re— .
Appointment of a Sikh —— in the Lahore High Court. 304.
Appointment of Mushim —.  2491-93.

JUDICIAL FUNCTION(S)— ,

Question re separation of executive and —. 2489,
JUDICIARY—

Question r¢ separation of the Executive from the ——. 1414,
JUNIOR OFFICER(S)— ZBLT  dsirst

See ‘¢ Officer(s) .

K

KACHERY MOSQUE—
Question re restoration to Muslims of land near the — in Peshawar
Cantonment. 2133.
EALIGHAT—
Question’ 7é cost of posters of Mullick Ghat and the —-- temple.
1. ; -

o

KALLAT— :
Question re expenditure on the South Indian Railway for raising the
rail-head at ——. 1485. 5
KALPATHY BRIDGE—
. Question re payment for the —— by the Palghat Municipality. 898.
KANGRA VALLEY RAILWAY— abgaT
Ses “ Railway(s) . ) ?

.

Ivi’
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KARACHI—
Question re—

Allowances of clerks in Railway Divisional Aceounts Offices at'‘——
and Quetta. 167-68

Appointment  of a Headquarter Inspector in the: Railway Mail

Service, —— Division. 198.
Appointment of clerks in the Office of the the Controller of Purchase,
Tndian Stores Department, —. 2136-37.
Appointmzen( 95f2Muslim postmen, ete., in the General Post Oﬂice,
Appointment of Muslims in the General Post Office. . 2050.
Frection of a mosque in the premises of the —— General Post Office.

@Grant of eompensatory allowance to certain clerks in Divisional
Aceounts Offices in and Quetta.  169-70.

Hindn officials in the General Post *Office and its town Sub-
offices. 2049-50. 3

Names of merchants of —— on the list of the Indian Stores Depart-
ment. 250-51.

Numbers of members of various communities emplnyed in the Custom
House, —. 273-78

‘Numbers of members of various communities in the Inrlmn Stores
Doepartment, —.

Pay and allowances of peons of the Custom House, '2053-54.
Rates of freight for cotton and wheat between Delhi and ~—.

2073-74.
Transfer of Hindu ofﬁclals from the ——  General Post Office.
) 2050-51.
KENYA—
Question re—
Indian pxoblem in —. 230.
Semomcnt in the —— Highland and Union between Tnnganyﬂm
and —. 493.
KEROSENE—
Motion to reduce Demand for ‘‘ Customs’’ re duty on -—: petrol

“and betel nuts. 1951-55.
KEROSENE OIL—

Reduetion of duty on . (Discussed under the Indian Finanee
Bill.) 2454-83, 2542-72, 2705-07.

KHANS—
Question re harassment by —— of the relatives of Maulvi Ghulam
Rubbani. 2504.
KHARAGPUR—
Ques&on re allowances of apprentices at —— Railway Workshopa
2.

KHAWAJAH SAHEB—
L&wﬁtxon re diwanship of the Durgah —— in Ajmer 1239-40.
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KHESARI—

Question re deplorable condition of the — trade. 1415
KHUDAI KHIDMATGAR—

Question re—

Alleged ill-treatment of volunteers of the —— movement in
Charsadda. 1235-37.
Military raid on'the office of the ——.""1404.

KHURSHED AHMAD KHAN, MR—

Code of Criminal Procedure (Amendment) Bill—(Amendment of
section 144)—

> Motions to refer to Select Committee and to eirculate. 849,
Oath of Office.

KIDDERPORE—

Question re transfers of the (fontinuous Discharge Certifieate Depart-
: ment of the Shipping Office. from to Calcutta 1079.
KIRKEE—

Question re expulsion of certain persons from —— Cantonment,
991-92.

KIRPANS— B
Question re Sikhs proseeuted for wearing long ——.  702-03.
KISHENGUNJ—
Question re meonvenient train serviee from ——+ td Bursoi. 707.
KISHORGUNJ—

Question re distress caused to postal oﬁclals by communal riots in
the ——— Sub-Division. 2201,
KIUL JUNCTION— o s

Ques;iol% re raising of the railway platforms at —— railway station.

KOLLENGODE—
Motion to redu¢e Demand for ‘“ Railway Board *’ re construction
of a new railway between and Cochin. 1258-64 .
KRISHNAMACHARIAR, RAJA BAHADUR, G.— S
Appointment of - to the Committee on Petitions. 1497

Code of Criminal Procedure (Amondmeut) Bill—(Amendment; of
section 144) —

Motioh to. refer to Seldet Committee. 835-37.
General discussion of the General Budget. 1599-1602.
Hindu Widows’ Right of Inheritance Bill—
"' Motion for leave to introduce. 959.
Indian Finance Bill—
Motion to consider. 2158-72,
‘Consideration of Schedule TV. " 2647-49. R

Motion re consideration of the Parliamentary. P connec
with the Tudian Round Table Conferegee.aple;ﬂs&"!llo G
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KRISHN‘AMACHARIAR, RAJA éAHADUR G.—contd.
Motion to reduce Demand for—
g “ Railway Board '’ re—

'E ot ! ddianisation 6t the ‘Railway Board. 1270, 1294-95"

¢ Staft, Household and Allowances of the Gmernor General”” re—
Hill journey allowances reduction of extent of the Simla exodus.
2025. -

: . Room for considerable reduction. 2018-19. G
Oath of Office. 2.

ANOGL ]

(TTOSAT

~ Question re—
r Appointment of a Standing Committee for Bllls relntmg o Hmdu
and Muhammadan Laws. 282-83.

Bills cireulated for opiniom.” 283.

Government policy of non- mterfprence with religion’’ or social
. enstoms.:

Hindu opinion on Bills relating to Hindu Law. 281

Religious opinion on Bills affecting religious custmm 281 82.

Report of the Age of Consent Commlttee 283-84.

Selection of Indian representatives for the Round Tab}e Con-
ference. 284-86.

Withholding of’ sdnetion to the introduction of Bills m t'he Legis-
lative Asseuibly.

Question (Supplementary) re land revenue administration in
Madras. 257.

Resoluticn re—- ‘ .
Amendment of Tegislative Assembly Electoral Rules. 41718,
“Appointment of an Advisory Commlttee on Retnnchmeut, 3012-

13.

o

M Impm'f duties on gal\'anmed iron and steel plpeh and sheets.

269-70.

V.ma,spath; Ghee.  808-09:
Special Marriage (Amendment) Bill—
AT 0 Motion' to consider.. 575-87.
KUP BAZAR— - 0o 1166)
 Question 7e branch city-baoking office at ! Multah cjfy.” 2730.
/KYA\\ {MYINT, Ut
Motimr: e postponement of the Lonmdemtlon of the Indum Kinance
Bill for one day to dlscus.s the separation of, Burma from India.
R g 1020828640001 PRI
Y Oath ot Office. 1771. ' 0

it Question e admission' of officers of the Indian, Terntorul Foree tu
the Army in India Reserve of Officers. 9592-93
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LABOUR—

b Qﬂzsl;:;t;‘:; i1 regard to —— on the Bengal and North Western

Railway. 2343,

Deputation to the Federated Malay States to eonsider Indian -——
conditions.

Tmprovement of the conditions of Indian —— on railways. 901

—— employed in workshops on the Madras and Southern Mahratta
Railway. 788.

LABOUR CONFERENCE— (
See ““ Conference(s) ",
LABOUR INSPECTORS—

Question re Railway ——. 11394-95.
LABOURERS— :
Question re pay of forme-carriers and —— in the Government of

Tndia Press, Calcutta. 475,
LAC CESS BILL—

See ““ Indian - —- ** under ‘¢ Bill(s) ”’.
LADY IRWIN SCHOOL—
Question re— %
Fees charged by the —— for girls, Simla. 2591,
Students of the —— for girls, Simla. 2590, { x

See also *‘ Sehool(s) .
LAHIRI CHAUDHURY, MR. D. K.—

Bengal Criminal Law Amendment (Suppiementary) Bill—
Motions to consider and to cireulate. 89-92.

Election of -——— to the Standing Finance Committee for Railways.
52. LS

Expressions of regret by —— on the death of Pandit Motilal
Nehru. 679.

General discussion of the Railway Budget. 1048-50.
Indian Finanee Bill—

Consideration of Schedule IV, Part I, as recommended by His
Excellency the Governor General. 2771.

_Oath of Office. 2. i

Point of order raised by Mr. R. 8. Sarma whether an Honourable

Member can make use of a proseribed book in the Legislative
Assembly. 2367.

Question re—

Alleged defacement by the post office of blank .
s v p [ reply posF cards.

Clegks exempted from the Public Service Commission’s examina-
tion. 1410.
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LAHIRI CHAUDHURY, MR. D. K.—contd.

Question re—contd.

Sl Complaints against Mr. Booth, Deputy Director General, Posts
and Telegraphs 781-82.
Duties and pay of the Chief Superintendent of the office of the
Dirvector General, Posts and Telegraphs. 780.
FExam’'nations open to accountants. 531.
Gazetted officers in the Shipping Offices in Caleutta. 1078-79.
- Graut of leave to clerks by the Chief Superintendent of the office
of the Director General, Posts and Telegraphs. 780:
o Ineonvenient location of Shipping Offices in Caleutta. 1077.
Non-grant of an important Hindu holiday in the office of the
Director General, Posts and Te]t'grﬂphs 781.
Pay of compositors in the Private Seeretary to the Vieeroy’s
Press. 1079.
Public Service Commission examination for departmental candi-
dates. 1410,

Refusal of leave to elerks by the Chief Superintendent of the
office of the Director General, Posts and Telegraphs. 779.
"' Transfer of the Continuous Discharge Certificate Department of

the Shipping Office from Kidderpore to Caleutta. 1079,
Unsuitahle location of the Continuous Discharge Certificate De-
partment of the Shipping Office, Calcutta.
i Resolution re policy of repression. 643, 666.
Special Marriage (Amendment) Bill—
Motion to consider. 574.

LATORE—
Question re—
Allotment of bungalows in the Mayo Gardens, ——, to junior
officers. 2416.
Appointment of a Sikh Judge in the —— High Court. 304.
Appointment of railway apprentices trained at the Moghalpura
Engineering College, 329.
i Arrest and hand-cuffing of Mr. M. F. Qurban at ——.' 537.
Arrest of Mr. Virendra, a student of the Foreman Christian
College, —-. 1490-92.
Chnrges for h&}spxtal treatment of Dr. MeDermoth when wounded
Pyt us;

Defective railvoad sub-way between Badami Bagh and —— rail-
.' way stations. 488.
Disputes between coolies and a jamadar at — railway station.
1708-09.
Employment of Muslims in the Railway Mail Serviee at —.

Persons convicted in the —— Conspiracy Case. 905-07. i
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LAND(S)— i fri S
Question re—
Forest in Nathia, North West Frontier Provinee; 2738/
1 Grant of -—— for the construetion of an Islamia, ngh School
in Peshawar. 1109.
. Restoratior to. Muslims of —— near the Kashery mosque in

Peshawar Cantonment. ~ 2133.

LAND HOLDERS—- 1

"Question re representation of rvotw\an ——in' the Legmlntures
831, )

LAND REVENUB— i ‘
Quiektion et oiTe 1
7o dvaduated income-tax for' farmers instead’ of

2208.
B, administration in Madras. 25657,
Sl Megislation.  164-65. ,
. Methods employed in the collection of in the Borsad and
b epavdoli talukas. 254, R
b MPr:dv;nclal legislation re —— settlements and irrigation rates.
LANGUAGE~ i
Quhstion 76 == classification for the census of those using Urdu.
a 2058. )
LATHI(IES)—

Question re— ¢ i : N g s o
Delhi Police ——. 2730, kaniy AT S
Police ——. 1159. 7o RSN T

LATHI CHARGES— IOTES

Question re policy of assaults and —-. 314-15.

LATRINES— ;
Qucstmn re provision of —— in servants’ compartments’ on rail-
. wa}*s ’2005-06 /
LAVATORY([ES)——
Question re—

f00] b g e arranigements for third class passengers on the Bax;sl Light
Railway. 2070C.

Lohins Needo for +——-on the Darjeeling- Hnnalayan Railway. t.:;qms. 251.
Provision of Indian style in railway carriages and waiting
wr oo rooms. 1422, Vit el
LAW AND ORDER— ’
Motion o Adjournment #e failué to preserve —L—="in’ ﬂ&é Pem
division a‘nd‘ Toungu distriet of Burma. 2900. s

Question re respursnbxht:es of civil and military suthom{es for
the maintenance of —. 2.

i |
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LEAD-—
1 Ques{;%n re white -—— purchased from Messrs. Martin and Company.
2. T
LFAD POISONING— 17T
Question re —— of employees of the Government of India Press,
. Caleutta.

LEAGUE OF NATION—
Question re co-operation between India and the 'Intelléctual Com-
mittee of the ——. 182

LEASE(S)— )
Motion to reduce Demand for ¢ Railway Board’ re —— of the
Bengal and North Western Railway. 1307-10.
Question re-~

—— by the Bengal Nagpur and Madras and Southern Mahratta
Railways of certain coal-fields. 2335.
—— of land by the Port Commissioners of Chittagong, 384.

LEAVE--
Question re— i
Grant of —-- to clerks by the Chief Superintendent of the
., office of the Director General, Posts and Telegraphs. 780.
.=~ granted to Sir Norman Bolton, Chief Commissioner, North
West Frontier Province. 177:

 Medical —— in the Foreign and Political Department, 725.
/. Non-grant of ——- in the Machine Section of the Railway Clear-
ing Accounts Office. 1067.
Refusal of holidays and —— to_the staff of the office of the
Director General of Posts and Telegraphs. 532-33.
Re2fusal of —— in the Foreign and Political Department. 722-
3, 724,

' ‘Refusal of — to elerks by the Chief Superintendent of the office
of the Director General, Posts and Telegraphs. 779.
LEAVE RESERVE—
" Question re—
— in the Bombay Currency Office. 271.
— strength and cost of employees in railway workshops. 788.

Strength of —— in divisions in the Madras Postal Cirele. 2347.
LEAVE RULE(S)— g
' Question re— :
— for journeymen mechanics on the North Western Railway.
la) 118291
— for subordinate establishment in the Government of India
Offices.  533-34. :

—— on the Bengal and Nprth Western Rnil.why. 2831-32
New —— for Government of India Presses. 778. one
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LEAVE VACANCY— :
tidor itical
uestion ¢ non-appointment of an Indian to a in the Political
3 Department of the North West Frontier Province. 1708-09.
LECTURES— ; ‘
Question re attendance of employees of the Railway Clearing
‘Accounts Office at —— and meetings arranged by ‘the Congress.
1007.
LEGAL ADVISER—
Questi
LEGISLATION—
"' Question re—
Land revenue ——. 164-65.
Provineial —— re land revenue settlements and irrigation rates.
404.
LEGISLATIVE ASSEMBLY—
Address by His Excellency the Viceroy to Members of the Couneil

2334-35.

of State and the ——. 2787-89
Addressed by His Exeellency the Viceroy to the Members of the —-.
43-50.

Message from His Excellency the Vieeroy and Governor General
approving of the eleetion of Mr. R. K. Shanmukham Chetty as
the Deputy President of the 201.

Message from His Bxcellency the Viceroy and Governor General
approving of the élection of Sir Thrahim Rahnntoola as President
of the 6.

Message from Hls Exeellency the Viceroy appomtmgz Mr. R. K.
Shanmukham Chetty to be Chairman of the 3

Message from His Excellency the Vieeroy asking tor the passage

of the Indian Finance Bill in the —— in the recommended form.
2707-08.
Question re—

ez-Members of the —— imprisoned in connection vﬁtﬁ the eivil
disobedience movement. 2633-34.

ex-Members of the —— sent to_jail. = 1063.

Non-oﬂicial Resolutions passed by the —. 731-36.

- anatc Bills introduced in the ——.  323.
Req;‘);::elslzso:n gfIgzv%TnT;:xfyan(iz 8\‘.She —— on the Board of the
Representation of Government and the —— on the Indian Cable

vCompsmy, Jamshedpur. 288.
Supply to Members of the
Councils.  626.

Wétshgholdmg of sanetlon to the introduction of Bllls in the ———

of copies of Debates of their local
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LEGISLATIVE ASSEMBLY AND LEGISLATIVE ASSEMBLY DE-
PARTMENT—

Demand for Grant. 2033.

Motion to reduce Demand for ‘“ —— ’ re quarters for Members not
free. 2033-34.

LEGISLATIVE ASSEMBLY ELECTORAL RULES—

Resolution r¢ amendment of ——. 411-27.
LEGISLATIVE DEPARTMENT—
Demand for Grant. 2037.
LEGISLATURE(S)— ¥
Question re— 7
Members returned by joint electorates to the Central and Provin-
eial —. 501-02.
Number of Jains in the —— and the Services. 973.
Representation of Central at further meetings of the Round
Table Conference. 2193,

Representation of ryotwari landholders in the ——. 163.
Travelling allowance of Members of the —, 1413.
LEPROSY—
Question re—
Eradication of —— from India. 248-49.
Treatment of ——. 247-48.
LETTER(S)—
Question re delivery of —— by postmen to untouchables in Bengal.
314, ¥
. Reduetion of postage on —— (Discussed under the Tndian Finance

Bill). 2573-84.

" LEVEL CROSSINGS—

Question re—
Badly designed ——. 789.
Gatemen at ——— on the Bengal and North Western Railway. 2831
Lengthy closing of —— gates. 738-39.
Lengthy hold-ip of traffic at'a ——.  506-07.

LIBRARY (IES)—

Question re—
Appointment of a Muslim on the clerical staff of the Imperml
.=, Calentta. , 1703.
Erection of a building for the Imperial — at Delhl. 706.
New rules at the Imperial , Calentta. 186-87.
Removal of the Tmperial =—— from Caleutta to New Delhi. 400.
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LIBRARY COMMITTEE., L1 (TN T hia it
Appomtm(,nts to the 410. LIRSS
LINCENCES— ) Rissasct
Question re fire- arm —— confiscated in thc Umted P!’O\llnc(ib 2071.
LIFE—
Question r¢ average length of —— and death rate in Indm and other
countries. 9206,
LIGHT(S)— el ) . \
Question re absence of street —— il thé Totality of new ! quarters at
Barakhamba Road. 2214. ‘ a
LIGHTHOUSES—
Questum re appointment of Superintendent of —— in Bombay, 27"7-
28,

LIbIITHOUQEb AND LTGHTSH[P\—
Demand for Grant. + 2039. i
LIGHTHOUSES AND LIGHTSHIPS, CAPITAL OUTLAY ON-
Demand for Grant. 2047. ) : ekt :
LILADHAR CHAUDHURY, SETH— : e e
Oath of Office. 3. ety
LINEMEN—
Question re prospects of telephone ——. 1158.
LIQUOR(S)— Sl
Question re—
Foreign ——— imported into India. 726. EIHET T
‘4. Prohibition of ——. 696. ; i
LITIGATION— E

00 Question re expenditure on'—— by the Assami Bengal and Bastern
Bengal Railways. 709.

LOAN(S)— ZOVIRROHD (Y
Question re—
Conversion arrangement for the 7 per cent. sterling.
Government of India’s recent sterling y 82815 sevmat
Flotation of the new sterling ——. 551. viui ke Ziltensd
Income-tax on interest of provineial = 403.5 (0 w4

Investment of the Gold Standard Reseue and amo; terms
of sterling ——. 2054. up.t M

obligations of the Government of India. 1555&“'
fo00 o uNew! Indian sterling Le—;i' 251, a0l v Funimlooad

Rnte of mterest of fhe recent Government of Indm sterhng —_

gt

907 140:41. i : Nt 1%

Recent —— raised by the Government M*Indm 150
Underwriting of sterling «——— 1089, 4 P

3

-
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LOANS AND ADVANCES BEARING INTEREST—

Demand for Excess Grant. 981
Demand for Grant. 2048.
Demand for Supplementary Grant. 2781-82.
LOCAT BODIES—'
Question r¢ appoinfment of
vinee. 560-63.
LOCAL CLEARING HOUSE—
Question re for enemy debfs. 1854-55.
LOCAL COUNCILS—
See ** Couneil(s) .
LOCAL GOVERNMENTS—-
Question re reports of —-— on communal tension. . 168.
LOCAL RATES—
See ‘* Rate(s) .
LOCO. HEAD OFFICE—
Question re alleged preferential treatuieiit of ‘certain’ elérks in the
—, Bombay, Baroda and Central India Railway. / 2325.
LOCOMOTIVES— iad
Question re types and classes of —— on Indian Railways. 50&1/ 1
LONDON—" y bl $
Question re—
Safeguarding of the interests of minority communities in arﬁ)bin.t-
ments in the office of the High Commissioner for India in —.
1065.
., Staff employed in the offices of the High Commissioner from India
and the Indian Trade Commissioner in 33541
Staff of the offices of  the High Commissioner: for India and the

in the North West Froutier Pro-

Indian Trade Commissioner in —. 696-97. 44
Railway: Publicity Officers at —— and New York. 720-21.
LORRIES—'
Question re accidents caused by Military —— il Peshawar' Canton- .
ment. 2133.
" LOSSES— !
Questiosn re carrying forward of — under the Inecome-tax Act.

LOWER GAZETTED POSTS— sl
ke * Gazetted Post(s) 7. ;

LI{CKNO:Wf
i 'ansﬁoul re trapsfer from Ghazipur to —— of the headquarters of
the Commissioner of Income-tax, United Provinces. 1482-83.

LUGGAGE COOLIES— : o
See ** Coolies . st
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M
MACHINE(S)—

Question re—
—— purchased and sold in the Bast Indian Railway Press, Caleutta.
692. L

— purchased and sold in the Bastern Bengal Ruiiway Press,
Caleutta. 689.

used for the Indian Air Mail Service. 232

MACHINE FOREMAN—

Question re alleged infectious discase of the
India Press, Calcutta. 469.
MACHINEMEN—

Question re pay of —— and binders at the Bastern Bengal Railway
Press, Caleutta. 689.

MACHINE SECTION—

Question re non-grant of leave in the —— of 'the Railway 'Clearing
Accounts Office. 1067,

MacMILLAN, MR. A. M.—
QOath of Office. 4.
MADHO SINGH—

Question re construction of a shed for third class passengers at ——
Railway Station. 1719-20.

MADRAS—
Question re—

Additional appointments in the —— General Post Office.  2518.
Allowanee for certain postmen in the General Post Office.

. Government of

2518-19.
Ari%ointmeut of an Indian as Postmaster General in ——. 1847-
Congested quarters of the General Post Office Bmldmgs at —.
2520-21.
Increase of pay in Post Offices in the —— Cirele. 2352.
Land revenue administration in ——.  256-57.

Non-aceeptance of lowest tenders for supply of postal stores in

_ Postal mail contractor at 2521.
Provision of additional postal establishment in —, 2350-91
Provision of additional staff in Post Offices in the —— Circle.

Provision of intermediate class acecommodation on, and incon-

venient timings of, the Grand Trunk Express between Delhi
and ——. 2196-97.

Restoration of a temporary appointment and stoppage of reduetions
in the —— General Post Office. 2348-49.
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MADRAS—contd.
Question re—contd.
Restoration of an appointment reduced in the —— General Post
Office. 2347-48.
Strength’ of leave reserve in divisions in the —— Postal Cirele.
2347.
Supply of uniforms to postmen in ——. 12959.

MADRAS AND SOUTHERN MAHRATTA RAILWAY—
See “* Railway(s) .
MADRAS PRE§IDENCY—
Question re—
Appointment of Assistant Superintendents of Police in the ——.
1

846-47.
Postal Superintendents appointed in the —, 1847.
MAGAZINE—
Question re eost of publication of the Indian State Railways —.
824
MAGISTRATES—
Question re Railway ——. 184-85.
MAIL(8)—.
Question re— -
Arrangements for disposal of the Imward Foreign —— at the
Calentta General Post Office.  2127-29,
Carriage of —— between Bombay and Calcutta. 382-83.
Subsidy paid to Imperial Airways for earrying —— between India

and England. 377-78.
MAIL CONTRACTOR—
Question re postal —— at Madras. 2521.

MAIL VAN—
Question re Inspectors of Railway Mail Service required to travel
in 2488. s
MAINTENANCE—
Question re oup]ay on New Delhi and cost of its ——.  1701:02.

# MAJORITY " COMMUNITY (IES)—
Question re—-

Division into *‘ Minority ’’ and . 387. L
Representation of —— and Minority Communities in certain pro-
vineces. 387-88.

MAKHAN LAL, MR.—

‘Question re interceptioﬂ of a telegram ‘sent by —— when expelled
from Jubbulpore Cantonment. 2416-17.
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MALABAR DIVISION— ‘ Tannietd
Question re— #
, Appnmmwm of Muhammadans in the —— of ‘the Postal Depart-
ment. 782.
i Coniplaints against the Superintendent of Post Offices -——  686-
87. - :
MALADMINISTRATION— Tt

Motion to reduce Demand, for, ¢ lewny Bom‘d " re ——of ;the
Assam Bengal Railway. 1318-31.

MALAKAND DIVISION—

Question re appointment of a Muslim as Execuhve Engineer, Trri-
gation Department, 1852. o

MANAGER (8)~+ o tuomi
Motion to reduee Demand for ‘“ Salt re pay of General ——, 1959.
Question' re—
Alleged employment on private work for the — of an empldvee
.of the Government of India Press, Delhi. 2958.

Alleged employment on private work for the ‘of employees
: of the Government of India Press, Simla. 2957-88.¢ ;-1\

Appointment of Indians as of Government of Indw,Presses
and as Controller of Forms. 2333-34.

Rent-free bungalows provided for the —— of Government' of Tndia
¢ Presses. 2957.

,MANDALAY CANTONMENT—
Question re memorial from the Ratepayers Assoemtzon —. 1411,
MANGAN GHAPL ) 11 ' :
li Quesﬁg‘ re consstruetion of a raﬂway from. Bansdih, Boad to ——.
Question re development of the Tndian Mercantile ——. 400-01,,
} MARKERS— 3 v
|

71011 Question e position of “— in the Bengal and- North Westmn Rail-
way 2343.

MARKET—

“!Mafion to rediice Démsind for “ Customs re failure ot‘ the Govern-

ment to prevent dumping of wheat and'sugar on the Iudan —
5 1930-37.

MARRIAGE— i€
Question re clrcular re npphcahon of the Sarda Act 220

UMARTIAL'TAW— ARTal
Question re— {

P AATLHAS
Continned appllcatmn of in_the North We it
T st Krontier Pro-

£atl BT sefoc et b siEaet
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MARTIAL LAW—contd. w— M
Question re—contd.
L in the North-West Frontier Province. 899."
Offences during the period of in the North-West Frontier
Provinee. ' 965-68.
MARTIN 'AND CO. MESSRS——
Question re— "
Alleged preferential treatment of —— in tenders of certain stores.
1552-53.
White lead purchased from ——. 1552,
MASS(ES)—
Question re—
1. Eaonomie condition of the ——. 261,
MASS EDUCATION—
1 See *“ Bducation
MASTER GENERAL OF ORDNANCE’S BRANCH—
Question re ehlployment of Mnshms in the provision section of the

1-bELE— 705,
MASWOOD AHMAD, MR. M.—

L F _Election of —— to the btamlmg (.,omnuttee qn legmmage to the
msa Hedjaz. 410. ;

General Discussion of the Rallwgv Bydget. 1027-31,
Indian Finance Bill— "

Motion to consider, 224346,

Consideration of clause 2. 2439-40,

Consxderatmn of Schedule I. 2451.

Motion for Adjournment re communal riot at Cawnpore, = 2874-75.
"“Motion re consideration of the Parliamentary Papers in connection
.= With the Indian Round Taple (,onterence 1473-77.

Motion to reduce Dcmnnd for—
' “‘Indian Posts and Telegraphs Departmuut (including Working
Expenses) *’ re— i
" Denial of Calentta- DeU.u trau\tu congessions, to  eertain eclerks
of the Director- Generalls office.  1987-88, 1989,
“'Interest on Debt and Reduction, ot Avoidance of Debt ” re —--
Debt position. . 20()6 08.
‘ Railway Board ** re—
., Representation of Musllms in, Rallwa} serviees. | 1197-1200.
! Retrenchment. 1139-40. Y
(o ,Qath of Office. .3, pvelisn ' 4
i a Questmn re—

Jj/‘ 10 o Appeintment. of Muslims: in the Security Prmtmg Department
) 1238-39.

Appointment of Muslims ion Railways. 1416, findl

1)
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MASWOOD AHMAD, MR. M.—contd.
Question re—contd.

Attachment of an additional carriage to the Express from Patna.
2597.

Clommunal composition of ecertain postal staffs. 793-94.

Communal composition of certain postal staff in the Punjab and
North-West Frontier Provinee. 795.

:
|
\
|
E
! Communities represented by clerks and accountants in ‘certain
| post offices. 794,

|

3

Communities represented by correspondence clerks in  certain
post offices. 794,

i Communities represented by postmasters in certain post offices

794,
1E, Communities represented’ by reecord elerks in eertain pmt ofﬁces
E 794.

Contributions paid for provident fund for establishments in the
Railway Board. 504

Deplorable condition of the Khesari trade. 1415,

Deplorable condition of the paddy and rice trade. 1414-15.

Destitute condition of Mirza Sikandar Bakht, descendant of a
Mughal King. 2629.

Gratuity paid to an officer of the Railway Inspection Department.
504.

Imprisonment of Ghulam Muhammad Khan. 1716-17.

Tmprovement of the bridges over the rivers Poonpoon and Morhar.

Lack of a booking clerk at Bukhtiarpur junetion station. 185-86.
Muslim representation in the Postal Department. 792—98

| Muslim representation in the Posts and Telegraphs Department

] 793.

| Number of Mussalmans employed on State Railways. 2592,

Number of Mussalmans in the Telegraph and Telephone Depart-
ments.  505.

Number of passengers arriving at stations on the Patna Gaya
Branch of the Bast Indian Railway. 2595.

Number of passengers travelling on the Patna-Gaya Branch of
the East Indian Railway. 907.

Promotion in the Government of India Press, Delhi. 2513.
= Promotion to selection grade in the Postal Department. 795.

Proportion of appointments held by Mussalmans in the Railway
Department. 505.

Provision of a through railway earriage between Dehra Dun and

Patna. 2592,
Pzg;;;xon of a through railway carriage between Patna and Delhi. /

Railway concessions for Haj pilgrims. 2629, UL
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MASWOOD AHMAD, MR. M.—concld.
Question re—coneld.
Resolution of the Patna District Board. ' 1415-16.

Share of surplus profits and net ‘earnings paid to Railway Com-
panies and Native States. 508. 8

Tickets issued for the inaugural ceremonies of New Delhi. 903-05.
Types and classes of locomotives on Indian Railways. 504.

Vendor’s contracts on station platforms on . the East Indian
E Railway. 2629.

Resolution re amendment of Legislative Assembly Electoral Rules.
417.

Special Marriage (Amendment) Bill—
Motion to consider. 587.
MATCH(ES)—
Question re price cutting by the Swedish
MATCH MANUFACTURING COMPANY—

Syndieate. 1480.

Question re the Swedish —. 892,
MATERIAL(S)—
Question re permanent way —— purchased on the North-Western
Railway. 1005. '
MAULVIS—
Question re Government expenditure on the maintenance of mosques
and temples, —— and Hindu priests. 971-72.
MAYO GARDENS—
Question re allotment of bungalows in the ——, Lahore, to junior

officers. 2416.

Mc¢DERMOTT, DR.—
Question re charges for hospital treatment of —— when wounded
in Lahore. 703-04.

* MEAT—

Question re sale of —— in Peshawar. 1108-09.

MECHANIC(S)—
Question re—
Leave rules for journeymen
329.
Provident Fund for apprentice —— on the North-Western Rail-
way. 328-29.
MECHANICAL BRANCH—
Question re—
Racial = diserjmination in reeruitment to the —— of the Nerth
Western Railway. 328.
Relcmiunent to the——of the Indian State  Railway Service.

on the North-Western Railway.

LS0LAD
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MECHANICAL ENGINEERS—
Question re reeruitment of Indians as —— on Railways. 329-30.
MEDICAL CERTIFICATES—

Question. #¢ —— submitted by employees of the Eastern Bengal Rail-

way Press, Caleutta. 688-89.

MEDIAL DEPARTMENT—
Question re number of officers of each community appointed to the ——
of the North Western Railway. 1711,
MEDICAL LEAVE— <

Question re for piece-workers of the Government of India Press,
Caleutta. 477,

See also ** Leave "’
MEDICAL LICENTIATES—

Question re registration of ——.  994.
MEDICAL OFFICER(S)—

Question re—

Allowances of at the Indian Military Hospital, Meerut. 295.
——— at the Indian Military Hospital, Meerut. 995.

Motor car allowance of the —— in charge of the Cantonment General
Tospital, Meerut. 995.

MEDICAL RESEARCH INSTITUTE—

Question re establishment of a Central —. 1080-81.
MEDICAL SERVICES—

Demand for Grant. 2041.

Demand for Supplementary Grant. 985.

Question re recrnitment to the Indian —. 393,
MEERUT—

Question re—

Allowances of Medical Officers at the Indian Military Hospital, ——.
| 995.

Medieal Officers at the Indian Military Hospital, 995.

Motor car allowance of the Medical Officer in charge of the Canton-
ment General Hospital, 995.

Representation from the prisoners under trial in the

=
case. 892, o
The —— conspiracy trial. 784.
MEERUT CONSPIRACY CASE—
Question re cost of the ——. 490-91.
MEETING (8)—

Question re— AHE g 1
Attendance of employees of the Railway Clearmg Accounts Office at
lectures and —— arranged by the Congress.
Peaceful dispersal of on the Frontier. 1405—06.

Statement regarding proposed confidential with His Exeellency
the Commander-in-Chief. 2434-38. . 2
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MEMORIAL(8)—
3 Question re—
Action taken on the——of the elerical staff of the office of the
Director General of Posts and Telegraphs.  1692-93.
—— for re-employment by storekeepers in the Military Engineering
Service at Waziristan. 1490.
from employees of the East Indian and Eastern Bengal Railway
Presses, Caleutta. 2422,
from Postal Officials in the Bengal and Assam Postal Circle.
2513.
from the elerical staff of the Indian Stores Department. 2595.
from the Ratepayer’s Association, Mandalay Canfonment.
1411.
Withholding of —— of the clerical staff of the Director General of
Posts and Telegraphs. 777.
MENIAL STAFF—
Que_sgion re provision rules for —— of the Currency Office, Bombay.
55

MERCANTILE MARINE—
Question re development of the Indian ——. 400-01.

‘J MERCHANTS—
Question re names of of Karachi on the list of the Indian Stores
Department. 250-51.
MERCHANT SHIPPING (AMENDMENT) BILL—
See “ Indian —— ** under *‘ Bill(s) . .
MESSAGE(S)—
~ from His Excellency the Viceroy and Governor-General appoint-
ing date for the general discussion of the Railway Budget. 916.
—%_ from His Excellency the Viceroy and Govemmor-General appoint-
:i;ig dates for the presentation and discussion of the General Budget.

—— from His Excellency the Vieeroy and Governor-General appoint-
ing dgtes for the presentation and discussion of the Railway Budget.
348.49. s

from His Excellency the Viceroy and Govermor-General appoint-
ing Mr: R. K. Shanmukham Chetty to be Chairman of the Legislative
Assembly. 1. & TTTTH

——from His Excellency the Viceroy and Governor-General appoint-
ing the Honourable Sir George Rainy to perform the gx;nctions.
assigned to the Finance Member on the ~occasion of the General
Discussion of the Railway Budget. 350. ¢ tenud)

—— from His Excelleney the Viceroy and Governor-General approv-
ing of the election of Mr. R. K. Shanmukham Chetty as the Deputy

Y . e President of the Legislative Assembly. 201.
: —— from His Excellency the Viceroy and Governor-Gene -
ing of the election of Sir Tbrahim Rahimtoola as Pmiglnf oF the

Legislative Assembly. 36. ¥
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MESSAGE (S)—contd.

-——from His Excellency the Viceroy and Governor General asking
for the passage of the  Indian’ Finance Bill in the Legislative
Assembly in the reecommended form. 2707-08.

from His Excellency the Viceroy and Governor General directing
the heads of expenditure specified in that sub-section to be open to
diseussion by the Legislative Assembly when the budget is under
eonsideration. 350.

Question re¢ listening in to telephone —— to and from the Congress
Office. 223.

METAL PASS(ES)—
See *“ Pass(es) .

METEOROLOGIST—

Question re appointment of a Sikh as Assistant ——. 620-21.
METEOROLOGY—

Demand for Grant. 2040.
MHOW— y

Question re construction of railway lines from Samni Miyagan and
Chhota Udepur to —. 737.
MIGRATORY SCHOOL—
See *“ School(s) 7.
MILAN—
Question re trade commissioners at
161-62.
MILEAGE OF LINES—

Question re in a new division created on the South Indian Railway.
2332-33.

MILITARY—
Question re—
Police and —— action at Charsadda. 2055.
Police and —— action at Utmanzai. 2055-57.

Statement laid on the table by Mr. E. B. Howell regarding ocenpation
N of Peshawar and surrounding village by the ——, 2735,

MILITARY ACCOUNTANT GENERAL’S DEPARTMENT—
Question re appointment of Sikhs to the - 620, 1724,
MILITARY ACCOUNTS DEPARTMENT—
Question 7e appointment of Muslims to the ——. 919.14,
MILITARY AUTHORITIES—

"Question re responsibilities of eivil and —— for. th
law and order. 392 g
MILITARY BLOCKADE— -
See ‘° Blockade *".

, Hamburg and New York.




INDEX TO LEGISLATIVE ASSEMBLY DEBATES. y m

MILITARY COLLEGE—

Question re—
Esltztlﬂlishment of ——, Naval and Aerial Colleges for Burmans.

Royal ——, Dehra Dun.  252-53.
See also < College(s) .
MILITARY ENGINEERING SERVICES—
Question re—
Appointment of Muslims in 1489.
Appointment of Muslims in the——in the district of Peshawar,

1429, 2739.
Mrimgaml for re-employment by storekeepers in the —, ‘Waziristan.
4
Reervitment of Indians to the ——. 1003.

MILITARY EXPENDITURE—
Motion to reduce Demand for  Army Department >’. 1771-1839.

MILITARY FORCE(S)—

Question re—
and bands posted at Railway Stations. 1705.
—— attached to the South Indian Railway. 1707.
Oceupation of Peshawar by the —. 1233.
Use of —— in Bihar and Orissa. 396.

MILITARY LORRIES—
Question re accidents caused by — in Peshawar Cantonment. 2133.

MILITARY OFFICERS—
Question re—
Dlgl?b and responsibilities of —— in respect of internal seeurity.
92.
House rent payable to——. 341.
Pushto text books for——. 912.
MILITARY RAID—
Question re
1404.
MILITARY SCHOOL(S)—
See ** Schools ™.

MILLS—
Question re¢ Congress notice regarding boyeott of —. 2639,

MINES—
Demand for Grant. 2040.
MINGALADON CANTONMENT— :
Question re construction of a Roman Catholic Chureh in ——. 1412
MINISTERIAL ESTABLISHMENT—

Question re recruitment of —— in the Foreign and Polmul Depart-
ment. 1492,

on the office of the Khudai Khidmatgar Movement,
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MINISTERIAL STAFF—
Question re—

Annual inerements of pay of the ——of the Dirgetor General of
Posts and Telegraphs. 1693-94.

Revised pay of the —— of the office of the Direetor General of Posts
and Telegraphs. 1694.

See also ‘“ Staff ”’.
MINORITY (1ES)—

Question re nepresentation of
ment. 883,

in the Postal and Telegraph Depart-

MINORITY COMMUNITY (IES)—
Question re—

Appointment of a member of a—— on the Public Service Commis-
sion.
Communal holidays of —. 625.

and ** Majority >’ Community. 387.
as applicable to the North-West

Division into
Interpretation of the term
Frontier Province. 1425.
Recruitment of on the Eastern Bengal Railway. «387.
Representation of Majority and ——in certain provinees. 387-38.
Safeguarding of the interests of —— in appointments in the office
of the High Commissioner for India in London. 1065.
MINT—
Demand for Grant. 2043,
Demand for Supplementary Grant. 985, 2779-80.
MIRZAPUR—
Motion for Adjournment re¢ murder of Mnshms at Mochi in the —
district. 2433-34.
MISCELLANEOUS—
Demand for Grant. 2044.
MISCELLANEOUS DEPARTMENTS—
Demand for Grant. 2043.
Demand for Supplementary Grant. 985.
MISCELLANEOUS ADJUSTMENTS BETWEEN THE CENTRAL
AND PROVINCIAL GOVERNMENTS—
Demand for Excess Grant. 981.
MISCELUANEOUS EXPENDITURE—
Demand for Grant. 1354.
MISCELLANEOUS OBLIGATIONS, INTEREST ON—
Demand for Grant. 2015.

Motion to reduce Demand for —— re poliey and principle underlyi
‘expenditure for 2015-17. & % i
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y MISCELLANEOUS, STRATEGIC LINES, WORKING EXPENSKES
| AND—(RAILWAYS)—
Demand for Supplementary Grant. 989.
MISRA, MR. B. N.—
Election of ——to the Standing Committee for the Department of
Education, Health and Lands. 2835.
Indian Finance Bill— :
Motion to consider. 2380-84.
Motion re election of a Committee to consider proposals on the salt
indastry  213-215.
Motion to reduee Demand for—
¢ Irrigation (including Working Expenses) Navigation, Embank-
went and .Drainage Works >’ re —— intergst charged on canals
in Orissa and Ganjam. 1974-75, 1976.
¢« Railway Board ’* re } 1
Maladministration of the Assam Bengal Railway. 1329:30.
Retrenchment. 1163-65.
Oath of Office. 3.
Question re—
Admission to English Military Colleges of Cadets of the Royal Indian
Military College, Dehra Dun. 70.
Appointment of stenographers in the Foreign and Political Depart-
ment, 1492-93.
Canals in the Ganjam distriet and Orissa. 2828.
Cost and results of the Royal Indian Military College, Dehra Dun.
2068-69.
Emg]oymont of Mr. Hughes in the Hortieultural Division, New Delhi.
1002.
Fuglish teachers in the Royal Indian Military College at Dehra Dun.
2067-68.
Fay(i)liﬁes for booking of goods at New Delhi railway station. 2829-
oy,
Food supplied to Cadets in the Royal Indian Military College, Dehra
Dun. 2069.
Formation of a separate Orissa Province. 232-33.
Inclusion of the Vizagapatam Ageney in the proposed Orissa Pro-
vinee. 223,
Investigation and promotion of fisheries. 2135-36.
Trrigation projects in Orissa and Ganjam. 2599.
Lack of facilities at Simla in conmeetion with the carriage of baggage
and records. 2828-29.

Lease by the Bengal-Nagpur and Madras and Southern Mahratta
Railway of certain coal fields. 2335.
3 ’\o}: J Non-grant of Dewali holidays to the staff of the office of the Chief
Engineer, New Delhi. 1001-02.
Office of Legal Adviser, East Indian Railway. 2334-35.
Recommendations of the Civil Justice Committee. 2508-12.
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MISRA, MR. B. N.—contd. - i M

Question re—contd.
Reeruitment of ministerial establishment in the Foreign and Pohneal
Department. 1492.
Subjects taught in the Royal Indian Military College, Dehra Dun.
2069-70
Unsatisfactory waiting rooms at Bhubaneswar. 1152.
Vernacular teachers in the Royal Indian Military College, Dehra
Dun. 2068.
Question (Supplementary) re—
Enumeration of Oriyas for the Census. 893.
Resolution re poliey of repression. 667-69.

MITRA, MR. 8. C.—

Bengal Criminal Law Amendment ( Supplementary) Bill—
Motions to consider and to cireulate. 93.

Code of Criminal Procedure (Amendment) Bill (Amendment of section
1

Motions to refer to Select Committee and to eirculate. 856-57.
Election of to the Publie Accounts Committee. 2137.
Election of to the Salt Industry Committee. 569.
Indian Finanee Bill—
Consideration of Schedule II. 2454-55.
Motion for adjournment re aetion taken against the General Couneil
of Burmese Associations. 828.

Motion r¢ election of Members to the Court of the Delhi University.
749.

Motion to reduce Demand for ‘¢ Railway Board '’ re representation of
Mushms in Railway qervlctﬁ 1176.

Oath of Office. 2.
Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider, 63.
Question re—
Abolition of computors from the East Indian and Eastern' Bengal
Railway Presses at Caleutta. 692-93.

Abolition of the piece-work system in the Government of India
Press, Caleutta. 475.

Accountants appointed by the Railway Board. 2212-13.

Aetion taken on the memorial of the clerieal staff of the office of
the Director General of Posts and Telegraphs. 1692-93.

Additional Postal staff recommended by the Presidency Postmaster,
Caleutta. 2126-27.

Administration of the Indian Museum, Caleutta. = 131-33, 137-38.
Adzl‘J)J;;u;fzrahw appointments in the Railway Aeccounts Department.
Admission of Indian students to Railway services. 2431-83.

Allegations regarding proseention of the oﬁiclals of the Bhagvakul
Post Office. - 534-35.
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MITRA, MR. 8. C.—contd.
Question re—contd.

Alleged employment on private work for the Manager of an
employee of the Government of India Press, Delhi. 2958,

Alleged employment on private work for the Manager of employees
of the Government of India Press, Simla. 2957-58.

Alleged ‘infectious disease of the machine foreman, Government of
India Press, Calcutta. 469.

Allowance for workers in the East Indian Railway Press, Caleutta,
for work in connection with the Railway Conference. 694.

Annual increments of pay of the ministerial staff of the office of the
Director General of Posts and Telegraphs. 1693-94.

Appointment of accountant in the Government of India Press,
Aligarh. 2209-10.

Appointment of accountants in the office of the Controller of Railway
Accounts. 1968-69.

Appointment of foreman printer in the Government of India Press,
Aligarh. 2211.

Appointment of head clerks to the Savings Bank Department of the
Calentta, General Post Office. 535-36.

Appointment of Indian ehemists to poison gas and anti-gas appliance
factories in Rawalpindi.

Appointment of Indians as Managers of Government of India
Presses and as Controller of Forms. 2333-34.

A}gi%intment of Mr. Slater as a special officer for Railway Presses.

1

Ap]wir;fmem of Non-Muslim clerks in the Government of India
Press, Simla. - 499.

Appointment of Superintendent of the Private Seergtary to the
Viceroy’s Press. 1965-66.

Appointments and promotions in the Indian Railway Accounts
Service. 2211.

Appointments in the Accounts Department of the Hast Indian
Railway. 1969.

Appointments in the Government of India Press, Simla. 499.

Appointments in the Subordinate Railway Accounts Service. 1967-
68.

Appointments on the Great Tndian Peninsula Railway. 485-66.
Appointments to the superior traffie service of Company-managed
Railways. 2430. )
Arrangements for disposal of the TInward Foreign Mail at the

Caleutta General Post Office.  2127-29.

Arrest of Mr. Virendra, a student of the Foreman Christian College,
Lahore. 1490-92.

Assault of a Railway Mail Service sorter at Patna Station. 2207.

Basis of constitution of the Field Army. 390.

Booking of parcels at Ishurdi Railway Station. 1427-28.

Carringe of mails between Bombay and Caleutta. 382-83.
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MITRA, MR. §. C—contd. -
Question re—contd. =
Categories, training and equipment of troops in India. 388:89.
Certificates granted by the Indian Stores Department. 1715.
COharacter sheet maintained in Government Offices, 533,
Charges for staying at railway retining rooms. 962-63.
Civil Departments’ shave of sale of unified postage stamps. 376-77.
Clerical appointments in the post offices. 535.
Clerical establishment of the Indian Museum, Caleutta. 134.
Clerks employed in the Government of Tndia Press, Simla. 2957.
Complaints against the Superintendent of Post Offices, Malabar
Diyision. 686-87.
Conditions for pension for the staff of the Indian Museum, Calcutta.
1071-72.
| Conference on recruitment of staff of Government of India Offiees.
: 1574.
] Construetion of a shed for third class passengers at Madho Singh
‘; Railway Station. 1719-20.

Clonstruetion of an “overbridge at ' Aunrihar Junetion ' Railway
Station. 1720.

Construetion of the Tshurdi-Pabna-Bera Railway. 1425:26.

Contribution to Pensions by the trustees of the Tndian Museum,
Caleutta. 138.

Debit against the Posts and Telegraphs Department of the cost of
Posts and Telegraphs Audit Offices. 1692.

Deputation to, the office of the Director General of Posts and Tele-
graphs of Mr. J. P. Ganguli. 1694-95.

Dismissal of the head elerk of the Trustees’ Office, Indian Museum,
Caleutta. 135.

Disposal of waste paper from the  Government of India Press,
Aligarh. 2210-11.

Duties and responsibilities of Military officers in respect uf internal
secarity, 392.
Earnings of Government of India Press employees. 472.74.

Employnent of 'Sikhs in: the Government of India Press, Simla.
499-500.

~~HBquipment of Internal Seeurity troops. 390.

Establishment of a Provident Fund for Government of India Presses.
476.

Examination for promotion of Postal officials. 2123-24.

Exemption of certain elerks from the Public = Service Commission
examination. 1856, i

Exemption of certain clerks from the gualifying examination of
the Public Service Commission. 1573-74.

Expenditure inenrred on the reorganisation of stores aecounts of M
the Bast Indian Railway. 1966-67.

T'alsification of aceounts, ete., in the (Goyvernment of.‘ India Press, d
Caleutta. 2958,
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. MITRA, MR. 8. C.—contd.
Question re—contd.

Formation of a Board for the ~administration of the Posts and
Telegraphs Department. 775.

Grant of local holidays to the staff of the office of the Director

g General of Posts and Telegraphs. 1696. ;

Grievances of monocasters in the Government 0
Caleutta. 476.

Hindu and Muhammadan holidays in the office of the - Director
General of Posts and Telegraphs. 775-76.

Holidays in the office of the Director General of Posts and Telegraphs,
776.

Hours of work of certain pointsmen and station masters. 1720.

Income and expenditure of the Postal and Telegraph Departments.
5

Tncome and mumber of postmen in the post offices at Naldih and
Nahatta. 690,

Inerease of work in the Posts and Telegraphs Department. 533.

Jurisdietion of the Radhapur Post Office.  1721.

Lead poisoning of employees of the . Government of India Press,
Caleutta.

Teave rules for subordinate establishment in Government of India
Offices.  533-34.

Machines purchased and sold in the East Indian = Railway Press,
Caleutta. 692.

Machines purchased and sold in the Eastern Bengal Railway Press,
Caleutta. 689,

Medical certificates submitted by employees of the Eastern Benga!l
Railway Press, Calcutta. 688-89.

Medical leave for piece-workers of the Government of India Press,
Caleutta. 477,

Meetings of Advisory Committees. 867.

Memorial from Postal Officials in the Bengal and  Assam Postal
Civele. 2513.

Memorial from employees of the East Indian and Eastern Bengal
Railway Presses. Caleutta. 2422.

Need of a shed at Benares Cantonment Railway Station. 963.

Non-grant of bonus or pension to an invalided compositor of the
Government of India Press, Caleutta. 2419-20.

Non-supply of water at second and third elass stations on the
Bengal and North-Western Railway. 1721

Nofif’i]gution of dates for Public Service Commission Examinations.
2o,

Number of postal and telegraph offices in India and Burma. 308.

()ﬂi(_e;; e;empt from Public Service Commission Examinations.
574-75.

Ownership of the Indian Museum, Caleutta. 1071

Pay and conditions of service of Extra Departmental Agents of the
Post Office. 375-76. X

£ India Press,

oy et E AR T ALL T
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Question re—contd.

Pay of forme-carriers and labourers in the Government of India
Press, Caleutta. 475.

Pay of machinemen and binders at the Eastern Bengal Railway
Press, Caleutta. 689.

Pay of Mono-casters in the Government of India Press at Caleutta.
2420.

Pay of the head eclerk, Trustees’ Office, Indian Museum, Calcatta.
135-37.

Payment of grants to the Benares Hindu University. 962.

Pensionary liability of the Postal Department. 308-09.

Pension of the establishment of the Indian Museum. €Calcutta.
138-39.

Postal service to the village of Sankerpore. 690-91.

Powers of the Trustees of the Indian Museum, Caleutta. 1073.

Press work done under contract by private presses. 470-TL

Printing Clearing Office. 471.

Promotion of certain Postal officials. 2024-25.

Promotion of compositors in the East Indian Railway Press,
Caleutta. 694

Promotion of grade of Assistant Accounts Officer on Railways.
2213-14.

Promotions in the Government of India Press, Delhi. 2958-59.

Proportion of supervising staff to workers in the East Indian Rail-
way Press. 2420-21.

Prosecution of Babu Brojo K. Shaw, a Postal Clerk. 377.

Publie Service Commission examination for temporary clerks. 1722.

Quatlifieations of Indian students for railway services. 2430.31.

Reconstruction of the Railway station at Faridpur. 1705-06.

Reeruitment of postal officials. 2126,

Reernitment to the Postal Department. 381.

Redistribution of State Railway areas. 868-69.

Reduetion of staff in Government Presses. 471-72,

Reduction of staff of the office of the Director General of Posts and
Telegraphs. 531-32, 1695-96.

Reduction of the pay of the head clerk of the Trustees’ Office,
Indian Musenm, Caleutta. 1072.

Refusal of holidays and leave to the staff of the office of the
Director General of Posts and Telegraphs. 532-33.

Reinstatement of the head clerk of the Trustees’ Office, Indian
Museum, Caleutta. 1072-73.

Release of political prisoners. 691.
Removal of the Imperial Library from Calcutta to New Delhi. 400.

Rent charged to the Posts and Telegraphs Department for accom-
modation in the Secretariat in New Delhi. 1691,

o |
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MITRA, MR. 8. C.—concld.
Question re—concld.

Rent tree bungalows provided for the Managers of Government of
g India Presses. 2957. "
Rent of post office buildings in Caleutta. 379-80.
Report on the classification of stores accounts. 867-63.
Report on the grievances of Currency Office Staff. 868,
Report supplied to the Murarka Paint and Varnish  Works, Ltd.

1714.

Resolution passed by the Press Employees’ Association, Calcutta.
476-717.

Resolution passed by employees of the Bast  Indian and Eastern
Bengal Railway Presses at Caleutta. 693-94.

Responsibilities of civil and military authorities for the maintenance
of law and order. 392.

Retrenchment in the office of the Postmaster General, Bengal and
Assam Cirele. 379.

Retrenchment of high officials in the Postal Department. 381-82.

Retrenchment of staff in the East Indian Railway Press. 2422-26.

Revised pay of the ministerial staff of the office of the Director
General of Posts and Telegraphs. 1694.

X Route of the *“ Blue Express’’. 869.

Rules for promotion of postal officials. = 2125-26.

Sale of waste paper by the East Indian Railway Press, Calcutta.
692.

Sale of waste paper by the Eastern Bengal Railway Press, Calcutta.

Scheme for the Indianisation of the Army. 863-67.

Secretaries and Joint Secretaries in the Government of India
Secretariat. 1485.

Service in the Indian Museum, Caleutta. 133-34.
‘Shareholders and Directors of the Indian Cable Company. 1715.

Shareholders and Directors of the Murarka Paint and Varnish
| Works, Ltd. 1715.

| Short notice of examination for recruitment to the Secretariat and
! Attached Offices. 1097.

Staff and ineome of certain telegraph offices. 382.
Staff of the Indian Museum, Caleutta. 1073-75.
Strength of Internal Security Troops. 389-90.

Subsidy paid to Imperial Airways for carryi i
India and England. 377-78. el .

Summary dismissal of Mustafa, an inkman in the East
X Railway Press, Calentta. 687-88. e e

: Supersession of certain senior officers of the Go ia
,‘y‘ Press, Caleutta. 2333. b o

‘»Superior and inferior staff in the Ea i hE
e st Indian .le.way Press,

1} '
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Supply to Members of copies of Acts being amended. 687.
Supply to Members of the Legislative Assembly of copies of debates
in their Local Council. 626.
Temporary posts in the Government of - India Press, Calcutta.
469-70.
Traming of Indian students on British Railways. 2427-30.
Transfers in the Postal Department. 379.
f Troops available for aiding the civil authorities. 891-92.
.Troops used for suppression of eivil disorders. 391.
Unsuitable foodstuffs supplied by vendors at Aunrihar Railway
Station. 1721
Utilisation of services of Reserve clerks in the Caleutta General Post
Office. 2127,
Withholding of memorials of the elerieal staff of the Director General
of Posts and Telegraphs. 777.
© Question (Supplementary) re—
Reported security scheme for Railway Station. ' 792.
Restoration of the stipends of members of the Carnatic family. 143-

Standardisation of railway stores. 1094.
Salt (Additional Tmpert Duty) Bill—
Motions to consider and to cireulate. 2860-63.
MITTER, THE HONOURABLE SIR BROJENDRA—
" Bengal Criminal Law Amendment (Supplementary) Bill-—
Motions to consider and to circulate. ; 93.
Point of Order g’z’fed, by Mr. R. S, Sarma  whether an Honourable

Member can make use of a proseribed book in the Legislative
Assembly. 2368,

Punjab Criminal Procedure Amendment (Supplementary) Bill-—
Motion to consider. 62-64.

Special Marriage (Amendment) Bill—
Motion to consider, 595-605.

MIYAGAM—
Qnestion re eonstruetion’ of -railway lines from Samni to—- and
“Chhota Udepur to Mhow. . 737
MOB— §

.« Question re firingion a~—in’ Peshawar City. 1231-33.
MOCHI—

- 'Motion for Adjournment r¢ murder of Muslims at —<— in the Mirzapur
distriet. 2433-34.

MODY, MR. H. P.—

Election of ——to the Standing Committee for the Department of
Commeree. 2535, ;

General Discussion of the General Budget. 1594-99.
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MODY, MR. H. P.—contd.
Motion re consideration of the Parliamentary Papers in conneetion
with the Indian Round Table Conference. 1684-86.
Motion to reduce demand for—
“ Foreign and Political Department ** re—
Practical exclusion of Indians from the Foreign and Political De-
™ partment. 2035-36.
‘* Taxes on Income ™ re—
Undue incidence of income-tax. 1865-68, 1878.
Oath of Office. 1479.
i Question re Indian Trade Commissioners. 1481.

MOGHALPURA—
Question re—

g Appointment of Railway Apprentices frained at the —— Engineering
College, Lahore. 329.

Recrnitment of Indians as Foremen in the Carriage and Wagon
Shop at——. 330,
MONEY-LENDERS—
Question ¢ interest cnarged by Pathan —. 274041,
MONEY ORDER-—
Question re—
Communicaticns on —— Forms. 1424,
Lack ol -- — facilities for the employees of the Tnfana:mr Foundry
Company. 2853.
MONO-CASTRERIS)—
Question re—
Grievances of —— in the Government of India Press, Caleutta. ' 476.
See also, *f Caster(s) . {
MONTGOMERY, MR. H—
Oath of Office. 4.
MONUMENT— .
Question re demolition of a —— erected by the Municipal (Committee
of Peshawar and imprisonment of Mr. Allah Baksh Yusifi. 1234-35.
MOORE, MR. ARTHUR—
Bengal Criminal Law Amendment (Supplementary) Bill—-
Motions to ~onsider and to. circulate. 92-94; 110.

Code of Criminal Procedure (Amenﬂmbnt) Bill (Ameﬁdment of
section 144)—

Motions to refer to-Select Committee and to mreulnte. 933,
Congratulations by to Sir Tbrahim Rahimtoola on his e]em
President of the Legislative Assembly. 39-40. o

Disposal of publie business after the walk out of a secti
2616- ]7 2618 5 " t)wHouse
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MOORE, MR. ARTHUR—contd.
Election of to the Standing Committee on Emlgrahon 1497.
Eleetion of —— to the Standing Findnece Committee. 51, 2789.
Expressions of regret on the deaths of Colonel Crawford and Maulana
Muhammad Ali. 18, 20
Indian Finance Bill—
Consideration of Schedule II. 2472, 2480-81, 2554, 2567.
Consideration of Schedule ITT. 2584.
Consideration of Schedule IV. 2678, 2680.
Indian Naval Armament (Amendment) Bill—
Motion to consider. 524, 525.
Motion for Adjournment re—
Communal riot at Cawnpore. 2886-88.

Summary trial and execution of Habib Nur at Peshawar. 1208,
1209, 1214, 1215, 1216, 1220-21.

Motion re—

Consideration of the Parliamentary Papers in connection with the
Indian Round Table Conference. 1641-43.

Election of Members to the Goverming Body of the Imperial Council
of Agricultural Research. 28-29.

Motion to reduce Demand for—
¢ Army Department ”’ re—
Military expenditure. 1808-10.
“¢ Railway Board "’ re—
Future constitution of the Railway Board. 1352.
Policy of Central Publicity Depantment. 1346-47.
Qath of Office. 2.

Point of order by Mr. C. S. Ranga Iyer re procedure for discussion of
cut motions. 1121.

Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. 57, 65, 67, 69.

Question (Supplementary) re—
Franchise of Indians in Ceylon. 161.
Re-assembling of the Round Table Conference. 974.
Report of the Central Banking Inquiry Committee. 244,
Resolution re poliey of repression. 452, 632, 655-57, 661.
Separation of Burma from India (Discussed under the Indian

Finanee Bill). 2118-19.

Statement regarding proposed confidential meeting with His Ex-
cellency the Commander-in-Chief. 2438.

MOPLAHS—
Question re—
Grievances of the ——. 1153-54.
Policy of colonising the And with——. 2499-2501.
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MORARJI CHEMICAL WORKS—

' Question re report of the Tariff Board on the question of protection
to the —. 2826-27.
MORGAN, MR. G.—
Election of —— to the Salt Industry Commttee 569.
Election of —— to the Standing Finance Committee. 51, 2789.
General Discussion of the General Budget. 1522-23.
Oath of Office. 2.
Salt (Additional Import Duty) Bill—
Motions to consider and to circulate. 2850, 2854-57.
Wheat (Import Duty) Bill—
Consideration of clause 3. 2942,
Motion to insert a new clause after clause 3. 2951.
Consideration of clause 4. 2952.
MORHAR—
Question Z; 9impmvement of the bridges over the rivers Poonpoon and

MOSQUE(S)—
Question re—
Tu Erection of a in the premises of the Karachi General 'Post
Office. 195. 18]
Government expenditure on.the maintenance of ——and temples,
Manlvis and indu priests, 971-72.

Raid on a—— in Tanganyika. 492-93.
Repairs to a——1in Peshawar. 1489.

Restoration to Muslims of land near the Kachery Mosque in
! "Peshawar Cantonment. 2133,

MOTIHARI—

Question re quarters for clerks of the —— Head Post Office. 1565.
MOTION(S)—
re—-

Consideration of the Parliamentary Papers in connection with the
Indian Round Table Conference. 1433-77.

Seftlement arrived at between Government and the Congress.
1728-30.

MOTION FOR ADJOURNMENT—
See ‘‘ Adjournment(s) ’.
MOTOR CAR ALLOWANCE—
See ° Allowance(s) .
MOVE—
'91 ok Question re expenditure incurred on the—to Simla. 1393-94.
MOVING SCHOOL— -
See ““ Schools
LYOLAD
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MUAZZAM SAHIB BAHADUR, MR. MUHAMMAD— ' “ /!

Disposal of public business  after the walk out.of a section of the
" House. 3.

Election of —— to the Standing Finance Committee. 2789.

Indian Finance Bill—
Motion to consider. '2261-64.

Oath ‘of’ Office. /2.

Question re—

Appointment of Muhammadam in ecertain Aeeounts Offices. | 2072-
3.

Appointment of Muhammadans to the Commercial Audit Branch of
the Indian Audit and Accounts Service. 2072.
MUDAT.IAR, DIWAN BAHADUR RAMASWAMI—
Allegations of partiality on the part of the, Chair.  2526.
Demand for Supplementary Grant in respect of—
Indo-European Telegraph Department. 2776.
Loans and Advances bearing Interest. 2783.

“'Disposal of public business after the walk out of a section of the House.
2607-08

General Discussion of the General Budget. 1527-31. :
Indian Finance Bill— i
120 Motion to consider. 229032305, 2408, 2404.
Consideration of Schedule IT. 2476-80.
s'/Consideration of Schediile TV. 2625, 2655-59, 2665, 2666, 2667.
Consideration of Schedule l'V Part I, as. recommended by His

Excellency the Governor Geneml 2753 2754, 2755-60.
Motion re—
Consideration' of 'the Parliamentary Papérs in connection with the
Indian Round Table Conference. 1450-57, 1689. g
Motion to reduce Demand for— HE
£ Army Department. | re—
M\Ixtary expenditure. 1777-96, 1813, 1814, 1816
¢ Customs *’ re—

R Inadeq% representatlon of. Mushms in. the' Customs ‘Jervmes.

‘“ Executive Council ”? re—

) : Neizlgtél to effect substantial retrenchmeut in all Departments.
17 : I

““ Indiar Posts and Telegraphs Department (mehldmg kamg
Expenses) ** re— YEOVIE
Retrenchment 1982, e 2

““ Interest on Debt and Reduetion or Avoidarce of Debt ” 'e— - ‘.,
Debt position. 1994, 2004-06. e
Oath of Office. . 1393. i onutib piint

Point of order whether an amendment to the Tndian F{hﬂﬂce 'Blll'/
be taken up without notice. 2709.

"
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A
MUDALIAR, DIWAN BAHADUR RAMASWAME-—contd. . o

Qnestlon (Supplementary) re—
Band for the South Indian Railway. 1707—08
Clancellation. of passport granted to Rev. U. Ottama. 2486.
Customs duty. 2824.
Poliey of oolomsmg the .Andamans with Moplahs 2501.
Resolution re Draft Conyention regulating hours of work in offices,
hotels, ete. 2994, 2999-3000.
Separation of Burma from India (Discussed under the Indian IMinance
Bill). 2088-93, 2098, 2115.
Suggestion by Diwan ' Bahadur T, Rangachariar 're timelimit for
speeches on the motions for reduetion, 1906-07.
Wheat (Import Duty) Bill—
Motions to consider;and to cireulate. 1922-26. . , »
Consideration of clause 4. 2952-53.

MUHAMMAD ALI, MAULANA—
Expressions of regret on the deaths of Colonel Crawford and —.

Question re search of the daughter of the late—— by the Railway
Police. 495-96, :
AMMADAN(S)—
Question re— ;

Appointment of a as Office §upeuntendent of the office of the

“Postmaster General, Punjab.
Appointment of —— in certain Accounts Offices. 2072-73.

in the Malabar Division of the Postal Depart-

Appoiniment of
ment. 782,
Appomtmem of —— to the Commereial Audit Branch of the Indmn
“Aundit and Accounts Service. 2072.
Appomtment of =— to 'the Engineering Branch of the Posts and
. Telegraphs Department. = 707-08.
Appointment of to the Posts and Telegraphs Department. 1963,
Hindu and ——holidays in the office of ihe Dlrector General of
Posts and Telegraphs. 775-76." -~
Hindu and title holders ‘in ‘the ‘district of Patna. 724,
Proportion of Hindus, —— and Sikhs in the Army. 334
Recruitment of and Sikhs to Government services. 2632
Seeralso < Muslim(s) ’2 and' ¢ Mussalman (s) % pailg
| MUJUMDAR, SARDAR G. N— Wil
A Election of ——to the:Central Advisoy Council £ar Railways. 149'1.
Oath of Office. 2. 5
Question re— { REFC
Administration of 1iajor ports in India. 1712 Tuaing
Applieation to Berar of the Indian Succession Act 996.
Application to:Berar of the Sale of Goods Act. ' 995-96. 1zl
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MUJUMDAR, SARDAR G. N.—contd.
Question re—contd.

Appointment of clerks in the office of the Controller of Purchase,
Indian Stores Department, Karachi. 2136-37.

Complaints against the head' elerk of the Government of India
Press, Simla. ;
Contributory Provident Fund for Government Offices. 268.

Department to safeguard the rights and privileges of Railway
labourers. 1394.

Establishment in the Bombay Curnency Office. 271-72.
Expenditure incurred on the move to Simla. 1393-94.

Lack of Government quarters in the vicinity of the Government of
India Press, Simla. 777-78.

- Leave Reserve in the Bombay Currency Office. 271.
New leave rules for Government of India Presses. 778.
Pay and duties of head shroffs in the Caleutta Currency Office:
272.

Payment for excess work in the Government of India Press, Simla.
778-79.

Political Section of the Home Department. 1393,
Price of paint purchased by the Indian Stores Department. 1561-
62.

Private Press run by Babu -Jawahar Khan, Assistant Manager,
Government of India Press, Simla. 777.
Railway labour Inspectors. 1394-95.

Raf;oof interest charged by Government from its own servants.
5.

" Rate of interest paid on the General Provident Fund. 1703-04.
Retiring age for Government of India Press employees, 778.
Se::)grity required from Post Office and Currency Office staff. 1704-

Soldered eoins received in Currency Offices. 269-70.
MUKHERJEE, RAI BAHADUR 8. C. —
Eleetion of to the Standing Finance Committee. 51, 2789.
Oath of Office. 3.
MULLICK GHAT—
Question re cost of posters of ——and the Kalighat temple. ~321.
MULTAN— 5

Question re retrenchment of a Muslim from the Rail i
partment. 2049. e 'way Audit De-

MULTAN CITY—

Question re branch ecity booking office at Kup Bazar. 2730.
MULTAN JAIL— 3

Question re treatment of Pathans in the —. 899-901.
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MUMMUDIVARAM—
Ques{ion re appointment of a packer in the —, Sub-Post: Office.
2517.

MUNICIPAL BOARD—
Question 7¢ establishment of Distriet and — in Peshawar, 662-63.

MUNICIPAL BODIES—

Question re election of ——in the North-West Frontier Province.
1407.
MUNICIPAL COMMISSIONER—
Question re imprisonment of Mr. Pir Baksh, an elected —. ' 1234.

MUNICIPAL COMMITTEE—
Question re—

Allotment of seats for various communities in the — of Peshawar
eity. 1106-07.
Demolition of a monument erected by the——of Peshawar and

imprisonment of Mr. Allah Baksh Yusifi. 1234-35.
Reﬁrg;v;(l) of non-official Chairman and members of the Beawar -—.
Seats allotted to various communities of the——of Peshawar.
1428.-29.
See also ‘¢ Committee(s) *.
MUNICIPAL ELECTION—
Question re—
Espenditure incurred on the ——in Peshawar eity in 1929. 1107.
U:;rf&l;;ble Voters’ Registers for the——in the city of [Peshawar.
MUNICIPALITY—
_ . Question re—
; Digcir-linary action against certain employees of the New Delhi — —.
Eleetion of Vice-Presidents to the Peshawar —. 2352-53.
MUNSHI, MR. JEHANGIR K—
. Disposal of public business after the walk out of a section of the
House, 2613-15, 2617.
Indian Finance Bill—
Consideration of Schedule II. 2554-58.

Motion for Adjournment by —— re failure to preserve law aud order
in the Pegu Division and Toungu district in Burma—— leave
refused. 2900. 2

Oath of Office. 1771. .-

Salt (Additional Import Duty) Bill— i
Motions to consider and to eireulate. 2857. 5

Separation of Burma from India (Discussed under the Indian Finance
Bill). 2096, 2099-2112, 2118, 2119. 2 ; ;
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MURARKA PAINT AND VARNISH WORKS, LTD.—

Report supplied to the —. 1714.
Shareholders and Directors of the —.
MURDER(S)—
Motion for Adjournment re — of Muslims ‘&t Mochi in the Mxmpur

district. 2433-34.7
Question re in Iraq during the war of three Indxn officers.

1062-63.
MURTUZA-SAHEB BAHADUR, MAULVI SAYYID—
Election of —— to the Standing Finance Committee for Railways.

1715,

_General Discussion of the General Budget. 1615-17.

Oath of Office. 2.

Question re restoration of the stlpends of members of the Carnatic
family. 143-44.

MUSEUM—
Question re—
Administration of the Indian , Calcutta. 131-33, 137-38.
Condl{mxzm for pension for the staif of 'the Indian ——, Calcutta.
i .
Clerical establishment of the Indian —, Caleutta. 134-35.
SOLI Conggrbutwn to'pensions by the Trastees of the Indian ——, Caleutta.

Dismissal of the Head Clerk of the Trustees’ Oﬂioe, IndJm e

Calecutta. 135.
Exteunsion of the buildings of the Indian ——, Calcutta. 878-79.

Guide .to the . Archeological galleries of the Indian ... Calcutta.
878. «

Ownership of the Indian , Caleutta. . 1071.
Pa{' of the head clerk, Trustees’ Office, Indian ——,  Calentta.

Pension of the establishment of the Indian ——, Caleutta. 138-39.
Powers of the Trustees of the Indian —— Calentta. 1073.
Reduetion of the pay of the head clerk of the Trustees’ Ofﬂce, Indian
, Calentta. 1072.
i Remstatement of the head clerk of the Trustees’ Office, Indian —,
8 Caleutta. ' 1072-73.
Service in the ——, Calcutta. 133-34.
Staff of the Indian —, Calcutta 1073 75
MUSLIM(S)—
_ Motion for Adjournment re murder of —— at Mochi i
Biile G ochi in the 'Mu-zapur
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MUSLIM (S)—contd. "9 MIdZTH

4 1.¢rAppointment of ——

, Appointment of a

' Appointment of

* Appointment of

Motion to reduce Demand for— -

¢ Qustoms *’ re—
Inadequate representation of —— in the Customs Serv:ces 1915-

s Raxlway Board ’
Representation of-——in Railway services. 1172-1204, 1245-53.

Question ré—

Appointment of a —— Accountant in the Delhi General Post Office
01 12052-53.
Appointment _of ——_ as jaerodrome clerk in  the Civil  Aviation
Office.

as eashier in the Department of Education,
Health and Lands. 2505.

Appointment. of a ——, as Director of Public Instruction in the
North-West, Frontier Province 1851.

Appointment of a as Executive Engineer, Irrigation Depart-
ment, Malakand Division. 1852.

Appointment of a as Headmaster of the Government High
School, Delhi.  2063.

‘Appointment of a —— as Inspector of Post Offices, Peshawar Can-
tonment. 2354.

Appointment of a —— caretaker in Simla. 2497.

“ Appointment 'of 4 —— Controller in the Allahabad Division of the

East Indian Railway. " 1965.

Appointment of a —— on the clerical staff of the Imperial
Library, Caleutta. 1703.

Appointment of a —— to the Imperial Library, Calcutta. 2059.

Appointment of —— and Sikhs as storemen in arsenals. 1854.

Appointment of —— as Assistant Accounts and Asgistant Audit
Officers. 1710. 2

Appointment of — as Assistant Pay and Accounts Officers in the
North-West Frontier Province. 911-12.

Appointment of —— as Assistant Store Keepers in arsenals. 1854

Appointment of as’ Civil Assistant Surgeons in_the North-
‘West Frontier Provinee. 2328.

as Porest Officers in the Punjab and the North-
West Frontier Province. 1244

Appointment of as Head Asslstants in arsenals. 1854.

Appointment of as Head Assistants in the office of the Director
Géneral of Posts and Telegraphs. * 711-12.

as Jemadars in arsenals. 1853.

as probationery Supermtendents of Post

Appointment of

Offices. 1488

/- 'Appointment of t:—= as train controllers. 1103.

at Army Headquarbers 1853.

Appeintment of —
Doetors in. the Combined Hospm\l, New

Delhi. 2503-04.
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MUSLIM (8)—contd.
Question re—contd.
Appointment of .—— Forest Officers in the Hazara Forest Sub-
Cirele. 1488.

Appointment of —— guards in the Allahabad Division of the Bast
Indian Railway. 1964-65.

Appointment of —— in Accounts Offices in Railways. 565-66.

Appointment of —— in Civil Accounts Offices. 729-30.

Appointment of —— in Government of India Departments. 2505.

Appointment of in Military Engineering Services. 1489.

Appointment of —— in the Customs Department. 568,

Appointment of —— in the Finance Department. 1701.

Appointment of —— in the Government Test House, Alipore.
1070-71.

Appointment of —— in the Karachi General Post Office. 2050.

Appointment of —— in the Military Engineering Service in the
district of Peshawar. 1429.

Appointment of —— in the Office of the Director General of Posts
and Telegraphs. 2051.

Appointment of —— in the office of the Director of Civil Aviation.
2493-97.

Appointment of in the Office of the Railway Board. 708.
Appointment of —— in the Security Printing Department. 1238-39,

Appointment of in the upper division of the office of the
Director General of Posts and Telegraphs. 710-11,

Appointment of —— 1 various offices in the North-West Frontier
Provinee. 1110, .

Appointment of — Judges. 2491-93, >

Appointment of -— officers and elerks in the headquarters offices
of the North Western Railway. 567.

Appoeintment of — officers on State Railways. 567.

Appointment of —— on Railways. 1416.

Appointment of —— on the North Western Railway. - 2132.

Appointment of —— postmen, ete., in the Karachi General Post
Office.  2051-52.

Appointment. of —— Superintendents in Government of India
offices. 714,

Appointment of to Government posts in the North-West
rontier Province. 911.

Appointment of to higher posts in the Government of India
Press, Delhi. 2064,

Appointment of —— to the clerical establishment of the Aceount-
ant General, Central Revenues. 1710-11.

Appointment of —— to the Government Offices in the North-West
Frontier Province. - 2737-38. . 2

Appointment of —— to the Military Accounts Department. ' 912-14,
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MUSLIM (8)—contd.
Question re—contd.
Appointment of -—— to the Military Engineering Serviee in the
Peshawar District, 2739
Appointments held by — in the Sind and Baluchistan Postal

Circle. 2050, 2052.
(Classification of —— for the Census. 384.

Disclgarge of —— water sprinklers on the North Western Railway.

2053. y

Bducation of — girls in Delhi. 2061-62.

Employment of —— in arsenals. 715

Employment of —— in the Appointment Section of the office of the
Postmaster General, Punjab. 872-73.

Employment of —— in the office of the Assistant Director of

Ordnanee Services. 1853.

Employment of in the provision section of the Master General
of Ordnance Branch. 715

Employment of in_the Railway Clearing Office. 714-15.

Employment of ——in the Railway Mail Serviee at Lahore. 873.

Employment of —— on the East Indian Railway.  1068-69.

Employment of —— on the North Western Railway. - 783, 1069-70.

Exclusion of -~ from the operation of the Child Marriage Res-

“ traint Act. 696. '

Lack of —— in the Railway Clearing Accounts Office.  1081-83.

Lack of —— Office Superintendents on the North Western Rail-
way. 566.

_"and non-Muslims appointed as sorters in-the *“ F: Division
of the Central Postal Cirele, Nagpur.

—8—83Assistants in Departments of the Government of India.

__ clerks in the Rates Register Branch of the Railway Clearing
Accounts Office. 1083 1mn)

— member nominated to the Peshawar ‘Cantoniment Board. 2354.

— Officers on certain Railways. 709.

— representation in the Postal Departments. 792-93.

. -Eor;gresentation in the Posts and Telegraphs Department. 793,

. Non-inelusion of certain — in the census returns, 2433
Non-reduction of —— staff on the North Western  Railway.
2353-54.

Non-transfer: of . the Deputy Postmaster General; Dacca, and re-
. crnitment of —— in Chittagong. 388. ¥ -
Numbers of Hindus, —— and Sikhs appointed to certain posts on
the North ‘Western Railway. 801-02. . it 9
Percentage of —— in Institutes on the East Indian Railway. 1965,
Recruitment and training of =—— for the Printing trade: 2063,
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MUSLIM (8)—concld.
Question re—concld. {
) Recruitment of —— on the North Western lewny. 503, 1064.

Reeruitment of to the office. of the Assistant Director of
Ordnance Services (Provision). 2636.

Recruitment of to the Postal Department. 397.

Renting of sites on a —— graveyard at Peshawar. 1851.
Representation of —— in Accounts Offices. 709-10, 1710.
Representation of —— in the clerical establishment of the Govern-

ment of India Press, Aligarh. 2593.
Representation of —— in the Office of the Director General of Posts
and Telegraphs. 1109-10.
Re});esentatlon of - in the Pay and Accounts Office, New Delhi.
Representation of —— in the Provincial Service in the North-West
Frontier Province. 1430. !
Representation of in the Railway Services. 703, 1064.
Representation of — in the Subordinate Accounts Service. 1710.

Representation of -— in the Subordinate Accounts Services of
certain Offices. 1711,
Representation of —— on'the Governing Committee of the Frontier
High Sechool, Peshawar Cantonment. 1104-05.
Restoration to —— of land near the Kachery Mosque in Peshawar
. .. Cantonment. 2133.
.. Retention of —— on reduction of staff of Accounts and Audit
{7 Offices in Delhi. 1711
Retrenchment of - from the Railway Audit Department,
Multan. 2049,
Transfer of Non- teaehers from the Government High School,
Delhi. 2062 1 1 1
Transfer to —— of a —— graveyard at Peshawar. 1849-50,
wianl s 1850-51;

Transfer to the Awaqaf Committee of Peshawar of a —— grave-
. yard at Peshawar. 1850.
‘See also ‘“ Muhammadan(s) ** and ‘‘ Mussalman(s) ",
MUSSALMAN(S)—
Question re—

Appointment of Punjabi —— to the higher ranks of the Army.
1403.

©Glaims of — to appomtments in the Sind and Baluchistan Postal
Cirele. 2049.

Grievances of —— railway employees in the Punjab. 902

Number of —— employed on State Railways. 2592.

anxssber of —— in ‘the Telégraphs and Telephone Depa.rtments

Proportion of appointments held by —— in the Railway Depart-
ment, |
---(Rzpresentanon of —— on railways. 880-81.

See also ‘“ Muslim(s) *’ and ** Muhammadan (s) ™.




MUSSALMAN WAKF VALIDATING BILL— ' ALOa 2lg
See ¢ Bill(s) . BAstos itz
MUSSOORIBE— il <
Question' #¢ non-grant of a hoh&ay for the génerdl election to em-
ployees of the Survey of India at Dehrd Dun and —. 219.
MUSTAFA—
Question re summary dismissal of —— an inkman in the Eastern
A Bengal Railway Press, Calcutta 687-88.
‘MASTER CLERK (S)— Bt
See ‘“ Clerk(s) ”’. \
MUTTON SHOPS—
Question re rents charged for

MUTTRA—~
Quéstion' re tlmmgs of certain trains runnmg between Howrah and
2731.

in Peshawar Cantonment.  2737.

MYMENSINGH~—
Question re—- it
An overworked postal sub-record elerk in — 2200
Death of a postal peon on duty in 2598/ LTH

NAGPUR—
Question re—
Discharge of certain. Great Indian Peninsula Railway strikers at
540-41.

Expenditure incurred on the new —— Divisional Transportaﬂon
Superintendent’s office. 541-42.
“"Muslims and non- Muslims appointed as. sorters in ‘the “ T Divi-
sion of the Central Postal Circle, —. 299.
NAJIBABAD—

Question re lrregularltles in the census enumeratlon at —. 2514-16.
NALDIH—
Question re income and number of postmen in the post oﬂ!ces at ——
and Nohatta: 690.
NARIA—
¢ Question re death while on' duty of ' the Sub-Postmmer, —_
2598-99.
NARMADA—
“1 Question re construction of nnewbndge over the river —  787.
N"ASIK ROAD=—" """
Queshdn re—
Axi%;gx_g?nenm in the —— Security Printing, Currency thq Press.

AW
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NASIK ROAD—contd.
Question re—contd.

Apprentices at the —— Security Printing Press. 543!
Complamts against the Kuropean and Anglo-Indian employees at
Security Printing Press. 544.
Houses built for the Master and staff of the
Press. 543-44.
NATHIA—
Question re forest land in ——, North-West Frontier Province. 2738.
NATHNAGAR—
Question re provision of a waiting room for pilgrims at —— railway
station. 1424,
NATIONAL INVESTMENT BOARD—
Motion to reduce Demand for ‘‘ Interest on Debt and Reduetion or
Avoidance of Debt ’’ re appointment of a ——. 1990-92.
NATIONALIST PARTY—
‘Walk out of the Members of the of the Legislative Assembly as

a protest against the execution of Bhagat Singh and others.
2604-06.

NATIVE STATES—

Question re share of sur p]us profits and net earnings paid to Railway
Companies and —. 503.
NAVAL COLLEGE—
Question re establishment of military —— and aerial college for
Burmans. 1411.
‘NAVIGATION—
, Demand for Excess Grant in respect of Irrigation, —, Embankment
and Drainage Works. 980.
Demand for Grant in respect of Irrigation (including Working Ex-
penses), ——, Embankment and Drainage Works. 1973.

Demand for Supplemeufurv Grant in respeet of Irrigation, —,
Embankment and Drainage Works. 983, 2776.

Motion to reduce Demand for—
“ TIrrigation (including Workmg Expenses), ——, Embankment
and Dramnage Works’' re—
Interest charged on canals in Orissa and Ganjam. 1974-76
Supply of water to cultivators. 1973.

Want of a river eanal from Bakhtiarpore on the  Ganges to
Nawadah via Bihar, 1973-74. &

NAWADAH—
Motion to reduce; Demand for *‘ Trrigation (including Working BEx-
penses), Navigation Embankment and Drainage Works” re

want of a river canal from Bakhtiarpore on the Ganges to ——
vig Bihar. 1973-74.

Quesnzo(;x re construction of a railway from —— to Bakhtiarpore.
2203, . h:

Security Printing
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NAZINI RAM DHAMI, MR.—

Question re assassination of ——- in California. 2730-31.
NECESSITIES—

Question re fall in prices of —. 1422.
NEGAPATAM— '

Question re British officers employed in the —— and Dhanushkodi

Quarantine Camps. 1241-42.

NEGOTIABLE INSTRUMENTS (AMENDMENT) BILL—

See *“ Bill(s) .
NEHRU, PANDIT JAWAHAR LAL—

Question re interception of a telegram addressed to ——. 1564-65.
NEHRU, PANDIT MOTILAL—

Expressions of regret at the death of 673-81.

Question re ;gthholding of telegrams inquiring about the health of

223.

NEOGY, MR. K. C— *
Demand for Supplementary Grant in respect of—
Loans and Advances bearing interest. 2781.

Motion to reduce Demand for ‘‘ Railway Board ’’ re future constitu- ’
tion of the Railway Board. 1347-52.

Oath of Office. 859.
Question re coal purchased for the Royal Indian Marine. 2074.
Salt (Additional Import Duty) Bill—
Motions to consider and to circulate. 2848.54, 2866.
NEW CAPITAL AT DELHI-—
Demand for Grant. 2048.
NEW CONSTRUCTION AND OPEN LINE WORKS (STRATEGIC
RAILWAYS)—
Demand for Grant. '1354.
NEW CONSTRUCTION (RAILWAYS)—
Demand for Grant. 1354.

NEW DELHI—

ion re—

Absence of honeycomb brickwork in new ‘“ D ”’ class quarters in
—. 2131-32,

Administration of building and drainage bye-laws in ——. 1845486,

Admission cards issued for the inaugural ceremonies of —— - -
1152-53. ,

Allotment, of elerks’ quarters in ——. 1727,

Appointment of Muslim doetors in the Combined Hospital, ——.
2503-04.

Carriage of beef through the streets of —. 1724,
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NEW DELHI—contd. i

Question re——contd. 1

Conditions of transfer of (xovemment employees from the P,ubhc ,

Works Department to the Municipal Committee. 9321 &

Contract for illumination in connection with ‘the —— maugural

ceremonies, 2502.
_ Contracets for work in connection with the inauguration of ——

2321.
Cost of the War Memorml Arch m ——, and of the ﬁre thereon
1702, !
Dacoities in elerks’ quarters in ——. 2331
Development of Connaught Place,! ~——. 998.
Disciplinary action against certain employees of the — Muni-
cipality.
Emg(l)%yment of Mr, Hughes in the Horticultural Division, —
1
Hitablishment of a High School for Girls in 1566.
Expenditure incurred on the inaugural functio in ——. 1418-19.
Facilities for booking of goods at —— railway station. 2829-30.
Grant of concessions, to, certain postal clerks transferred to —.
2506-07.

"Tanguration of —." 188-89.
Issue of admission cards for the inaugural ceremonies of —.

1158-59.

Na&ning of roads and numbering of houses in ——.  998.

Non-grant of Dewali holidays to the staﬂ of the office of the Chief
Engmeet 025 11001-02.

Non-provision of durries in ‘D’ and “€* clasg quartérs i —
28. y Tal

,Outlay on.—— and cost of its maintenance. 1701-0?. ¢

Rates for filtered water in 997-98.

Removal of the Imperial Library from Caleuttato.———: 400

Rent charged to the Posts and Telegraphs Department for accom-
modation in the Secretariat in —.

Repairs and renovations at the Eastern Hoste »—
2726-27.
Relp;(()esentation of Muslims in the Pay and Accounts Office, ——
< Shortage of ¢ B’ class quarters in —. 1726-27. y
© higgets msued 1‘01- the' maugural eremonies of ——. '908-05.""
NEW YORK—' = o

Question re— o
Railway Publicity Officers at Liondon dnd “—. * 0 A
~Pradb’ Comniissioners at Milan, Hamburg'and ——. 161 621
NEWS— . s St E
Question re censorship of ——. 972, =5
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NEWSOME, MISS— AV IVOHY #d ¥ Tad 0¥
Question re— G I
Drawings and posters produced hy'—u- and Mm Nmon for ‘the
-railways.- 820, . b ¢
Reproduetion of posters designed by ~=—! and Miss' Nixon 821 22.
NEWSPAPERS—
Question re ——-= uupphed to pol:tlcal pnsonm 1063
NIUKEL—
cistlon re proﬁts on silver and ——e coins, 556,
NIGHT--
Questm2p ée convention, regarding , employment of women at ——
182-8

NILAMBUR—
Question re high railway fares and freight charges on. the Shoranur
—— Branch of the South Indian Railway. ' 898-99.
NIXON, MISS—
Question re—
Drawings and’ posters produced by Miss Newsome and —— for the
railways. 320.
Reproduction of postors ﬂeslgned by Mms Newsome and
A 321-22,
‘} NOHATTA—
Question 7e income and nuinber of postmen in the post offices at
Naldih and <= 690.
NON-ASTATIC DOMICILE—
| See *‘ Domicile ’, \
NON-MUSLIM (S)—
Question re Muslims and —— appointed: as sorters in; the*‘ F 1 Divl-
q Sion of the Central Postal Circle, Nagpur 299, - =
- NON-MUSLIM CLERK(S)— o
See ** Clerk(s) . ; )
NON-OFFICIAL CHAIRMAN— '
See ¢ Chairman (en) ** .
NON-PAYMENT OF TAX(ES)—
See *“ Tax(es)?% !
'NON- VOTED EXPENDITURE (8)— N
Su “ Expendltm'e o -8
| NOOR'BADSHA, AGHA= ' e ‘
Question re dxscharge 61_ a Ziladar in the Imgatmn Departm.ﬂnt,
-t North-West Frontier f‘rov'mce 2326- -
| NORTH WHSTERN RATLWAY—

See * Railway(s) ' oo niooo T .;

il
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NORTH-WEST FRONTIER PROVINCE—

Demand for Grant. 1882.
Demand for Supplementary Grant.  986.

Motion to reduce Demand for ¢‘ —— ’’ re retaining Regulation No. IV
of 1901 and other Regulations in the ——. 1883-1903.

Question re—
Adoption of the Zaildari system in the ——, 1070.

Appointment of a Muslim as Director of Public Instruetion in the
1851.

Appomtment of Assistant Commissioners and Assistant Political
Agents in the 8!

Appointment of Asmstant Pay and Accounts Officers in the —.
1104.

Appointment of local bodies in the ——. 560-63.

Appointment of Muslims as Assistant Pay and Accounts Officers in
the ——."" 911-12.

Appointment of Mushms as Civil Assistant Surgeons in the ——.
328.
Apgomtment of Muslims ‘as Forest Officers in the Punjab and
1244.

Appointment of Muslims in various offices in the ——, 1110.

Appointment of Muslims to Government Offices in the —.
2737-38.

Appointment of Muslims to Government posts in the —, 911.

Cases tried under the Regulations of 1883 in the ——. 1002.

Communal composition of certain postal staff in the Punjab and
795.

Communal composition of the staffs of certain officers in the ——.
2740. ;

Continued application of Martial Law in the ——. 563.

Discharge of Agha Noor-Badsha, a Ziladar in the Irrigation De-
partment, 2326-27.

Elected Boards in cantonments of the ——. 341.
Election of municipal bodies in the ——.  1407.

Expansion of primary education in the ——. 1097,

Expenditure incurred on the administration of the ——, ' 287,

Failure of crops and low prices in the ——. 1406-07.

Forest land in Nathia, 2738.

Grants for education, ete., given to the —— and Ajmer-Merwara.
2193-94.

Illness of Sir Norman Bolton, late Chief Commissioner, ——. 498,

JImprovement of the industries of the ——. 2516.

Inquiry into happenings in.the ——. 2057.
Interpretation of the term ‘‘ Minority Community >’ as applicable
to the —. 1425.

Int:;lrlo(i)i';zctmn of the elective system in cantonments in the ——.

.

y
1

2.4
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NORTH-WEST FRONTIER PROVINCE—contd. ) HTAO
Question re—contd.
Land revenue, water rates and local rates in the ——.  902-03.

Leave granted to Sir Norman Bolton, Chief Commissioner, —
T , :

i Martial Law in the ——. 899. P
Ministerial appointments in_the -—.  910. y
Non-appointment of an Indian to a leave vacancy in the Political
Department of the ——. 1708-09
Number of persons imprisoned in the —— in connection with the
civil disobedience movement. 969-70.
Offences during the period of Martial Law in the ——. ' 965-68.

Recent convictions in the ——. 2054.

Release of Maulana Abdul Ghaffar Khan of the ——. 963-65.
Release of political prisoners in the ——. 560. :
Reply to question re treatment of prisoners of the ——, ~1700. s

Treatment of political prisoners of the 1084-85.
Statement laid on the table by the Honourable Sir James Crerar re
treatment of political prisoners of the —.  2357-58.
NORTH-WEST FRONTIER SERVICE—
Question re representatxon of Muslims in the Provineial Servxee in
the 1430,
NOTE(S)—

Question re— N
Diffieulty in cashing Indian currency —— in the Hedjaz. 683-84.
Mismatched currency 1482, i3

NOTIFICATION(S)—
Question re of dates for Public Service Commission examinations.
1573. ; A

NOWGONG—
Question re election of the —— Cantonment Board. 341.
NUMBER TAKERS—

Question re appointment of —— on.the Great Indian Peninsula
lway. 5

o

OATH OF OFFICE—
Abdoola Haroon, Seth Haji. 2. 5 )
Abdul Matin Chaudhury, Mri 3.0 '

Abdul Qaiyum, Nawab Sir Sahibzada. 859. 2 11500
Abdur Rahim, Sir. 2, i ! i farD)
Acheson, Mr. J. G. 129. 1 53]

arwal, Mr. Jagan Nath. 15. o Al sadewD
LoorAB® = 7

¥ potligsH
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OATH OF OFFICE—contd. 11T

Ahmed, Mr. K. 2, s
Alexander, Mr. W. 2. :
Allah Bakhsh Khan Tiwana, Khan Bahadur Malik. 4.
Anklesaria, Mr. N. N. 2.
Anwar-ul-Azim, Mr. Muhammad. 2.
Ayyangar, Diwan Bahadur V. Bhashyam. 4.
Avzhar Ali, Mz, Muhammad. | 3.
Badi-uz-Zaman, Maulvi. 199,
Bagla, Lala Rameshwar Prasad. 2.
Bajpai, Mr. G. 8. 1691.
Bajpai, Mr. R. 8. 4, 2123, 2899.
Banerji, Mr. Rajnarayan. 4. i
Baum, Mr. E.F. 4
Bhargava, Rai Bahadur Pandit T. N. 25.
. “Bhuput Singh, Mr. 3.
Biswas, Mr. €. - 2
Boag, Mr. G. T. 4.
Brij Kishore, Lala. 35.
Chandi Mal Gola, Bhagat. 3.
Chatterjee, The Revd. J. C. 3.
Chetty, Mr. R. K. Shanmukham. 1.
Cocke, Sir Hugh. 131
Crerar, The Honourable Sir James. 2.
Dalal, Dr. R. D. ' 3.
Das, Mr. A.. 2.
Das, Mr. B.” 3.
Deo, Thakur Mahendra Nath Shah. 3.
Dudhoria, Mr, Nabakumar Sing. 2.
Dumasia, Mr. N. M. 1124,
Datt, Mr. Amar Nath. 2.
Bmerson, Mr. H. W. 2823,
Fazal Haq Piracha, Shaikh. 3.
Fagzl-i-Husain, The Honourable Khan Bahadur Mian Sir.
Fox, Mr. H. B. 835.
French, Mr. J. C. 4.
Ghuznavi, Mr. A. H. 961
Gidney, Lieut.-Colonel H. A. J. 2485.
Gour, Sir Hari Singh. 3.
Graham, Sir Lancelot. 4.
Gunjal, Mr. N. R. 3.
Gwynne, Mr. C. W. 3.
Hamilton, Mr. K. L. B. 4.




.

QATH OF OFFICE—contd.
Harbans Singh Brar, Sirdar. 3.
Hari Das, Rai Sahib Pandit. 3.
Hari Raj Swarup, Lala. 3.
Hayman, Mr. A. M. 859.
Heatheote, Mr. L. V. 3.
Hezlett, Mr. J. 25.
Hoon, Mr. A. 2.
Howell, Mr. E. B. 4, 2733.
Ibrahim Ali Khan, Lt. Nawab Muhammad. 3.
Ishwarsingji, Nawab Naharsingji. 2.
Ismail Ali Khan, Kunwar Hajee. 2.
Ismail Khan, Haji Chaudhury Muhammad. 2.
Isra, Chaudhri. 3.
Jadhab, Mr. B. V. 835.
Jamal Muhammad Saib, Mr. 261.
Jawahar Singh, Sardar Bahadur Sardar. 3.
Jehangir, Sir Cowasji. 859,
Jha, Pandit Ram Krishna. 3.
Jog, Mr. 8. G. 8.
Joshi, Mr. N. M. 673.
Khurshed Ahmad Khan, Mr. 4.
Krishnamachariar, Raja Bahadur G. 2.
Kyaw Myint, U. 1771.
Lahiri Chandhury, Mr. D. K. 2.
Liladhar Chaudhury, Seth. 3.
Macmillan, Mr. A. M. 4.
Maswood Ahmad, Mr. M. 3.
Misra, Mr. B. N. 3.
Mitra, Mr. S. C. 2.
Mody, Mr. H. P. 1479.
Montgomery, Mr. H. 4.
Moore, Mr. Arthur. 2.
Morgan, Mr. G. 2.
Muazzam Sahib Bahadur, Mr. Muhammad. 2.
Mudaliar, Diwan Bahadur A. Ramaswami. 1303.
Mujumdar, Sardar G, N. 2.
Mukherjee, Rai Bahadur 8. C. 3.
Munshi, Mr. Jehangir K. 1771,
Murtuza Sahib Bahadur, Maulvi Sayyid. 2.
Neogy, Mr. K. C. 859.
Pandian, Mr. B. Rajaram. 2.
Pandit, Rao Bahadur S. R. 3.
Parmanand Devta Sarup, Bhai. 1479.



210

OATH OF OFFICE—contd.
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Parsons, Mr. A. A. L. 4. = pdedse .
Phookun, Mr. T. R. 455. AT ey
Puri, Mr. B: R. 3. e v
Puri, Mr. Goswami, M. R. 3. R
Rafiuddin Ahmad, Khan Bahadur Maulvi. 3. :
Raghubir Singh, Kunwar. 2.

Rahimtoola, Sir Ibrahim. 2. :

Rainy, The Honourable Sir George. 2.

Raisman, Mr. A. 2823.

Rajah, Raja Sir Vasudeva. 2.

Rajah, Rao Bahadur M. C. ‘3. :
Rajan Baksh Shah, Khan Bahadur Makhdum Syed. 1857.
Ranga Iyer, Mr. C. S. 3.

Rangachariar, Diwan Bahadur T. 2.

Rao, Mr. M. N. 2. :

Rastogi, Mr. Badri Lal. 3.

Rau, Mr. H. Shankar. 1393.

Reddi, Mr. P. G. 3.

Reddi, Mr. T. N. Ramakrishna. 3.

Row, Mr. K. Sanjiva. 4. s

Roy, Kumar G. R. 3.

Roy, Mr. K. C. 3. 3

Sadiq Hasan, Sheikh. 3.

Sahi, Mr. Ram Prasad Narayan. 4.
Sams, Mr. H. A. 4.

Sant Singh, Sardar. 3. , e

Sarda, Rai Sahib Harbilas. 3.

Sarma, Mr. R. 8. 3.

Schuster, The Honourable Sir George. 2.
Seott, Mr. J. Ramsay. 3.

Sen, Mr. 8. C. 2.

Sen, Pandit Satyendra Nath. 2.

Shafee Daoodi, Maulvi Muhammad. 3.

Shah Nawaz, Mian Muhammad. 3.

Shahani, Mr. S. C. 2. :
Sher Muhammad Khan Gakhar, Captam 1061, °
Shillidy, Mr. J. A. 4. .
Singh, Kumar Gupteshwar Prasad 25

Singh, Mr. Gaya Prasad. ‘3.~ : .
Sitaramaraju, Mr. B. 2. R
Sohan Singh, Sirdar. 3. R ORI T
Studd, Mr. E. 2. s
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OATH OF OFFICE—concld.

Suhrawardy, Dr. A. 2.
Sukhraj Rai, Rai Bahadur. 3.
aiboiSykes, Mr. . F.' 2.
Talib Mehdi Khan, Nawab Major Malik. 3.
Thampan, Mr. K. P. 2.
Tin Tut, Mr. 4.
Tun Aung, U. 683.
Uppi Sahib Bahadur, Mr. 3.
< Wajihuddin, Khan Bahadur Haji. 2.
Walayatullah, Khan Bahadur H. M. 3.
Yakub, Maulvi Muhammad. 3. LR
Yaniin Khan, My, Muhammad. 3. %
Young, Mr. G. M. 4. JOT 0
Ziauddin Ahmad, Dr. 3.
Zulfigar Ali Khan, Sir. 531 ; 7 J “S90

OBAIDULLAH, MAULVI—

X Question re return to India of —— Sindhi. 568. AAOTATRTIO
OFFICE BEARERS— Sy T bk
Question re refusal of facilities to —— of the Bengal and North

Western - Railwaymen’s " Association to ‘investigate measures for
prevention of acdidents in railway workshops. 2344,

OFFICE HOURS— 5 g
Question re late —— in the Foreign and Political Department 723

OFFICE RECORDS—
Question re carriage of —— between Delhi and Simla. 1075-77
OFFICE SUPERINTENDENT (8)— ) =}
See ““ Superintendent(s) . :
- OFFICER(S)—=
" Question re—

Admission of —— of the Indian Territorial Force to the Army ln
India Reserve of Officers. 2592-93.

.~ Allothient of bungalows in the Mayo Gardens, Lahore, to junior
{ ——.  2416. v
! Appointment of Mr. Slater as a special —— for Railway P’rﬂ&.
2421.

Appointment of Muslim =+ and eclerks in the headqnartem oﬁeel
of the North Western, Bailwa.y 567.
Bungalows for junier at Divisional headquarters of the North
... Western Railway. 241516, o
5 Numbers and cost of British and Indian soldiers and ——. 860-61.
: Railway passes of junior gazetted railway ——. 1228,
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OFFICER(8)—contd.
Question re—contd.
Rents of bungalows for —— at Divisional headquarters of the
North Western Railway. 2415.
Supersession of certain senior —— of the Government of Indm

Press, Caleutta. 2333.
Transfer of Railway 2330-31.
OFFICER(S) ON SPECIAL DUTY—
Question re—
in the Railway Boards’ Office. 2330,
Pay of an in the Indian Audit and Aecounts Service. - 1963-64.
Pay of certain —. 1964,

OFFICERS’ CADRE—

Question re¢ promotion to —— of railway subordmabes 704-05.
O’LOUGHLIN, MR. J. C.—
Question re indebtedness of ——, Postmaster, Delhi. 542

OPEN LINE WORKS (RAILWAYS)—
Demand for Grant. 1354. A7 3814
OPERATORS— Jitanng)

Question re—
Appointment of telephone ——, 1158.
Appointment of telephone —— in Patna. 1564.
Service conditions of telephone ———. 1108,
OPINION(8)—
Question re—
Hindu —— on Bills relating to Hindu Law. 281. -
Religious —— on Bills affecting religious customs. 281-82,
OPTUM— :

Demand for Grant. 1969.
Demand for Supplementary Grant. 983.

. Motion to reduce Demand for ‘ —— ’ re retrenchment. :1969-7%;~
Ques;g)&;ze revenue coilected under customs, railways, salt; and —.

O.PIUM OFFICERS—
1;3~‘;Que8ﬁ;>n r;rdlspusal of bmldmgs fotmerly ‘used by Dmt

ORDINANCE (8)—
Question re—
Arrests under the recent —==, 1413;
Cases for forfeiture of' secu'nty ander the —.‘ v 295
Casés under ‘certain vecent L= 17071 gl
_Number of pe;;(ins dealt mtb qnder the Prevgntxon qf Intnmda—

pasift

. tion ——.
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ORDINANCE (8)—contd.
Question re—contd.
Number of persons detained under the Bengal —— and Bengal
Regulation. 322.
Papers fined and presses forfeited under the Press ——. 700.
Promulgation of new —— dealing with the Press and unlawfnl

instigation. 295.

Properties taken poﬁseqqion of under

No. IX of 1980. 171.

Value of properties taken possession of under the Unlawful Asso-
226.

ciation
ORDNANCE BRANCH—

Question 7e employment of Muslims in the provision section of the

: Master. General of ——.
ORDNANCE SERVICES—
Question re-—

Employment of Muslims in the office of the Assistant Director of
1853.

Promotion of a cashier in the office of the Assistant Director of ——.

2635-36.

Recruitme2nt of Muslims to the office of the Assistant Director of
636. 5

Recruitment to the office of the Assistant Diréctor of -, 2635.

ORISSA—

Motion to reduce Demand for ‘‘ Irrigation (including Working Ex-

penses), Navigation, Hmbankmeént and Drainage Works’ re
interest charged on eanals in —— and Ganjam. 1974-76.
Question re—
Canals in the Ganjam district and ——. 2828, §
Formation of a separate Province. 232-33. L
Irrigation projects in and Ganjam. 2599.
Inclusion of the Vlmgﬂpatam Agency in the proposed —— Pro-
vinee.
\on-remesentmon of at the Round Table Conference. 176. %
) Recommendations made by the —— Flood Inguniry Committee. 625.
ORTYAS— :
Question re enumeration of —— for the ‘census. 893.
f t15
ORPHANAGES N
Question re management of —— and Widows’ Homes. 700, .

OTHER SCIENTIFIC DEPARTMENTS— :

... Demand for Grant, 2041, : 2 o

OTTAMA REV. U.— I
Question re cancellation of passport granted to —. 2435. o

QUDH AND ROHILKHAND RAILWAY— et

See ¢ Railway (s) . 253

i
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OVERBRIDGE (S)—
Question re—
Construction of an —— at Aunrihar Junction Railway Station.
1720.
Need of an —— at Sultanganj station. 315,
OVERCROWDING—
Question re —— of third class railway carriages and introduction of

fans in intermediate class earriages. 313.

OVERSEAS WIRELESS TELEPHONY—
See ‘“ Wireless Telephony

OVERSEER—
Question re pay of the sanitary'—— of the Bombay General Post
Office. 2600, (
P
PABNA——
Question reé construction of the Tshurdi' —— Bera Rallway 1425-26.
PACKER(S)—
Question re appointment of a —— in the Mummudivaram Sub post
Office.. 2517.
PADDY— a1
. Question, re— :
Deplorable condition of the —_ and rice trade., 1414-15.
Protection of the i of ~—— cultivators., 1712-14.
PAGEANT—

Question re carieature in the —— of People’s Féte. .1417.
PAINT—
Question re—
Alleged irregular purchase’of , and ' allegations re¢ the Rate
Contract System for the supply of stores. 875. ;
A%efzgswolatlon of a contract for the supply ‘of white zine —.

Price of —— purchased by the Indian Stores Department. 156143
Purchase of under the Rate Contract System. 1551,
Statement of quantities required in tender forms for the supply

3 of —— and varnish. 1549-51.
System for tendering for the sup of —— and varnish for the
Indian Stores Department. 30‘%5
Tenders for the supply of —— to the Indiah Stores Department.
1553-54. (88 AT
PALEZAGHAT— : 2 gl
Question re need of through trniﬁs from Bhaptmhl tol S vm '.b‘ .

bhanga. 1421.
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PALGHAT MUNICIPALITY—
Question 7¢ payment for the Kalpathy Bridge by the —. 898,
PANDIAN, MR. B. RAJARAM—
Election of —— to the Standing Committee on Roads. 569, 2438. -
¢ Indian Finance Bill— {
Motion to consider. 2171-73.
Consideration of Schedule II. 2549.
Oath of Office. 2.
Question re—
A wasteful purchase on the Madras and Southern Mahratta Rail-
way. 1229,
Appointment of a Personnel Officer on’the Madras and Southel'n
Mahratta Railway. 1231.
Appointment of Indians in new divisional offices of the South
Indian Railway. 2729.
Appointment on the South Indian Railway of the son of the senior
Government Inspector of Railways. 2729.
Band for the South Indian Railway. 1707-08.
British officers employed in the Negapatam and Dhanushkodi
Quarantine Camps. 1241-4 ;
3 2 Discrimination in the apphcatmn of Quarantine Regulations. 1242.
 Ditanship of the Durgah Khawa;;ali‘ 'Saheb in ‘Ajmer.  1239-40,
0119 Woreign liguors imported into' India.  726.
Government support for the Rural Development Federation. of
Delhi. 2319-20.

Inclusion in the census of emigrants from British India. 1242.
Indian emigrants to Ceylon. 1241.

Indian emigrants to Federated Malay States. 1240-41.

Inquiries into railway accidents. 1230.

Intermediate class fares on the South Indian Railway. 1229-30.
Military forces attached to the South Indian Railway. 1707.
Provision of railway facilities for pilgrims to Rameswaram. 1419.

Teduction of the salary of a elerk on the South Indian Railway.
1230-31.

s Begulatlon of the price of farm produets. 2320.

Subordinate Railway Accounts Examination. 2729,

Third class railway fares on the South Indian Railway. 1419-20.

Training of Indian Upper Subordinates of the South Indian Rail-
way. 2729-30.

‘Visit of British Round Table delegates to India. 1243.

PANDIT, RAO BAHADUR S. R—

o . Election of —— to the Standing Committee on Emigration. 1497.

“Hlection of —— to the Standing Committee on Roads. 569, 2438

Election of ~—— to- the Standing Il‘nnnee Gommxmm 2789.

Oath of Office. 3. :
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FANEL— 12 I
Nomination to the —— of Chairman. 350.

PAPERS—

Question re —— fined and presses forfeited ‘under:the Press OrdJ-
nances. 700.
PARCEL(S)—
Question re—
Booking of —— at Ishurdi railway station. 1427-28.
New rules for value payable —. 975,
PARLIAMENTARY COMMITTEE—

Question re Indian representation before the joint “~ on Eask
Africa. 493-94.

PARLIAMENTA.RY PAPERS—

Motion re consideration of the —— in connection with the Indian
Round Table Conference. '1433-77, 1633-90.

PARMANAND DEVTA SARUP, BHAT—
Motion for Adjournment re—
Communal rot at Cawnpore. 2834-35, 2890-92.
Murder of Muslims at Mochi in the Mirzapur distriet. 2434.

Motion re consideration of the Parliamentary Papers in connection
with the Indian Round Table Conference. 1655-59.

Motion to reduce Demand for—
.. * Customs "’ re—

Inadequate representatmn of Muslims in the Customs Services.
1921-24.

Sikh representation. 1940-41
Qath of Office, 1479.
Question re—
_ Classes not enumerated as Hindus for the census.  2627.

Complaints against Khan Sahib S. M. Yusif Quraeshi, Supermtend-
ent, Railway Mail Serviee, Allahabad, of communal bias against
Hindus. 2959-60.

Facilities of Railway Mail Service Officials at Allahabad. 2634—35
Simla house rent allowanees 2627-28.

PARSONS MR. A A L— i :
" Demand for Supplementary Grant in respect LR »'-

Appropriation from Depreciation Fund. (lewa.ys‘) 988, 989.
Appropriation from Reserve Fund (Raﬂwa}ys) 2342 st
Railway Board. 987. A

Strategm lmes—Workmg Expenses and ﬁséemmeous (Railwayl)

"

o

Genernl diseussion of the Railway Budget. 1032, 1034, '~
Motion to reduce Demand for— -3
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PARSONS, MR. A. A. L.—contd.

“ Railway Board ”’
Construction of a new rallwav between Kollengode and Cochin.
1263-64.
Maladministration of the Assam Bengal Railway. 1322.
Poliey of Central Publicity Department. 1340-42.
Railway Board’s educational policy with reference to pay of
Railway middle school teachers in the United Provinees. 1332.
Recommendations of the Public Acecounts Committee, not given
effect to. 1313, 1314-17.
Reodelling of 'the Patna Junction railway station. 1311, 1312.
Retrenchment. 1165-68.
Oath of Office. 4.
" Statement laid on the table by re—
Actual earnings of eertain, newly constructed  railway lines.
2076-77.
Rules governing grants  for the education of children of railway
employees. 2354-57.

PARTIALITY-—
Allegation of —— on the part of the Chair. 2525- 35

PABTNERSHIP BILL—
See “Indian —— """dnder ““ Bill(s) .

PASS(ES)—
Question re—
Card and metal —— on railways. 2414-15.
Issue of railway —— to employees of conﬁractors in Bengnl and
North-Western Railway workshops. 2344.
—_ issued to subordinate railway employees. 458-59. -
for Anglo-Indian and Indian upper subordinate; rail-

Railway
way staff. 1229.
Railway —— of junior gazetted railway officers. 1228
PASSAGE—

Question re equahty of treatment in regard to of Indian; and
British Members of the Indian Medlcal Service. 623, :

PASSENGER(S)—
~Mation to: reduce Demand ior £ leway Board ! re gmevanees of
. third class —. .1274-76.. b
Question re—
act Conztmc.ﬁon of a'shed fot th!rd elaas gt Madho Smgll ‘railway
ot %o ostation 1719-20.
Conveyance of —— in wagons bn f,he Brlkhnarpowﬂﬂlu Light
Railway. 506. ]
Diffienilties of deek—v-—traVelling behvecn Bombay aul East
Africa. 492.
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PASSENGER(S)—contd.
Question re—contd. ;
Earnings from different classes of —— on the Gteat Indian Penin.
sula Railway. 463. y
Eatables sold to —— at railway stations. .2202.
Increased rates for —— on the South Indien Railway. 2332.
Lack of wire fencing near, and. facilities for.—— at,  Azimganj
city station. 183.
Lavatory arrangements for third class —— on the Barsi Light
Railway. 2070.
Number of —— arriving at stations on the Patna-Gaya Branch of

the Bast Indian Railway. 2595-96

Number of entraining and detraining at Azamgarh. 861.

Number of —— travelling on the Patna Gaya Branch of the East
Indian Railway.

= Provision of a bathroom for third class —— at Phulera railway

station. 1244.

Provision of a waiting room for " third class =3 Bhagalpur
junetion station. 315.

Provision of berths for railway —— at intermediate simom!.
2418-19. ; :
PASSENGER SUPERINTENDENT— a
Question re abolition of the post of —— on railways. 2899.
PASSPORT—

Question re cancellation of —— granted to Rev. U Ottama 248’5 i
PATEL, MR, V. J.— ., . y

.. Question re health of —_— 700 : exiltad it
PATENGA POINT— ¢ . | lisf o
Question re railway to ——-in: Cluttagong‘ ~881.!
PATHAN(S)—
Question re—
Interest charged by —— money-lenders. 2740-41.

Treatment of —— interned in the Multan Ja11 899-901.' FREAN |
PATNA ¢
Question re—
Appointment of telephone operators in —. 1564. gz A
Aasault of a Railway Mail Service sorter at — station.  2207.

Atfacghment of an additional carriage to the express ﬁ-om —_
2597

Hindu and Muhammadan title holders in the distriet . of —_ 726
Number of passengers travelling on the — Gaya Bmmch of the
g Bast Indian Railway. 907.. .
—— telephone adminisfration. 1159-60 A0 f
TG Provmonzggza through railway carriage bdtween Dehm Dun and
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PATNA—contd. £t
Question re—contd.

Prgxsmn of a through rmlway carriage between —— and Delhx.-
92

PATNA DISTRICT BOARD—
Quesﬁcn re resolution of the ——. 1415-16.
PATNA-GAYA BRANCH—

Question ¢ number of passengers a.rriving at stations on the —— of
the East Indian Railway. 2595-96.

PATNA JUNCTICN—

Motion to reduce Demand for ‘‘ Railway Board ’’ re remodelling of
the railway station. :1310-12,

PATTERNS 'AND WRAPPERS—

Reduction of postage on ——. (Discussed under the Indian Finance
i Bill).—2622-26.

PAY--
Motion to reduce Demand for—
““ Railway Board '’

Railway Board’s educatlonal policy with reference to' —— of
Ranlway middle school teachers in the United Provinces:: 1332.
¢ Salt ”? yé—
1 —— of General Managers 1909
Questlon re—
Alleged racial diserimination in the —— of improvers on the Bengal

Nagpur Railway. 462.

Annual inerements of of the ministerial staff of the office of
the Director General of Posts and Telegraphs. 1693-94.

Disbursing of increments of of postal runners.. 2199.

Duties and of the Chief Superintendent of the office: of the
Director General, Posts and Telegraphs. 780.

: Higli —— of the Director of Telegraphic Eng'ineeriﬁg. 1848.

Inerease of —— in Post Offices in the Madras Circle. 2352.
.+ Inerease of the —— of railway subordinates. 226-27.
Names, —— ete; of certain clerks on the Bombay, Baroda.and

Central India Railway. 2324-25.
and allowances of peons of the Karachi Custom House
20 53-H4. i
w7l T ahd ‘eonditions of service of Extra Departmental Agents of
the Post Office. 375-76.
— and duties of head ahroﬁs in the Caleutta Cm'rency omes.
272. 90.1
—— and pension ot Euxopean and Indmn Police employeos,
i 994-95,
ok Officer on-Special. Duty, in the Indian Audit and Accounts
Service, 1963-64.




220, INDEY TO LEGISLATIVE ASSEMBLY DEBATES.

PAY—contd.
Question re—contd.
‘—— of ©“ € class Station Masters on the Bengal and North-
Western Railway. 2342-43.
— of certain clerks in the Central Public Works Department,
Delhi. 2320-21.
—— of certain Officers on Special Duty. 1964.
—— of clerks at the Railway Carriage Shops at A3me'r 2326.
—— of compositors in the Private Seeretary to the Vieeroy's Press.
1079.
—— of Mono-casters in the Government of India Press at
Caleutta. 2420, f
——- of postal signallers and tfelegraphists. 1848-49.
—— of teachers in East Indian Railway Schools: - 496: ¥
—— of teachers in railway -schools. 1061.
-—— of teachers in the East Indian Railway High Sehools of the
Allahabad Division. 1965.
—— of the ministerial staff of the Indian Stores Department.

2638.

Racial diserimination in —— on the ‘Bengal and North Western
Railway. - 2832,

Reduction of the ——— of ‘the head eclerk ‘of the Trustees’ Office,

Indian Museum, Caleutta. 1072.
Revised of the ministerial staff of the office of the Director
General of Post and Telegraphs.

Seales of in the Postal Department. - 2413-14.
PAY AND ACCOUNTS OFFICE—
Question re—
Recruitment to the office of the Accountant General’ Central
Revenues, and === Delhi. 1486. "
Representation of Muslims in the —— New Delhi. * 1700.

PAY AND ACCOUNTS OFFICERS—
Question re appointment of Muslims Assistant
Frontier Province. 911-12.

in the North-West

. PAYMENTS TO PROVINCIAL GOVERNMENTS ON ACCOUNTS

OF ADMINISTRATION AGENCY SUBJECTS—
Demand for Grant. 2038,
PEACE PROPOSALS—
Question r¢ —— of Sir Tej Bahadur Sapru and Mr. NL R Jayakar.
498.
PEACEFUL DISPERSAL—
Question re —— of meetings on the Frontier. 1405-06.
PECU—
Motion for Adjournment re failure to preserve law and order in the
—— division and Toungu district of Bm-ma 2900.
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PENSION—
Question re—
Conditions for —— of the staff of the Indian Museum, Calcutta.
1071-72.
Contribution . to, —— by the trustees of the Imdian Museum,
Caleutta. 138.

Grant of disability
Department, 1487.
Grant of —— to postal porters and runners. 231.

Non-grant of bonus or to an invalided compositor of the Gov-
ernment of India Press, Caleutta. 2419-20. Y

Pay and ~—— of European and Indian Police employees. = 894-95.
_—__ of the establishment of the Indian Museum, Calcutta. 138-39.
PENSION RULES— ;
Question re—
New Government 2518.
—— for menial staff of the Cumrency Office, Bombay. 558.
PENSIONARY LIABILITY—
Question re —— of the Postal Department. 308-09.
PENSIONS, COMMUTED VALUE OF-—
Demand for Excess Grant. 98L
Demand for Grant. 2047.
Demand for Supplementary Grant.  987.
PENSIONS, SUPERANNUATION ALLOWANCES AND—
Demand for Grant. 2044.
PEON(S)—
Question re—
Appointment of an additional
office. - 2517. .
Appointment of delivery —— in branch Post Offices. 782-83.
Pay and allowances of —— of the Karachi Custom House.
2053-54.
Retrenchment of postal orderly —— in Bengal. 2060-61.

PEOPLE’S FAIR—

to certain jamadars of the Indian Medieal

in the Suryaraopet Sub-post

Question re—
Allotrent of seats for the —= in' Delhi. 1098-99.
The — in Dﬂﬁi. 1098.
PEOPLE’S FETE—
Question re—
Caricature in the pageant of the —. 1417.

. 'Stalls at the ——— in Delhi. 1153.
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PERCENTAGE— ’ a9

Question re—
-— of Anglo-Indians and Indians in certain appomtments in the
Posts and Telegraphs Department. 1102.

—— of Muslims ininstitirtes on the Bast Indian Railway. 1965.
PERMANENT WAY MATERIALS—
Question re supply of for the Madras and Somthem ‘Mahratta
Railway. ' 786:
PERSIAN GULF— :
Question re location of the headquarters of the Superintendent of
Post Offices, Lower Sind and Divisions. 196.
PERSONNEL OFFICER—
Question re—
Appointment of a —— on the Madras and Southern Mahratta Rail-

way. 1231.
Wms'g of the —— on the Madras and Southern Mahratta lewny.
7
PESHAWAR—
Motion for Adjournment re summary trial and execution of Habib
Nur at ——. 1160, 1205-24.
Question re—
A shooting tragedy in ——. 1235.
Accidents caused by Military lorries in —— Cantonment. 2133.
Administration of religious shines in, the —— Distriet. 2327.
Allotment of seats for various communities in the Municipal Com—
mittee of —— ecity. 1106-07.

Appointment of a Muslim as Inspector of Post Ofﬂees _—
Cantonment. 2354.

Appoitnment of Muslims i the ‘\Ilhtary Engineering Semce in
the distriet of 1429,

Bad 'eondition of roads in —— city. 1105.

Blockade of villages in —— distriet. 1404-05. f

Clerks, postmen, ete., employed at the General Post  Offiece, ——
Cantonment. 2328.

Demolition of a monument erected by the Municipal Committee' of
—— and imprisonment of Mr. Allah Baksh Yusifi. 1234-85.

Dismissal of a clerk from the treasury. 2132-33.

Eleetion of Vice-Presidents to the —— Municipality. 2352-53.

Establishment of Distriet and Municipal Boards in ——. 862-63.

Evacuation of villages around ——. 221. g9

Expenditure incurred on the municipal election in —— city in
1929. 1107.

1R’}

Firing on a mob in —— mty 1231-33.
Grant of land for the constraction’ of an Islamia ngh :Sehool in
1109.
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PESHAWAR—contd.
Question re—contd.
Internment at Lakki village of Tota Singh of ——. 702
In;x:z%%uetion of the elective system in the —— Cantonment Board.

Military blockade of villages in the —— distriet. 1237-38.
Nomination of Indian members to the Cantonment Board. 2134.
Oceupation of —— by the military forees. 1233.

Protests against the nomination of a member to the —— Cs.nwn-
ment Board. 2134-35.
Publication and circulation by the Inspector General of Police of

an account of the riot. 1233-34. )
Renting of sites on a Muslim graveyard at ——. 1851 13 TG
Rents charged for mutton shops in —— Cantonment. 2737.
Repairs to a mosque in ——. 1489,

Representation of Muslims on the Governing (‘nmmlttee of t.he
Frontier High School, , Cantonment.  1104-05.

Restoration to Muslims of ]nnd near the Kachery Mosque in - —
Cantonment. 2133.

Sale of meat in 1108-09. f

Seats allotted to various communities of the Municipal Comnnptee

of 1428-29.

Transfer to Awaqaf Committee of —— of a Muslim g_raveyard at
—. 1850.

Transfer to Muslims of a Muslim graveyard at 1. '1849.50,
1850-51.

Tuberculosis in 2738-39.

Unreliable Voters’ Registers for the municipal election in the eity :

of 1106.

Statement laid on the table by Mr. J. G. Acheson re construetion of
a children’s ward in the Hospital. 1432, 2076.

Statements laid on the table by Mr. E. B. Howell re—

Military blockade of villages in the —— distriet. 2736-37.

Non-paymentof taxes in —— and cireulation of an aceount of ——
disturbances. 2735.

Oceupation of —— and surrounding villages by the military.
2735.

PESHAWAR CANTONMENT BOARD—
Question r¢ Muslim member nominated to the —. 2354,

PESHAWAR HOSPITAL— .
Question re provision of a children’s ward at the —— in memory of
the children of Sardar Ganga Singh. 488.
Statement laid on the table by Mr. J. G. Acheson re the construetion
of a children’s ward in the —. 1432, 207
PETITIONS—
Appointment of the Committee on ——. 1497. RO Bociia
L9OLAD
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PETROL—
Motion to reduce Demand for * (,ustoms " re duty on kerosene, ——
and betel nuts, 1951-55. T
'Question re—
Price of Burmah Oil Company’s 142,
Price of —— in India and elsewhere. 334.
Tax on —— for improvement of roads. 739-40.

PHOOKUN, MR, T. R—
Bxpressions of regret by —— on the death of Pandit Motilal Nehru.
677.

Oath of Office. 455.

PHULERA—
Question re provision of a bathroom for third class passengers at ——
railway station. 1244

PIECE-GOODS—
_Question re—
Export of Indian —. 552-53.
Quantity and value of imported foreign ——. 312.
PIECE-WORK—
Questlon re abolition of the —— system in the Government of India
Press, Caleutta. 475.
PIECE-WORKERS—
Question re medical leave for —— of the Government of India Press,
Caleutta. 477.
PILGRIM (8)~
Question re—
Hardships of —— to Ajmer. 738,
Prfzé;ion of a waiting room for —— at Nathnagar railway station.
Provision of railway facilities for —— to Rameswaram. 1419,
Railway Concessions for Haj 2629.
PILCRIMAGE—
Election of Members to the btandms; Committee on Indians Overseas
Election of Members to the Standi Committee on —— to the
Hedjaz.  201-02, 217-18, 350, 410.
PIPE(S)—
Question re—
Purchase of Belgian steel ——. 290.
Quantity of galvanised sheets ——, ete., imported into Tndia. 719.

PIR BAKSH, MR.—
Question re imprisonment of
- sioner. 1234.

TAIWF

, an_clected Municipal Commis-

J"’W

o
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PIRPAINTI— .
Question re construetion of a railway station between Colgong and
—.  975-T6. . 2
PLATFORM(S)—
Question re—
Rrg;ilgg of the railway —— at Kiul junction railwziy station.
18.
Rents charged for —— in front of shops in Cantonments. 342.
Vendzgr‘s contraets on station —— on the East Indian Railway.
2629.

PLATFORM TICKET(S)—
See ** Tieket(s) .

POINTS OF ORDER—

— raised by Diwan Bahadur T. Rangachariar whether notice of
an amendment to the Indian Finance Bill proposed by Sir
George Schuster should not have been given two days earlier.
2710-15.

Provision of two days’ notice was waived by the Honourable the

President as a special case. $

raised by Mr. C. S. Ranga Iyer re procedure for discussion of

cut motions.  1119-24.

— raised by Mr. R. S. Sarma, whether an Honourable Member can

. make use of a proseribed book in the Legislative Assembly. 2365.

—— raised by Sir Hari Singh Gour re method of election of Members
to the Court of the Delhi University. 749-53.

— raised by Sir Laneelot Graham that an Act which is' not
touched by the Finance Bill 'could not be covertly amended in
the Finance Bill. 2695-2700.

Ruling by Mr. President. 2699-2700.

— raised by Sir Laneelot Graham that the amendment moved by
Pandit Satyendra Nath Sen is outside the scope of the Bill,
because it relates exclusively to the machinery for the collec-
tion of the tax, and not to the rates of income-tax. 2693-94.

Ruling by Mr, President. 2694.

raised by Sir Lancelot Graham that the amendments increasing
taxation cannot be allowed. 2444-45.

—— whether general questions of the administration of the-income-
tax law are relevant in debate on the rates of income-tax. 2649..

—— whether Mr. N. M. Joshi’s amendment is not a direct negative

of the Resolution re ratification of the Draft Convention re

.. regulating hours of work in offices, hotels, ete. 2989. : i

POINTSMAN(EN)— £
Question re— S0

~— Allegations regarding railway —— 2345. )

Hours of work of certain —— and station masters. 1720.5 %

i ¥i
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POLICE—
' Demand for Grant. 2039.
Demand for Supplementary Grant. 984.
Question re— (
Appointment of Assistant Superintendent of —— in the Madras

1563.

Delhi — lathi. 2730.
— and military action at Charsadda. 2055.
~—— and military aetion at Utmanzai. '2055-57.

—— injured in conneetion with the eivil dlsobedlence movement
316-17. .

—— lathis. 1159.
Property of the Congress seized by the 976.,

Publication and circulation by the Inspeetor General of i
aceount of the, Peshawar riot.  1233-

.Seal:ch of the daughter of the late Maulana Muhammad Ali by the

Railway ——.  495-96.
Seizure by the —— at the Gauhati Post Office of a packet received
from the All-India Congress Committee. 455
POLICE EMPLOYEES—
Question re pay and pension of European and Indmn —— 894-95.
POLICE RULES—
Question re sale to the public of copies of the Punjab ——" 997.
POLICE SERVICE—
Question .re appointments in the Indian ——. 544-45.
POLICY OF NON-INTERFERENCE—
Quesiton re Government —— with' religion or soeml customs. 284.
POLITICAL ACTIVITIES—
Question re by Anglo—Imhan and European raxlway servants.

253.
POLITICAL AGENTS—

Question re appointment of Assistant Commxssmners and Assmtant
in the North-West Frontier Provmce 893 94

POLITICAL BODIES—
Question ye torhidden t0; Gov ernment seryants, 1107
POLITICAL CONVICTS—
 Re¢““ Conviet(s) . T
POLITICAL DFPART‘V[ENT—
Question re non-appointment of an Indian to a leave vacancy ln the
—— of the North-West Frontier Province. - 1708-09. ‘
POLITICAL FUNCTIONS— »
Question re restrictions against G t servants attending ——.
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POLITICAL OFFENCE(S)—
Question re—
Number of persons arrested and imprisoned for ——. 311, 556.
"Number of persons arrested for ——. 261-62."
Number of persons convieted for ——. 228-29.
POLITICAL OFFICER—
Question re supersession of an Indian — 894,
POLITICAL PRISONER(S)—
""" Question re—
Classification 'of —— in Bihar and Orissa. 323.
Grant of an amnesty to —— 311
Non- ;eégase of Khan Abdul Ghaffar Khan, a —— in bad health.
Release of —— in the North-West Frontier Province. = 560.
Thumb impressions of —-. 297-98.
See also *‘ Prisoner(s) "’
POLITICAL SECTION—
Question re —— of the Home Department. 1393.
POLITICAL SETTLEMENT—
Question re carrying out the terms of the ——. 2723-24.
POONA— i
Question re representation from the Postal Officials transferred from
—— to Bombay. 1397.
POONPOON—
Question re improvement of the. bridges over the rivers —— and
Morhar. 499.
PORT(8)—
Question re administration of major
PORT COMMISSIONERS—
Question re lease of land by the —— of Chittagong. 384.
PORTS (AMENDMENT) BILL—
See ‘“ Indian —— *’ under “* Bill(s) "".
PORTS AND PILOTAGE—
Demand for Grant. 2039.
POST CARD(S)—
Question re—
Alleged defacement by the Post Office of blank reply —. 1079-80.
Misuse of —— by illiterate people. 710.
FOST OFFICE(S)—
Question re—
Additional selection grade appointments in the Accounts Depart-
ment of the Bombay General —, 1399.
Allegations Mr.g%ardmg prosecution of the official of the Bhagykul
—. 5 A

of India. 1712
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POST OFFICE (8)—contd.

Question re—contd.

Alleged defacement by the —— blank reply post cards. 1079-80.

Appointment, of ‘a Muslim aceountant in the Delhi General —.
2052-53. "

Appointment of a Muslim as Inspector of ——, Peshawar Can-
tonment. 2354. f

Appointment of a packer in the Mummudiraram Sub —. 2517. ‘

Appointment of a town Inspeetor of in Hyderabad Sind. “
198-99.

Appointment of an additional peon in the Suryaraopet Sub —
2517

Appeintment of delivery peons in branch ——. 782-83.

Appointment of head elerks to the Savings Bank Department of |
the Caleutta General 535-36. ‘
Appointment of Muslim postmen, ete., in the XKarachi, General ‘

2051-52.
Appointment of Muslims as probationery Superintendents of ——.

Appointment of Muslims in the Karachi, General 2050. 2
Appointment in the Correspondence Department of the Caleutta |

General ——. 542, 543.
Appointments in the General , Rangoon. 1484-85. ‘
Appointments of stamp vendors in 1401. ‘
Arrangements for disposal of the inward foreign mail at the |

Calcutta, General 2127-29. £G4 : ‘
Clerical appointments in the ——. 535.
Clerks, postmen, ete., employed at the General ——, Peshawar

cantonment. 2328 :
Communities represented by elerks and accountants in certain ——.

| 794
Communities represented by eorrespondence dlerks in' eertain — —-.
94. -
Communities represented by Postmasters in certain ——. 994,
Communities represented by record elerks in, ——. 1 794, .
Complaints against the @upermtendent of ——, Malabar Division
686-57.
i~ Cost of the old treasury branch of the Bombay General,—-,—. 1400.
Deg;ntion at the Allahabad -—— of packets of the Bhavishya.
6
Election of a mosque in the premises of the Karachi General ~—.
195.
" Examination of Inspectors ‘of —— Jand head “clerk to Superm- N
tendents of 2603-04,

Y Hx;:&l;) ggﬁcm’ls in the Karachi Geneéral —— and xts town sub—oﬂices.
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POST OFFICE(S)—concld. : Y L
Question re—concld. ’
Tneomo &nd number of postmen in the — at Naldih and Nohatta.

690. 3 st iz *

Inerease of pay in —— in the Madras Circle. 28562. ~'laoil)
Investments in ——— Cash Certificates and /interest. thereon. 463-

64.

Jurisdiction of the Radhapur ——. 1721.

TLocation of the headquarters of the Superintendent of ——, Lower
Sind and Persian Gulf Divisions. 196. ¢

Pay and conditions of service of Extra-Departmental Agents, of
the —-—. 375-T6.

Pay of the Sub-postmaster, Amalapuram Sub- ——. 2516.
Powers of town Inspeetors of —. 1399-1400.

Provision of a clerk in the Dwarapudi Sub- ——. 2349,
Provision of a —— at Theagaroyanagar. 2523,

Provision of additional staff in —— in the Madras Cirele. 2347.

2199.

Provision of quarters for employees of rural

Rent of buildings in Caleutta. 379-80.

Restoration of a temporary appointment and stoppage of redue-
tions in the Madras Gemeral ——: 2348-49.

Restoration of an appointment reduced in the Madras General —.

2347-48.
Sale of postage stamps in —— in Bombay. 1401.
Seeurity required from —— and Currency Office Staff. 1704-05.

Seizure by the Police at the Gauhati of a packet received
from the All-India Congress Committee. 455.

Strength of the establishment of the Vizagapatam ——. 2346.
Submission of weekly diavies by sub-divisional town Inspectors of
2488-89.
The Akolposh ——. 2833.
»Trg;sfer of Hindn officials from the Karachi General —. 2050~
a1, < 1
Ulz,s}g(tjabh accommodation in the Guntur Bazar == buildings.
9590. . A
Unsuitable accommodation in the Suryarowpet —— | ildings.
2519-20. e .bmmms’
Ut;lli;a;tion of services of reserve clerks in the Caleutta General—.
POSTAGE STAMPS— 2
Question 7e— Gt e {
Civil Departments’ share of sale of unified —. 376-17.
Sale of -—— in post. offices in Bombay. 1401. o
POSTAL ACCOUNTANTS— *
Question re duties and pay of —— 346-47, i

POSTAL AGENT(8)— Z
See ‘¢ Agent(s) . By WL
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POSTAL AND RAILWAY MAIL SERVICE— y
Question re reeruitment to the clerical estabhshment of the —_—
298-99,
POSTAL AND TELEGRAPH DEPARTMENTS—
Question re—
Inecome and expenditure of the ——. 536,
Representatior: of minorities in the —. 883.
POSTAL AND TELEGRAPH OFFICES—
Question re number of in India and Burma. 308.
POSTAL CIRCLE(S)—
Question re—
Abolition of the Sind and Baluchistan 189-91.
Allegations of injustice in the Bihar and Orissa ——. 2597.
Appointment of two Assistant Directors in the Sind and Baluchis-

Appomtments held by Muslims in the Sind and Baluchistan —.
2050, 2052,

Authorities respgnsxble for appointment of clerks and probationers
m.a - 6
Claims of Mussalmans to appointments in the Sind and Baluchis-
tan ——. 2049.
Communities represented among Postmasters in the Bengal and
Assam. ——. 386, 1095.
Co;égsion of Sind and Baluchistan from a minor to a major
Memorial from postal officials in the Bengal and Assam ——. 2513,
Muslims and Non-Muslims appointed as sorters in the *“ F' * Divi-
sion of the Central ——, Nagpur. 299
Promotions in the United Provinces ——. 345-46.
Strength of leave reserve in divisions in the Madras
POSTAL CLERK(S)—
_Bee ‘ Clerk(s) .
POSTAL DEIPARTMENT—
© 1 Question re—
A[’),%;iutment of Muhammadans in the Malabar Division of the —.

2347.

Appointment of supervisors in the ——. 2517.

Muslim.repesentation in the 792-93.

Pensionary liability of the ——. 308-09.

Promotion to selection grade in the ——. 795.

Recruitment of Muslims to the —. 397,

Reernitment to the ——. 381.

Retrenchment of high officials in the ——. 381-82.

Scales of pay in the —. 2413-14. i
2 Transfers in the ——. 379, 2487-88. ot
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| % POSTAL DIVISION(S)—

Question re—
Constitution of new —— in Sind and Balnchlstan 191-93.
Promotion of postal officials in the Dacea Range ——. 2199-2200.

Strengm of the clerical establishment in the Vizagapatam ——

POSTAL INSITRANCE FUND—
Question re admission of postmen to the ——. 1398

POSTAL MAIL CONTRACTOR—

Question re at Madras. 2521
POSTAL OFFICIAL(S)—
Question r7e—
Dismissal of —— in Sind and Baluchistan. 196.

by communal riots in the Kishorgunj Sub-

Distress caused to
Division. 2201,
Measures for relief of —— working on Sundays and holidays.
2351-52.
| POSTAL OFFICIAL(S)—contd.
Question re—contd.
Memorial from ~—— in the Bengal and Assam Postal Cirele. . 2513.
Prgénoztion of —— in the Dacea Range Postal ' Division. 2199
Recruitment of ——. 2126,
Re%r;;entation from the —— transferred from Poona to Bombay.
Superannuation of
POSTAL PEON--
Question re death of a on duty in Mymensingh. 2598.
POSTAL PORTERS AND RUNNERS—

iy

. 1125622-23.

Questlon re grant of pensions to ——. 231
POSTAL RUNNERS—
Question re¢ disbursing of increments of pay of —. 2199.

POSTAL SERVICE—
Question re to the village of Sankerpore.  691.

POSTAL STAFF—
Question re—

Additional —— 7 ded by the Presidency Postmaster, Cal-
cutta. 2126-27, )
Communal composition of certain ——.  793-94.

Communal composition of certain ——, in the Pun;a.b and North
West Frontier Province. 795 3
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See *“ Superintendent(s) .

POSTMAN (EN)ZL*
Quemon re—
Adniission of —— to the Postal Insurance Fund.  1398. -
Allowances for ecertain —— in the Madras General Post Office.
2518-19.

Appointment of Muslim —, ete., in the Karacl'u General Post
Office.  2051-52.

Boat hire granted to —— in riverine districts. 2197-98.

Clerks, -——, ete., employed at the General Post Office, Peshawar
Cantonment. 2328,

Delivery of letters by —— to untouchables in Bengal. '314.

Income and number of in the post offices at Naldih and Nehat-

ta. 690,
Supply of uniforms to

in Madras. 2959.

POSTMASTER (S)—

Question re—

Additional postal staff recommended by the Presidency ——, Cal-
cutta. 2126-27.

Communities represented among
Postal Circle. 386, 1095.

Communities represented by —— in certain Post Offices. 794.

House rent allowance for Sub- in Bombay. 1398.

Indebtedress of Mr. J. C. O’Loughlin, , Delhi. 542.

Appointment of a Muhammadan as Ofﬁce bupenntendent of the
office of the ——, Punjab. 870.

Appointment of an Indian as —— in Madras. 1847.48.

Employment of Muslims in the Appointment Section the office of
the -———, Punjab. 872-73.

Retrenchment in the office of the ——, Bengal and Assani Cirele.

in the Bengal and Assam

POSTS AND TELEGRAPHS—

Question re—
Appoiniment of Muslims as head assistants in the office of ~ the
Director General of 711-12,

Appoinfment of Muslims in the upper division of the offioe of the
Director General of 7

Appointment of Sikhs in —— Accounts Offices. 625,

Appointments in the office of the Deputy Accountant Gemral _—
Delhi. 624.

Clerks entrusted with dutxes of assistants in the office of the Diree-
. tor General of —.

Comzplamta against Mr. Booﬂ;,-Depnty Djreetm General, M S T
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POSTS AND TELEGRAPHS iontq. ' /10 AmIm 21 1 =it

Qngstign re—contd. 3 \ . L -
Distribution of work in the office of the Deputy Accountant Gen-
eral, . Delhi. 624-25. ;
Duties and pay of the Chief Superintendent of the office of the
Director General, ——. 780. '
Dutics of record lifters'in the office of the Director General of —

"Duties of Superinténdents in the office’ of the Director General ‘of
—. T3 i 0
Grant of leave to clerks by the Chief Superintendent of the office
of the Director General, ——. 780.
Tindn and Muhammadan holidays in the office of the Director Gen-
eral of 775-76.
Holidays in the office of the Director General of ——. 776.
Non-grant of an important Hindu holiday in the office of the
Dircetor General, ——. 781

TReduetions in the office of the Director General of ——. T12-13.
| Reductions of staff of the office of the Director General of —-
% 531-32. f
R Refusal of holidays and leave to the staff of the office of the Director
General of —. 532:33.
Refusal of Jeave to clerks by the Chief Superintendent of the office
of the Director General, —. -779.
Refusal o grant interviews by the Director of —. 197.
Withholding of memorials of the clerical staff of the Director Gen-
eral of —— T77.

POSTS AND TELEGRAPHS AUDIT OFFICES—
Question re debit against the Posts and Telegraphs Department of the
cost of ——. 1692
POSTS AND TELEGRAPHS DEPARTMENT—
Demand for Excess Grant. 981. wer

“~ Question re— .
Appeintment of accountants in the —. 877T.
Appointment of Assistant and Deputy Assistant Engineers'in’ the
i - 1101-02;
Appointm;nt of Muhammadans to the Engineering Branch of the
-, T07-08. 3 : - el
. Appointment of Muhammadans to the ——. 1963, RN
- "Ar%];niut‘ments of Postal’ Sﬁpe@tgndéh’(s,"ktc., in the ——.' 876-
Debit against the —— of the cost of Post and Telegraphs Audit
Ao , Offices.:; 1692, f0u? susbizom roide : el
Formation of a Board for the administration of the ——. 775.
Inecrease of work in the ——. 53238 . wrpunwd v zdQI&EId

' TLocation in Delhi of the Wireless Branch-of the ——. 730. .
i Muslim representation in the ——. 793, 870-72.
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POSTS AND TELEGRAPHS DEPARTMENT—contd.
Question re contd.
Perceutage of Anglo-Indians and Indians in certam appomtments
1102.

in the —.
. Provision in the budget of the —— for additional appointments.
2349.
Rent charge to the —— for accommodation in the Secretariat in

New Delhi. 1691, .
POSTS AND TELEGRAPHS DEPARTMENT (INCLUDING WORK-
ING EXPENSES)—-
Demand for Grant. 1976.
Motion to reduece Demand for —
** Indian - " ipe—
Denial of Caleutta-Delhi transfer coneessions to certain clerks of
the Director General’s office. ~1987-89.
Representation of depressed -classes in the Posts and Telegraphs
Service.  1982-87.
Retrenchment. 1977-82.
POSTS AND TELEGRAPHS SERVICE—

Motion to reduce Demand for *“ Indian'Posts and Telegraphs Depart-
ment (ineluding Wokring Expenses) > re representation of
depressed classes in the ~—=. ~1882-87.

POSTER (8)— t

. Question re—

Cost of —— of Mullick Ghat and the Kalighat temple. ~321.

Drawings and produced by Misses Newsome and Nixon for the
railways. 320,

Exhibition of —— by the British Empire Association. 185.

Railway —— designed by Messrs. Veevers and Tait. 999-1000."

Reproduction of —— designed by Misses Newsome and Nixon, 321-
22.

POWER HOUSE—
Question re qualifications of employees of the Government ——, Delhi,
2503.

PREMIER’S DECLARATION—
Question re present administrative actions of the Government of

India and the —. 1086
PREMIUMS— i
_Question +¢ application of provident fund contributions to payment
of insnrance policy ——. 2833-34.

PRESIDENC'Y POSTMASTER—

See ““ Postmaster (s) . y S oo {

-,
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PRESIDENT, MR.— ]

Electien of 35-36. :
Expressions of regret by —— on the death of Sir Jamsetjee Jeejee-
bhoy. - T44.

Lays down procedure for discussion of cut motion on retrenchment
(Railway Budget) moved by Mr. B, Das.. 1120, 1122, 1123-24.
Message from Ilis Excellency the Viceroy and Governor General
approving of the election of Sir Ibrahim Rahimtoola as —— of
the Lcgislative Assembly. 36.
Procedure for the discussion of Demands for Grants (Genéral Bud-
0T get).11731-32, I
Remarks by —— on the point of order whether general questions of
administration of the income-tax law are velevant in a debate on
the raies of income-tax, 2649, 2653, 2655. !
Remarks by on the suggestion of Diwan' Bahddur T.: Ranga-
chariar re  time-limit speeehes “on. the -mgtions for reduction.
1906, 1907, 1908,
Reply by —— to the congratulations offered to him on his electmn as
President of the Legislative Assembly. 4243,
See also ** Rahimtoola, Sir Ibrahim *’.
PRESS (BS)—
Question re—
Abolition of computors from the East Indian and Eastern Bengal
Railway at Caleutta: 692,
Albolition of the piece-work system in the Government of Indm—--
Caleutta. 475.
Alleged ‘employment on private work for the Manager of an em-
ployee of the Government of India , Delhi. 2958,
Alleged employment on private avork for the Manager of employees
of the Government of India — Simla. '12957-58
Alleged infeetious disease of the machme foreman; Government of
India , Caleutta. 469,
Alleged rnnnmg of a private at Simla by the head ¢lerk, Gov-
ernment of India Press, Aligarh. 2329,
Alowance. for workers in the East Indian Railway ——, "Caleutta,
for work in connection with the Railway Conference. 694,
Appoeintment of accountant-in the Government of Tndia —L Abl-
garh, 2209-10, 2593.
Appointment, of foreman printer in the Government of Indi&——
Aligarh. 2211.
Appointment of Indians as' Managers of Goverﬂment of Ind‘ia——-
and as Controller of Forms. ' 2333-84.

Appointment of Mr, Slater as a:speeial oﬁcer for Railway ——,
2421,

Appomu]n)iill:, of gz[ushms to higher posm in the Government of India

'Appomtment of non-Muslim clerks in the Government of India
il Simla. 499, -

DO LT W

T m————
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PRESS (ES)- -contd.

Questlon re—contd,
Appomtment of bupermtendent of the Private Secretary to the Vice.
roy’s 965-66.
Appointments iu the Government of India ——, Simla. 499.
Appointments in the Nasik Road Security Printing, Currency Note
Apprentices at the Nasik Road Security Printing ——. 543,
Clerks employed in the Government of India , Simla. 2957.

Complaints against the European and Anglo-Indian employees at
the Nasik Road Security Printing 544

Disposal of waste paper from the Government of India ——, Ali-
garh. 2210-11.

Earnings of Government of India —— employees. 472-74.

Employment of Sikhs in the Government of India ——, Simla.
499-500.

Establishment of a provident fund for Government of India —-.
476.

Falsification of accounts, ete., in the Government of India ——,
Delhi. 2958.

Government publicity, work handed by private 188.

Government work executed in Govermment and private ——. 188,

Grievances of Mono-casters in-the Govemment of India' —— Cal-
cutta. 476.

Houses built for the Master and staff of the Nasik Road Seeurity
Printing - -

Lack of Govemment quartemun the vxemmy of the Government of
India ——; Simla. 777-78.

Lead~poisoning of employees of the Government of India —,
Caleutta. 474,

Machines purchased and sold in- the East Indian Railway ——,
Calcutta. 692.

Machines purchased and sold in the Eastern Bengal Railway——,
Calcutta. 689.

Medical certificates submitted by employees of the Eastern Bengal
Railway ——, Caleutta. 688-89.

Medical  leave for piece-workers of the Government of India——,
;4

Calcuita.
Memorials from -employees ‘of the Bast Indian and Bastern Bengal
ailway , Caleutta. 2422,
New leave rnles for Government of India ——. 778,

Non-grant of bonus or pension to an invalided compositor of the
Goyernment. of India’ ~=—=; Qalcutta. 2419-20.
Papers fined and —— forfelted under the —— Ordmances _700.

: Ps% %i-eampwxwm ‘i the ?ﬁvué'seeretaty to the V,lceroy (S
T
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PRESS (ES)—concld. 2
Question re concld.

Temporary posts’in ‘the ‘Government 'of India ——, Caleutts.
PRESS ACT-— SOTIHO DY : A A
See ¢ Act(s) . : GRS Sommony

Pay of form-carriers and labourers in the Government of India——,
Caleutta. 475.

Pay of machinemen and binders at the Eastern Bengal Railway
——, Calcutta. 689.

Pay of mono-casters in the Government of India —— at Caleutta.
2420

Payment for excess work in the Government of India ——, Simla.
778-79.

—— employed for railway printing. 324.
—— required to deposit securities. 287.

work done under contract by private ——. 470-71.

Private run by Babu Jawahar Khan, Assistant Manager, Gov-
ernment of India ——, Simla. 777,

Promotion of compositors in the East Indian Railway ——, Cal-
cutta. 694.

Prgmotions in the Government of India ——, Delhi. 2513, 2958-
99,

Promuligation of new Ordinances dealing with the —— and unlaw-

ful instigation.  295.

Proportion of supervising staff to workers in the Bast Indian Rail-
way —-——. 2420-21.

Reduetions of staff in Government ——, 471-72.

Rent free bungalows provided for the Managers of Government of
India —. 2957.

Representation of Muslims in the clerical establishment of Govern-

594,
Resolutions passed by employees of the East Indian and Eastern
Bengal Railway —— at Caleutta. 693-94.
Retiring age for Government of India —— employees. 778,
Retrenchment of staff in the East Indian Railway ——. 2422-26.
Sale of waste paper by the Bast Indian Railway ——, Calcutta.
Sale of waﬁte paper by the Eastern Bengal Railway ——, Caleutta.

6899

Qummnrv -dismissal of Mustafa, an mkmnn in the Eastern Bengal
Railway ——, Caleutta. 687- 88,

Superior and inferior staff in the East Indian Railway ——, Cal-

eatta. 693.

Supersession of certain’ senior officers of the Government of India
-——, Caleutta. 2333,
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PRESS BILL— o)
See ‘* Indian —— " under “‘ Bill(s) .
PRESS EMPLOYEES’ ASSOCTATION—
.. Question re resolution passed by the ——, Calcutta. 476-77,
PRESS ORDINANCES—
‘See ' Ordinanee(s) .
PRESS WORK— ol
Question re done under contract by private presses. 470-71.
PREVENTION OF INTIMIDATION ORDINANCE—
See *“ Ordinance(s)”".
PRICE(S)-+ (74
Motion to reduce -Demand’ for- .

¢ Customs 7 re—
No}ﬁtnh‘ngl Steps'to' raise’ the' - of agrictiltural produce. 1955-
20,
Reduetion' bf salaries ‘on ‘account 'of lower level of ““2- and to
cope with the deficit budget. 1909-12.
Question re—
Failure of crops and low --— in the North West Frontier Provmce
1406-07.
Fall in — of commodities. 316.
Fall in —— of mnecessities, 1422,
Fall int the of staple foods. 174-75.
Regulation of the —— farm products. 2320.
PRIESTS—
Question re Government expenditure on the maintenance of mosqups
and temples, Maulvis and Hindu ——. 971-72.

PRIMARY EDUCATION—
Question re—

Expansion of —— in the North West Frontier Province, 1097.
Introduetion of ecompulsory —— in Ajmer-Merwara, 2194-95.
PRINTING—

Question re—
Presses smployed for railway 324,
Recrmtment and training of Musllms for the —— trade. 2063.
PRINTING AND ‘PUBLICATIONS—
QP“;;‘;D re expenditure incurred by railway administrations on —.

PRINTING AND STATIONERY DEPARTMENT-—
Question re recruitment of accountants to the Caleutta Offices of the

PRINTING CLEARING OFFICE—
Question re the —; 471,
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PRISONER(S)—
Question re—

Class of travelling accommodation provided for ‘‘ A "’ class—-, r
1064.

Classifieation of —. 701.

Deaths of political —— in jails. 393-94.

Facilities granted to —— confined under Regulation III of 1818.
528.

New jails constructed for political ——. 1563,

# Newspapers supplied to politieal ——. 1063,
Number of political —— in jails and their treatment. 973.

Release of political 691, 2214-15.
Reply to question re treatment of —— of the North West Fronl:ler
700.

Provinee.
i Representation from the —— under trial in the Meerut conspiracy
t case.
Transfer to ““ C " class of ‘‘ A" class —— in the Ajmer Central
Jail. 550,
Treatment of political —— of the North est Frontier Province.
s 1084-85.
Treatment of State ——. 699, %
-3 Statement laid on the table by the Honourable Sir James

Crerar re treatment of political —— of the North-West Frontier
Pro\;mee 2357-58.
PRIVATE FIRMS—
See * Firm(s) .
PRIVATE PRESS(ES)—
See ‘‘ Pressfes) . 1
PRIVATE SECRETARY TO VICEROY’S PRESS—
See “* Press(es) .
PRIZES—
Question re for agricultural improvement. 1155,
PROBATIONER (8)—
Question re—

Authorities responsible for appointment of clerks and —— in a
postal eircle. 386,

Py ospea7ts of commercial —— on the North Western Railiay. 301,
3 3 miat

PROCEDURE— :
Question re future —— in nection. with the Round Table Con- -
-« ference dzscussxons 291.,. 7
4PRODUCTSr—

I‘oQummou re regulatmn of the price of farm ——, 2320 |




240 INDEX T0 LEGISLATIVE ASSEMBLY DEBATES.

PROFITS-—
Question re share of surplus and net earnings paid to Railway
Companies and Native States, 503.

PROGRESS—

Question ¢ rate of —— in India. 1096,
PROJECTS—

Question re railway —— under construetion. 145-48,
PROMOTION (8)—

Question 1e— ’
from Attached Offices to the Government of India Secretariat.

2598.
’ —— _in the Government of India and Attached Offices, 2523-24.
, ——— in the Secretariat and Attached Offices. = 2489,

—— in 1he United Proyinces Postal Cirele. 345-46.
X —— of Sub-Assistant Surgeons on State Railway. 266-67.
——- of telegraphists.. 2637,

PROPERTY—
Question #¢ —— attached *o the shrine of Mian T'mar Sahib. 2729. b
PROSECUTION(S)—
Question re— ¥
Allegations regarding —— of the officials of the Bhagyakul Post &

Office.  534-35.
-—— of Babu Brojo K. Shaw. a postal clerk. 377.
—— under the Child Marriage Restraint Act. 302-03, 464.
PROTECTION(S)—
Questicn re—
—— — and encouragement of the Indian Cinema Industry. 553-54.
—— for chemical industry. 1479-80.
—— for copper wire. 2827-28.
—— for cotfon textile industry. 552.
—-- for hosiery industry in India. 552,
——— for tanning industry. 1962-63.

Report of the Tariff Board on the question of —— to the Morarji
Chemical Works. 2826-27.

PROVIDENT FUND-.

Question re—
Applieation of —— contributions to payment of insurance policy
preminms. 2833-34. y
3 Coﬁt;if;ﬁogx& .paid for —— for establishmenth in the Railway
g Gontributory —— for Government Offices. 268,
Establishment of a —— for Government of India Presses. 476.

——;5 for apprentice mechanies on the North Western Railway. 328-
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PROVIDENT FUND—contd. AT 1
Question ¢ contd.
—=— for Government servants. 557-58.
Rate of interest paid on the General ——. 1703-04,
PROVINCE (8)—
Question re—
o 232-33.

Inclnmor- of the Vlzagapatam Agency in the proposed Orissa ——.
223,

PROVINCIAL CIVIL SERVICE—
Queatmn ve promotion to the Indian Civil Service of officers of the
545-46.

PROVh\bIAL GOVERNMENTS-—
Demand for Excess Grant in respect of ‘“ Miscellaneous Adjustments
betiveen the Central Government and —— . 981
Demand for Grant in respeet of ‘‘Payments to —— on account of
Administration of Agency Subjeets’’. 2038,
Question re—
Fall in revenue of 'Central and ——. 554.
Tenure of office of Exeeutive Members of ——.  462-63.
PROVINCIAL LEGISLATURE-
See ‘* Legislature(s) .
ROVINCIAL LOANS—
Question r¢ inecome-tax on interest of ——. 403.
PROVINCTAL SERVICE—
Question re representation of Muslims in the —— in the North West
Frontier Province. 1430.
PROVINCIAL SUBJECT(S)—
Question re—
Allotment of central revenues for
< and Central subjects. 2732
PUBLIC ACCOUNTS COMMITTEE—
Consideration of the veport of the ——. 760-74.
Eleetion of the 12-13, 1431, 2078, 2137.
Motion to reduce Demand for ‘‘ Railway Board '’ re recommendations

2732,

of the ——- not given effect to. 1312-18.
Question re—
Reeommendations of the ——. 882,

Report. of the ——. 689,
PUBLIC SERVICE COMMISSION—

Demand for Excess Grant. 980.
Demand for Grant. 2037.

D d for Suppl y Grant. 984,

Question re—
Admission of tempomry clerks to the — exnmmahon 2075.
A%%omtment of a of a minority y on the ——.
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PUBLIC SERVICE COMMISSION—contd.
Question re—contd.

Appointments in the Ofﬁce of the Railway Board made direct and
through the ——. 1725,

Cases of clerks exempted from the —— examination. 2601,
Clerks evempted from the —— examination. 1410,
Complaints nwamst the Superintendent of the office of the —.
915-16,
Ensuing examination. 496-98.
Examinations held by the 1696-1700.
o Exemption of certain clerks from the —— examination. 1856,
2602.
| Exemption of certain clerks from the qualifying examination of
1 the —— 1573-74.
5 ‘Mis-statement of facts by candidates for —— examinations. 2329-
e Notice to candidates of the date of the gualifying examination of
the ——.  2600-01.
Notification of dates for examinations. 1573.
Offices exempt from —— examinations. 1574-75.

—— examination for departmental candidates. 1410.
—— exsmination for temporary clerks. 1722,

Supervision of —— examinations. 914-15.
PUBLIC WORKS DEPARTMENT—
Quest:on re—

Allg%atxons against an Executive Engineer of the — Delhl

Appointment of an additional Superintendent of ’\Iams in the —
Delhi. 2502.

Appointment of Sikh Engineers in the Punjab ——. 2130-31.
Appointments in the Central . Delhi., 2320,
Communities represented in appomtmentx, in the Central —

Delhi. 684-85. e

Conditions of transfer of Government employees from the —— to
the New Delhi Munieipal Committee. —2321-22:

Discharge of a Cable Joint Expert from the Delhi —— 2501,
Pay of certain clerks in the Central , Delhi. 2320-21.

Retrenchment in the —— and the Tele h E -
s Vo grap ngineering Depalt

Sale of copper wire by the Delhl — 2502,
PUBLIC HEALTH—
Demand for Grant. 2041,
PUBLIC HOLIDAYS—
Question ¢ —— in India. <883,
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PUBLICATION(S)—
Question re—
~« Cost of - of the Indian State Railways My i 324-25.

. Expenditure incurred by railway administrations on printing and
RO :

- of the State Railways Time Table in Urdu. 2058.

PUBLICITY—
Question ¢ Government

PUBLICITY BUREAU—
Questicn re expenditure ineurred by the (Central
ment of India. 318,
PUBLICITY DEPARTMENT—
«ifee' ‘“ Central —— '".
PUBLICITY OFFICERS—

Question re railway
PUNITIVE POLICE—
See ‘* Police "',

PUNJAB—
Question re—

Appoiniment of a Muhammadan as office Superintendent of the
office of the Postmaster General, —. 870.

Appointment. of Muslims as Forest Officers in the —— and the
North West Frontier Province, 1244.

Appointment of Sikh Engineers in the — Public Works Depu‘t-
. ment. 2130-31.

A]ip(;:gent of Sikhs in the Irrigation Department o! the —.

work handled by private presses. 188.

of the Govern-

at London and New .York. 720-21.

Communal composition of ertain postal mﬂ in the —_— and the
ql . North West Frontier Province. 795.. ..
"Employment of Muslims in the Appointment Section of the office of
the Postmaster General, ——. 872-73.
Grievances of Mussalman railway employees in the ——. v902.

PUNJAB CIRCLE—
Quesgan re Co-operatxve Society of the 'l‘elegrnph Departmm —
62.

PUNJAB CRIMINAL PROCEDURE AMENDMENT (SUPISLEMEI\
TARY) BILL—
“Ui8eé - Bill(s) . : 34 9 1 i
PUNJAB POLICE RULES— ik
Question re sale to the public of copies of th&""-—‘ 997, iiom
PUNJABI MUSSALMANS— ‘ IS T
See ¢ Mussalman(s) . e 4]
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PURCHASE(8)— i y
Question re—
A lgggteful ——t on the Madras and Southern Mahratta Railway.
Government’s —— and sale of silver. 1087.
PURCHASE, CONTROLLER OF—
qustxor. re appointment of elerks in the Office of the ——, Indian

Stores Department, Karachi. 2136-37.
PURI, MR. B. R—
Code of Criminal Procedure (Amendment) Bill — (Amendment
of section 144)—
Mc;:itsion;i4 4to refer to Select Committee and to circulate. 841, 933-
Eleet5i«2m of —— to the Standing Finance Committee for Railways.

General diseussion of the Railway Budget. 1037.
Indian Finance Bill—
Consideration of Schedule I. 2452.
Motion re consideration of the Parliamentary Papers in eonnectwn
with the Indian Round Table Conference. 1681-84.
Motion to reduce Demand for— y .
“ Army Department *’ re—
Military expenditure. 1827-32.
 Customs ’ re—
Reduetion of salaries on account of !owex level of priees and to
cope with the deﬁert budget. 1911.
« Quth of Office. 3.
Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. 5661, 63, 75.
Qnes(;mn re persons convieted in the Lahore Conspiracy Case. 905-
7.
Quesgon (Sxﬁ)ﬂementax’y) re aequittal of Mr. Asaf Ali" and Mr.

laridul Ansari; eonvieted under the Crmunal 'I*W Amend-
mert Act. 5.

~Resolution re—
Policy of repression. 443-46. b s
Round Table Conference. 438, e
Separation of Burma from India (Discussed under the Indian
. Fingnce Bill), 2121-22, .
PURI, MR, GOSWAMI, M. R.— S
Bleetion of —— to the Standing Committee on Rauh 569, ‘438
Indian Finance Bill—
Motion to consider. 2239-42. od)

! Qath of Ofiice. 3.

. ]
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% PURL MR. GOSWAMI, M. R—contd.
Question re—

Abolifion of the crew system of ticket checking. 541.

Advisory Boards on Railways. 459.

Alleged racial diserimination in the pay of improvers on the Bengal

Nagpur Railway. 462,
Allowances of apprentices at the Kharagpur Railway Workshops.
2.

An overworked postal sub-record clerk in Mymensingh. 2200.
Appointment of a Trade Commissioner from the Central Provinces.
456.

Appointment of guards on the Great Indian Peninsula Railway.
456.

Appointment of ‘‘ Number Takers’’ on the Great Indian Penin-
sula Railway. 540.

Appointments in the Traffic Department of the Great Indian Pen-
insuia Railway. 461-62.

Assessment of income-tax from business men. 457.

Boat hire granted to postmen in reverine distriets. 2197-98.

A Defective railroad sub-way befween Badami Bagh and Lahore rml-

51 way stations.

g Deficit in eustoms revenues. 465.

Disbuirsing of iner ts of pay of postal runners. 2199.

Dmcharge of certain Great Indian Peninsula Railway strikers at
Nagpur. 540-41.

Distress caused to postal officials by communal riots in the Kishor-
gunj Sub-Division. 2201

Distress of Extra-Departmental Postal Agents. 2201

Barnings from different classes of passengers on the Great Indian
Peninsula and Bengal Nagpur Railways. 463,

Examination of Inspectors of, Post offices and head elerks to Sup-
erintendents of Post offices. 2603-04.

Expenditure ineurred on the new Nagpur Divisional Transporta-
tion Superintendent’s Office. 541-42.

‘Extra expenditure and fall in revenue caused by the activities of
the Congress. 464, 0

Indian delegation to the International Labour Conference. - 706-
07.

Investments in Post office Cash Certificates and mterest thereon.
463-64.

Loss of insured articles in the Railway Mail Service at Itarsi.
455-56. '

e f Muslims and non-Muslims appointed as sorters in the *“ " Divi-
| sion of the Central Postal Circle, Nagpur. 299

Overcrowding of thlrd class railway earruges and provunon of
ans in inter class eompart 459-60.
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PURI, MR. GOSWAMI, M. R.—concld.
Question re contd.
Passes issued to 'subordinate railway employees. 458-59.
Penalising of strikers on the Great Indian Peninsula Railway. 539-
40.

Promotion of postal officials in the Daeea Range Postal Division.
2199-2200.
Prosecutions under the Child Marriage Restraint Act. 464.

Provision of a children’s ward at the Peshawar Hospital in memory
of the children of Sardar Ganga Singh. 488

Proyvision gf quarters of employees of rural post offices. 2199.
Railway accidents. 464-65.

Reciuitment to ‘the clerical éstablishment of the Postal and Rail-
way Mail Service. 298-99.

Removal of grievances. 2198,

Retircment of firemen on the Great Indmn Peninsula Railway. 538-
39.

Strenuth of Railway Mail Service Sections. 92900-01.

Tenure of office of Executive Members of Provinecial Governments.
462-63. ¥

Re;glmion re amendment of Legislative Assembly Electoral Rules.
21.

PUSA—
" ‘Question e Agricultural Research Institute at ——. 1559-60.
PUSHTO TEXT BOOKS—

Question re for Military Officers. 912,
Q

QUALTFICATION—

Question re —— of Indian students for xallway services. . 2430-31.
QUALIFYING EXAMINATION—- b >

© See ‘“ Examination(s) ’. 74.

QUARAV'I'I\E—

Quest;un e red5uct10n of steamer fares to the IIl‘deZ and abolmon

of—. 3

QUAR ANTINE CAMPS—

1Qaestion re British officers employed in the Negapatam nnd Dhanush-
kodi -——. 124142, Y 1nsen] :

QUARANTINE REGULATIONS = 2
Question »# diserimination’ in the application of ——. 1242,




INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 247

QUARTERS—

Motion to reduce Demand for ‘3 Legnslahve Assembly and Legxslanve
Assembly Department”’
34.

Question 7e—

Absence of honeyeomb brickwork in new ‘‘ D ’’ class —— in New
Delhi. 2131-32.

Absence cof street lights in the locality of new —— at Barakhamba
Road. 2214.

Allotment of clerks” —— in New Delhi. 1727,

Congested of the Gengral Post Office Buildings at Madras.
2520-21.

Dacoities in clerks’ in New Delhi. 2331,

Lack of Government —— in the vicinity of the Government of
India Press, Simla. 777-78.

Non-provision of ‘durries in “*D ™ and “* U eclass
Delhi. - 1728.
1Oceupation-of elerks? +——at Summer Hill.  1726..
Provision of for employees of rural ‘post offices. 2199,
—-— for clerks of the Motihari Head Post 'Office.’ 1565,
Shortage of *“ B "' iclass —— in New Delhi. 1726-27.
QUETTA— o :
Question re—
Allowances of “clerks in Railway Divisiondl Accounts Offices at
Karachi and ——. 167-68.
Dismissal of Cantonment Fund employees at 909.
Grant of compensatory allowance to certain cletks in Divisional
Accounts Offices in Karachi and ——. 169-70
QURBAN, MR. M. F.—

Question re arrest and handcuffing of —— at Lahore. 537,

in New

PACIAL DNLRIMINATION—
Quesnon re—

1 Alleged —— in the pay of improvers of the Bengal Nagpnr Rail-
| way. 462.

St ! pay on the Bengal and North Westem R«ulway 92832,

-—-— in reeruitment to the Mechanical Branch of the North Western
; Rm]wuv

it waiting rooms on ‘the Great. Iﬂdum Peninsula Rallw:y
254.
: TLOIRTLA
RADHAPUR- — i insbafl ' b w5 WALEE
Question re jurisdiction of the Post Office. 1721,

b
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RAFIUDDIN AHMAD, KHAN BAHADUR MAULVI—
Eleetion of —— to the Standing Committee for the Department of
Education, Health and Lands. 2835.
Oath of Office. 3.
RAGHUBIR SINGH, KUNWAR—
Indian Finance Bill—

Motien to consider. 2173, 2249.

Motion to reduce Demand for ** Customs * re failure of the Govern-
ment to prevent dumping of wheat and sugar on the Indian
market. 1932-33,

Oath of Office. 2.
Question re—

Difficulties of subordinate railway employees. 2490,

Imports and exports of wheat. 168,

Indebtedness of Government: servants. 2741.

Interest charged by Pathan money lenders. 2740-41.

Promotions in the Government of India Secretariat and Attached
Offices.  2523-24.

Promotions in the Indian Stores Department. 2741.
Reports of Local Government on communal tension. 168,
Separation of exeeutive and judicial funetions. 2489.

RAHIMTOOLA, SIR IBR

Congratulations to —— on his election as President of the Legisla-
tive Assembly. 37-42.
Election of —— as President of the Legmlatwe Assembly. 36.

Expressions of regret by —— onithe deaths of Colnnel Cmawford
and Maulana Muhammad Al 21 '
Oath of Office. 2.

See also *‘ President, Mr.”’

RAID—
Question re —— on a mosque J,n Tanganyika. 492.
RAIL(8)—
Question re—
Extra bounty paid on the —— made by the Tata Tron and Stee’
Company. 233-40,
Tonnuge of Indian and foreign —— purchased in India. 234.

‘Resolution re additional payment for
Steel Company. 2961-84.

RAIL-HEAD—

Question re expenditure on the South Indian Railway for raising the
-—— at Kallai. 1485, .

RAILROAD SUB-WAY—

Question re defective —— between Badami Bagh and Lahore railway
stations. 488,

to the Tata Iron and

“h
e -
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RAILWAY{S)—
Assam Bengal—

Motion to reduce Demand for ‘‘ Railway Board ”’ re mal-administra-
tion of the —. 1318-31.

Question re—

Assistant Traffic Superintendents on the —— and Eastern Bengal
Railway. 709.
Expenditure on litigation by the — and Eastern Bengal Rail-
way.
Misappropriations on the —.  708.
The 881, :
Bakhtiarpore Bihar Light—

Question re— |
Conveyance of passengers in wagons on the ——. 506. :
Lack of waiting rooms at the ——. 506. j

Barsi Light— ‘

Qu«;]shon re léwatory arrangements for third class passengers on

the

Bengal and North Western—
Motion to reduce. Demand for ‘‘ Railway Board ”’ re lease of the
. 1307-10.
Question re—
Allegations in regard to labour on the ——.  2343.
Edueation of the children of employees of the —. 2345.
Fines recovered from employees of the —. 2830. i
Gatemen at level crossings on the 2831. i
Grievances of —— employees. 2341.
G;:i'gvances of daily-rated workshop employees on the ——. 2340.

Tssue of railway passes to employees of contraetdrs n — work-
shops. 2344.

Leave rules on the —. 2831-32.

}!;);fs“pph of water at second and third class stations on the—.

Pay of ‘“ C " class Station Masters on the ——. 234243, |

Position of markers in the —. 2343,

Purchase of the ——. 145, 564-65.

Racial diserimination in pay on the 2832.

Re(;?rds of . appscglntment promotion, trmsfer, ete., of workmen on
the —.

Share capital of the —— and the Rohilkund and Kumaon Rail-
way.

Termination of the agreement with the —. 177-78.

Weekly rest dqy on the —. 2832,

Resolution re tment of a mmumutupmhne
of the —— and Rohilkund and Kumaon Railway. 3017-19.
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RAILWAY (S)—contd.

Bengal Mgpur—
: QuMlou re—
Alleged racial discrimination in the pay of improvers on the
—. 462,
Earnings from different classes of passengers on the Great Indian
Peninsula and 463.

Lease by the —— and Madms and Southern Mahratta Railways of
certain coal-fields. 2335!

Steel used for bridges on the ——. 1395-96.
Wagons purchased by the 1397.
Bowmbey, Baroda and Central India—
Question re—

Alleged preferential treatment of certain clerks: in the Loco.
Head Office, - 2325.

Appointinent of certain Assistant Station Masters on the —-
2323-24,

Appointment of Indians in the carriage and wagon uhops of the
—— at Ajmer. 505.

Appointments in the Carriage and Wagon Department of the
‘at” Ajmer. 2325,

‘:(’L;onstructi_iin of a central station for the —— at Bombay. 901-
Ly R
Fitters and carpenters promoted to clerkshlps on the — at
Ajmer. 2325-26.
Names, pay, ete., of certain clerks on the ——. 2324-25.

Termination of services of employees of the ——. 2322-23,
Company-managed— n
Question re—
Appointments to the Superior Traffic Service of ——. 2430.
State and —— lines in India. 737-38.
Dar;eelmg Himalayan—

Question re need for lavatories on the —— frains. 251
East indian—
.. Question re—
‘Abolition of computors from the — — and Eastem Bengal Rail-

way. Presses at Caleutta.  692.
Abormon of the erew system of ticket checking. on the ——. 144

43,
Advr-rhsmg appointments for the Ra.te Expenment Office in the
Great Indian Peninsula and ——.  1068.

swedon Allowance: for workers in the —— l’ress (‘alcntta for work in
¢ conneetion ‘with the ——. 694,

-
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RAILWAY (8)—contd.
East Indian—contd.
Question re—contd.
Appointment of a Muslim Controller in the Allahabad Division
of the . 1965,
Appointment of an Indian Secretary to the Agent of the —.

2330.
Appointment of Muslim guards in the Allahabad Division of
the . 1964-65.

Appointments in the Accounts Department of the ——. 1969.

Baggage coolies at stations on the ——,  2201-02.

Duily allowances of Traffic Inspectors on the ——. 2419,

Employment of Muslims on the ——.  1068-69,

Expenditure incurred on the education of the children of Indian
and European employees on the ——. 323-24.

Expenditure incurred on the reorganisation of stores accounts
of the ——. 1966-67.

Fees demanded by luggage coolies at' —— stations. 2202,

House rent granted to Indian staff on the ——. 468.

Inconvenient times for arrival and departure of trains on the
—. 316. *

Machines purchased and sold in the —'P!'v'ev_sls,, Calcutta. . 692.

Memorials from employees of the —— and BEastern Bengal Rail-
way ‘Presses, Calcutta. 2422, kit

Number of puassengers arriving at stations on the Patna-Gaya

Branch of the —. 2595-96. {

Number of passengers travelling on. the Patna-Gaya Branch of
of the scsr JOT.,

Office of Legal Adviser, ——. 2334.35,

Oudh and Rohilkund Railway staff employed on the ——. 466-
67.

Pay of teachers in —— High Schools of the Allahabad Division.
1965. y

Pay of teachers in —— schools. 496,

Percentage of Muslims in institutes on the ——, 1965.
Promotion of compositors in the Press, Calentta.: 694.
Proportion of supervising staff to workers in the ——. 92420.21.
Reduction of expenditure on the ——. 500,
Resolutions passed by employees of the and Eastern Bengal
TRailway- Presses at Caleutta. 693-94.
Retrenchment of staff in the Press. . 2422.26. i
Sale of waste paper by the —— Press, Caleutta. 692,
Superior and miferior staff in the —— Press, Calentta. 693.
Unprotected railway tracks on the ——. 557 =
Vendor’s contracts on station platforms on the ——. 2629.
Eastern Bengal— viiorry
Question re— 0465 3 -
Abolition .of | computors from the East Indian and —e Presses
at Caleutta. 692. gk~
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RAILWAY (8)—contd.
Eastern Bengal—contd.
Question re—contd.
Assistant Traffic Superintendents on the Assam-Bengal and —.

‘ 709.

| % Expenditure on litigation by the Assam-Bengal and —. 709.
Machines purchased and sold in the —— Press, Calcutta. 689.

% Medical certificates submitted by employees of the —— Press,

Calcutta:  688-89,

Memorials from employees of the East Indian and = Presses,
Caleutta.  2422.

Pay of maehinemen and binders at the —— Press, Caleutta. 689,
Recruitment of minority communities on the ——. . 387.

Resolutions passed by employees of the East Indian and ——
Presses at Calentta., 693-94

" Sale of waste paper by the —— Préds, Calentta. 689-90.
« Summary: trial of Mustafa, an inkman in the —— Press, Cal-
'l eutta. 687-88.
; ) Eleggon of Members to the Central Advisory Council for 977,
| Election of the Standing Finance Committee for —— 12, 25, 52,
Futwah Islampoere— A
Question re lack of second elass compartmeutx on the 506.

- Great Indian Peninsula—
! Question re—

oooAdvertising appointments for the Rate Experiment Office in
the —— and East Indian Railway. 1068.

Appointment of guards on the . 436,
Appointment of ** Number Takers ” on the 540.
Appointments: in. the Traffic’ Department of the ——. 461-62.
Appointments on the ——  165-66.
n]z::-harge of certain —— strikers at Nagpur. 540-41.
ings from different classes of passengers o —

' Bengal Nagpur Railways. 463. st i
- Penalising of strikers on the ——  539-40.
Racial discrimination in waiting rooms on the ——. 254,
Recruitment during the strike on the ———. 791
Representation made by strikers on the ——. 297,
Retivement ' of firemen on the — . 53839,
Traffic lost by the —— at Amraoti. 207071,

Indian—

Question re—
Balance sheets of ——. 335, 698-99.
;ﬂox!padmu'e ineurred on the Divisional Organisation of ——. ;1

Types and classes of locomotives on ——. 504,




INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 253

RAILWAY (8)—contd.

Ishurdi-Pabna-Bera—

Question r¢ construetion of the —. 1425-96,
Kangra Valley—
Question re report of the ——. " '699-700,

Madras and Southern Mahratta—
Question re—
A wasteful purchase on the ——. 1229
Appointment of a personnel officer on the ——, 1231,
Appointments on the . 789.
Labonr employed in workshops on the ——. 788,
L‘e(a;e by the Bengal Nagpur and —— of eertain coal-fields
2335,
Supply of permanent way materials for the —— 786,
Wastage in railway workshops on the ——. 788,
Work' of the personnel officer on the —— 789,
Motion to reduce Demand for—
““ Railway Board ”' re—
Construetion of a new
1258-64.
Indianisation poliecy in the ——. 1276-95, 1297-1307.
North Western—
Questlou re—

Afl’egpd irregular payments made to the unloadmn contractor at
Shakar Basti on the 1005.

Appointment of Indian chrxstmm as Traffie Inspectors on the
486.

between Kollengode and Cochin.

Appointment of Muslim officers and clerks in the headquarters

offices of the ——. 567,
Appointment of Muslims on the ——. 2132
Appointment of Superintendent, Timber Depots, ——. 1004-05.
Arrest of certain employees of the —— Workshops. 1004.
Bm'xgalows for i‘umbr officers at Divisional Headquarters of
the ——
Complaint against Railway Officials on the ——  1852.53
Dmchnrge of Muslim water sprinklers on the —— 2053,
gst elai T rs and elaim tracers on the
- 302; 337,
Employment of Muslims on the —— 783, 1069-70.

Inttoduction of the watch and ward system on the ——. 318,
Issue of week-end return tickets on the ——, 869,

Lack of Muslim Office Superintendents on the — 566,
Luve rules for journeymen mechanies on the ——, 329
Lower gazetted posts on the ——.  566-67. :
Non-reduetion of Muslim staff on the ——. 2353-54.

.
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RAILWAY (8)—contd.
North Western—contd.
Question re—contd.
Number of clerks of each community employed in the office of the
Chief Medical and Health Officer, ——. 171
Number of Hindus, ‘\IB;hms and Sikhs appointed to certain posts
301

on the —.
Number of men o fvarious communities employed in certain posts
on the —. 337.

Number of officers of each community appointed to the Medical
Department of the —. 1711,

Permanent way material purchased on the ——. 1005,

Powers delegated to certain officers in connection with schemes
on the —. 1066-67

Promotions on the ——. 705.

Prospects of commercial probationers on the —. 301, 336-37.

Px;;ygvident Fund for apprentice mechanies on the ——. 328-

Racial diserimination in reeruitment to the Mechanical Branch
of the . 328.
Railway freight charges on the 1706-07.
Reeruitment 1%ud pay of clerks in the Divisional Aceounts Offices
i

(1) dpelmey,

Reernitment of Muslims on the ——. 503, 1064.
Rents of bungalows for officers at Divisional Headquarters of the

T J.

Staff and work in certain Audit Offices on the ——.  1006.
Oudh and Rohilkund—
Question re —— staff employed in the, East Indian Railway. 466-

Questwn re— =
Abolition of the post of Passenger Supenntendent on —. 2899.
Advisory Boards on 459,

Appointment of Muslims in Accounts, Offices in ——. 565-66.

Appointment of Muslims on ——. 1416:
Appointment of Sikhs on 1718.
Appointments in -—— Aeccounts Offices:  728-29.

Cad and metal passes on 2414-15. :

Committee appointed re separation of —— and general finance.
151-58.

Cglstruchon of a — from Bansdlh Rosd to Mamya.r Ghat. 148

Construetion of a —— from Nawadah'to Bakhtiarpore. ' 2203.

Construetion of the Bombay Sind direet ——.

I{;;wnngs angzoposters produced bv Mmses Newsome and ,leon for
b e

Expenditure incurred on the Wateh and. Ward Department of —-.

10901300 -2 6 e el So soit s

@ K
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RAILWAY’S—contd. § ENYAWATAA
Question re—contd. bin
Expenditure of fine funds on 467-68.,
I‘alism aarnings of due to decrease of unports and exports.

318.

_ Female employees on ——.  790. A
. PFine funds on ——. 790.
Improvement of the conditions of Indian labour. on'—— 901.
Interest on ———- capital..  1556-57.
Issue of return tickets on 279-80.
Loecal recruitment of subordinate staff of ——. 467.
Muslim officers on: certain 709.
Numbers of daily wage-earners on ——, 708.
Presses employed for —— printing. 324.
Promotion to grade of Assistant Accounts Officer on ——. 2213-14.
Provision of latrines in servants’ compartments on ——. 2505-06.
Publication of figures of Accounts Departments of . 566.
——- Labour Inspectors. 1394:95.
~— Publicity Officers at London -and New York. 720-21.
— station facilities at Bijnor. 227-28.
to Patenga Point in Chittagong. 881.
Recruitment of Indians as Mechanical Engineers on ——. 329-30.

Recruitment of Sikhs to the Traffie Department of Indian ——.
1725.

Recrnitment of staff on ——. 386,

Representation of Muslims in —— services. 1064.
Represantation of Mussalmans on 880-81.

Reshuffling of the administrative areas of State-owned ——. 564.
Revenue collected under' eustoms, , salt and opium. 330-32.

Standardisation of stores. 1092-93.
Stores purchased for 1556.

' Training of Indian students on British ——. 2427-30,
Unsuitability of Goalandoo Ghat for a —— and steamer station.

383-84.
Rohilkund and Kumaon—
Question re share capital of the Bengal and North Western Railway
and the 095.
Resolution re¢ appointment of a committee to advise on the purchase
301719,

of the Rengal and North Western and —.
South Indian—
Question re—
%omtment of Tndians in new dxvmonal offices of the —

Appointment on the —— of the son of the sen;or Yernment
Inspector of Railways. 2729. 'G? REF:¥;
LOOLAD ' 4
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RAILWAY (8)—concld.
SOUTH INDIAN—contd.
Question re—contd.
Band for the —. 1707-08.
Creation of a new division on the 898.
Expenditure on the for raising the rail-head at Kallai. 1485.

High railway fares and freight charges on the Shoranur-Nilam-
bur Branch' of ‘the 398-99.

Increased rates for passengers on the ——. 2332.
Intermediate class fares on the 1229-30.
Mileage of lines in a new division created on the —— 2332-33.
Military forces attached to the 1707.
Reduction of the salary of a ¢clerk on the —— 1230-3L
Third class railway fare on the ——. 1419-20.
Training of Indian upper subordinates of ‘the ——. 2729-30.
State—
Question re—
Annual Reports of Welfure Comimittees on —— 790.
Appointment of Indians in superior services of —. 896-97.
Appointment of Muslim officers on 567.
Number of Mussalmans employed on ——.  2592.
Present, position of ——. 788-89.

Probationary period of” reeruits of the superior revenue estab-
lishment of —. 1227.

Promotion of sub-assistant surgeons on-——/' 266-67.
Publication of the —— Time Table in Urdu. 2058.
Reeruitment ‘on ——. 1718-19. 1 .
37 Reecruitment  to 'the. Ojvil, - Blectrieal and M h
) of  the Indian —— service.; 1003-04. $
Redistribution of == areas. . 868-69.
—— and Company-managed —— lines in Indm 731-38:
Statement laid on the table by Mr. A. A, L. Parsons y¢ actual earnings
& of eerta.m newly constructed —— lines. -2076-77.
RATLWAY ACCIDENTS—
See ¢ Accident(s) .
“RATLWAY ‘ACCOUNTS--
Qneshon re—
o ﬁﬁ%ﬁmﬁnﬁ 0t ‘Heconntants in the: office of .the Otmtroller of —_

Subordmnte —— examination. 2729.
Transfer to the office of the Controller of —— of . work
"-'ﬁo'mly ’doneﬁ»y the Cash Branch of the Railway Bonrd 52?:

1 Branches

pzed

RAmWAY ‘ACCOUNTS DEP &R.TMENT-— ;
Question re administrative appointments in the ——. 991112, 7
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RAILWAY ACCOUNTS SERVICE—
Question re—
Appointments and ‘promotions in the Indian —. 2211
Appointments in ‘the sibordinate ——. 1967-68.
RAILWAY ADMINISTRATION—
; Motion to redude Demand for ‘“ Railway Board 7 ye ——. 1253-58.
Ques;ilo; re expenditure incurred by —— on printing and qu]ications.

RAILWAY APPRENTICES—
gt Question re appointment of —— trained at the Moghalpura Engineer-
ing College, Lahore. 329.

RATLWAY AUDIT DEPARTMENT—
Quesg)?;g _re retrenchment of a Muslim from the ——, Multan.
RATLWAY BERTH(S)—
See *“ Berth(s) .
RAILWAY BOARD—
Demand for Grant., 1111
Demand for Supplementary Grant. 987.
Motion to reduce Demand for-="
B e
Construction of a new railway between Kollengode and Cochin.
1258-64.

Future constitution of the ——. 1347-52.

@rievances of third class passengers. 1274-76.

Inadequate facilities for training of Indian students in railway

workshops. 1332-37.

el Indianisation of the ——. 1264-T4. s :
Indianisation policy in’ the railways. 1276-95, 1297-1307.
Liease of the Bengal and North-Western Railway. 1307-10.
Malidiinistration of the ‘Assam Bengal Railway. 1318-31.
Policy of Central Publicity Department. 1337-47.
Railway;, Administration. 1253-58.

——'s educational polxcy with referenee to pay of Rﬂlway
middle school teachers in the United Proyinees. -1382. - ;.

Recommendations - of the Publie :Accounts Committee not. ngen
effect to. 1812-18, : r AT AST
Remodelling of the Patna Junctlon rmlway statlon. 1810—].2
- ] Repmsentatmn of Muslims in: leway serviees, 1172-12(M 1245-

Hew

aafitansr
£ T

Retrenehment‘ 111—49 1161 1. } anld _' X
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RAILWAY BOARD—contd.

Question re—
Accountants appointed by the ——.  2212-13.
Appoinfment, of assistants and eclerks in the —. 303.
Appointment of Muslims in the office of the —. 708,
Appointment of Sikhs to the office of the ——. 1723, 2129-30.

Appointments in the office of the
Public Service Commission. 1725,

Contributions paid for Provident Fund for establishment in the

=rrarepi o

made' direet and through the

Duties of the Railway Member of the ——. 1702-03.
Expenditure for officers and staff of the Standards Office of the ——.
1092.

Extension of service to the cashier of the 623.
Location in Delhi of the offices of the Special Oﬁicers of . the .

2631.
Officers on Special Duty in the ——’s Office. 2330,
Recruitment to the office of the —. 727.
Special Officers and their staffs employed by the —. 714.
Special Officers employed by the ——. 1100-01.
Special Officers of the ——.  790.
Transfer of certain clerks from the ——’s Office to the Office of the

Controller of Railway Accounts. 2064-65.
Transfer to the office of the Controller of Railway Accounts of work

previously done by the Cash Branch of the 621-23.
RAILWAY BUDGET—
See ‘‘ Budget|Railway *".
RATLWAY (ARRIAGE(S)—
Question re—
Overerowding of third elass —— and provision of fans in interme-
diate class compartments. = 459-60.
Provision of a through ——— between Dehra Dun and Patna. 2592.
Provision of a through —— between Patna and Delhi, 2592,
Pr:tl);'xzszmn of Indian style lavatories in —— and waiting rooms.
Recruitment of Indian examiners of ——. 85960,

“iSee also *‘ Carriage(s) .
RAILWAY CARRTAGE SHOPS—
Question re pay of clerks at the —— at Ajmer. 2326,
RAILWAY CLEARING ACCOUNTS OFFICE—
Qnesﬁun re—
Alleged ' anti-Muslim policy in the —— Delhi. 1700.

Attendance of employees of the —— at lectures an eetings
arranged by the Congress. 11007, 8 d ‘i

e
oA
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RAILWAY CLEARING ACCOUNTS OFFICE—contd.
Question re—contd.
Death, sickness and retirement of clerks of the ——, Delhi, 1409-
10.

Employment of Muslims in the ——, 714-15.

Grievances of the —— staff at Delhi, 1408-09.

Lack of Muslims in the —. 1081-83.

Muslim clerks in the Rates Register Branch of the ——. 1083.
Non-grant of leave in the Machine Section of the —. 1067.
Participation of employees of the —— in anti-Government demons-

tration. 1006-07.
RAILWAY COMPANY (IES)—
Question re—
—— remaining to be purchased by the State. 404-09.
Share of surplus profits and net earnings paid to —— and Native
States. 503.
RAILWAY COMPARTMENTS—
Question re improvement of third class —. 313-14.
RAILWAY CONCESSIONS— .
Question re for Haj pilgrims. 2629.
RAILWAY CONFERENCE—
See ‘“ Conference(s) .
RAILWAY DEPARTMENT— : !
Question re—
Extensions of serviee in the ~——. 1486.
Proportion of appointments held by Mussalmans in ‘the ——. 505,
RAILWAY DIVISIONAL ACCOUNTS OFFICE(S)—
See ‘“ Accounts Office(s) 7.
RAILWAY EMPLOYEE(S)—

Question ‘re—
" Diffleulties of subordinate ——. 2490.
Grants for eddeation of the children of ——. 468.
Grievances of Mussalman —— in the Punjab. 902.
Passes issued to subordinate ——. 458-59.
_ Statement laid on the table by Mr. A. A. L. Parsons re rules govern-
. ing grants for the education of children of —. 2354-57.

RAILWAY ENGINEER(S)—
: See ** Engineer(s) 7.
RAILWAY E\GINEEB-H\G WORKSHOP(S)—-—
Question re— 0
Capital outlay on the —— at Arkonam. 786, tirond
Loss suffered by the —— at Arkonam as a result of orders given
to private firms. 786-87. -
Output of the —— at Arkonam 7858& wlaamh
Strength-ef staff of the ——at Arkonam. 787(” h
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RAILWAY FARE(S)—
Question re—
YL High —— and freight'charges on the Shoranur Nllambur Branch
of the South Indian Railway. 898-99.
Reduction of 308, 318.
Third class — on fhe South Indian Raﬂway 1419-20.
RAILWAY FREIGHT—
See ‘“ Freight *’.

RAILWAY INSPECTION DEPARTMENT—

Question re¢ gratuity paid to an officer of the ——. 504.
RAILWAY LABOURERS—
Question r¢ department to safeguard the rlghts and privileges of ——.
139

RAILWAY LINE(S)—
Construction of a —— from Sultangunj to Deoghar. 315.

Construetion of from Samni to Miyagam and Chhota-Udepur
to Mhow. 737.

RAILWAY MAGAZINE—

Question ye cost of publication of the Indian State ——. 324-25.
RATLWAY MAGISTRATE(S)—

See ¢ Magistrate(s) 7.
RAILWAY MAIL SERVICE—

Question re—

Application of Mr. Bewoor’s time-test to —— Offices. 2351.
o2 Appcmtmeut of a Headquaxter Inspector in the —— Karachi Divi-
sion. 198.
Assault of a sorter at Patna station. :2207.

Assault of a sorter by a Superintendent of the ——... 2597,

Complaints against Khan Sahib S. M. Yusif Quraeshi, Superinten-
dent, Allahabad, of communal hias against Hindus. . 2959-60.

Employment of Muslims in the at Lahorg. 873,

Facilities of —— officials at Allahabad. 2634-35.

Headquarters of certain sections of the ——. 309-10.

Inspectors of —— required to travel in mail vans. 2488,

Limited space available in the Bezwada —— Sorting Office. 2345-

Locatlon of the headquarters of the Superintendent, ——, Sind and
Baluchistan. 193-95.

Loss of insured articles in the —— at Ttarsi. 455-56.
Quality of uniforms for inferior staff of the ——. 1399,
Rezc;g-i;;uent fo the clerieal establishment of the Postal and -——.

Strength of —— Sections. 2200-01
Supply of warm clothing to —— officials.  1400. f
Working hours of employees of the ——. 207475, '~




INDEX TO LBGISLATIVE ASSEMBLY DEBATES. 261

RAILWAY MEMBER— fst
Question re duties of the —— of the leway Board. 1702-03.

RAILWAY MIDDLE SCHOOL—
See ** School(s) .
RAILWAY, OFFICERS—
See ¢ Officer(s) .
RAILWAY OFFICERS’ REST HOUSE—
Question re at Simla. 1243.
RAILWAY OFFICIALS—
See ¢ Official () .
. RAILWAY PASS(ES)—
Sée ' Pass(es) ™.
RAILLWAY PASSENGER(S)—
See ** Passenger(s) .

RAILWAY PLATFORM(S)— 3
“Question ¢ raising of the —— at Kiul Junection railway station.
2418.

RAILWAY POINTSMEN—
Question re allegations. regardmg _ 2345
RAiLWAY POLICE— g :
See ““ Police .
RAILWAY POSTERS—
See ¢ Posters ”’
RAILWAY PRESS(ES)—
See *“ Press(es) "’
RAILWAY PROJECTS— )
Question r¢ new in Southern India. 783.
See also ‘“ Project(s)
BAILWAY SCHOOL(S)—
See “* Sehool(s) .
RAILWAY SERVANTS—
Ques;i;:;n re political activities by Anglo-Indian and Buropean ——

RAILWAY SERVICES—
Motion to reduce Demand for *“ Railway Board *’ re representation of

Muslims in —— 1172-1204; ‘12&5-53 -G
. Question re— !
.. . Appointment of Jains in —. 1563-64.
Communal eomposition of posts in oerlmn ——.  916.
.- Representation of Muslims in. the,—. 703
Soc also *“ Service(s) "
RAILWAY STAFF— #YqodebaT
Question re reduction of —. 1702 o

IRt 1T N

e S —

e

At st omy ba . 1y
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RAILWAY STAFF COLLEGE— i { 4
Question re —— at Dehra Dun. 720.
RAILWAY STATION(S)—
Question re—
Booking of parcels at Ishurdi 1427-28.
Catering arrangements, waiting halls, ete., at ——. 961.
Closing of a gate leading to the Gujrat 2725-26.
Construction of a permanent —— at Faridpur. 2066-67.
Construction of a between Colgong and Pirpainti. 975-76.
Defective railroad subway between Badami Bagh' and Lahore
488.

Eatables sold to passengers at —. 2202. :
Lack of waiting rooms at the Bukhtiarpore Bihar Light —.
506.
Military forces and bands posted at ——. 1705,
; Need of a shed at Benares Cantonment ——. 963.
i1 Platform tickets issued at Colaba ——. 737.
~ Provision of a waiting room for pilgrims at Nathragar 1424.
Provision of an additional —— to the north of Chittagong. 883.
Reconstruction of the —— at Faridpur. 1705-06.
Reported security scheme for 2 791, &
Trials in jails and at a —. 976.
RAILWAY SUBORDINATE(R)—
Question re—
Increase of the pay of 226-27.
Promotion to officers cadre of ——. 70405,
PAILWAY TICKETS—
. Question re marking of in Urdu. 2058:59.
RAILWAY TIME TABLE— {
> Question e publication of the All-India ——, 325,
RAILWAY TRACKS— £ o
Question r¢ unprotected —— on the East Indian Railway.. 557.
RAILWAY WORKSHOP(S)—
___Question _ye— X
Allowances of apprentices at the Kharagpur ——. 462.
Cost of work at the Arkonam Engineering ——, . 786. i

io Leave reserve, strength and cost of employees. in ——. 788,
¢ Outturn and cost of ———!" 1787)" '
Refusal of facilities to office-bearers of the Béngal ‘and North i
Western Railwaymen’s Association to ‘investigate measares for ‘
prevention of acéidents dn —=o 19844 0o D
Wastage in — o the Madtas and Sonthern Mahratta' Railway., 7

Bee also “° Workshop(s) ”. o HULTZ T4

BOF s SE5080 droitonbis Hiasre)
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RAILWAYMEN'S UNTON—"! Vi FEF A0 AT AR
Question re consultation of the —— on:the policy of retrenchment.
1703.

RAINY, THE HONOURABLE' SIR GEORGE—
‘Allegations of partiality on the part of the Chair. 2529, 2532, 2535.

Congratulatwns by —— to Sir Ibrahim Rahimtoola on ‘his, elecnon as
President of the Legislative Assembly. 37.

Demand for Grant in respect of *‘ Railway Board . 1111.

Disposal of public business after the walk ouf of a section of the House.
2606, 2608-09, 2614, 2619, 2622.

Expressions of regret by —— on the death of Pandit Motilal Nehru.
673-74.

Expressions of regret by —— on the death of Sir Jamsetji Jeejeebhoy.
740. :

Expressions of regret by —— on the deaths of Colonel Crawford and

Manlana Muhammad Ali. 15-16, 19,
General discussion of the Railway Budget. 1011, 1012, 1026, 1055-
60.

Gold Thread Industry (Protection) Bill—
Motion for leave to introduce. = 217.
Motion to refer to'Seléct Committee. '507. T
" Presentation of the Report of the Select Comm:tfee 746
Motion to consider and pass. 979.
Indian Finance Bill—
Motion to consider. 2309, 2375-80.
Consideration of clause 2. 2440,
Consideration of Schedule T. '2449.
Consideration 'of Sehedule TI. ' 2462166, 2544, 2547,9548) 9567, 2569,
2570, 2571.
Consideration of Schedule ITT. 2584,
Consideration of Schedule TV, 2650,2713, 2770.
Consideration of elause 8. 2705, 2706,
Consideration of 'Schiedule TV. Part I, as rvecommended by His
Excellency the Governor General. 2766-71
Indian 'Merchant Shipping (Amendment) Bill—
Motion for leave to introduce. 22.
Motion to refer to Select Committee. 123-25.

' Motion ta fix the date for. the" presentatlon of the Report of the
Select Committee.” 514-15)"

_Preseutatlon of the Report of the Select Committee, 745.

“Motions to consider and pass. . 978, 979, 3o

_ Indian. Naval Armament (Amendment ). Bill— >

Motion to pass. 527. oTE0

1+ Indian Ports (Amendment) Bill—, .
Motion for leave to introduce. 33. a0
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RAINY, THE HONOURABLE SIR GEORGE—contd..
/' Tndian Ports (Amendment) Bill—contd.
Motion to consider. 127-28.
Motion to pass. 128.
Message from His Excellency the Viceroy and Governor General ap-

pointing —=- to perform: the functions assigned to the Finance
Member on.the oeeasion of the general discussion of the Railway
Budget. « 350
Motion for Adjournment re action taken against the General Couneil
of Burmese Associations. 831-32.
Motion re—
Consideration of the Parliamentary Papers in connection with the
Indian Round Table Conference. 1434, 1666, 1689.
Blection of Members to the Standing Committee for the Department
of Commerce. 2216.
Tlection of the Standing Finance Committee for Railways. 12.
Settlement arrived at between Goyernment and the Congress, 1730.
Motion to reduce Demand for—
¢ Customs " re—
Tailure of the Government to prevent dumping of wheat and
sugar on the Indian market. 1933-34.
“ Interest on. Debt and Reduection or Avoidance of Debt,”’ re—
Debt position. 2005.
¢ Railway Board ”’ re—
Future constifution of the Railway Board. 1352.
@Grievances of third class passengers. 1275-76.
Indianisation of the Railway Board. - 1266, 1271-73..
.- Indianisation policy in the railways. 1297-98, 1303-06.
Lease of the Bengal and North-Western Railway. 1309-10.
Maladministration of the Assam-Bengal Railway. ' 1330-31.
Railway Administration. 1253, 1255, 1258. 5
Railway Board’s edueational policy with reference to pay of

%&wny middle school teachers in the United Provinces.

Representation of Muslims in Railway servieek. - 1248-52,
Retrenchment. 1129, 114146, 1147, 1170. )

Oath of Office. 2.- .

Point of Order as to whether an Act which is not touched- by the

g‘éggnce Bill could be covertly amended in the Finance Bill,

Point of order by Mr. C. S. Ranga Iyer re proeeduiefor} ‘discussion
of cut motions. 1120-21, 1122-23.

Pms;xii’;la%ign of the Railway Budget for the year 1031-32 by —.

Protgg: against the execution of Bhagat Singh and others. 2604-
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RAINY, THE HONOURABLE SIR GEORGE-—concld.

Resolution re— i
Additional payment for rails to the Tata Iron and Steel Company.
2961-67, 2972, 2978, 2980-82. e
Appointment of a committee to advise on the purchase of the
Bengal and North-Western and Rohilkund and Kumaon Railways.
3017-18, 3019. F
Import duties ' on ' galvanised iron and steel pipes .and sheets.
B851-55, 856, 364, 371-73.
Policy -of repression. 647-50.
Round Table Conference, 436, 437, 438
Vanaspati ghee. ©809-12. y
Statement laid on the table by —— re white paper in connection
with the Round Table Conference. T750.
Statement of Business by 13, 54:55, 129-30, 410-11, 744-45,
796-97, 1297, 1905, 2358-59.
Steel Industry (Protection) Bill—
Motion for leave to introduece. 217.
Motion fo refer to Seleet Committee. 511-12.
Presentation of the Report of the Select Committee. = 746.
Motions to consider and pass. 979, 980.
Vizagapatam Port Bill—
Motion for leave to introduce. 216.
Motion fo eonsider. 521-22, 23.
3 Motion to pass. 523,
51iWheat (Import Duty) Bill— A
Motion for leave to introduce. 2360, 2363.
Motions, -to consider and to circulate. 2901.05, 2931-33.
Consideration of clause 3. 2940-41, 2049.
Motion to insert a new clause after clause 3. 2951
Consideration of clause 4. 2953. ?
Motion to pass. 2955.

RAISMAN, MR. A—
Oath of Office. 2823.

RAJAH, RAJA SIR VASUDEVA— T Sy

Allegations of partiality on the part of the Chair. 2531.

Election of —— to the Standing Finance Committee for Rail-
ways. 52.

Expx;lsgiom of regret by —— on the death of Pandit Motilal Nehru.

General discussion of the General Budget. 1586-87.

Indian Finance Bill— H
Motion to consider. 2235-36.

Oath of Office. 2.
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RAJAH, RAJA SIR VASUDEVA—conid.

Question re—
Land revenue legislation. 164-65.
Representation of ryotwari landholders in the Legislatures. 163.
Representatives selected for the Round Table Conference. 163.

RAJAH, RAO BAHADUR M. C—

Blection of —— to the Public Accounts Committee. 2137.
Flection of —== to the Standing Committee on BEmigration: 1497.
Blection of —— to the Standing Commiftee on Roads.  569.

Election of to the Standing Finanee Committee. 51
Motion re consideration of the Parliamentary Papers in cornection
with the Indian Round Table Conference.. 1676-80.
"*“Motion ‘to reduce Demand for ‘‘ Indian Posts and Telegraph Depart-
ment (including Working - expenses) '’ re representation of
GEAST dep;iassed classes in the Posts and Telegraphs Service. 1982-84,
198
Qath of Office. 3.
Question re—
Absence of street lights in. the locality of new quarters at Bara-
khamba Road., 2214
Deputation to the Federated Malay States to consider Indian labour
conditions. 340.
Hosu;ila rent allowance of Government of India ministe:rinl stnﬂ at
Pay of the ministerial staff of the Indian Stores Department 2638.
Provision of intermediate class accommodation on, and inconvenient
;111!;161}%; of, the Grand Trunk Express between Delhi and Mkdras.

RAJAN BAKSH SHAH, KHAN BAHADUR MAKHDUM SYED—

Oath of Office. 1357.
Quesg;)?ﬁ) re branch city booking office at Kup Bazar, Multan City.

RAJPUTANA—
Demand for Grant. 2045.
Demand for Supplementary Grant. 986.
RAMESWARAM—
: Ques;‘iiéli; re provision of Tailway facilities for pilgrims to ——.

ligH

RANGA ITER, MRy €. S—
Allegzast;ozns of paruahty on the pm of che Chmr 2525 2527

Appomtment of —— to the lerary Commltteq 410 ],‘,
Bengal Criminal Law Amendment, (Supplementary) Blll— W

Motions to consider and to circulate. 95-98.. .. 150
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RANGA IYER, MR C. S.—contd.

Code of Criminal Procedure (Amendment) Blll—
Motum to, refer to, Select Committee 613-18.
Demand for Supplementary Grant in respect of—
Loans and Advances bearing interest. 2782,
Elgction of —— to the Standing Committee on Emigration. 1497.
Expressions of regret by —— on the death of Pandit Motilal Nehru.
680-81.
General discussion of the Railway Budget. 1008-13, 1016, 1017.
Indian Finance Bill—
Motion to consider. 2304, 2307, 2316.
Consideration of Schedule TII. 2576-77.
Motion for Adjonrnment ye—
Action taken against the General Council of Burmese Associations.
829-31, 832.
Communal riot af Cawnpore. 2882-85, 2887, 2888.
Motion re—
Election of Members. to the Governing Body of the Imperial Counecil
of Agricultural Research. 28, 29,
Elgctsiou of Members to the Standing Committee on Emigration.
78,
Motion to reduce Demand for—
““ Customs ’ re—
Ingél;quate representation of Muslims in the Customs Services.
1929, :
Sikh representation. 1938, 1943-44.
““ Railway Board ” re—
Construetion of a new railway between Kollengode and Cochin.
1258-61, 1264.
1" Grievances of third eclass passengers. 1274-75, 1276,
Indianisation 'of the Railway Board. 1264-66, 1273-74.
Ing:iitagi'sation policy in the railways, 1276-79, 1283, 1302-03,

Railway Administration. 1253-55, 1258.
Railway Board’s educational policy with reference to pay of Rail-
way middle school tedchers in the United Provinces, 1332.

Representation of Muslims in Railway services. ~1177; 1179-82,
1185, 1186,.1202, 1249, 1250.

Retrennhment 1167, 1169.
‘ Taxes on Income '’ re— T
Undue incidence of mmma-tsx 1875. e,
Oath of Office. 3.
Point of Order raised by Mr. R. 8. Sarma whethet an’ Honourable

Member can make ‘use of 'a proseribed book m‘ ths Leglslatzve
Assembly. 2366.

R el b bt e o

S Y —
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RANGA IYER, MR. C. S.—contd.

Point of Order re procedure for discussion on cut motions. 1119.
Procedure for the discussion of Demand for Grants (General Budget).
1731.

Question re—
Additional appointments in the Madras General Post' Office. 2518.

Allowance for certain postmen in the Madras General Post Office.
2518-19.

Application of Mr. Bewoor’s time-test to Railway Mail Serviee i

Offices. 2351.

Appointment of a packer in the Mummudivaram Sub-Post Office.
2517.

Appointment of an additional peon in the Suryaraopet Sub-Post
Office.  2517-18.

Appointment of supervisors in the Postal Department. 2517.

Congested quarters of the General Post Office Buildings at Madras.
2520-21.

Oonvention fixing the hours of work of salaried employees. 2521-
22

Death of a postal peon on duty in Mymensingh. 2598,
Death while on duty of the Sub-Postmaster, Naria. 2598-99.
Decline of British trade with India. 229-30.
Delay in inauguration of the Indian Air Méil Service. 232.
Grant of pensions to postal porters and runmers. 231.
Inauguration of an Indian State Air Mail Seryice. 231
Increase of pay in Post Offices in the Madras Cirele.. - 2352.
Tnerease of the pay of railway subordinates, 226-27.
Indian problem in Kenya. 230. }
Irregularities in the eensus. ennmeration at Najibabad.  2514-16.
Limited space available in the Bezwada Railway Mail Serviee Sort-
ing  Office. . -2345-46.
Machines used for the Indian Air Mail Service. 232.
Measures for relief of ~postal offieials ;- working on Sundays and
34 holidays. 2351-52.
. New Government pension rules. 2518
'~ Number of persons cofivieted for the political offences:<228-29.
Pay of sanitary overseer of the Bombay Géneral Post Office. 2600.
Pay of Sub-Postmaster, Amalapuram Sdb-Post Office. « 2516.
Pay of teachers in Railway sehools. ~1061; 8T
Postal mail contractor at Madras;» 25210/
Promotions from Attachied Offices to the Gov ent of India See-
conoTotaats 85080 B M d fesier “1ah10 io9
| Provision ‘i the budget of the Posts and Telegraphs Department
for additional appointments. 2349. e (i

ot
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RANGA IYER, MR. C. S.—concld.
Question re—contd.
Provigion of a clerk in the Dwarapudi Sub-Post Office. 2349.
Provision of a post office at Theagaroyanagar. 2523.
Provision of additional postal establishment in Madras. 2350-51.

Provision of additional staff in Post Offices in the Madras Circle.
23417.

Railway station facilities at Bijnor. 227-28.

Refusal of permission to Imperial Airways to run an Air Service
in India. 231

Release of political prisoners. 2214-15.

Representation made by strikers on the Great Indian Peninsula
Railway. 227.

Restoration of a temporary appointment and stoppage of reduc-
tions in the Madras General Post Office.  2348-49.

Restoration of an appointment reduced in the Madras General Post
. Office. 2347-48.

Searcity 'of water at Vizagapatam. '2346-47.

Separation of Burma from India. 165-66.

Staff employed at the General Post 'Office, Caleutta. 2599.

Strength of clerical establishment in the Vizagapatam Postal Divi-
sion. 2346.

Strength of establishment of the Vizagapatam Post Office. 2346.

Sttz'ealigth of 1gave reserve in divisions in the Madras Postal Cirele.

Superannuation of postal officials.  2522-23.
Supply of uniforms to postmen in Madras. 2959.
Unsuitable accommodation in the Guntur' Bazar Post Office build-

ings. 2520.
Unsuitable accommodation in the' Suryarowpet Post Oﬂice build-
ings. 2519-20.

Question (Supplementary) re— ;. ey
Communal riot at Cawnpore. 274344
Provision of intermediate class accommodation on, and nmonvement
gln;é:g; of, the Grand Trunk Express between Delhi and Madras.
* Release of Mgulana Abdul Ghaffm- Khan of the' North ‘Western
Frontier Provinee.  964.
Representation of ryotwan landholders m ﬂm Legialathres 163.
Resolution re—
“Appointment of a ‘committee to’ udﬁvme on the’ purcha!e of ihe Bengal
and North Western and Rohilkind and Kumaos Railways. 3018.
A%%mgtmgnt of an Advism ‘Committee on Rettenchmmt 3006-
DraftQConvenhon regulaﬁng bom of; work in offieas, bmls ete.

Policy of repression. 451~54, 637 Rl ln peinisps
Round Table Conference. 7.

P
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RANGACHARIAR, DIWAN BAHADUR T.—

Allegations of partiality on the part.of the Chair. 2529-30..
Congratulations by —— to. Sir Thrahim: Rahimtoola on his election as
(- -« President, of the Legislative Assembly. - 37-38.

Demand for Supplementary Grant-in respect of—

Council of State. 2778, 2779.

Loans and Advances bearing Interest. 2781, 2782, 2783.
Bxpressions of regret by —— on the deaths of Colonel Crawford and

Maulana Muhammad Al 16-17.

General discussion of the General Budget. 1517-22.
Indian Finance Bill—

Motion, to. consider. - 2157, 2254, 2278-90, 2411.

Consideration of Sehedule 11, 2456-59, 2471, 2476, 2542-44, 2548,

2561, 2571
Consideration of Schedule III. 2575, 2584. L]
Consideration of Sehedule IV, - 2642:45; 2673, 2711-12, 2713, 2714,
2720-21.

Consideration .of Schedule IV Part I, as recommended by His
Excellency the Governor General 2744-49
Indian Income-tax (Second Amendment) Bill—::
Motion for leave to introduce. 2080,

. Consideration; of -the Parliamentary Papers in connection with the
Indian Round Table Conference. 1434-38, 1690.

Tlection of Members to the' Governing Body of the Imperial Couneil
of Agricultural Research. 28, 31, 32,
Settlement arrived at between Govern.ment and Cougress 1228-

Motmn to redude Demand for— -
““ Army Department *’ re—
Military expendltme 1811,
“ Customs ”’ re—
Failtre of the Government to prevent dumpmg of wheat and
sugar on the Tndian market. 1934-35.
$* Executive Council ? pe—
Neglect to effect substantml retrenchment in all departmenm
. ~1732-39,-1767-69.
o Forelgn and Political Department *’
_Practical exclusion of Indians from the Fom.g'n a.nd Political

" Department. « 2085, 2036

Lﬁgmlatwe Assembly and Legislative Assembly Department »
Quarters for Members not free. 2034.
4« North-West Frontier Provinee ™ re—

Retaining Regulation No, TV of 1901 and other Regulations in
fhe North-West' Froﬁtm: Province, 1898-1900." .
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RANGACHARIAR, DIWAN BAHADUR T.—contd.
Motion to reduce Demand for—contd.
¢ Staff, Household and Allowances of the Governor General > re—
Hill journey allowances and reduction of extent of the Simla
exodus. 2021-23, 2024, 2026, '2028-31.
“ Taxes on Income *’ re—
Undue incidence of income-tax. 1859, 1862-65, 1873.
Nomination of —— to the Panel of Chairmen. 350.
Oath of Office. 2.

Point of order raised by that two days’ notice of the amendment
moved by Sir George Schuster had not been given. 2710-11,
2712, 2713, 2714.

Point or order raised by Mr. R. S. Sarma whether an Honpm‘éﬂs
Member can make use of a proseribed book in the Legislative
Assembly. 2365, 2366-67.

Protest against the exeeution of Bhagat Singh and others.” 2604-05.

Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. 68, 71-72, 73.

Question ye—
Appointment of Indian Trade Commissioners abroad. 189.
Cases of inquiry in connection with the civil disobedience movement.

Economic condition of the masses. 261.
Number of persons arrested for politieal offences. 261-62.
Number of unemployed in British India. 261.

Representation of ryotwari landed interests at the Round Table
Conference. 189.

Representation of the Central Legislature at further meetings of
the Round Table Conference. 2193.

Question (Supplementary) re—
Average income and income-tax in India and England. 2204-05.
Cancellation of passport granted to Rev. U Ottama. 2486.
Customs duties. 2203-04.
Deplorable condition of the paddy and rice trade. 1414-15.
Effect of the boyeott movement on a Delhi firm. 149.
Indian Trade Commissioners. 1481,
Protection of the interests of paddy enltivators. 1714.
Provision of intermediate class accommodation on, and ineonvenient

timings of, the Granf Trunk Express between Delhi and Madras.
2196-97.

Representation of ryotwari landholders in the Legislature. 163.
Retrenchment Officer’s inquiries. 163.

Salt (Additional Import Duty) Bill—
Motions to consider and to circulate. 2857-59.

" Beparation of ‘Burma from India. (Discussed undér the Indian
Finance Bill). 2093-94, 2098.
L9OLAD
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RANGACHARIAR, DIWAN BAHADUR T.—concld.
Statement by the Honourable the Home Member re postponement of
the consideration of the Indian Press Bill and the Unlawful Insti-
gation Bill, 53-54,

* Statement regarding proposed confidential, meeting with His Excel-
lency the Commander-in-Chief. 2434-35, 2438.

Suggestion by —— pe time-limit for speeches on the motions for re-
duction. 1906, 1907, 1908.
Wheat (Tmport Duty) Bill—
Consideration of clause 4. 2952.
““"RANGOON—
» 'Question re appointments in the General Post Office, —=. 1484-85.
RAO, MR. M. N.—
-1 Oath of Office, 2.
Question ye—
- Military forces and bands posted at railway stations. 1705.
|1 Promotion of indigenouns industries. 1063. 3
Recruitment of clerks to Accounts Offices. 1404.
RASTOGI, MR. BADRI LAL—
Motion to reduce Demand for— :
“* Trrigation (including Working Expenses), Navigétion, Embank-
ment, and Dranage Works *’ ye—
Want of a river canal from Bakhtiarpore on the Ganges to
Nawadah pig Bihar. 1973-74.
‘¢ Legislative Assembly and Legislative Assembly Department *” ye—
Quarters for Members not free.  '2033-34.
Oath of Office. 3. =
Question ye— ;
Allotment of central revenues for provincial subjeets. 2732.
Average income and income-tax in Tndia and England. 2204-05.

Average length of life and deéath rate in India and other conntnes.
2206,

Baggage coolies at stations on the ‘Bast Indian Railway. 2201-

12

Construction of. a railway from Nawadah to Bakhtiarpore. 2203.

Conveyance of passengers in. wagons on the Bakhtiargore Bihar
Light Railway. 506.

Customs duties, 2203- -04.

‘Batables sold to passengers at railway stations. 2202.

Expenditure on education in Tndia and in other countries. 2205-06.
F‘e;;o demanded by luggage eoolies at East Indian leway stations.

Gov;g:ment of Tndm granis to the province of Bihar ma Orissa.

Hmzdu and Muhammadan title holders in the dxstnctofPatnn.
it 726.
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RASTOGI, MR. BADRI LAL-—contd.
Question re—contd.

Hindu title holders in the Bihar Sub-Division. 2207.

Lack of second class compartments on the Futwah Islampur Rail-
way. 506.

Lack of waiting rooms at the Bakhtiarpore Bihar nght Railway
stations. A

Lengthy hold up of traffic at a level crossing. 506-07.

Military schools and colleges in India. 1091.

Provincial and central subjects.  2732.

Reservation of railway berths at intermediate stations. 2202:03.

Residential English High Schools and Colleges in India. ~ 1092.

State of education in various countries. 2732-34.

Technical schools and colleges in India. 1091-92.

Timings of certain trains running between Howrah and Muttra.
731,

.

RATE(S)—
Question ye—
Cantonment —— and taxes.. 342. .
Inereased —— for passengers on the South Indian Railway. 2332.

Land revenue, water —— and local —— m the North- -West Frontier
Province. | 902-03. §
Provineial legislation r¢ land revenue settlements and irrigation
—. 404.
—— of freight for cotton and wheat between, Delhi and Karachi.
2073-74.
RATE CONTRACT SYSTEM—
Question re—
Alleged irregular purchase of paint, and allegations re¢ the —— for
the supply of stores. 875.
Unsuitability of the for tenders for stores for the Indian Stores
Department. 8§73-74. f
RATE EXPERIMENT OFFICE—
Question y¢ advertising appointments for the —— in the Great Indian
Peninsula and East Indian Railways. 1068.
RATEPAYER’S ASSOCIATION—
Question re¢ memorial from the
RATES REGISTER BRANCH—
Question re Muslim clerks in the —— of the Railway Clearing Ae-
counts Office. 1083.
RATIO—
Question re—
Commercial and industrial disecontent attributed to the 1s, 64, ——.
1482.
Depression in trade attribute to the 1s, 6d. ——. 1482.
See also ‘‘ Exchange Ratio *.

, Mandalay Cantonment. 1411.
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RAU, MR. H. SHANKAR— &
Indian Finance Bill—
Motion to consider. 2404.
Oath of Office. 1393.
RAWALPINDI—

Question re appointment of Indian chemists to poison gas.and anti-gas
appliance factories in ——. 393,

REBELLION—
Question y¢ —— at Tharrawady. 701,
RECOMMENDATION (8)—

Motion to reduee demand for *‘ Railway Board ™ re
Aceounts Committee not given effect to.: 1312-18.
Question ye—
of the Civil Justice Committee. 2508-12.
—— of the Indian Cinematograph Committee. 256. :
RECORD(S)—
Question ye—

of 'the Public

Lack of facilitics at Simla in econnecetion with the carriage of bag-
gage and 2828-29.

—— of appointment, promotion, transfer, ete., of workmen on thc
Bengal and North Western Railway. 2831.
RECORD CLERKS—
See ““ Clerk(s) .
RECORD DEPARTMENT—
Question re travelling allowance for record suppliers and duftries of
the Tmperial 2899-2900.
RECORD LIFTERS—
Question re duties of —— in the office of the Director General of
Posts and Telegraphs. T13.
RECORD SUPPLIERS—
Question re—

Travelling allowance for —— and duftries of the Imperial Record
Department. 2899-2900.
Travelling allowance paid on transfer to certain duftries and ——. ¢
2066. f
RECRUITS— '
Question re

for the Indian Army. 177.
REDDI, MR. P, G—

Motion to reduce Demand for ‘‘ Railway Board ' re retranchm.

1137-39.
Oath of Office. 3.
Question re— S 4
A wasteful purchase on the Madras and Southern Mahratts '
Railway. 1229. : ;l

il
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>

" REDDI, MR. P. G.-—contd.
i Question re—contd.
' Appointment of a personnel officer on the Madras and Southern

Mahratta Railway. 1231
Carriage of office records between Delhi and. Simla, 1075-77.
Inquiries into railway accidents. 1230.
Intermediate class fares on the South Indian Railway. 1229-30.
Reduetion of the salary of a clerk on the South Indian Railway.

1230-31.
REDDI; MR. T N. RAMAKRISHNA—
Election of —— to the Public Accounts Committee. 2137.

Indian Finance Bill—
Motion to consider. 2230.
Consideration of Schedule I. 2451
‘ Consideration of Schedule II. 2460-62.
Consideration of Schedule ITI. 2565-66, 2573.
Consideration of clause 8. 2705, 2706-07.
Motion to reduce Demand for ‘* Executive Couneil ’ re neglect 'to
effect substantial retrenchment in all departments. 1761-63,

' Oath of Office. 3.

=~ Point of order as to whether an Act which is not touched by the
Finanee Bill could be covertly amended in the Finance Bill.
2696. 5

Question re— :
Tocation of Government of India offices permanently in' Delhi.

Memorial from the clerical staff of the Indian Stores Department.
2595. ‘
Reeruitment to the office of the Railway Board. 727, IO/
i Reeruitment: to. the Seeretariat. 727-28; . 2
Scales of pay in the Postal Department. 2413-14.

.
" Question (Supplementary) re staff of the offices of the High Com-
missioner for India and the Indian Trade Commissioner in
London. 696-97. .
o "Resolution e ‘policy of repression.  660-63.
REDUCTION—

Question re—
i in staff of Government Departments. 1103..
of expenditure on the Bast Indian Railway.  500.
of railway fares. 303.
of staff in Government Presses. 471-72.
- of staff of the office of the Director General of Posts and
N Telegraphs. 531-32.
REFUNDS—
Demand for Grant. 2044
Demand for Supplementary Grant. 986, 2780.

]
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REGULATION(S)—
Motion to reduce Demand for *f North-West Frontxer Provinee ’
re retaining —— No. IV of 1901 and other in the North-

West Frontier Province. 1883-1903.
Question re—
Cases tried under the —— of 1883 in the North-West Frontier
Provinee. 1002.
Diserimination in the application of Quarantine 1242,

Number of persons detained under the Bengal “Ordinance and
Bengal —. 322.

REGULATION IITI OF 1818—
Question re—

Arrests under 537.
Facilities granted to prisoners confined under ——. 538.
RELICS—
Question r¢ Buddha ——. 50L

RELIGIOUS CUSTOMS—

Question re religious opinion on Bills affecting 1 281-82. ¢
RELIGIOUS RITES—
Question re non-interference with Hindu —— and usages. 1561.
RELIGIOUS SHRINES—
Question re administration of —— in the Peshawar District. 2327.
REMODELLING—
Motion  to reduce Demand for ‘‘ Railway Board '’ re ——— of the
Patna Junetion railway station. 1310-12.
RENOVATIONS— :
Question re repairs and —— at ““ Bastern 'Hostel ’, New Delhi.
2726-27.
RENT(S)—

Question re—
charged for mutton shops in Peshawar Cantonment. 2737.
——342charged for platforms in front of shops in cantonments:

(;harged to the Posts and Telegraphs Department for accomo-
dation in the Seeretariat in New Delhi. 1691,

—— of bungalows for officers at Divisional Headquarters of the
Norﬂ: Western: Railway. 2415,

of post office buildings in Caleutta. 379-80.
REPAIRS— s :

Question 7¢ —— and renovations at the “ Eastern Host.ei K”, New
Delhi. 2726-27. : :

»#
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5
REPAIRS AND MAINTENANCE AND OPERATIONS, COMMERCIAL
LINES (WORKING EXPENSES) (RAILWAYS)— ]
Demand for Excess Grant. 981
REPLY—

Right of —— allowed to Movers of eut motions. 1111.°
| REPORT(S)— '

Consideration of the —— of theiPublic Aecounts Committee. 760-

Quest.lon re—

Annual of Welfare Committees on State Railways. 790.
— of age of Consent Committee. 283-84.
of the Central Banking Inquiry Committee. ~243-45.
— of the Civil Justice Committee. 1421.
— of the Hide Cess Inquiry Committee. 1004.
of the Local Governments on communal tension. 168.
of the Kangra Valley Railway. 699-700.
— of the Public Accounts Committee. « 699,
- of the Tariff Board on the guestion: of | protection to the
- Morarji Chemical Works. 2826-27.
=~ o1 —— of the 1921 Committee on the Indian Amy., 1845.
on the classification of stores accounts. 867-68.
on the grievances of Cwrreney Office Staff. 868.
-?lzupplled to the Murarka Paint and Varnish Werks, Ltd.
‘Statement laid on the table by the Honourable Sir George Sehuster
s re —— of the Committee on Salt. 1996-2004.
REPRESENTATION(S)--
Question re—
L 0t —§7made by strikers on the Great Indian Pemmmh lewa,y
07 —t= of ryotwari landholders in the Legislature. ' 163.
REPRBSENTA'I‘IVES—
X Question re selection of Iudian —— for the Round Table Conference.
. 284.86.
REPRESSION—
Resolution re policy of ——. 43954, 628-TL. .
RESEARCH (ES)— 0r-18 yreraiataal)

Question re— 8178y 9 i ' &)
| Activities of the Council of Agricultural . '2585-89, (1 gy
l‘ blication in the Vernacular of tramslations of — carried on
|- »uliiipy the' Government of Tndia. 311 :

RESEARCH FUND ASSOCTIATION—
Hlection of Members to the Governing Body of the’ Tdﬁmh __ui

2138. 1

_— )
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RESEARCH INSTITUTES—
See ‘* Institute(s) .

RESERVE CLERK (S8)—
See ‘“ Clerk(s) '

RESERVE FORCES (AMENDMENT) BILL—
. See *' Indian —— ), under ‘‘ Bill(s) .

RESERVE FUND (RAILWAYS), APPROPRIATION FROM THE—
Demand for Grant. 1355,
Demand for Supplementary Grant. 2542.

RESOLUTION(S)—
Question re—

Exclusion of several —— from the agenda of a meeting of the
“Ambala Cantonment Board. 1151-52.
Non-official

passed by ‘the Legislative Assembly. 731-36.
—— of the Patna District Board. 1415-16.

passed by the employees of the Hast Indian and Easterm
Bengal Railway Presses at Caleutta. 693-94.

—— passed’ by the Press Employees’ Association, Caleutta. 476-
1.

PRSI
' Additional payment for rails to the Tata Tron and Steel Company.
2961-84.

“ Amendment of_‘Legisl‘utive Assembly Hlectoral Rules.  411-27.
Appointment of a committee to advise on the purchase of the

Bengal and North Western and Rohilkund and Kamaon Rail-!
ways. 3017-19.

. Appointment jof .an Advisory Committee on Retrenchment. 3004-
17.

Distribution of the proceeds of the duty on foreign salt. 3001-
04.

e
Draft Conventxon regulating hours of work in oﬁ‘lces, hotels, ete.
112984-3001.

Imé)ort duties on galvanised iron and steel plpes and sheets.
3.

Policy of repression. 439-54, 628-71.

Round Table Conference. 427-39. H %
is Vanaspathi ghee. 797-816. o
REST DA‘Y—-J : Jrithigl il iy dngael o
Ques;iso:«)n2 re weekly —— on the Bengal and North Western Railway.

REST HOUSE—
Question re Railway Officers’

at Simla. 1248 ~HEIS. o o

ES
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RETIREMENT—
Question re—

Death, sickness and of clerks of the Railway Clearing
Aeccounts Office, Delhi. 1409-10.

of firemen on the Great Indian Peninsula Railway.  538-39.
RETIRING ROOMS—
Question: re eharges for staying at railway
RETRENCHMENT— ;
Motion. to ,reduce Demand for—
“ Castoms 7’ re—

—==and uniformity. of basis for expenditure. 1912-15.. |
' ¢ Executive Couneil 7’ re—

Neglect. to effect substantial —— in all Departments. 1732-69.

3 ““Indian Posts and Telegraphs Department (ineluding Working
Expenses) ”’ re—

962-68. 117

—. 1977-82.
“ Opium 7 pe-—

—. 1968-T1. ¥
‘“ Railway Board ’’ re— i i i

1111-49, 1161-71. {

‘ Salt "’ re—

——. 1957. :
‘¢ Staff, Household and Allowances of the Governor General ’ re—

1 Request to the Viceroy for some voluntary surrender of emeolw-,

ments for the needed
Question re—

Consultation of the Railwayvmen’s Union on the pnlmy of —_—
1703,

in Government Departments. 881.

in the office of the Postmaster General Bengal and Assam
cirele. 379.

in the Public Waorks Departmenr and the Telegraph Engi-
neering Department, 882,

—— of a Muslim from the Railway Audit Department Multan.
2049.

—— of high officials in the Postal Department. 381:82;
—— of postal orderly peons:in Bengal. . 2060-61.. ...
—— of staff in the East Indian Railway Press. = 2422-26.
‘Resolution ¢ appointment ‘of an Advisory Committee om' ——.
3004-17. -

2031-33.

RETRENCHMENT OFFICER—
Question e ’s inquiries. 162-63.
RETURN TICKETS—
See ‘‘ Ticket(s) ™.
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RETURNS—
Question re non-inclusion of certain Muslims in the census ——.
2433,
REVENUE(S)—
Question re—
Allotment of central —— for provineial subjeets. 2732.

Extra expenditure and fall in —— caused by the activities of
the Congress. 464.

Fall in —— of Central and Provincial Governments. = 554.

Land . water rates and local rates in the North-West
Frontier Province. 902-03.

Loss 0f —— due to fall in imports and exports. 312-13.

Loss of —— due to trade depression. 150. '

settlements and “irrigation

Provineial 1egm'lntmn re land
rates.
—— and expenditure of British Baluchistan and names of pro-
minent persons there. 397-99.
— colleeted under customs, railways, salt and opium. '330-32.
— realised in the provinces. 178.
REVENUE COUNCILS—
Question re the bank rate, —— and deflation of currency.181.
REVENUE ESTABLISHMENT—
Questwn re probationary period of recruits of the superior ——
of State Railways. 1227,
RICE-
Question re¢ deplorable eondition of the paddy and —— trade.
1414-15.
RIGHT OF REPLY—
—— allowed to Movers of cut motions. 1111
RIOT(S)—. ...
Motion for Adjournment re—
|Communal —— at Cawnpore. 2834-35, 2874-97.
Death sentences passed in cmmec'non with ‘the Sholapur ——.

antio 4, 5
Communal'~—- ‘gt ‘Cawnpore. 2741-44. .
Distress causged to ‘postal officials bv communal —— in the

JKishorgunj Sub-Division. . 2201
Publication and cireulation by the Imspector General ‘of Police
of an account of the Peshawar ——. 1233-34. %!
RIVER CANAL— ARG ACH

Motion to reduce Demand for ¢f Irrm‘amon (ineluding Workmg
Expenses), Navigation, Embankment and Drainage Works ”’ re
want of a from Bakhtiarpore on the Ganges' ’ro ’*Tawsdah
wia Bihar. 1973.74.
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' RIVERINE DISTRICTS—

Question re boat hire granted to postmen in ——. 2197-98.
ROAD(S)—
Election of Members to the Standing Committee on ——. 216, 217-

18, 507, 569, 2078, 2359-60, 2438.
Question re—
Bad condition of —— in Peshawar City. 1105.
Development of ——. 885-91.
Naming of and numbering of houses in New Delhi: 998.
e construction in Bengal. 385.

Tax on petrol for improvement of 739-40.
ROHILKUND AND KUMAON RAILWAY—
See * Railway(s) .
ROLLING STOCK-—
Question re special “board “for the appointment of ——officers.

1065.

ROMAN CATHOLIC CHURCH—
Question re construction, of a
1412.
ROORKEE—
Question re allegations against soldiers at —. 701.
ROUND TABLE CONFERENCE—
Motion ré consideration of the Parliamentary Papers in connection
with the Indian 1433-77, 1633-90.
Question re—
Cost of the ——. 974
_Fature procedure in conneetion with the — discussions. 291
List of delegates to the ——. 224-25. «
Non-representation of Orissa at the —— 176.

Proceedings and cost of the ——. 290-91,
Publication in ‘the vernaculars. of the recommendations of the
1086. :

in Mingaladon Cantonment.

Re-assembling of the ——. 974. :
Representation of Central Legislature at further meetings of the
. 2198, Ll

... Representation of ryotwari landed interests at the ——! 189.
Renresentation of Sanatan Dharami Hindus at further meetings of

the 1561.
Representatives selected for the ——. 163.
Selection of delegates for the 314.
Selection of Tadian representatives for the ——. 284-86.
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ROUND TABLE CONFERENCE—contd. : i y A
Resolution re ——. 427-39.
Statement laid on the table by the Honourable Sir George Ramy re
white paper in connection with the —. 959.

ROUND TABLE DELEGATES— e
Question re visit of British to India. 1243.
ROW, MR. K. SANJIVA—
Oath of Office. 4.
ROY, KUMAR, G. R—
Code of Criminal Procedure (Amendment) Bill-~(Amendment of
section 144)—
Motions to refer to Seleet.Committee and to circulate. 840.
General discussion of the General Budget. 1617-21.
Motion to reduce Demand for —
““ Customs '’ re—
“Duty on kerosene, petrol and betel nuts. 1951-53, 1955.
Duty on sugar. 1948-50, 1951.
*“ Railway Board "’ re—

Indianisation policy in the railways. 1283-84.
Maladministration of the Assam Bengal Railway. 1318-27, 1331. W
Oath of Office. 3.

ROY, MR K. C.—::. :
Oath of Office. 3. : : )
Question re— f o414 3!
Cases of forfeiture of seenrity nnder :,he PIESﬂ\OEdp,l&n(,eS. 295.
Finaneial position of the Indian Broadeasting Company: 291-94.

Future procedure in counection with the Round Table Con-
ference diseussions. 291,

Proceedings and cost of the Round Table Conferénce. '290-91.

" Promulgation of new ‘Ordinanees déaling \vn‘h the Press and
unlawful instigation. - 395

Resolution re the Round Table Conf,erence. 427-80..
ROYAL INDIAN MARINE-— 3
" ‘Question re ¢oal purchased for the ‘3074.
ROYAL INDIAN MILITARY COLLEGE— 'Ai"
See *“ College(s) . T 4 1
RULES— REGEAT
Question re—

Leave —— on the Bengal g G Western Ra"way. 2831-

32. =y
New Government  pension 2518, ; ! ,i
New for value .payable parcels, 975. g

—— for promotion of postal officials. 2125-26..

aqat
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. RULES —contd.
Statement laid on the table by Mr. A. A/ L. Parsnn§ re govern-
ing grants for the education of children of ‘railway employees.
2354-57.
RULING (S)—
Bills—
Honourable Members cannot criticise the decision of the House.
2563.
Honourable Members are entitled to point out what their share
in the deliberations of the Select Committee was. 2805.
Only a brief expression of views is permitted at the introduection
2363,

stage of a ——,

The Chair cannot guarantee the passage of any —— within any
given t'me unless it has the full eco-operation of the House.
2622,

Demand(s) for Supplementary Grant(s)—

Discussion on an item not included in the —— cannot be allowed.
2782.

Discussion -on the general policy of the loans and advances of
the Government of India on a -—— is not allowed. 2782

Division—

An Honourable Member cannot drag another Honourable Member

for the purpose of voting. 1224.
Election—

If mo provision is made in the Statute for any specific method of
election to'a particalar body, the Assembly as a whole shall deter-
mine the manner in which the election shall be held. 753.

No one can move an irrelevant amendment altering the provisions
of the Statute under which an election to a partieular Body
is propesed to be held. 753.

Indian Finance Bill—

The House can amend all the Acts mentioned in the Preamble of

~ the Finance Bill to the extent they are dealt with there but
not beyond it. 2694, 2699-2700.

Interruptions—

Constant —— and interchange of views eannot be allowed, but
con speeial oceasions ‘the Chair will permit the Honourable
Member in charge to offer any explanation, 12852

Miscellaneous—

A settledquestion cannot be reopened. 2946,

Honourable Members are mnot allowed to say that a particular
speech or diseussion is irrelevant after a  point of order had
been raised on_that issue and the Chair had ruled that the
matter is relevant and in order. 62.

. Honourable Members: must yield, otherwise they cannot be inter-
rupted. 2887. ? el
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RULING (8)—contd. i .
Miseellaneous—contd.

Honourable Members should restriet themselves to the motion
before the House. 1984,

It is open to Honourable Members to quote from  proseribed
literature in support of any argument which they may wish
to advance but they cannot read the whole of it with the in-
tention of getting full publication in that way. 2368.

Personal remarks are not permitted. 2624.

Reference to a case which is sub judice, not allowed. 58.

Punjab Criminal Procedure Amendment (Supplementary) Bill—

Reference to the Punjab Aect is permissible on the —— but the
debate cannot proceed on the basis as if the Punjab Act was
before the House. 57, 58,59, 60.

Question(s)—

An Honourable Member in replying is entitled to ask for notice
if he is not able to answer a supplementary —— on the spot.
2497. 1

An Honourable Member is not justified in asking another Honour-
able Member to write down his supplementary ——.  2495.

‘Every Member of the Assembly is entitled to know the answer
when a is asked in the Assembly. 867.
Honourable Members are not. entitled to make a speéch at ——
time. 1074, 1075. ;
Honourable Members cannot ask for opinions. 1007
_ Long speeches in reply to are not permissible but on special
oecasions a little latitude; may be allowed. 1227,

Repetition of a previously asked during the session is in
order. . 687. i

Resolution(s)—

Further amendments to the ——— re draft convention regulating
hours of work in offices, hotels, ete., will only be allowed if Mr.
N.: M. Joshi’s amendnient to that —— is réjected. 2994.

Honourable Mémbers might move an amendment at any time and
when that amendment is actually moved any Honourable
Member may object on the ground that two days’ elear notice
has not, been given. It will: then' be for the "Chair to decide
whether he will allow' the amendment or not.. 422.

That Mr. N. M. Joshi’s amendment is not a direct negative of the
Resolution re ratification of the draft econvention regulating
hours of work in offices, hotels, ete. 2989 . ;

Walk out—

A decision on the part of certain Honourable Members either
not to participate in or mnot to be present at, a particular dis-
cussion must not afféct public business being transacted by
the House, but the Chair considers it its duty, in such ecircum-
stances to stand out against the transaction of business which
may vitally affect a large section of the public. 2622

——
Lo = B
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RUNNERS— lies

Question re disbursing of increments of pay of postal —— ' 2199,
RUPNARAYAN RIVER— f

Question re construetion of a bridge over the ——.  1306.
RURAL DEVELOPMENT FEDERATION—

See ‘ Federation .
RURAL UPLIFT—

‘Question re
RUSSIAN SUGAR—

Question re dumping of in India.  402-03.
RYOTWARI LANDED INTERESTS—

Questi%n ré representation of

189.

work in India. 2208, 2209.

at the Round Table Conference.

SADIQ HASAN, SHATKH—
Indian Finanee Bill—
Motion to consider. 2373-75. s
Motion re consideration of the Parliamentary Papers in connection
. with the Indian Round Table Conferenca. 1465-68.
Motion to reduce Demand for ‘‘ Railway Board >’ re representation
of Muslims in Railway services. 1202-04.
Oath of Office. 3.
Question re—
A shooting tragedy in Peshawar. 1235.
Adoption of the Zaildari System in the North-West Frontier Pro-
vinee. 1070,
Advertising appointments for the Rate Experiment Office in the
Great Indian Peninsula and East Indian Railways. 1068.
Alleged ill-treatment of volunteers of the Khudai Khidmatgar
movement in Charsadda. 1225-37.
Appointment of a Muslim as cashier in the Department of Educa-
tion, Health and Lands. 2505,
Appointment of Muslims as Assistan i
Ig)udit Officers. 1710. o AOIAIS, Ay Aavistans

Apzq%intmcnt of Muslims in Government of India Departments.
o ! :

-Appointment of Muslims in the Government Test Hous: 5
1070-71. ¢, Alipore.

Appointment of Muslims to the clerical establishment of
Accountant General, Central Revenues. 1710-11. an I o
Demolition of a monument erected by the Municipal Committee

§§3£?Pawar and imprisonment of Mr. Allah Baksh Yusifi.
-35. )
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SADIQ HASAN, SHAIKH—contd. - A
Question re—contd.

Destitute condition of Mirza Sikander Bakht, descendant of
Moghal King: 2629.

Disputes between coolies and a jamadar at Lahore  Railway
‘l Station. 1708-09. ;

l Employment of Muslims on the East Indian Railway., 1068-69.

Employment of Muslims on the North Western Railway. 1069-70.

Firing on a mob in Peshawar city. 1231-33.

Harassment by Khans of the relatives of Maulvi Ghulam Rabbani.
2504.

Jmprisonment of Mr. Pir Baksh, an -elected Municipal Commis-
sioner. 1234.

Military blockade of villages in the Peshawar district. 1237-38.

Non-appointment of an Indlian to a leave vacancy in the Political
Department of the North-West Frontier Province. 1708-09.

Non-grant of leave in the machine section of the Railway Clearing
Accounts Office. 1067.

Number of clerks of each community employed in the Office of the
Chief Medical and Health Officer, North Western Railway. 1712. <\

Number of Officers of each community appointed to the Medical
Department of the North-Western Railway. 1711.

Occupation of Peshawar by the military forees. 1233.

Powers delegated to certain officers in connection with schemes on
the North-Western Railway. 1066-67.

Pr&\;rision of latrines'in servants’ eompartments on railways. 2505-

Publication and eirculation by the Inspeetor General of Police of
ramaccount of the Peshawar riot. 1233-34.

Railway concessions for Haj pilgrims. 2629.

Recruitment of assistant Surgeons in the Army Veterinary Corps
and the Army Remount Department. 2506.

Representation of Muslims in Aeccounts Offices. 1710. L

Representation of Muslims in the Subordinate Aceounts Services
of certain Offices. 1711.

Retention of Muslims on reduction of staff of Accounts and Audit
Offices in Delhi. 1711.

Vendors’ contracts on station platforms on the East Indian Rail-
way. 2629,

Resolution re— )
Policy of Repression. 439.41, ¢y
Round Table Conference. 435, }




INDEX, TO LEGISLATIVE ASSEMBLY
SAHI, MR. RAM PRASHAD NARAYAN—
Code of Criminal

Procedure
section 144)—

QW L2

287
SSTHTHL 412 0T
(Amendment) Bxll (Amemhngnt of
Motions to refer to Select Committee and to cn'onlate. 939-41
General Discussion of the Railway Budget. 1030. AT AR
Oath of Office. 4. . o T O
¥ SALARY(IES)— M A
Motion ‘to reduce Demand for *“ Customs » re reductionof <= on
acecount of lower level of priees and to cope with: ‘the deficit
budget. 1909-12.
Question re reduction of the —— of a clerk on the South Ind.lanéﬂml
way. 1230-31.
SALARIED EMPLOYEES—

Question re eonvention fixing the hours of work of ——, +12521-22,
SALE OF GOODS ACT—
| See ¢

s 27
Act(s) .
SALT—

PILE

Demand for Grant.

1956. 1

Demand for Supplementary Grant.

Motion to rednee Demand for—
‘i

983.
Dre— . .

ers. 1959:
Retrenchment. 1957.

Loss of interest arising from the eredit system.
Pay of General Managers
Question ne—

1957-59.
Importation of Tibetan ——

. 00D)
Revenue - eollected under Customs
330-32.

;. Railways, and opium
Resolution re distribution of the proceeds of the duty on foreign ——
3001-04.

re Report of the Committee on

Statement (laid on the table) by the Honourable Sir George Schuster
. 1996-2004.
See A 4
SALT INDUSTRY—

SALT (ADDITIONAL IMPORT DUTY) BILL—
‘¢ Bill(s) ”*

15, 217-18, 569.

Question re safeguarding of the interests of
i SALT LAWS—
-«

Election of a Committee to consider proposals. on the ——, 202-

. 1480,
Question re sentences passed on offenders againstthe —<— 338
SALT-TAX—

L9OLAD

Reductmn of —~ (Discussed under the Indian Fmance Bxll) "9439.

T
-
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¥ S %
SALTER, SIR ARTHUR— ’
' Question ne— ;
Finaneial inquiry by ——. 241-43. , ]
Tnquiry to be undertaken by ——. 179.
SALUTES—
Question re discontinuance of —. 267-68. 3
SAMNI— g 4
Question 7e ¢onstruction of railway lines from —— to Miyagam and

| Chhota-Udepur to Mhow. 737.
SAMPLE PACKETS—
. Reduction of postage on —— (Discussed under the Indian Finance
Bill). 2622-26.
SAMS, MR. E. A—
Indian Finance Bill—
Motion to consider. 2247-49.
1 Consideration of Schedule ITL. 2625-26.
Motion to reduce Demand for—
¢ Executive Council ** re—

Neglect to effect substantial retrenchment in' all Departments.
1760, 1761.

¢ Tndian Posts and Telegraphs Department (including Working &)

Expenses) '’ re— f

Denial of Caleutta-Delhi transfer concessions to certain clerks
of the Director General’s office. 1988-89.

Representation of depressed classes in the Posts and Telegraphs
| ervice. 1986-87.

‘\ Oath of Office. 4. i
SANATAN DHARAMI—

| Question re representation. of Hindus at further meeings ;Jf the
Round Table Conference. 1561.

SANITARY: OVERSEER(S)—
Question 7e pay of the
26

of the Bombay General Post Office.

SANKERPORE-—
Question re postal service to the village of ——, 691,
SANT SINGH, SARDAR—
Allegations of partiality on the part of the Chair. 2533,
Code-of Criminal = Procedure (Amendment Bill (Amendment of
seetion 144)—

Motions to refer to Select Committee and to circulate. 845, "’
Election of to the Public Accounts Committee. 2137.
Indian Finance Bill—

Motion to consider. 2185-91, 2216-25.

Motion for Adournment r¢ summary trial and i : i
Nur at Peshawar. 1211. ' g gl

27
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SANT SINGH, SARDAR—contd.

Motion to reduce Demand for—
“ Railway Board >’ re—
Indianisation policy in the railways. 1292-94.
Representation of Muslims in Railway services. 1183.
Oath of Office. 3.

Question re—

Absence of honeycomb brickwork in nmew ‘D'’ eclass quarters
in New Delhi. 2131-32. 3

Appointment of Sikh Engineers in the Punjab Public Works
Department. 2130-31.

Appointment of Sikhs in the Foreign and Political Department.
1717-18.

Appointment of Sikhs on railways. 1718.

Appointment of Sikhs to the Civil Aviafion Office. 2129.

Appointment of Sikhs to the Indian Service of Railway Engi-
neers. 2131,

Appointment of Sikhs to the Railway Board’s Office. 2129-30.

Balance-sheets of Indian Railways. 335.

Boys and women arrested in connection with the Civil Obe-
dience Movement. 334.

Carrying forward of losses under the Income-tax Act. 336.

(ases under certain recent Ordinances. 170-71.

Crimes committed by revolutionaries. 172.

Discontent amongst claims inspectors and eclaims tracers on the
North Western Railway. 337.

Establishment of an Indian Aeccountancy Board. 335.

Fall in the price of staple foods.  174-75.

Firing of the Sis Ganj Gurdwara at Delhi. 175-76.

Import of wheat and gur into India. 175. <

. Internment at Liakki village of Tota Singh of Peshawar. T702.

Number of arrvests and eonvietions in connection with the Civil
Disobedience Movement. 171-72.

Number of men of varions communities employed in  certain
posts on the North Western Railway. 337.

Price of petrol in India and elsewhere. 334.

Properties taken possession of under Ordinance No. IX of 1930.
el

Proportion of Hindus, Muhammadans and Sikhs in the Army.

Prospects of commercial probationers on the North Western Rail-
way. 336-37.

Recruitment on State-managed Railways. 1718-19.

Sikhs prosecuted for wearing long Kirpans. T702-03.
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SANT SINGH, SARDAR—contd. A WiE THes
Question re—contd.
Staff employed in the office of the ngh Commzssxoner for - India
and the Indian, Trade Commissioner in London. 335.

Tse of force in dispersing unlawful assemblies. 172-74.

Question (Supplementary) re transfer of the District Judge of
Dera Ismail Khan from that distriet. 2725.
SAPRU, SIR TEJ BAHADUR—

Question re peace proposals of —— and Mr. M. R. Jayakar, 493.

SARMA MR. R. 8.—
Flection of —— to the Standing Finance Committee. ' 51, 2789.
__General Discussion of the General Budget. 1602-04.
Indian Finance Bill— 3
Motion to consider. 2318, 2365.
Consideration  of Schedule II. 2567.
; Consideration of Schedule ITL, 2584, .
Cmmderatmu of Schedule IV, Part I, as reeommended by His
. Excellency the Governor General "746
Motion re consideration of the Parliamentary papers in connection
with the Indian Round Table Conference. 1457-59, 1670, 1673.
Motion to reduce Demand for “ Executive Council ’ r¢ negleet to
effect substantial retrenchment in all Departments. 1760.
Oath of Office.. 3.
Resolution re—
4. . Appointment of an Advisory Committee on Retrenchment. 3009-

Policy of repression. 665-67.
Salt (Additional Import Duty) Bill—
Motions to consider and to circulate. = 2845-47, 2850,
SARDA, RAI SAHIB HAR BILAS—
 Eleetion of to the Standing Finance Committee. 51, 2789.
General Discussion of the General Budget. 1512-15, 1532,
General Discussion of the Railway Budget. 1026.
« Hindu Widows’ Right of Inheritance Bill—
Motion for leave to introduce.  959.
Indian Finance Bill—
! Motion to cousider. ' 2233-35.
Consideration of Schedule IT. 2548-49.

““Motion to reduce Demand for *“ Taxes on Income ’* r¢ tindue inci-
dence of income-tax. 1868-69. :

Nomination of
Oath of Office. 3.
Question re— 2 "

Abnormal infantile death-rate in Ajmer and Beawar. 2195.

to the Panel of Chairmen. 350.
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SARDA, RAI SAHIB HAR BILAS—contd.
Question re—contd.
Arrest of Mr. Virendra, a student of the Foreman Christian
College, Liahore. 1490-92,
Grants for edueation, &e., given to the North-West Frontier
Provinece and Ajmer-Merwara.»2193-94
Introduction of eompulsory primary education in Ajmer-Merwara.
2194-95.
Report of 'the 1921 Committee .on the Indian Army. 1845,
Resolution re—

Additional payment for rails to the Tata Iron and Steel Company.
2975-76..

Appointment of an Advisory Committee on Retrenchment. 3008«
09. ’

VHY

Vanaspathi Ghee. 805-06.
SARDA ACT—
See “< Aet(s) »:
SARDA MARRIAGE ACT—,

= Question re cirenlarire application of the —_ 225 i
“fr}\ SAQ_,VINGSBANKDE"PAR’I‘MEN’l‘——'""'Y IghGh
5 " "Question re appointment of head clerks to the —— of the Calcutta
: _ General Post Oﬂice . 535-36.
SCHEME—
Question re government —— for the Indianisation of the Army.
401-02.
SCHOOL(S)—
_ Motion to reduce Demand for ¢ Railway Board ** re Rallway
Board’s educational pohcy ‘with reference to pay of Railway
S ahadle teachers in the ’Umted PFovmees 1332 ]
HERIQiéstion e
A moving for the children of employees of the Government
A of India Seeretariat. 1565-66.
Appointment of a Muslim as Headmaster, of ;he Goxemment
High ——, Delhi. 2063.
Establishment of a High School for girls in New «Deum 1566.
Feeggehnrged by the Lady Irwin - for Girls, Simla.” 1567-72,
Government grant made to the Lady Irwin —— for Gitlé Simla,
1566-67.
y Grant of land for the constructmn of an Islam.m ngh — in
‘ %+ Peshawar. - 1109.
Migratory —— for the daughters of the ,staﬂ ?f the Govern-

0081 ment of Tndik offices. © 996.
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SCHOOL(S)—contd.
Question re—contd.

L3

Military —— and eolleges in India. 1091.
Pay of teachers in East Indian Railway ——. 496.
1061.

Pay of teachers in railway

Pay of teachers in the Bast Indian Railway High —— of the,

Allahabad Division. 1965.
Representation of Muslims on the Governing Committee of the
Frontier High ——, Peshawar Cantonment. 1104-05.
Residential English High and colleges in India. 1092.
Students of the Lady Irwin —— for Girls, Simla. 2590.
Technical —— and colléeges in India. 1091-92.
Transfer of Non-Muslim Teachers from the Government High
Delhi. 2062. 1

SCEUSTER,,TH:E HONOURABLE SIR GEORGE—

Consideration of the Report of the Public Accounts Committee.
760, 771-74.
Demand for Excess Grant in respect of—
Administration of Agency Subjeets. 980.
Appropriation from Depreciation Fund (Railways). 982.

Commercial Lines —— Working Expenses ; Administration
(Railways). 981. .
Commercial Lines —— Working Expenses : Repairs and main

tenance and Operations (Railways). 981.

++/ Commuted Value of Pensions. 981.

Geological Survey. 980.
Indian Posts and Telegraphs Department. 981.
Demand for Excess Grant in respect of—
Irrigation, Navigation, Embankment and Drainage works. 980.
Loans and Advances bearing interest. 981.
Miscellaneous adjustments between the Central and Provineial
Governments. 981.
Public Service Commission. 980.
Demand for Grant in respect of—
Army Department. 1771.
Council of State. 2033.
Cnstoms. 1908,
Executive Council. 1732.
Foreign and Political Department. 2034.
Forest. 1971.
Home Department. 2037.
Indian Posts and Telegraphs Department (including Working
Expenses). 1976.
Indo-European Telegraph Department (including Working Ex-
. Denses). 1989, :
Interest on Debt and Reduction or Avoidance of Debt. 1990,
Interest on Miscellaneous Obligations. 2015.
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SCHUSTER, THE HONOURABLE SIR GEORGE—contd.
Demand for Excess Grant in respeet of—contd.
Trrigation (ineluding Working Expenses), Navigation, Embank-
ment and Drainage Works. 1973.
Legislative Assembly and Legislative Assembly Department.
2033.
North-West Frontier Province. 1882.
Opinm. 1969.
Salt. 1956.
Staff, Household and Allowances of the Governor General. 2017.
Stamps. 1971. :
Taxes on Income. 1857,
Demand for Supplementary Grant in respeet of—
Administration of Justice. 984.
Andamans and Nicobar Islands. 986.
Capital Outlay on Security Printing. 987.
Capital Outlay on Vizagapatam Harbour. 987.

‘Census. 985.

Commuted value of Pensions. 987. po-af}
Council of State. 2778, 2779. Javzld
Delhi. 986.

Delhi Capital Outlay. 987.

Education. 985.

Emigration External. 985.

Expenditure in England under the control of the High Commis-
sioner for India. 987.

Foreign and Political Department. 984.

Forest. 983.

Home Department. 984.

Hyderabad. 986.

Indo-European Telegraph Department. 2776.

J'n;('a?rest on Ordinary Debt and Reduection or Avoidance of Debt.

78.

Irrigation, Navigation, Embankment and Drainage Works. 983,
Irrigation, Navigation, Embankment and Drainage Woks. 2776.
Loans and Advances Bearing Interest. 2781, 2782, 2783,
Medical Serviees. 985.
Mint. 985, 2779-80. 3 “atne
. Miscellaneous Departments. 985. K
North-West Frontier Province. 986. f
Opinta. 983
~ Police. 954. :
Public Service Commission. 984, : oL
Rajpuiana. ©86. g
Refunds. 986, 2780. . s
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SCHUTER, THE HONOURABLE SIR GBORGE-—contd.
Demand for Supplementary Grant in respect of—contd.
Balt. 083,

Staﬂf, Household and Allowances of Governor Geéeneral. 984,
"Maxes on Income. 983.
Disposal of public business after the walk out of a seehon of the

House. 2620-21
Election of a Commlttee to consider proposals on ﬂle salt mdustry
202-15.

General Discussion of the General Budget. 1594, 1595, 1621-32.
Indian Finance Bill—
Motion for leave to introduce. 1391.
Motion to consider; 2081, 2155, 2184, 9293,12294, 2298, 2394:2411.
Consideration of clause 2. 2441, 2442, 2443, ;
Consideration of Schedile 1./ 2446, 2447-48, 2449, 2450, 2453-54.
Cnnsiderahou of ‘Schednle TL'| 2473, 2558:61, 2571. '

Consideration of ‘Schedule TV. 2651, 2652, 2656, 2658, 2659, 2660,
[ 2665, 2667- 68 2670, 2672, 2673, 2674, 2675, 2677, 2678 2684-88.

Re-consideration of Schedule IV, Part T, as recommended by His
Excellency the Viceroy. 2708-12, 2716-18, 2753-55, 27::6
Indian Income-tax (Amendment) Bill—
Motion for leave to introduce. 217. , .,
Motion to consider and pass. 527-28.
Indian Income-tax (Second Amendment) Bill—

oo Motion for léaveé to introduice:  2078-79;2080; 2051. "
Motion to refer to Seleet Committee.” 2783-84. "' :
Motion to cireulate. 2802. : Bk 5 :

Motion re— ¥
Election of the Public Accounts Comm1ttee 1233
Election of the Standing: Finance!Commiittee, 12, 24380

15 Metion to reduce Demand for— 1915t

5 Army Department *” re—.
Military expendxture 1779 1780 81 1832 36.

¢ (tustoms ™' re— brys a
Duty oun kerosene, petrol and betel ntlts 1954.-" M
Duty on sngar. 1951. it il

Iugdequate reuresentatmn of Mus!ims in the Customs Servxces
925-25, )

Not taking steps to raise the price of agnenltural prodhwe 1956,

Reduetion of salaries on account of lower level of y es and to
cope with the deficit bhﬁc;et 11910412,

Retrenchment and uniformity of basis f for emgn' 'tute _‘-19]3 14,
Sikh representation. 1945-47.
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SCHUSTER, THE HONOURABLE' SIR GEORGE—coitd.
i Motion to reduee Demand for—conid.
““ Exeeutive Couneil * re—

Negléet' to effect substantial ‘retrenchment in’ 4ll’ departments,
1743, 1763-67.
““ Iuterest on Debt and Reduction or Avoidance of Debt ™ pre—
Appointment of a National Investment Board. 1992,
Debt position.  2009-14.
‘ Interest on Miscellaneous Obligations™' re—
Poliey and principle underlying expenditure for iuferest on
miscellaneous obligations. 2016.
“ Jrrigation (including Workmg Bxpenses), \'avm-ﬁ'm Embank-
ment and Drainage Works *’ re—
Interest charged on cana]s in Ol‘lisa and Ganjam. ' 1975-76.
“ Opium *" re—
Retrenchment.  1970-71. : ;
< Salt ”? re— 4 ¥y
Loss of interest arising from the credit svstem . 195 S5
Pay of General Managers. 1959.
Retrenchment. 1957.
“¢ Staff, Houschold and Allowances of the Governor' Génerdl > re—
Hill iourneW‘ allowdnees ‘and redtmtion of extent ot‘ ithe Simla
! exodus. ' 2027-28, 2029. Y. ECOTT
Request to the Viceroy for some vohmtary sm'rendvr of emolu-
ments for the needed retrenchment. , 2032, . 12
¢ Taxes on Income ' re— 2
Undue incidence of income- tax 1875-80. Wehre it
Qath of Office. 2. e
Point of order by —— whether general questions of the iduiinistra-
g tion of the income-tax law are relevam ina debnte on the rates
of income-tax. 2649
Presentation of the Geuerai Btrdgét for 193'1 32, ].*).37-91.
i Resolution #e—
Appomtment of an Advisory Commmee on' Retrenchment.  3004-
'06, 301517
Distribution of the proceeds of the duty oa foreign salt.- 3001-04.
Salt ( Additional Import Duty) Bill— $
~ Motion for leave to introduce. ' 2138-40. ; X
" Motions ‘to consider 'and to circulate. ' 2803, 2804-05, 2807,
Motions to eonmder and to circulate. . 2836-38, 2847 2843, 2851-52,

GELE

_Motion to pass. 2873.
Separation of Burma from India. (,Duscnssed. under the " Indian
Finance Bill.) 2088. B
Statement (laid on the table) by PRI
Report of the ‘Committee ‘on'Salt. 1996-2004.

haa

A2 TALEL T HHIHZ
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SCHUSTER, THE HONOURABLE SIR GEORGE—concld.
Statement )laid on the table) by
Note on the difference between non-voted and voted expenditure of
the Central Government Budget estimates. 2540-41.
Review of the civil expenditure of the Government of India. 2540.

Statement regarding proposed confidential meeting with His Excel-
lency the Commander-in-Chief. 2436-38.

Suzgestion by Diwan Bahadur T. Rangachariar re time-limit for
speeches on the motions for reduction. 1907-08.

Suppression of Counterfeiting Currency (International Convention)
Bi

re—contd.

Motion for leave to introduce. 23.
Motion to consider. 126.
Motion to refer to Select Committee. 127.
SCIENTIFIC DEPARTMENTS, 0’1‘HER~
Demand for Grant. 2041.
SCOTT, MR. J. RAMSAY—
Oath of Office. 3.
SEAT(S)—
Question re—
Allotment of —— for the people’s fair in: Delhi. 1098-99.

——— allotted to various communities' of the Municipal Committee
of Peshawar. 1428-29.

SECOND CLASS COMPARTMENTS—

Question re lack of —— on the Futwah-Islampore Railway. 506.
SECRETARIAT—

Question re—

A moving school for the children of employees of the Government
of India —-. 1565-66.

Appointment of Sikh stenographers in the —.  305.

Employment of Assistants and Clerks in the —— as census enume-

oY rators. 909-10.
Prggg}ohons from Attached Offices to the Government of India —.
S.

Promotions in the —— and Attached Offices. = 2489.

Recruitment to the ——, 727-28.

Rent charged to the Posts and Telegraphs Department for accom-
modation in the —— in New Delhi. 1691

Seeretaries and Joint Secretaries in the Govemment of India _
1485.

Short Notice of examination for recrmtment to t!!e —— and
Attached Offices. 1097. }
SECRETARIAT SERVICE— _

. Question e formation of an

7 sidn 1 ial
Tmperial ——.. 2630,
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SECRETARY (IES)—
Question re—
Appointment of an Indian —— to the Agent of the East Indian
Railway. 2330.
—— and Joint —— in the Government of India Secretariat. 1485.

SECRETARY OF STATE FOR INDIA—EXPENDITURE 1IN
ENGLAND—
Demand for Grant. 2046.
SECURITY (IES)—
Question re—
Cases of forfeiture of

under the Press Ordinances. 295.

Election expenses and forfeiture of 168.

Forfeiture of —— deposited by the Hindustan Times. 230-81.
Interest on held in the Currency Reserve. 187-88.
Presses required to deposit ——. 28T,

—— required from Post Office and Currency Office stafi. ~1704-05.

SECURITY PRINTING--
Question re—
Appointments in the Naslk Road ——, Currency Note Press.
1225-27.
Training of Indians at the ——— India Currency Note ' Press and
Central Stamp Stores. ' 478-84.
SECURITY PRINTING AND CURRENCY NOTE PRESS—
Question re losses incurred at the —— and  discrimination against
Indian apprentices. 485-86.
SECURITY PRINTING, CAPITAL OUTLAY ON—
Demand for Grant. 2046.
Demand for Supplementary Grant. 987.
SECURITY PRINTING DEPARTMENT—
Question re appointment of Muslims in the — 1238-39.

SECURITY PRINTING PRESS—
Question ré—
Apprentices at the Nasik Road . 543.
Complaints against the Buropean and Anglo-Indian employees at
the Nasik-Road ——. 544.
Houses built for the Master and Staff of the = Nasik-Road -—.
543-44 . ¢

SECURITY SCHEME—
Question re¢ reported —— far railwvay stations. 791
SELECTION GRADE—
Question re promotion to —— in the Postal Department. T793.
SEN, MR. 8. C— i
Election of —— to the ‘Standing Committee for fhe Department of
Commerce. 2535.
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SEN, MR. 8. C.—econtd.

Indian Partnership Bill—
Motion to refer to Seleet Committee,  514.
Qath of Office. 2.

SEN, PANDIT SATYENDRA NATH—

Election of —— to the Conrt of the University of Delhi, 1008.
Indian Finance Bill—
Consideration of Schedule TTI. 2581-82.
Motion re consideration of the Parliamentary Papers in eouncetion
with the Indian RRound Table Conference. 1471-73.
Motion to reduce Demand for—
¢ Customs ’ re—
Duty on Kerosene, petrol and betel nuts. 1953

Failute of thé Government to prevent' dumping of - wheat and
sugar on the Indian m:u"ket 1932

‘Oath of Office.

smm‘iwons'-;

Question re— (RARS
Appointizent of accountants in the Posts and Telegraphs Dapart-
ment. . &77.

Appointment of Postal $upermtendcnts ete., in the Posts and Tele-
graphs Department. . 876-77. )
(arieature in the pageant of the Peoples Fete 1417..,
Compilation of figures of the quantity and, value of iron and steel
products. 1418, R
Construetion of a permanent rulway <tanou. at Faridpur. “9066-67.
Cost of productign of steel.in British India. 1418 ,

Expenditure incurred on the maugu.ml fu.uetmns in Ne.\' Delhl
1418-19.

Fixtension of the bulldmgs of the Tndian” Museum, Caleutta. ' 878-79.

Guide to the Arehaaologihd.{ Galleries of the ‘Indian Mnseum,
Caleutta. 878.

Purchase of stores for the office of the Zoolegxcal Survey uﬁ Indxa.
879-80.

Quantity of steel manufactured in India. 1417.

Rates of travelling: alloywance of duftries in certain depax-tments
877.

Travelling allowance for. reeord snpphers and duftmen ot the
Imperial Record Department. 2899-2900.

Travelling allowance paid on transfer to certam duftries and
record suppliers. 2066.

Warm elothing of duftries and sorters of the Impelml Record
Department. 26317.

1 Yy AGITEGEA
5]

Motion for Adjournment re death —— ,,pgpaed in connectxor; w;ﬁx the
Shoiapur riot. 4-5.



Ll

SEPARATION OF ACCOUNTS 'FROM 'A’UDIT—--
Demand for Grant.’ 2038 g
SERVANTS* COMPARTMENTR - "~ " i
Question re provision of latmneq m ~on Railways, 2505-06,
SERVICE (S)— ) B !
anshon re— volsil/
Admission of Indian students to railway ——. 2431:33,

' Appoeintments to the supenor Traffic —— of Compuny-mamged
Railways.—2430.
Number of Jains in the Legislatures and the —«-.. 973.
Qualifications ‘of Indian students' for Railway -—-. 2430-31.

Termination of of employees of the. Bombay, Baroda and
Central India Railway. 2322-23. :
SETTLEMENT (8)—
Motion re ——— arrived at betweén Government and the Congress.
1728-30.
SETTLERS—
Question re—
Franchise of Indian in Fiji. 491.
ulh'él]dl(’lng of the interest of Indian —— in the Tnmsvaa].
17 i }

SHAFEE DACGODI, MAULVI MUHAMMAD—
Code of Criminal Procedure (Amendment) - Bill « (Amendment of
seetion 144)—

Motions to refer to beluct Comm:ttee and te circulate. 94142,
Motion for Adjournment r¢ communal riot at Cawnpore. 2855-86.
Qath of Office. 3.

Question re—
Allowances of Medical Officers at the Indian Military Hospital,

Meerut. 995.

Establishment of a Co-operative Training Institute at Bolpur and at

Gosaba.

Medical officers at the Indian Military Hospital, Meerut. 995,
Motor car allowance of the Medical Officer in charge of the Canton-

ment General Hospital, Meerut. 995.

Question (Supplementary) re—
Appointment ‘of local bodies in the North-West Frontier Provinee.
561.

Police and Military action'at Charsadda. 2055.

" Police and Military action at Utmanzai. 2057. 2
Purchase of the Bengal and North-Western Railway. " 565.
Release of Maulana Abdul Ghaffar Khan of the North-West Frontier

Province. 963-64.
_ Restoration of the stipends of members of the Carnatic family. 144.
““Return te Tndia of Maulvi Obaidullah Sindhi * 568. :
Resolution re policy of repression. 650-53. =
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SHAH NAWAZ, MIAN MUHAMMAD— -/,
Appointment of —— to the Committee on Petitions. 1497.
Congratulations by —— to Sir Tbrahim Rahimtoola on his election as
President of the Legislative Assembly. 40, .
Flection of —— to the Court of the University of Delhi. 1008.
Expressions of regret on the deaths of Colonel Crawford and Maulana
Muhammad Ali. 17, 20. )
General Discussion of the General Budget. 1585, 1591-94, 1597, 1608.
Motion for Adjournment re summary trial and execution of Habib
Nur at Peshawar. 1206, 1208, 1211, 1215.
Motion #e consideration of the Parliamentary Papers in connection
with the Indian Round Table Conference. 1459-61.
Motior to reduce Demand for—
¢ Army Department ’’ re— :
Military expenditure. 1771-77, 1811, 1815, 1828, 1836-38.
#t Customs ’ re—
Sikh representation. 1946.
‘“ Railway Board ’’ re—
Retrenchment. 1170.
Oath of Office. 3. 7
Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. 76-77.
Question: (Supplementary) re—
Freight rates for the transport of wheat. 1094.
@overnment scheme for the Indianisation of the Army. 402.
Military blockade of villages in the Peshawar distriet. 1238.
Reselution re— 4
Policy of repression. 658-660.
Round Table Conference. 435.
Wheat (Import Duty) Bill— :
M(‘\)ﬁ‘ggs to consider and to cireulate. 2905, 2906, 2913, 2915-18,
2926.
Consideration of clausé 3.' 2044-46.
Motion to pass. ' 2955-56.
SHAHANI, MR. 8. C.—
Allegations of partiality on the part of the Chair. 2525, 2528, 2529,
2531, 2532, 2533.
Apology by —— to the Chair. ) 2666.
Congratalations by —— to Sir Ibrahim Rahimtoola on Lis eleetion as
President of the Legislative Assembly. 41-42.
Cuns’i_cé;r;_tl'iou of the Report.of the  Public Accounts Committee.

- Eleetion of —— to. the Salt Industry Committee. 569.
Expxéc'is;igg of regret by —— on the death of Pandit Motilal Nehru.

3
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SHAHANI, MR. S. C.—contd. 3 LTIR
Expressions of regret by —— on the death of Sir Jamsétjee
Jeejeebhoy.  744.
General Discussion of the Railway Budget. 1031-35.
Indian Finance Bill—
Motion to consider. 2311-16.
Consideration of Schedule I. 2448, 2449-50.
Consideration of Schedule IV. 2640-41.
Motion to reduce Demand for—
““ Customs ** re—

Failure of the Government to- prevent dumping of wheat and
sugar ou the Indian market. 1933.

Inadequate representation of Muslims in the Customs Services.
1918.

-

Retrenchment and uniformity of basis for expenditure. . 1912-18,
1914-15.
i i Sikl representation. 1941-42.
“¢ Executive Couneil ” re—
Neglect to effect substantial retrenchment in all departments.

. 1741-45. .
~7 “Indian Posts and Telegraphs Department (including Working
y : Expenses) " 're—
Retrenchment. 1979.
““‘ Railway Board ** re—
Policy of Central Publicity Department. 1343.
Retrenchment. 1135-37.
‘¢ Staff, Household and Allowances, of the Governor General »’ re—
Request to the Viceroy far some voluntary surrender of emolu-
ments for the meeded retrenchment. - 2031, 2032-33.
Room for considerable reduction. 2017-18, 2020-21.
Oath of Office. 2. j
Punjab Criminal Procedure Amendment (Supplementary) Bill—
Motion to consider. 77.
\ Question re—
Abolition of the Sind and Baluchistan Postal Circle. 189-91,
Allowances of clerks in Railway Divisional Accounts Offices at
Karachi and Quetta. 167-68. A KIS
Appointment of a headquarters Inspeetor in  ‘the Railway Mail
Service, Karachi Division. 198.
Appointment of a Town Inspector of Post Offices in Hyderabad
f i Sind. . 198-99. .
- Appointment of two Assistant Directors in the Sind and Baluehistan
i Postal Cirele. 195 :
1 Constitution of new Postal Divisions in Sind and Baluchistan. 191-

‘LOOLAD
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SHAHANI, MR. S. C.—contd. B 4 ATH IVARALLR
i+ Question re—contd, . ; s B b
Conversion of Sind and Baluchistan from a minor to a major postal
cirele. 2633. t aft Saziyoail | o5
Development of the Indian Mercantile Marine. 400-01.
Dismissal of postal officials in Sind and Baluchistan. 196 %
Erection of a mosque in the premises of the Karachi Gene
Office. & : TRV
Expenditure for Officers and staff of the Standards Office of the
Railway Board. 1092. Yot
Freight rates for the transport of wheat. 1093-94.
Grant of compensatory allowance to eertain’ clerks in Divisional
Aceounts Offices in Karachi-and Quetta. 169-70.
Feaodquarters of certain sections of the Railway Mail Service. 309-
10. 1
[ 1 Thoeation of the hesdquartérs of the' Supérintendent of Post Offices,
Lower Sind and Persian Gulf Divisions. 196.
Tiocation of the Headquarters of' the Superintendent, Railway Mail
Serviee, Sind and Baluchistan. 193-95..
Purchase by Government. of Indian textiles, 290.
Purchase of Belgian steel pipes. 290. i3
Furchase of ** India;eeiling fans. by Government. . 288-90.
Recrnitment and pay of eclerks in the Divisional Accounts Offices
of the North Western Railway. 167.
Refusal to grant interviews by the Director of Posts and Telegraphs,
Karachi. 197.
Representation of Government and the Legislative Assembly on the
Board of the Tata Steel and Iron Company. :

Indian Cable Company, Jamshedpur.: 288.
Standardisation of railway storés. 1092-93.
Question (Supplementary) re broadeasting stations in India. 619-20.
Resclution r¢ poliey of repression. 653-55.
SHAHJAHANPUR—
Question re—
Introduction of an elected Board for
: Separation of Mohalla Dilazak from
SHAKUR BASTI—
Question re alleged irregnlar payments made to the unloading con-
tractor at —— on the North Western: Railway. 1003.
SHANKER LAL; LALA— ¢ i
Qnes;i;?n e date of arrest and detention of —— &hd Maulana Abdulla.

Cantonment. 2417.
Cantonment. 343,

SHARE(S)—- : 4 ,
Question re proportion of — in the Burma Oil Company owned
by Indians. 143,

Representation of Government and the Legislative Assemb‘ly on the
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~ SHARE CAPITAL—
Question re of the Bengal and North Western Railway and the
| Rohilkund and Kumaon Railway. 1095,
SHAREHOLDER(S)—
Question re—
—— and Directors of the Indian Cable Company. 1715.
g ——— and Directors of the Murarka Paint  and ' Varnish Works,

Limited. 1715.
SHAW, BABU BROJO K.—
Question re—
Prosecution of ——, a postal clerk. 377,
SHER MUHAMMAD KHAN GAKHAR—
General Discussion of the General Budget. 1510-12,
Indian Finance Bill—
Motion to consider. 2185, 2249.
Oath of Office. 1061.
Question re—
Promotion of a cashier in the office of the Assistunt Director of
Ordnance Services (Provision). 2635-36.
: Reeruitment of Muslims to the office of the Assmhmt Dlrector of -
oy Ordnance Services (Provision). 2636,
Reeruitment to the Office of the Assistant Director of Ordmume
Services (Provision). 2635. ~
SHILLIDY, MR, J. A—
Indian Factories (Amendment) Bill—
Motion to introduce. 2081.
Motion to consider. 2803,
Motion to pass.  2803.
Indian Finance Bill—
Motion to consider. 2290, 2295. T4
Consideration of Schedule 1I1. 2583,
Motion re election of members to'the Standing Committee on Roads.
16, 2078.
Motion to reduce Demand for—
. *¢ Trrigation (ineluding Working Expenses), Navigation Embank-
wment and Drainage Works " re—
Supply of water to cultivators. 1973.
Want of a river canal from Bakhtiarpur on the Ganges to
Nawadah vig Bihar. 74.
¢ Legislative Assembly and Legislative Assembly Department * »
Quarters for Members not free. 2034.
Oath of Office. 4.

® Resolution re draft convention regulating hours of work in ofﬁces,
7 hotels, ete. 2984-89.
j Statement (laid on the table) by —— re purchase of stores by the

High Commissioner for India. 5-11, 2535-39,
LYOLAD
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SHIPPING OFFICE(S)—
Question re—

Glazeited officers in the —— in Caleutta. 1078-79.

Inconvenient loeation of in Caleutta. 1077

Transfer of the Continuouns Discharge Certificate Department of the
—_ from Kidderpore to Calcutta. 1079.

Tinsuitable location of the Continuous Discharge Certificate Depart-
ment of the , Caleutta. 1077.

SHOLAPUR CONVICTS—
Question re representation on behalf of the

SHOLAPUR RIOT—
Motion for Adjournment re death sentences passed in connection with

1412,

the 4-5.
SHOOTING TRAGEDY—
Question re a —— in Peshawar. 1235.
SHOPS— g
Question rc rents c¢harged for platforms in front of ———— in Canton-
ments. 4
SHORANUR—
Question re high railway faves and freight charges on the —— Nilam-
bur branch of the South Indian Railway. 898-99.
SHRINE(8)—
Question re—
Administration of religious —— in the Peshawar Distriet, 2327.
Property attached to the —— of Mian Umar Sahib. 2739.
SHROFFS— :
Question re pay and duties of Head —— in the. Caleutta Currency
Office.  272. A amiay .
SICKNESS— $ )i 3
Question re death, —— and retirement of  elerks - of the Railway
: (leaving Accounts Office, Delhi. 1409-10. e
SIGNALLERS—

Question re pay of postal
STKANDER BAKHT, MIRZA—
Question re destitute condition of —— descendant ‘of & Moghal King.

and tel_(fgraphinfs. 184844,

SIKH (S}
Motion to reduce Demand for—
¢ Cristoms”? 16— nepresentation, 193748,
Question re— 3 A
3 _Appointment of a —— as Assisfant Mgteriologist:' 62]0-‘;]4.‘v
Appointment of a —— as caretaker of Government Buildings in

Simla. 305-06. ; Bl :
b Appoiniment of a = Judge in the Lahore High Court. 304,

.
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STKH (S)—cantd.

Question re—contd.
Appointment of Muslims and
Appointment of —— Engineers in the Punjab Public Works De-

partment. 2130-31.
Appointment of —— in Posts and Telegraphs Aceounts Offices.

as storemen in arsenals. 1854,

25,

Appointment of —— in the Foreign and Political Department.
1717-18. 1

Appointment of —— in the Indian Civil Service. 621.

Appointment of —— in the Irrigation Department of the Punjab.
1724-25.

Appointment of —— in the Military Accountant General’s Office.

on Railways. 1718,

Appointment of stenographers in the Secretariat. 305.

Appointment of to the Civil Aviation Office. 2129.

Appointment of —— to the Indian Audit and Accounts Service.
2629-30. . 2

Appointment of —— to the Indian Service of Railway Enginecrs.

Appointment of —— to the Military Accountant General’s Depart-
ment. 1724,

Appointment of —— to the Office of the Railway Board. 1723.

Appointment of to the Ranlway Board’s Office. 72129-30.

Appointment of a

Claims of —— to appoi in G nt of India Depart-
ments. 2631.
Emplo\ment of —— in the (;overnment of lndla Press, Simla.

Numbers of Hindus, Muslims and - appoinied to eertain posts
on *he North Western Railway. 301-02. ’

Proportion of Hindus, Muhammadans and in the Army. 334.
Protection of the interests of —— in Government offiees.  2632.
Recruitment of Muhammad and — to Government services.
2632.
Recruitment of ——to the '!‘rafﬁe Depaﬂ:ment of Tedian Railways.
1725. ’
— prosccuted for wearing long Kirpans.  702:03. ~
SILVER— AL,
Question 7¢— )
Government’s purchase and sale ‘of . 1087. 3
Profits ‘on and Nickel Coins. = 556.

Reduction of duty on ——(discussed mnder: ﬂle J.ndnn meme
_Bill). 244749, e

=y
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SIMLA—-

Motion 1o reduce Demand for ** Staff, Household and Allowances of
the Governor General ** re hill journey allowances and reduction
of extent of the exodus. 2021-31.

Question re—
Alleged employment on private work for the Manager of employees
of the Government of India Press, —. 2957 758
Alleged running of a private press at by the Head eclerk,
Government of India Press, Aligarh. 2329,
Appointment of a Muslim caretaker in 2497,
Appmutm‘;(;lt %f a Sikh as caretaker of Government Buildings in

Appointment of non-Muslim clerks in the Government. of India
49¢

Press,

Appointment in the Government of India Press, ——." '499.

Carriage of office records between Delhi and —-. 1075-77.

(lerks employed in the Government of India Press, ——. D957.

Complaints against the Head Clerk of the Government of India
Press, —— 1 T79.

Tmployment of Sikhs in the Government of India Press, ——.
499-500. o

Expenditure ancurred on the move to ——. 1393-94.

Facsiloitiew for the carriage of baggage between — and Delhi.
2508.

'ees charged vy the Lady Irwin School for Girls, — 1567-72,

Government grant madé to the Lady Trwin Sehool for Girls, —.
1566-67.

House Rent Allowanee of 1 Govermment: of Indm ministerial) staff
o

Lack of faeihtles at —— in conmection with the carriage of baggage
and records. 2828-29.

" Lack of Government quarters in the vicinity of the Gtovernment of

India Press, —. '7T77-78
" Payment for excess work in the Government of India Press, -——.
L7879,

Private Press. run by Babu Jawahar Khan, Assistant Muager,
Government of India Press, —. 777

‘Railway Officers’ Rest. Honse at —. 1243.
—— house-rent allowances. 2627-28.

Students of the Lady Trwin School for Girls, 2590.
SIND—
Question re—
Abolition of thé —— and Baluchistan Postal Circle. 189-91.
Appnmtment of two Assistant Directors in the — — and Baluchis-
tan Postal Circle. 195,
Appomtments held by Muslims in the —— and Bnluehlshm Postal

Cirele. 2050, 2052.
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SIND—contd. rd AT
Question re—contd. :
Claims of Mussalmans to appointments in the —— and Baluchistan
Postal Circle. 2049.
(,nlnl;*ing\étmn of new Postal Divisions in ——  and « Baluchistan.

Construetion of the Bombay direef ! Railway. 567,
Conversion of and Baluchistan from & minor to a major postal
circle. 2633.
Dismissal of postal officials in and, Baluchistan. . 196.
1 Loeation of the headquarters of the Superintendent of Post Offices,
: Lower and Persian Gulf Divisions. 196.
Liocation of the headquarters of the Superintendent, Railway Mail
Service, —=—, and Baluchistan. 193-95,
1 SINGH, KUMAR GUPTESHWAR PRASAD—
Election' of —~ to the Standing Commiittee for the Department of
Education, Health and Lands. 2835,
QOath of Office. 25.
Question re—

" Duty on sugar. 2071-72. !
vi Income-tax realised from coal companies. 1961
r Income-tax realised from the Tata Iron and Steel Company. 1961.

; Migratory school for the daughters of the staff of the Government
‘ of India Offices. 996.
. Registration of medical licentiates. 994.
; Stipends paid to the students of the Delhi University. 996-97.
SINGH, MR. GAYA PRASAD—

Abolition of Capital Punishment Bill—
} Motion for leave to introduce. 259.
i Motion to circulate. 946-51.

Bengal Cviminal Law Amendment (Supplementary) Bill—

Motions to consider and to circulate. 85, 92, 93, 94.95.

Code of Criminal Procedure (Amendment) Bill—

‘. Motion for leave to introduce. 259. :
Motion to refer to Select Committee. 606-10, 611.
Mgtmns to refer to Seleet. Committee and to. cirenlate. £38, 940,
142-43.
Election of —— to the Standing Fmance Committee. 51, 2789.
General Discussion of  thel Railway Budget. 1026, 1030.
Indian Criminal Law Amendment (Repeal) Bill—
[ Motion for leave to introduce. 958,
- - Indian Finance Bill—
[ Motion to consider. 3150, 2818
i Indian Telegraph (Amendment) Bill— WO 2

| : Motion for leave to introduce. 258. NG
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SINGH, MR. GAYA PRASAD—contd.
Motion for Adjournment re—
Action taken against the General Council of Burmese Associatiouns.
828.

Summary trial and execution of Habib Nur at Peshawsr. 1220.
Motion re consideration of the Parliamentary Papers in connection
with the Indian Round Table Conference. 1464, 1674-76.
Motion to reduce Demand for—
‘¢ Foreign and Political Department ’’ re—
Practical exclusion of Indians from the Foreign and Political
Department. 2036,
‘“ North-West Frontier Province ’” re—
Retaining Regulation No. IV of 1901 and othee Regulations in
the North-West Frontier Provinee. 1900-02.
‘“ Railway Board '’ re—
Lease of the Bengal and North Western Railway. 1307-09, 1310.
Remodelling of the Patna Junection railway station. 1310, 1312.
*¢ Staff, Household and Allowances of the Governor General ™" re—
Hill journey allowances and reduction of extent of the Simla
exodus. 2023-24, 2030.
‘“ Taxes on Income '’ re—
Undue incidence of income-tax.  1862.
Oath of Office. 3.
Punjab Criminal Procedure Amendment (Supplementary ) F-lll—
Motion to consider. 63.
Question re—
A moving school for the children of employees of the Government
of India Secretariat. 1565-66.
Acqittal of Mr. Asaf Ali and Mr. Faridul Haq A.usau convieted
under the Criminal Law Amendment Act. 394-95.
Alleged preferential treatment of Messrs. Martin and Company in
tenders for certain stores. 1552-53.
Appointment of a Trade Commissioner in East Africa. 492
Appointment of Assistant and Depufy Assistant Engineers in the
Posts and Telegraphs Department. 1101-02.
Appointment of Indians in the carriage and wagon shops of the
Bombay, Baroda and Central India Railway at AJmer 805.
Al‘),pumtment of Superintendent of Lighthouses in Bombay. 2727-
25

Arrest and handeuffing of Mr. M. ¥. Qurban at Lahore. 537

Arrest of Gulam Mohammad and Abdul Warris. 222, s

Arrests under Regulation III of 1818. 537.

Assault and arrest of members of a Jatha from the (ruuﬂml Kangri
University. 219.

Broadcasting stations in India. 619-20. fgeny

Bulking of demands and standardisation of qnahty off stores pur-
chased. 1552,



300

INDEX TO LEGISLATIVE ASSEMELY DEBATES.

SINGH, MR. GAYA PRASAD—contd.
Queslion re—contd.

225.

Cirenlar re application of the Sarda Marriage Aet.
Classification for the Census of Buddhists. ete., as Noo-Hindus.
955

Closing of a dispensary for the treatment of Congress Volunteers
at Charsadda. 220.

Date of arrest and detention of Liala Shanker Tal and Manlana
Abdulla. 222,

Denths of political prisoners in jails. 393-94.

Defacement of spurious coins ecollected by Booking Clerks. 253.

Derg.gtion at the Allahabad Post Office of packets of the Bhavishya.

Difficulties of Deck passengers travelling between Bembay and East
Africa. 492,

Employment of eertain Indian Electrical Engineers. 1719,

Establishment of a High School for girls in New Delhi. 1566.

Evacuation of villages around Peshawar. 221.

Facilities granted to prisoners confined under Regulation IIT of

1818. 5838. i
FPQe;q;‘hm«ged by the Lady Irwin School for Girls, Shala. 1567-72,
Franchise of Indian settlers in Fiji. 491.

‘Government grant made to the Lady Irwin School for Girls, Simla.

1566-67.

Government scheme for the Indianisation of the Army.

Grievances of Indians in Tanganyika. 494.

Indian representation before the Joint Parliamentary Committee
on East Africa. 493-94.

Tustrictions to census authorities re registration of caste. 399.

Tnterception of a telegram addressed to Pandit Jawahir Lal Nehro.
1564-65.

Tssue of return tickets on Railways. 279-80.

List of delegates to the Round Table Conference. 224-25.

Listening in to telephone messages to and from the Congress Office.
99

401-02.

223.
Methods employed in the collection of Land Revenue in the Borsad

and Bardoli Talukas. 254.
Need for lavatories 'on the Darjeeling Himalayan Railway Trains.
251.
New India Sterling Loan. 251
Number of persons dealt with under the Prevention of Intimidation
. Ordinance. 221
Objection by Indians to films produced in Dar-es-Salam. = 495.

Outbreak in Burma. 395-96. ! ot
Percentage of Anglo-Indians and Indians in certain appointments
in the Posts and Telegraphs Department. 1102.
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SINGH, MR. GAYA PRASAD—contd.
Question re—coneld.

Political activity by Anglo-Indian and European Railway servants.
253.

Provision of a bathroom for third class passengers at Phulera rail-'
way station. 1244,

Purchase of paint under the rate contract system. 1551

Quarters for clerks of the Motihari Head Post Office. . 1565.

Racial discrimination in Waiting. Rooms on the Great . Indian
Peninsula Railway. 254.

Raid en a mosque in Tanganyika. 492-93.

Railway freight from Bombay to Caleutta. 1553.

Reeruitinent to the Indian Medical Service. 393.

Removal of the Non-Official Chairman and members of the Beawar
Municipal Committee, = 549-50.

Royal Military College, Dehra Dun. = 252-53.

Seizare by the Police at the Gauhati Post Office of a packet received
from the All-India Congress Committee. 455.

Settlement in the Kenya Highlands and Union between Tanganyika
and Kenya. 493.

Statement of quantities required in tender forms for the supply of
paint and varnish. 1549-51.

Statement of quantity required in tender forms for the supply of
stores. 1552, 1554-55.

Students of the Lady Irwin School for Girls, Simla. 2590.

Tenders for the supply of paint to the Indian Stores Department.
1553-54

Tenders under the running contract system. 1551

The Swedish Mateh Manufacturing Company. 392

Transfer to “ C *’ class of ‘“ A ” class prisoners in the Ajmer
Central Jail. 550.

Transportation for life of Pandit Jagat Ram. 1401-02.

Use of Military Forees in. Bihar and Orissa. 396,

Value of properties taken possession of under the Unlawful Asso-
ciation Ordinance. 226,

White lead purchased from Messrs. Martin and Company. 1552.

Wircless telephone serviee between India and England. 223.

Withholding of a portion of the grant made to the Benares Hindu
University. 222,

Withholding of telegrams inquiring ahout the health of Pandit
Motilal Nehru. 223,

Queﬁhon (Supplementary) re— :
Alleged ill-treatment of volunteers of the Khudei Khidmatgar
movement in Charsadda. 1237,

A]gmmmmezrat%of a Muslim Aecounhmt in the Dullu Genernl Post
ffice
Appomtment of Mushmé in the omee of the Dn-ecwr of Owil Avia-
tion.
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SINGH, MR. GAYA PRASAD—concld. :
Question (Supplementary) re—contd. )
Arrest of Messrs. Virendra and Thsan Elahi. 1420-21.
Arrest of Mr. Virendra, a student of the Foreman Christian College,
Lahore. 1491-92. ;
’ (. .. Qancellation of passport granted to Rev. U. Ottama. 19487-86.
Cavriage of office records hetween Delhi and Simla.' 1077.
Carrying out the terms of the Political settlement. 2724,
Customs barrier at Viramgam. 2336-37.
Dacoities in elerks’ quarters in. New, Delhi. 2331.
Fz-Members of the Legislative Assembly imprisoncd in eonnection
with the Civil Disobedience Movenient. 2633-34.
Firing on a mob in Peshawar city. 1232, 1233.
Government scheme for the Indianisation of the Army. 402.
Overcrowding of Third class Railway carriages and provision of
fang in Intermediate class compartments. - 460-61.
Persons convicted in the Lahore Conspiracy Case. 907.
Poliee lathis. 1159. !
4 Presses required to deposit seeuritiés.” 287!

Purchase of the Bengal and North Western lewuy 565.
Release of political prisoners. 2214-15. .
Share capital of the Bengal and North Western Railway and the
Rohilkund and Kumaon Railways. 1095.
Subsidy paid to Tmperial Airways for carrying mails between India
and England. 378.
The people’s fair in Delhi. 1098.
Vendor’s contracts on station platforms on the East Ind:an Railway.
2629.
Resolution re—
Additional payment for rails to the Tata Iron and Steek ('ompany
Amendment of Legislative Assembly Electoral Rules: 421-23.
Distribution of the proceeds of the duty on foreign salt. 3002.
Draft Convention regulating hours of work in offices, Totels, ete.
2997-99
Policy of repression. 637, 655, 666.
Salt (Additional Tmport Duty) Bill—
Motions to consider and to cireulate. 2865-66. S
8IS GANJ CURDWARA— A
Question re firing of the —— at Delh.l 170—76
SITARAMARAJU, MR. B— s find
Plection of —— to the Standing Finance Commxttee 2’789‘
.~ Indian Finance Bill—

Consideration of Sehednle IV, Part 1 as recomeuded hy His
Excellency the Governor General. 9762.63

311
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SITARAMARAJU, MR. B.—contd.
Motion to reduce Demand for—
“ Customs 7 re—
Indaequate representation of Muslims in the Customs Secvices.
1924.
¢ Foreign and Political Department *’ re— |
Practical exclusion of Indian from the Foreign and Political
Department. 2034-35, 2037.
¢ Railway Board "’ re—
‘ Representation of Mus
Retrenchment.  1161-62, T170-71.
< Staff, Household and Allowances of ‘the “Governor - (Yeneral ”’

lims in Railway services. 1103, 1200-02.

re—
Hill journey allowances and reduction of extent of the Simla
exodus. 2024 |
Oath of Office. 2. !
Question re—
Annual reports of Welfare Committees on State Railways. 790.
Appointment of Indian Electrical Engineers. 1402.
Appointments in the Correspondence Department of the Calentta

General Post Office. 542.
Appointments on, the Madras and Southern Mahratta Eailway. ,W
789.

Capital outlay on the Railway Engineering Workshops at Arko-
nam. 786.

Costsof work at the Arkonam Engineering Railway Workshops.
786.

Female employees on Railways. 790.

Fine funds on Railways. 790.

Indebtedness of Mr. J. C. O'Loughlin, Postmaster, Dethi. 542

Labour employed in Workshops on the Madras and Southern
Mahratta Railway. 788.

Leave reserve, Strength and Cost of employees in Railway Work-
.shops, 788. -

Loss suffered by the Railway Engineering Workshops ut Arko-

nam, as a result of orders given to. private firms. = 786-87.

Oustémt of the Railway Engineering Workshops at Arkoham. - 785-

Outturn and costs of Railway Workshops. 787. :
Present position of State-owned Railways. 384-89, » LV
Recruitment during the Strike on the Great: Tndian Peninsula
Railway. 791. B L L
Reported security scheme for Railway Stations. 701,
S?ecmh cers of the Railway Board. 790. 3
it X 3 < « LW ) St 2
1;_{ ;é, 'stfl:ff of the. ,Ri‘l‘_vf-lf" F;I?glnleertn,. erk‘sh\)pﬁ at ‘Arko

»

stH ¢

]
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SITARAMARAJU, MR. B.—concld.
Question re—contd.

Supply of permanent way materials for the Madras and Southern
Mahratta Railway. 786,

The Indian Railway Amendment Act. 790. - -

Wastage in Railway Workshops on the Madras = and = Southern
Mahratta Railway. 788.

Work of the Personnel Ojeer on the Madras and Southern
Mahratta Railway. 789,

Vizagapatam Port Bill—

Motion for comsideration. 522-23.

SITES—
Question re—
Renting of ——on a Muslim graveyard at Peshawar. 1851,
Return of —— to house-owners in Cawnpore. 993-94.
SLATER. MR.—
Question re appointment of —— as a' special officer for Railway

Presses. 2421.

7

-SOCIAL CUSTOMS—

Question #e Government policy of non- -interference with religion
or 284.
SOHAN SI\'GH. SIRDAR—

Qath of Office. 3.

Question re—
Consultation of the Railwaymen’s Ul nion on the poliey of Retrenchs

ment. 1703.
Cost of the War Memorial Arch in New Déelhi and of ‘the fire
thereon. 1702
Duties of the Railway Member of the Railway Board. 1702-03.
Qutlay on New Delhi and cost of its maintenanee. 1701-02.
Reduction of railway staff. 1702
Wheat (Import Duty) Bill—
Motion to consider and to circulate. 2930-31.
SOLDIER(S)—
Question re— ;
Allegations against —— at Roorkee. 701
Deseeration of a temple by Gurkha—— 2589-90.
Numbers and Cost of British and Indian officers.  860-61.

SORTER(S)—
Question re—
Assault of a Railway Mml Service ——at Patna Stahon, 2207.
4 Assault of‘;'x7 ——by a Supermtendent of the Emeav Mail Ser-
\'lce
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SORTER (8 )—contd. !” |

Question ye—conid.

Muslinis and non-Muslims appointed as .in_the ** F 42 Dw«smn
of the Central Postal Circle, Nagpur. 299 1)
Warm elothing of duffries and-—==of the  Imperial; Record De- d
partment. 2637 ; = ‘ .
BORTING OFFICE— ; Enirln
Question re limited space available in:the Bezwada Raﬂwuv Mail
Service ——. 2345-46.
SOUTH INDIAN RAILWAY—
Sce ** Railway(s) .
SOVEREIGNS—
Question re tender value of —— in India. 557.
SPECIAL ALLOWANCES— !
See ¢ Allowanee(s) .
SPECTAL BOARD—

Question re for the appointment of Rolling Stock Gificers.
1065.
SPECIAL DUTY— A
Question re— & ﬂ
Officers on —— in the Railway Board’s  Office, 2330.
Pay of officer on ——in the Indian Auth and Accounts Senlce
1963-64. -
Pay of certain Officers on —. 1964. ¢ W A
SPECIAL MARRIAGE (AMENDMENT) BIL ;
See ¢ Bill(s) ™. F 10t ano’)

SPECTAL OFFICER(8)—~ 4 s
Question re—
Lu;sa‘;l]nn in' Delhi of the offices of the —— ot 1he Railway Board.
and their staffs employed by the Raﬂwav Board.  TI+.
— employed by the Railway Board. 1100-01.
—— of the Railway:Board. 790.

SPICE(S)— 2 s
Reduetion- of duty on —— (Discussed under the Inaiim“ Fin-
ance Bill). 2449.50. ¥} i
STAFF(S)— . ’ 2
Question re—

DeIhJ

1O

Gri%gnees of the Ra:lwav Clearmg Accom:ts Office. i
Hosnse] rent a]lownnce of Government of Indla mlms’ﬁerm!"ub-—at
imla.
- Houses built for the master and——of ﬁxe Nasik Ro&d Seeurity
Printing Press. 543-44.
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STAFF(S)—contd. A 1
Question re—contd.

Pay of the ministerial of ‘the  Indian’ Stores, Department.
2638.

Reduction of costs and Indianisation of the———of the Tata Tron
and Steel Company. 24041
employed at the General Post Office, Caleutta. 2599,
STAFF, HOUSEHOLD AND ALLOWANCES OF! THE GOVERNOR
GENERAL—
Demand for Grant. 2017. T
Demand for Supplementary Grant. 984.
Motlon togeducc Demand for—
—"" ye—,
Hill journey allowances and reduction of extent of the ‘Simla
exodus. 2021-31.-
Request to the Viceroy for some voluntary surrender of emolu-
ments for the needed retrenchment. 2031-33.
Room for considerable reduetion: - 2017-21,

STALLS
Question re
STAMPS RIS
Demand for Grant. 1971. AT ATEIATAS AT
STAMP DUTIES— il .
Question re effect of boycort of the law ,courts: on- the ——, 3i7.
STAMP STORES—

Question re training of Indians at the Beeurm Prmtmg Indiaj: Cur-
rency Note Press and Central 478-84. 2

STAMP VENDORS— e
Question re appointments of ——in Post Oﬁices 1401,
STANDARDS OFFICE—— b )

Question. re expenditure for officers. and. staE of the— —of the
Railway Board. 1092.

STANDING COMMITTEE(S)+=

at the People’s Fete in Delhi. -1153.,,

Election of Members to the —— for the Department of (oimmerce.
2216, 2439, 2535.

Election of members to the —— for the Department of Education,
Health and Lands. 2359, 2775, 2835.

Election of members to the —— on Indians Overseaﬁ Emlgrntmn

and Haj Pilgrimage. 2359.
Election of Members to the —— on Pilgrimage to the Hedjaz, t
Salt Industry Committee, and the —— on lggads. 217-18. =

Question re appointment of &-— for Bill relati to Hin,
Muhammadan Laws. 282-83. tigie e ol

STANDING COMMITTEE ON EMIGRATION .\
Motion re election of members to the —. 977-78, 1433, 1497.
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STANDING COMMITTEE ON PILGRIMAGE TO THE HEDJAZ—-

Election of Members to the ——. 201-02, 350, 410.
STANDING COMMITTEE ON ROADS—
Electinnsn!’ Members to the ——. 216, 507, 569, 2078, '2359-60,
2438.
STANDING FINANCE COMMITTEE—
Election of the——. 12, 25, 51, 2438, 2775, 2789.
STANDING FINANCE COMMITTEE FOR RAILWAYS—
Election of the —. 12, 25, 52.

STAPLE FOOD(8)—
See *“ Food(s) .
STATE(S)—
Question re—
Indian —— visited hy the Viceroy. 1495-96.
Rai;way companies remaining to be purchased by the
09.

404-

STATE AND COMPANY-MANAGED RAILWAYS--
Ree ** Railway(s) .
STATE PRISONERS—
See ** Prisoner(s) .
STATE RAILWAYS—
See ** Railway(s) "
STATE-MANAGED RAILWAYS—
See ** Railway (s) .
STATE-OWNED RAILWAY (8)—
Bee * Railway (s) 7.
STATEMENT(S)—
regarding proposed confidential meeting w1th His Exeellcncy
the Commander-in-Chief. 2434-38.
—— yesult of conversations between His Excellency the Vieeroy
and Mahatama Gandhi. 1545-48.
STATEMENT(S) (LAID ON THE TABLE)—
——by' Mr. A. A. L. Parsons re—
Actual earnings of certain newly constructed railway lines. 2076-

Rules governing grants for the edueation of children of R}ailway
employees.~ 2354-57.
——by Mr. E. B. Howell re—
Military blockade of villages in the Peshawar ﬂlsmct 2736-37.
Non-payment of taxes in Peshawar and exrculatmn of an accqunt
of 'Peshawar disturbances. 2735,

Oeceupation of Peshawar and surroundm X es hy the b,
iy g xllan y Mﬂm; Vs

' e

»

=

3




INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 317

STATEMENT(S) (LAID ON THE TABLE)—contd.

-—hy Mr. J. A. Shillidy re purchase of stores by the High Com-
missioner for India. 5-11, 2535-39.
by Mr. J. G. Acheson re construction of a children’s ward in
the Peshawar Hospital. 1432, 2076.
by the Honourable Sir George Rainy re white papar in connec-
tion with the Round Table Conference. T759.
— by the Honourable Sir George [Schuster re—
Note on the difference between non-voted and voted expendifure
of the Central Government Budget estimates. 2540-41,
Report of the Committee on Salt. 1996-2004.
Review of the civil expenditure of the Government of India.

— by the Honourable Sir James Crerar re treatment of poiitical
prisoners of the North-West Frontier Province. 2357-38.
STATEMENT OF BUSINESS—
—— by the Honourable Sir George Rainy. 13, 54-55, 129-30, 410-11,
6G27-28, 74445, 797-98, 1297, 1905, 2358-59.
STATION MASTER(S)—
Question re—
Appointment of certain Assistant ——on the Bombay, Baroda
and Central India Railway. 2323-24.
Hours of work of certain pointsmen and —. 1720.
Pay of *“ C”’ class——on the Bengal and North Western Rail-
way. 234243,
STATIONERY AND PRINTING—
Demand for Grant. 2044,

STATISTICS—
Question re—
Collection of —— of .eduecated unemployed m India. 1086
Currency ——. 187.
STEAMER—

Question re unsmtabﬂlty of Goalundo Ghat for a railway aud——— 7
station. 383-84.

STEAMER FARE(S)—

Question re redunetion of ——to the Hedjaz and abolition of quaran-
tine. 695. 1M
STEEL—
Question re—

Compilation of figures of the guantity and valwe of iron and-—
products. 1418, SHalth

Cost of production of in British India. - 1418.

Quantity of —— and iron imported inte India before' anid after
enactment of the Steel Protection Act. 718-19.
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STEEL—econtd.
Question re—contd. s
Quantity of —— manufactured in India. 1417,
—used for bridges on the Bengal Nagpur Railway. 1395--96.

STEEL INDUSTRY (PROTEC’I‘ION ) BILL——
Bee * Bill(s) .
STEEL PIPE(S)—
Question re purchase of Belgxan-————— 290.
Resolution re import duties on galvanised iron and
351-73. :
STEEL PROTECTION ACT—
See ** Act(s) "
STEEL SHEET(S)—
Resolution re import duties on galvanised iron and steel pipes and

-73.

and sheets.

STENOGRAPHER(S)— -

Question re— e
Appointment of Sikh ——in the Secretariat. 'iOS
Appointment of in the Foreign and Political Deparfment.

1492-93.
STERLING LOAN—
., Question re—
Conversion arrnngement fnr the 7 per cent 1089,
Flotation of the new ——. 551 .y 51
Government of India’s recent ——. 323. %
Invfestment 02f0 5the Gold Standard Reserve and amount qmj t(.rms
oF e
New India Sterling Loan. 251.
Underwriting of ——. ' 1089.
See also “ Loans ”’
STIPENDS—

Question re—
Reﬁoratlon of the —— of Members of the Camatm Famnly 143-

. —— paid to the students of the Delhi University. 996-97.
STORES— 3 e
Question re—
Alleged irregular purchase of paint, and allegatmns re the Rate
Contract System for the supply of 75.
Alleged preferential treatment of Messrs. Martm and Company
in tenders for certain —— 1552-53.
Bulking of dema.nds and stnndarchsatmn of quality of — pur-
chased. 1552.
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STOREN—-contd.
Question re—contd.
Non-acceptance of lowest tenders for supply of postal —in
Madras. 1849.

Purchase of
 879-80.

Standardisation of railway —=. 1092-93.

Statement of quantities required in calling for tenders for —.
875-76.

Statement of quantity required in tender forms for the supply
of ——. 1552,

Statement of quantities required in tender forms for the supply
of ——. | 1554-55.

purchased for railways. 1556, :

Statement (laid on the table) by Mr. J. A. Shillidy re purchase

for the office of the Zoological Survey of India.

of by the High Commissioner for India, 5-11, 2535-39.
STOREKEEPERS—
Question r¢ memorial for re-employment by ——in the Military
Engineering, Service at Waziristan. 1490.
STOREMEN—

Question re. appointment of Muslims and Sikhs ‘as —— in arsenals.
1854. ¢

STORES ACCOUNT—
Question re—
Expenditure incurred on the reorganisation of ——of the East
Indian Railway. 1966-67.
Report on the classification of ——. 867-68.
STORES DEPARTMENT—
See ¢ Indian Stores Department *’.

STRATEGIC LINES—WORKING EXPENSES AND MISCELLANE-
OUS—(RAILWAY)— 1

Demand for Supplementary Grant. 989.
STREET (S)—

Question re carriage of beef through the.—-of New Delhi. 1724,
STREET LIGHT(S)—

See “ Light *'.
STRIKE—

Question re recruitment during the —— on the Great Indian Penin-
sula Railway.  791.

STRIKER (S)—
Question ye— a3
Pe:(;ﬂising of ——on the Great Indian Peninsula Railway. 539-

Representations made ‘by—oﬁ the Great Indian Peninsula
Railway. 227.
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STUDD, MR. E.—
Code of Criminal Procedure (Amendment) Bill (Amendment of

section  144)—

Motions to refer to Select Committee and to circulate.

Election of
1497.
Motion re consideration of the Parliamentary Papers in
with the Indian Round Table Conference. 1668-70.
Motion to reduce Demand for—
‘“ Railway Board '’ se—
Policy of Central Publicity Department. 1343-45.
‘“ Taxes on Income " ye—
Undue incidence of ineome-tax. 1872:74.
Oath of Office. 2.
Question re import duty on tea. 2524.
Wheat (Import Puty) Bill—
Motions to consifler and to eirculate.  2912-15, 2916.

to the Central Advisory Council for

STUDENT(S)—

Motion to veduce Pemand for « Railway Board >’ re

857-58.
Railways.

gonneetion

inadequate

facilities for training of Indian —— in rmlwav workshops. 1332
87.

Question re—
Admission of Indian

to Railway services. 2431-33.

Application for training at a Jamalpur ‘Workshop by a-—— of
2418.

the Benares Bugineering College.

Facilities for training of Indian ——abroad. ' 1557-58.

Qualifications of Indian
Stipends paid to the
Training of Indian

for Railway serviees.
of ‘the Delhi Vniversity.
in British firms. 784,

2430-31
996-97.

Training of Indian —— on British Railways. 2497.30.
SUB-ASSISTANT SURGEONS—

Question ze pmmntmn of

SUB-DIVISIONAL TOWN INSPECTORS—

Sce *‘ Inspector(s) .

SUBORDINATE ACCOUNTS SERVICE—

Question pe—
Representation of Muslims in the ——. 1710,
Representation of Muslims in the

SUBORDINATE RAILWAY ACCOUNTS SERVICE—

Question re appointments in the —— 1967-68.

SUBORDINATE RATLWAY STAFF, UPPER—

Question r¢ railway passes for Anglo-Indian and Indian

on State Railways. 266-67.

of certain offices. 1711

— 1229,

Ny

-
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SUBORDINATE STAFEF—
Question 7e¢ local reeruitment of —— of Railways. 467.
SUB-POST OFFICE—
; See *“ Post Office(s) .
SUB-POSTMASTER(S)—
Question re—
Death while on duty of the -—— Naria. 2598-99.
House rent allowance for in Bombay. 1398.
SUB-RECORD CLERK (S8)—
See ‘¢ Clerk(s) "'—
SUBSIDY—
Question re paid to Imperial Airways for carrying maile
between India and England. 377-78. X
SUCCESSION ACT—
‘¢ Indian under Aect(s) .
SUGAR—
Motion to reduce Demand for—
‘¢ Customs 7’ re—
Duty on ——. 1948-51. : :
Failure of the Government to prevent dumping of wheat and
——on the Indian market. 1930-37.
Question re—
Dumping of Russian —— in India. 402-3.
Duty on 2071-72.
TImports of into India. 883-85.
Improvement of the industry. 296-97. :
Reduetion of customs duty on —— (Discussed under the Indiam
Finance -Bill). 2445-47.
SUGAR FACTORIES—
See “ Factory (ies) ™.
SUGAR-CANE—
Question ye— :
Introduction of new varieties of ——. 1154-55,
—— breeding stations in India. 1154
—— cultivation. 1157.
SUHRAWARDY, DR. A— }
Bengal Criminal Law Amendment (Supplementary) Bill—
Motions to consider and. to:eireulate.. 108, 109-12.

Expressions of regret on the deaths of ' Colonel Crawford and
Maulana Muhammad Ali. - 17-18.

"General Discussion of the Railway Budget. 1010, 1055,
Indian Finance. Bill—
Motion to consider. 2184.
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SUHRAWARDY, DR. A—contd.

ideration of the Parliamentary Papers in connection
M:::gll; trlfec{);l(;u(m Round Table Conference. y1467 1670-74.
Motion to reduce Demand for ‘‘ Railway Board ” re representation
of Muslims in Railway services. 1186-91, 1197
| OQath of Office. 2.
Question (Supplementary) re—
Firing on a mob in Peshaway eity. 1232
Hindu and Muhammadan holidays in the office of the Director
General of Posts and Telegraphs. 775-76.

Muslim representation in the Posts and Telegraphs Department,
870-72.

SUKHRAJ RAI, RAT BAHADUR—
Indian Finance Bill—
Motion to consider. 2058-60.
Oath of Office. 3.
Question re—
Aeroplanes hovering over Bardoli. 701. -
Allegations against soldiers at Roorkee. 701. ;
Allotment of seats for the people’s fair in Delhi. 1098-99.
Amendment of the Sarda Act. 312
Appointment of Jains in railway serviees. 1563-64.
Appointment of telephone operators in Patna. 1564..
Appointments in the Indian Police Service. 544-45.
Bombs thrown in India in 1930. 317.
Classification of Political prisoners. 701.
Construction of a raﬂway line from Sultangunj to Deoghar 315.
. Cost of additional police and receipts for punitive police. 1563,
Delivery of letters by postmen to untouchables in Bengal.’ 314.
Effect of boycott of the law courts on the stamp duties. 3$17.

Fall in earningg of railways due to decrease of imports and ex-
ports. 313.

Fall in the prices of commodities. 316.

Fall in the price of grains.  312.

Funetions of inspectors of Income-tax. 1423-24.

Grant of an amnesty fo political prisoners. 311.

Health of Mr. V. J. Patel. 700. >
Improvement of third class railway compartments. 313-14.

Ineonvenient times for arrival and departure of trains on the
Egst Indian Railway. 316. g %

Issue of admission eards for the naugural ¢ 1
AR o inaugural ceremonies of New

4 Loss of revenue due to fall in imports and exports, 312-13
I Need of an overbridge at Sultangunj station. 315.
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SUKHRAJ RAI, RAI BAHADUR-—contd.
Question re—contd-
. New jails ‘constructed for political prisoners. 1563.
Nuimber of persons arrested and inprisoned for political offences.

Number of persons injured in connection with the Civil Dis-
obedience Movement. 316.

Overcrowding of third class railway carriages and introduction
of fang in intermediate class carriages. 313. 1

Papers fined and presses forfeited under the Press Ordinances.
700.

Patna telephone administration.  1159-60.

Peace proposals of Sir Tej Bahadur Sapru and Mr. M. R. Jayakar,
498,

Police injured in connection with the Civil Disobedience Moves
ment. 316-17.
Police lathis. 1159.

5 Policy of assaults and lathi charges. 14-15.

Promotion to the Indian Civil Service of officers of the Provincial
Civil Service. 545-46. b, IS

Provision of a waiting room for pilgrinis”at Nathnagar Railway,
Station. 1424, AT IRITIEN D

Provision of a waiting room for third class passengers at Bhagal.
pur junction station. 315.

Quantity and value of imported foreign piece goods. 312,

Rebellion ‘at Tharrawady. 701

Reduetion of railway fares. 318.

Selection of delegates for the Round Table Conference.  314.

Separation of the executive from the judiciary, 1414.. . ..,

Telephone service in Dhagalpur. 1423. SN ey

The people’s fair in Delhi. 1098.

Travelling allowance of Members of; the Legislatures. - 1413.

SULTANGUNJ— v :

Question re—
Construetion of a railway line from——to Deoghar. ~315.

Need of an overbridge at station. 315.
SUMMER HILL— !
Question ¢ occupation of clerks’ quarters at ——.  1726.
SUNDAY— : gy =
Question re measuves for relief of postal officials ‘working on —.
r~ and helidays, '2351-52. AEHIO O
SUPERANNUATION— i A4 : A
Question re ——of postal officials. 252998/ s W -
SUPERANNUATION ALLOWANCES AND PENSiONS— "
Demand for Grant. 2044. s Bl .

Pet Rk
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SUPERINTENDENT (S)—
Question re— v 50
Abolition of the post of Passenger —— on railways. 2899.
Appointment of a Muhammadan as Office —— of the office of the
Potmaster General, Punjab. 870.

Appointment of an additional
Works Department, Delhi. 2502.

Appointment of Muslim in Government of India offices. 714.

of Maing in . the Public

Appointment of Muslims as probationary —— of Post Offices.
1488.

Appointment of —— of Lighthouses in Bombay. 2727-28.

Appointment of —— of the Private Secretary to the Vieeroy’s

Press.  1965-66.
Appointment of , Timber Depdts, North Western Railway.
1004-05.

Appointments of Postal
Department. 876-77.

Assault of a sorter by a of the Railway Mail Service. 2597.

Complaints against Khan Sahib S. M. Yusif Quraeshi, —-— RailL-
way Mail Service, Allahabad, of Communal bias against
Hindus. 2959-60.

Complaints against the ——of the office of the Public Service
Commission. 915-16.

Duties of in the office of the Director General of Posts and
Telegraphs. 713.

Lack of Muslim office on the North Western Railway. 566.

Location of the headquarters of the ——, Railway Mail Service,
Sind and Baluchistan. 193-95,

3 Postal — appointed in the Madras Presidency. 1847.
SUPERINTENDENT OF EDUCATION—
Question re appointment of ——, Delhi and Ajmer-Merwara. 477-
78.

SUPERINTENDENT OF POST OFFICE (S)—
Question yre— Faid
Complaints against the ,» Malabar Division. 686:87."

anmuté(gggo& Inspectors of Post Offices and Head clerks of the

- Location of the headquarters of the —— TLower Sind and Persian
Gulf Divisions. 196.

Qualifications of the — Aligarh Division. 730-31.
SUPERVISORS—
Question re appointment of —— in the Postal Department. 2517,
SUPERIOR REVENUE ESTABLISHMENT—
See ““ Revenue Establishment *’,
SUPERIOR SERVICES—

Ques;;on re appointment of Indians in—— of State Railways. 896-

, ete., in the Posts and Telegraphs
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SUPER-TAX—
Reduection of rates of —— (Discussed under the Indian = Finance
Bill). 2640-90.

SUPPRESSION OF ‘COUNTERFEITING CURRENCY (INTERNA-
TIONAL CONVENTION)—BILL—
See ** Bill(s) .
SURPLUS PROFIT (8)—
See ‘* Profit(s) .
SURVEY OF INDIA—
Demand for Grant. 2039.
Question r¢ non-grant of a holiday for the general ele¢tion to' em-
ployees of that at Dehra Dun and Mussoorie. 219,
SURYARAOPET—
Question pe—
Appointment of an additional peon in the —— sub-post office.
251T.

Unsuitable aeccommodation in the —— post office buildings.
2519-20.
SWEDISH MATCH MANUFACTURING COMPANY—
Question re the ——. 892,
SWEDISH MATCH SYNDICATE—
Question re price cutting by the ——. 1480,
SWEEPERS— {
Question re price classification of — and nntouehables for the
Census. 1701.
SYKES, MR. E..F.—
Election of —— to the Standing Finance Committee fon, ﬁa:lwavg
59.
Indian Finance Bill—
Motion ‘to consider. 2388-91.
Motion to reduce Demand for——
*“ Railway Board ' re—.
Indianisation policy in the rm]wms 1301-02.
Lease of the Bengal and North Western Railway. 1308.
Oath of Office. 2.
Questicn re—
Raoi’l;vay freight charges on the North Western Railway. 1706-
v y y

Tatex of Sreipht Por Cbtton and Wheat between Delhiand Karachi.

2073-74,
&  SYLLABUS—
: ; Question re courses of instruction and —— of studies at the Milis
’ tary College, Dehra Dun. 109
SYNDICATE—
: Question re price cutting by the Swedish Mateh —. 1480.
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] T ’,l
TALIB MEHDI KHAN, NAWAB MAJOR MALIK—

, Klection of ——to the Salt Industry Committee. 569.

Indian Finance Bill—

Consideration of Schedule IV, Part 1, as recommended by His *
Excellency the Governor Genmeral. 2771-72.

Oath of Office. 3.

Punjab Criminal Procedure Amendment (Supplementary) Bill Motion
to consider. 69, 70.

Question re—
Allowanees and privileges of offieers of the Indian Territorizl Foree.

2394.95 J
Appointment of Punjabi Mussalmans to the higher ranks of the
Army. 1403

Examination of the Arabic Paper at the Finance Serviees Examina-
tion. 2960-61.

Incinsion of untouchables amongst Hindus for the eensus. 1403,

Quantity of wheat imported into India. 2825-26.
Wheat (Import Duty) Bill—

Motions to’ consider and to eirealits. ''9093.30. '»Y
TANGANYTKA—
Question re—
Grievanees of Indians in ——. 494,

Raid on a mosque in 492
Settlement in the Kenya nghlands and Union between —— and
Kenya. 493.
TANNING INDUSTRY—
Question re protection for the ——. 1962-63.
TARIFF BOARD—
Question re report of the——on the question of protection to the
Morarji Chemical Works. 2826-27.
TATA IRON AND STEEL COMPANY—
Question re—
Extra bounty paid on the rails made by the —. 233-40.
Income-tax realised from the 1961. g
Reduction of costs and Indianisation of the staff of the-— 240.

_ Representation of Government and the Leglslatlve Assemb]v on i
" the Board of the ——. 288. . 3

Result of protection given to the ——. 717-18. ' ~

Resolutmu re additional payment for rails to the ——.  2061-84. .
TATANAGAR FOUNDRY COMPANY—

Question ;g 3l?iu:k of money order facilities for the employees of the
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Demami Sr Sopolmpatisy Grast 8
Metion S redore Demand for < — e undne lveidence of lnecome-
= FeTSR
TR
Question vt Smpert duly m——. pia
TRACHEE(S)—
Mogicn 1o redince Demand for * Railway Beard a vl\mn\‘a

mmmmmnmdm
— = the United Provimoss. 1382

Question re— ¥
Enelish—— in the Royal Indian Military College at Dehra D\m.
206768,
Pay of ——in the East Indian Railway  High Schools of \he
Allshabad Division. 1965,

Pay of — in the Bast Indian Railway Schools. 496.

Pay of in the railway schools. 1061.

Transfer of non-Muslim —— from the Government ﬂlgh School,
Delhi. 2062

Vennmlar——m the Royal Indian Military College, Dehra Dun

TECH_NI(‘AL COLLEGE(S)f—
ce *“College(s) "
TECHZM(‘AL SCHOOL(S)—

See ““ Sehool(s) .
TELEGRAM(S)—
Question re— 1
Intereephon of s——addl:essed to Pandit Jawahar hnl!"hehru

intereeptxon of a——sent by Mr, Makhhan Lal, ,when expelled
from Ju‘bbulpore Cantonment, 2416-17.
mqmrmg about, the Tealth of Pand\t Mthal

Withholding of
Nehru. 223.
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TELEGRAPH—
Question re—
Provisien of —— communication at certain villages in the Burdwdn
district. 2832-33.
Provision of warm coats, ete., for
the Bihar and Orissa Cirele. 1157.
TELEGRAPH (AMENDMENT) BILL—
See *“ Indian ? under ‘‘ Bill(s) .
TELEGRAPH DEPARTMENT—
Question re—
Co-operative Society of the
Number of Mussalmans in the
505.
TELEGRAPH ENGINEERING DEPARTMENT—
Question ie retrenchment in the Public Works Department and the
882.

and telephone line staff in

, Punjab Cirele.  861-62. ;
, and ‘Telephone Department.

TELEGRAPH OFFICE—
Question re—
Opening of a at the village Baghi. 625,
Staff and income of certain 382.
TELEGRAPHIC COMMUNICATION—

Question re between Cheduba Island and the Aracan Qoast.
1411.

TELEGRAPHIC ENGINEERING—

Question re high pay of the Director of 1848.
TELEGRAPHISTS—
Question re— ;
Pay of postal signallers and —. 1848-49.
Promotion of —. 2637. &
TELEPHONE—
Question re—
Appointment of —— operators. 1158,

Appointment of —- operators in Patna. 1564.

Listening in to —— messages to and from the Congress Office. 228
Patna administration. 1159-60.

Prospects of linemen. 1158.

Provision of warm coats, ete., for telegraph and—hne M in
the Bihar and Orissa Circle. 1157,

Service conditions of —— operators. 1108.
Wireless —— serviee between India and England. 223.
TELEPHONE DEPARTMENT—
Question re number of Mussalmans in the Telegraph and — 505,
TELEPHONE SERVICE—
Question re —— in Bhagalpur. 1423,
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TELEPHONY—
Question re overseas Wireless 1431.
TEMPLE(S)—
Question re—

Desecration of a —— by Gurkha soldiers. 626-27, 2589-90:
Government expendltm on the maintenanee of mosqmﬁ dand —
Maulvi¢ and Hindu priests. 97172,
Management of the Budha Gaya——. 501 ihed
TEMPORARY CLERK(S)— :
See “ Clerk(s) .
TENDER(S)—

Question re—
Alleged preferential treatment of Mdssrs. Mattin and Company in
- for certain stores. 1552-53.

Non-aceeptance of lowest—— for supply of postal stores in
Madras. 1849.
Statement of quantities required in calling’ for ——Tor stores.
875-76.
—— for the supply of paint to the Indian Stores 'Department.
1558—.)4
under the running contract system. 1551. f

Unsmtablhty of the Rate Contract System for —— for istores for
the Indian Stores Department. 873-74.
TENDER FORM(S)—
. Question re—
Statement of quantities reguired in—— for the mpp.ly uf paint
and varnish. 1549-51.
Statement of quantities required in
1552, 1554-55. ..
TENDER VALUE—
Question re ——of sovereigns in India. 557.

TERRITORTAL FORCE—

for the aupply of stores.

Question re allowances and privileges of officers of the Indian ——.
2824-25.
TERRITORTAL FORCE (AMENDMENT) BILL—
See ** Indian —— *? under ‘‘ Bill(s) ",
TEXT BOOKS—
Question re Pushto—— for Military Officers. 912.
TEXTILES —
Question re purchase by Government of India ——. 290.
TEXTILE INDUSTRY—
Question r¢ protection for the Cotton —. 552.
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e |
THAL— .
Question re—
Accidents on the Forest Ropeway Work at —. 1103,
Expenditure on the Forest Ropeway Work at —— 1104
THAMPAN, MR. K. P.—
Election of —— to the Standing Committee on megratlon 1497.
@eneral discussion on the Railway Budget. 1036, 1042-44.
Indian Finance Bill—
Motion to eonsider. 2391.
Consideration of clause 2. 2442-43.
Consideration of Schedule I. 2452.
Consideration of Schedule IT. 2563-64.
Motion to reduce Demand for—
“ (Customs "7 re—
Failure of the Government to .prevent dumping of wheat and
sugar on the Indian market. 1936.
& Bxecutive Couneil 7’ re—
Neglect to effect substantial retrenchment in all departments.
e 1758-61.
‘¢ Interest on Debt and Reduction or Avoidance of Debt ™ re-- ‘1
Appointment. of a National Investment Board. 1990-91, 1992.

£ Railway Board '’ re— ‘
Construetion of 'a new railway between Kollengode and Cochin.
1261-62.
Oath of Office. 2.
Point of order raised by Mr, R. 8. Sarma whether an Honourable

Member can make use of a proscrlbed book in 'the Legislative
Assembly. 2367.

Question re— |
Abolition of the duty on gold thread. 897-98.° :
Appointment of delivery peons in Branch Post Offices.  782-83.
Appointment of Muhammadans in the Malabar Division of the

Postal Department. 782,
Calcuiation of the rate of interest charged to constituent horrowers 3
of the Government of Tndia.' 1557. :
Cases of inquiry in connection with the civil disobedience movement.
262-65.

Contributions hy the Gnvermnent of Indm to edueational institu-
tions in England. 1558

Creation of a new division on the South Indian RulIWa\ 898
Duty on eopra imported into Ceylon. 1486.
Economie condition of the masses. 261, 1 ! o

Expenditure on the South Indian Railway for raising the raﬂ head /
at Kallai. 1485. 7 *

Extensions of service in the Railway Department. 1486.
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£
THAMPAN, MR. K. P.—contd.
Question re—contd.
Facilities for training of Indian students abroad. 1557-38.
High railway fares and freight charges on the Shoranur -Nilambur
Branch of the South Indian Railway. 898-99.
Inadequacy of the provisions of the Press Act of 1910. 400.
~ Iucle:rl;ed rates for passengers on the South Indian Railway.
2332, :
Interest on railway eapital. 1556-57.
Land revenue administration in Madras. 256-57.
Late office hours in the Foreign and Political Department. = 723.
Losses inceurred at the Security Printing and Currency Note
Presses and diserimination against Indian apprentices. K 485-86.
Medieal leave in the Foreign and Political Depantment. = 725.
Mileage of lines in a mew Division created on the South Indian
Railway. 2332-33.
New railway projects in Southern India. 783.
Non’-grant of holidays in the Foreign and Political Department.
724

Number of persons arrested for political offences. 261-62.
4 Number of unemployed in British India. 261.

A Payment for the Kalpathy Bridge by the Palghat Municipality.
898.
Protection of the interests of paddy cultivators. 1712-14. !
Quantity of copra, ete., exported from India. 1493.
Recommendations of the Indian Cinematograph Committee. 256.
Reeruitment to the office of the Accountant General, Central
Revenues, and the Pay and Accounts Office, Delhi. 6.
- Refusal of leave in the Foreign and Political Department. 722-23,
724.
. Stores purchased for railways. 1556.
Training of Indians at the Security Printing, India, Currency Note
* Press and Central Stamp Stores. 478-84.
Question (Supplementary) re—
_ Appointment of Assistant Superintendents of Police in the Madras
: Presidency. 1847.
Land revenue legislation, 164-65.
Tenure of office of Executive Members of Provineial Govermnents.
463, 8 ;
Resolution re additional payment for rails to the Tata Tron and Steel
Company. - 2972-74.
THARRAWADY—
-~ Question re rebellion at ——. 701, aw
K THEAGAROYANAGAR—
Question #e provision of a post office at —, 2523,
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THIRD CLASS—
Motion to reduce Demand for ‘‘ Raiiway Board '’ re grievances of
— passengers. 1274-76.

(Question re—
Construction of a shed for —— passengers at Madho Singh railway
station, 1719-20.
Tmprovement of —— railway compartments. 313-14.
Lavatory arrang ts for——p s on the Barsi Light

Railway. 2070.

Overcrowding of railway ecarriages and introduction of fans
in intermediate class carriages. 313, 459-60.

Provision' of a bathroom for —— passengers at Phulera railway

Provision of ‘a waiting room for —— passengers at Bhagalpur
junction station. 315.

——nrailway fare on the South Indian Railway. 1419-20.

THUMB IMPRESSIONS—
Question re——of political prisoners. 297-98. :

TICKET(S)—
Question re—
Diserimination in the issue of railway platform —. 183-84
Issue of return —— on railways. 279-80.

IS?& of week-end return on the North-Western = Railway.

Marking of railway ——in Urdu. 2058-59.
Platform issned at Colaba railway station. 737.
—— issued for the inaugural ceremonies of New Delhi. 903-05,
TICKET CHECKING—
Question re abolition of the erew system of ——. 541,
TIME-TABLE—
Question re—
Publication of the All-India Railway ——. 325.
Publication of the State Railways ——in Urdu. = 2058.
TIME-TEST—
Question r¢ application of Mr. Bewoor’s —— to Railway Mail Service
‘Offices. 2351,
TIMINGS—
Question re-provision of intermediate class aecommodation on, and

inconvenient of, the Grand Trunk Express bet: i
Madras. 2196-97. Ers 20 Dol and

TIMBER DEPOTS—

Question re appointment of Superintendent, — . W
Railway. 1004-05. e . North-Western

L/

9
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TIN TUT, MR—
Oath of Office. 4.
Indian Finance Bill—
Consideration of Schedule IIT. 2574.

TITLE HOLDER(S)—

Question re—
Hindu and Muhammadan —— in the distriet of Patna. 726.
Hindn-——in the Bihar Sub-Division. < 2207.
TONNAGE-—
Quesiion 7e of Indian and foreign rails purchased in India. 234.
TOSHAKHANA—
Question re disposal of articles in the—— 1066.

TOTA SINGH—
‘Question, re internment at Lakki village of —— of Peshawar. T702.
TOUNGU—-

Motion for Adjournment re failure to preserve law and order in the
Pegu division and district of Burma. 2900.

POWN INSPECTOR(S)—
See ‘‘ Inspector(s) .

TRACERS—
Question re discontent amongst claims mspeetous and elaims--— on
the North-Western Railway. 302, 337
TRADE—

Question re—
Deeline of British with India. 229-30.
Deplorable condition of the Khesari 1415.
Deplorable condition of the paddy and. rice ——. = 1414-15.
Depression in attributed to the 1s. 6d. ratie. 1482,

TRADE COMMISSIONER(S)—

Question re—
Appoigtment of .6~ from the Central Provinces. 456,
Appointment of a —— in East Africa. 492.
Appointment. of Indian abroad. 189.
Appointment of —— in Turkey; Africa, and Japan. 162,
Indian ——. 1480-81.
Recruitment of —. 162,

Staff employed: in the office of the High Commissioner for India and
the Indian in London. 335.

Staff of the offices of the High Commissioner for India and the
Indian ——in London. 696-97.

——. 8289, .
' ——at'Milan, Humburg and New York. 161-62.
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TRADE DEPRESSION— X
Question e loss of revenue due to——. 150.
TRAFFIC—
Question re—
Lengthy hold-up of a——at a level crossing. ~506-07. .
lost by the Great Indian Peninsula Railway at Amraoti.  2070-
1,

TRAFFIC DEPARTMENT—
Question re—
Appointments in the ——of the Great Indian Peninsula Rallswly.
461-62.

Recruitment of Sikhs to the
TRAFFIC INSPECTOR(S)—
Question re—

Appommiment of Indian Christians as ——on the North-Western
Railway. 486.

Daily allowances of —— on the Hast Indian Railway. 2419.
TRAFFIC SERVICE—
Question re appointments to the superion
Railways. 2430.
TRAFFIC SUPERINTENDENTS—
Question re Assistant —— on the Assam-Bengal and Eastern Bengal
Railways.  709.
TRAGEDY—
Question e a shooting —— in Peshawar. 1235,
TRAIN(S)—
Question re—

Inconvenient times for arrival and departure of ——on the East
Indian Railway. 316.

Inconvenient —— service from Kishanganj to Bursoi. 707.

Need for lavatories on the Darjeeling-Himalayan Railway -—.
251. !

Need of through —— from Bhaptiahi to Palezaghat via Darbhanga.
1421,

Provision of a through ——mic Bandel-Barharwa. 557.

Tiv)l;;l]gs of certain ——running between Howrah and = Muttra.

TRAIN CONTROLLER(S)—
Question: re appointment of Muslims as ——. 1103,
TRANSFER(S8)—
Question re—
——— in the Postal Department. 2487-88.

~—97 o(; t;Je Distriet Judge of Dera Ismail Khan fmm that distriet.

of Indian Railways. 1725,

of Company-managed
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TRANSFER(8)—contd.
Question ye—contd.
—~to the office of the Controller of Railway Aeccounts of work
ggne previously by the Cash Branch of the Railway Board. 621-
TRANSFER CONCESSIONS-—
See ‘* Concessions .

TRANSLATIONS— ey
Question re publication in the vernacular of —— of researches carried.
on by the Government of India. 311.
TRANSPORT—

Question re freight rates for the —— of wheat. 1093-94.

TRANSPORTATION—

Question re —— for life of Pandit Jagat Ram. 1401-02.
TRANSPORTATION SUPERINTENDENT—

Question re expenditure incurred on the new Nagpur Divisional ——

office. 541-42.

TRANSVAAL—

Qulestion re safeguarding of the interest of Indian settlers in the —.

76.

TRAVELLING ALLOWANCE—

See ¢ Allowance(s) . 4
TREASURY—

Question re dismissal of a clerk from the Peshawar 2132-33.
TREASURY BILL(S)— i
Question re—

Issue of India 272-73.
Short-term debts and —. 1556.
TREASURY BRANCH—
Question re cost of the old
1400.
TRIAL(S)—
Motion for Adjournment re summary
at Peshawar. 1160, 1205-24.

Question ¢ of cases by members of Cantonment Boards. 1856.
TROOP(S)— ;
Question re— 10
Categories, training and equipment of ——in India. 388.89.
Equipment of Internal Security —. .390.
Strength of Internal Security 389-90. >
—— available for aiding the civil authorities. 391-92.
——used for suppression of civil disorders. 391.
TUBERCULOSIS— "
Quesion 76 ——in Peshawar. 2738-39,
L90LAD i

of the Bombay General Post Office.

and execution of Habib Nur
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TUN AUNG, U—
General discussion of the Railway Budget. 1041-42.
2 'Maciolé.tnr adjournment re action taken against the General Council
“ ' of Burmese Associations. 817-20.
Motion re¢ consideration of the Parliamentary Papers in connection
with the Indian Round Table Conference. 1653-55.
Motion to reduce Demand for ‘‘ Railway Board *’ re Indianisation
policy in the railways. 1282-83.
Oath of Office. 683.
Question re—
Appointment of Burmese as Income-tax Officers in Burma. 1412.
Appointments in the General Post Office, Rangoon. 1484-85.
Caneellation of passport granted to Rev. U Ottama. 2485.

Construetion of a Roman Catholic Chumch in Mingaladon Canton-
ment.

Deputation of Sir Henry Howard to assist in the financial settle-
ment between Burma and India. 1484.

Establishment of military, naval and aerial colleges for Burmans.
ik

Memorial from the Ratepayer’s Association, Mandalay Cantonment.
1411

Remission of income-tax of people affected by earthquakes and
cyclones in Burma. 1411.

Telegraphic communication between Cheduba Island and the Aracan
Coast. 1411.

TURKEY—
Question re appointment of Trade Commissioner in .- Africa and
Japan. 162.

T
UMAR SAHIB, MTAN—
Question re property attached to the shrine of ——. 2739.
UNEMPLOYED PERSONS—
Quesﬁon re collection of statisties of educated —— in India. 1086.
UNFILTERED WATER—
See *“ Water 7.
UNIFORMS—
Question re—
Quality of —— for inferior staff of the Railway Mail Service. 1399,
Supply of ——to postmen in Madras. 2959.
UNIONS—

Question re consultation of the Railwaymen’ =
retrenchment. 1703. waymen’s —— on the policy of

A
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UNITED PROVINCES—

Motion to reduce Demand for ‘‘ Railway Board ’’ re Raﬂwng' Board’s
educational policy wnh reference to pay of Railway Middle School
teachers in the —. 1332,

Question re—
Fire-arm licences confiscated in the 2071.
r Promotions in the Postal Circle. 345-46.
Transfer from Ghazipur to Lucknow (ﬁ Stzhg3headquarters of the

Commissi of T tax, —.
UNIVERSITY (IES)—
Election of Members to the Court of the —— of Delhi. 74659, 978,
1008.

Question re—
Assanlt and arrest of Members of a Jatha from the Gurukul
19.

Kangri
Grant to the Bena.res Hindu — 973.
Grant-in-aid to the Benares 704.
Payment of grants to the Benares Hindu ——. 962,

Stipends paid to the students of the Delhi ——. 996-97.
Withholding of a portion of the grant made to the Benares Hindu
222,

(“ Withholding of financial aid to the Benares—. 184,
Withholding of grants from the Benares Hindu —. 278-79.
UNLAWFUL ASSEMBLIES—
Question re use of foree in dispersing —. 172-74.
UNLAWKFUL ASSOCIATION ORDINANCE—
See ‘‘ Ordinance(s) .
UNLAWFUL INSTIGATION—
Question re promulgation of new Ordinances dealing with the Press
and ——. 295.
UNLAWFUL INSTIGATION BILL—
See ¢ Bill(s) ",
S UNTOUCHABLE(S)—
Question re—
Classification of sweepers and for the census. 1701.
Delivery of letters by postmen to in Bengal. 314.
Inclusion of —— amongst Hindus for the census. 1403.
UPPER DIVISION—
Question re appointment of Muslims in the —— of the office of the
1 Director General of Posts and Telegraphs. 710-11.
w{' UPPER SUBORDINATES—

Question re training of Indian —— of the South Indian Railway-
2729-30.
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UPPI SAHIB BAHADUR, MR.—
Indian Finance Bill—
Motion to consider. 2391-94.
Motion to reduce Demand for *“ Customs ’’ re inadequate representa-
tion of Muslims in the Customs Services. 1918-19.
Oath of Office. 3.
Question re—
Appointment of a Muslim as aerodrome clerk in the Civil Aviation
Office.  2498.
Appointment of a Muslim caretaker in Simla. 2497,
Appointment of an Indian as Postmaster General in Madras.
1847-48
Appointment of Assistant Superintendents of Police in the Madras
Presidency. 1846-47.
i Appointment of Muslim Judges. 2491-93.
Appointment of Muslims and Sikhs as storemen in arsenals. 1854.
Appointment of Muslims as Assistant Store Keepers in arsenals.

Appointment of Muslims as Head Assistants in arsenals. 1854.

Appointment of Muslims as Jemadars in arsenals. ' 1853.

Appointment of Muslims at Army Headquarters. 1853. \

Appointment of Muslims in the office of the Director of Civil ‘i
Aviation. 2493-97. |

Appointment of telephone operators. 1158, :

Cocoanuts and copra imported into Indian ports from Ceylon.
2498-99.

Employment of Muslims in the office of the Assistant Director of
Ordnance Services. 1853.

Encouragement of gur manufacture as a cottage industry. 1156 .

Grant of facilities to Indians visiting sngar factories in Java.
1155-56.

Grievances of the Moplahs. 1i53-54.

High pay of the Director of Telegraphic Engineering. 1848.

Improvements in manufacture of gur. 1156-57.

Improvements in quality of gur. 2491.

Introduction of new varieties of sugar-cane. 1154-55.

Non-acceptance of lowest tenders for supply of postal stores in
Madras. 1849.

Pay of postal signallers and telegraphists. ~1848-49,

Percentage of various communities employed in arsenals. 1854

Policy of ecolonising the Andamans with Moplahs. 2499-2501.

Postal Superintendents appointed in the Madras Presidency. = 1847.

Prizes for agricultural improvement. 1155,

Prospects of telephone linemen. 1158,

Provision of warm coats, ete., for telegraph and telephone line staff =
in the Bihar and Orissa Circle. 1157, I il

Sugar-cane breeding stations in India, 1154 ‘]

Sugar-cane cultivation. 1157. '
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URDU—
Question re—
Language classification for the census of those using ——. 2058.
Marking of railway tickets in ——. 2058-59.
Publication of the State Railways Time Table in ——. 2058.
USAGES—
Qnes{is%ti re non-interference with Hindu religious rites and —.

UTMANZAI—
Question r¢ police and military action at ——. 2055-57.

v

VALUE PAYABLE PARCELS—
Question re new rules for ——. 975.
VANASPATHI GHEE—
See ¢ Ghee *’.
VARNISH—
Question re—
Statement of quantities required in tender forms for the supply of
- paint and ——. 1549-51.
System for tendering for the supply of paints and — for the
Indian Store Department. 306-08.
VEEVERS AND TAIT, MESSRS.—
Question re railway posters designed by ——.  999-1000.
VENDORS—
Question re unsuitable foodstuffs supplied by —— at Aunrihar Rail-
way Station. 1721
VENDOR’S CONTRACTS—
See ¢ Contracts *. '
VERNACULAR(S)—
Question re—
Publication in the —— of the recommendations of the Round Table
Conference. 1086.
Publication in the —— of translations of researches carried on by
the Government of India. 311.
VETERINARY CORPS—
++ Question re grant of Commissions in the India — to Ind_\ans 328.
VETERINARY SERVICES. CIVIL—
Demand for Grant. 2042. r
VICE-PRESIDENT(S)— : " $ :
.. Question re— L
Election of in cantonments. 34748
Blection of —— to the Peshawar Municipality. 2852- 53
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VICEROY, HIS EXCELLENCY THE—
Address by to the Members of the Council of State and the
Legislative Assembly. 2787-89.

“Address by to the Members of the Legislative Assembly. 43-50.

Message from —— apponting date for the general discussion of
the Railway Budget. 916.

Message from —— appointing dates for the presentation and dis-

cussion of the General Budget. 349.
Message from appointing dates for the presentation and discus-
sion of the Railway Budget. 438-49.

Message from —— appointing Mr. R. K. Shanmukham Chetty to be
Chairman of the Legislative Assembly. 1.
Message from —— appointing the Honourable Sir George Rainy to

perform the functions assigned to the Finance Member on the
oceeasion of the General discussion of the Railway Budget. 350.

Message from approving of the election of Mr. R. K. Shanmu-
kham Chetty as the Deputy President of the Legislative Assembly.
201.

Message from approving of the election of Sir Ibrahim Rahim-

toola as President of the Legislative Assembly. 86.

Message from asking for the passage of the Indian Finance Bili
in the Legislative Assembly in the recommended form. '2707-08.

Message from —— directing the heads of expenditure specified in that
sub-section to be open to discussion by the Legislative Assembly
when the Budget is under consideration. 350.

Motion to reduce Demand for ““ Staff, Household and Allowances of
the Governor General >’ re request to the for some voluntary
surrender of emoluments for the needed retremchment. 2031-33.

Question re Indian States visited by 1495-96.
Statement re result of conversations between —— and Mahatma
Gandhi. 1545-48.

See also ‘‘ Governor General, His Excellency the *’.
VICEROY’S PRESS, PRIVATE SECRETARY TO—
Question re appointment of Superintendent of the
VILLAGE(S)—
" Question re—
Blockade of —— at Charsadda, ete. 1406.
Blockade of —— in Peshawar District. 1404-05.
Evacuation of around Peshawar. 221.
Military blockade of in the Peshawar distriet. 1237-38.
Provision of telegraph communication at certain —— in the
Burdwan distriet. 2832-33. . ST
Statements laid on the table by Mr. E. B. Howell re—
Military blockade of —— in the Peshawar distriet. 2736-37.
Oczc‘;lpation of Peshawar and surrounding —— by the

oo, FRY

1965-66.

itary.
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VIRAMGAUM—
Question re customs barrier at ——  2336-38.
VIRENDA, MR.—
Question re— 2
Arrest of , a student of the Foreman Christian College, Lahore.
1490-92.
Arrest of and Mr. Ihsan Elahi. 1420-21.
VISIT—
Question r¢ —— of British Round Table delegates to India. 1243.
VIZAGAPATAM—
Question re—
Inglzx;sion of the —— Agency in the proposed Orissa Province.
Scarcity of water at ——. 2346-47.
sz'eax;gst_h of the clerical establishment in the —— Postal Division.

Strength of the establishment of the Post’ Office. 2346,

VIZAGAPATAM HARBOUR, CAPITAL OUTLAY ON—
Demand for Grant. 2047..
Demand for Supplementary Grant. 987.

VIZAGAPATAM PORT BILL—
See *“ Bill(s) 7.
VOLUNTEER(S)—
Question re—
Alleged ill-treatment of —— of the Khudai Khidmatgar movement
in Charsadda. 1235-37. /
Closing of a dispensary for the treatment of Congress — at Char-
sadda. 220. {
Treatment of Congress —— in Charsadda. 1405.
VOTED EXPENDITURE—
See Expenditure"’.
VOTERS’ REGISTERS—
Question re unreliable —— for the municipal election in the City of
Peshawar. 1106.

w

WAGE EARNERS—
Question re—
Numbers of daily —— on railways. 708.
WAGON(8)— 2
Question re—
“'Conveyance of passengers in —— on the Bukhtiarpore Bihar Light
Railway. 506. i
— purchased by the Bengal Nagpur Railway. 1397.
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WAGON SHOPS—
Question re appointment of Indians in the partia,ge and —— of the
Bombay, Baroda and Central India Railway at Ajmer. 505.

WAITING HALLS—
Question re catering arrangements, ——, ete., at railway stations.
961.

WAITING ROOM(S)—
Question re—

Lack of —— at the Bukhtiarpore Bihar Light Railway stations,
506.

Provision of a —— for pilgrims at Nathnagar railway station.
1424.

Provision of a —— for third class passengers at Bhagalpur June-

tion station. 315. g
Provision of Indian style lavatories in railway carriage and ——.
1422.

Racial discrimination in —— on the Great Indian Peninsula Rail-
way.
Unsatisfactory —— at Bhubaneswar. 1152,
‘WAJIHUDDIN, KHAN BAHADUR HAJI—

Election of —— to the Standing Committee on Pilgrimage to the
Hedjaz. 201-02.

General discussion of the General Budget. 1498-1500.
Indian Finance Bill—
Consideration of Schedule I. 2447.
Consideration of Schedule ITI. 2622, 2623, 2626.
Motion for Adjournment re communal riot at Cawnpore. 2876-77.
Motion re election of Members of. the Governing Body of the Imperial
Council of Agricultural Research. 30.
Oath of Office. 2. i :

Question re—

Accident caused by military lorries in Peshawar Cantonment.

2133.
Accidents on the Forest Ropeway Work at Thal. 1103,
‘Admission of fon-agriculturists to an Agricultural examination.
2353.

Administration of religious shrines in the Peshawar District. 2327.

Allotment of seats for various communities in the Municipal Com-
mittee of Peshawar city. 1106-07. : )

Appointment of a Muslim as Director of Public Instruction in the
North-West Frontier: Province. - 1851.

Appointment of a Muslim as Executive Engineer, Irrigation De-
partment, Malakhand Division. 1852. a0

Apé)qintment of a Muslim as Ingpector of Post Offices, Peshawar

antonment. 2354. .

Appointment of Assistant Pay and Accounts Officers in the North-
West Frontier Province. 1104.
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WAJIHUDDIN, KHAN BAHADUR HAJI—contd:
Question re—contd.

§./%

<\\A)

Appointment of Assistant Secretaries of Cantonments. 342.

Appointment of Muslim Forest Officers in the Hazara Forest Sub-
Circle. 1488.

Appointment of Muslims as Assistant Pay and Aceounts Officers in
the North-West Frontier Province. 911-12.

Appointment of Muslims as Civil Assistant Surgeons in the North-
West Frontier Province. 2328.

Appointment of Muslims as Forest Officers in the Punjab and the
North-West Frontier Province. 1244,

Appointment of Muslims as probationary Superintendents of Post
Offices. 1488.

Appointment of Muslims in Civil Accounts Offices. 729-30.

Appointment of Muslims in Military Engineering Services. 1489.

Appointment of Muslims in the Military Engineering Service in
the district of Peshawar. 1429.

Appointment of Muslims ‘in various offices in fthe North-West
Frontier Provinee. 1110.

Appointment of Muslims on the North Western Railway. 2132.

Appointment of Muslims to the Government Offices in the North-
West Frontier Provinee. 2737-38.

Appointment of Muslims to the Government posts in the North-
West Frontier Provinee. 911.

Appoixlltmeut of Muslims to the Military Aeccounts Department.
912-14

Appointment of Muslims to the Military Engineering Service in
the Peshawar distriet. 2739.

Appointments in Railway Accounts Offices. 728-29.

Arrangement of Advisory committees in cantonments 348.

Bad condition of roads in Peshawar city. 1105.

Bye-laws in cantonments against Congress activities. 341.

(Cantonment, rates and taxes. 342.

Clerks, postmen, ete, employed at the General Post Office, Pesha-
‘war Cantonment. 2328

Communal composition:of the staffs of certain officers in the North-
West Frontier Province. 2740.

Complaints against the Superintendent of the office of the Publie
Service Commission. 915-16.

Contest for chairmanship of the Deolali Cantonment Board. 344.

Discharge of Agha Noor-Badshah, a Ziladar in the Irrigation De-
partment, North-West Frontier Province, 2326-27.

" Discharge of Cantonment Fund employees at Ambala. 908-09.

Dismissal of a clerk from the Peshawar treasury. 2132-83.
Dismissal of Cantonment Fund employees at Quetta. 909.
Duties and pay of postal accountants. = 346-47.
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WAJIHUDDIN, KHAN BAHADUR HAJI—contd.

Question re—contd.

Edueation of Muslim girls in Delhi, 2061-62.

Elected Boards in cantonments of the North-West Frontier Pro-
vince. 341. :

Election of members to the Ambala Cantonment Board. 1430.

Election of the Nowgong (antonment: Board. 341.

Election of Vice-President in/ cantonments. 347-48,

Election of ' Viee-Presidents to the Peshawar Muniecipality.
2352-53.

Employment of assistants and clerks in the Seecretariat as census
enumerators. 909-10.

Exclusion of Muslims from the operation of the Child Marriage
Restraint Act.” 696.

Expenditure incurred on the munieipal election in Peshawar eity
in 1929. 1107.

Expenditure on the Forest Ropeway Work at Thal. 1104.

Extension of the term of the Ambala Cantonment Board.  345.

Forest land in Nathia, North-West Frontier Province. 2738.

Government’s obligation in the case of appropriated houses in
cantonment. 344.

Grant of disability pensions to certain jemadars of the Indian

- Medieal Department. 1487.

Grant of land for the comstruction of an Islamia High Sechool in
Peshawar. 1109.

House-rent payable to Military Officers. 341.

Improvement of the industries of the North-West Frontier Pro-
vince, 2516.

Interpretation of the term ‘‘ Military Community ’’ as applicable
to the North-West Frontier Province. 1425.

Introduction of compulsory and free primary education in
Ambala Cantonment. 343-44.

Introduction of the elective system in eantonments in the North-
West Frontier Province. 1107,

Introduction of the elective system in the Peshawar cantonment
Board. 2737.

Location in Delhi of the Wireless Branch of the Posts and Tele-

graphs Department. 730.

Memorial for re-employment by storekeepers in the Military En-
gineering Service at Wmnstan 1490.

Muslim -member nominated to the Peshawar Cantonment 'Board,

Nomination of Indian Members to the Peshawar Cantonment
EsBodird: replid

Nominations to the Deolali Cantonment Board. 907-08.

Non-o?gml Remluhons passed by “the Legislative' Asgembly.
731 ;

Non-reduetlon of Muslim staff on the North Westem Raxlway.
2353-H4.

Persons expelled from cantonments. 848,

W= )
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WAJIHUDDIN, KHAN BAHADUR HAJI—concld.
Question re—concld. -

Political bodies forbidden to Government servants. 1105.

Prohibition of liquor. 696.

Promotions in the Unitéd Provinces Postal Tirele. 345-46.

Property attached to the shrine of Mian Umar Sahib. 2739.

’ Protests against the nomination of a Member to the 'Peshawar
Cantonment Board. 2134-35. A

Pushto text-books for Military Officers. 912.

Qualifications of the Superintendent of Post Offices, Aligarh Divi-
“sion.  730-31.

B,ecommendations of the Haj BEnquiry Committee. 695.

Reduction of conservaney tax in Cawnpore Cantonment. 344.

. Reduection of steamer fares to the Hedjaz and abolition of Quaran-

tine.  695.

Rents charged for mutton shops in Peshawar Cantonments.
2737.

Rents charged for platforms in front of shops in cantonments.
342,

Renting of sites on a Muslim graveyard at Peshawar. 1851

Repairs to a mosque in Peshawar. 1489. %

Representation of Muslims in the office of the Director General of
Posts and Telegraphs. 1109-10. 4

Repreésentation of Muslim inthe Provineial Service in the North-
West Frontier Province. 1430.

Representation of Muslims on the Governing Committee of the
Frontier High Sehool, Peshawar Cantonment. = 1104-05.

Restoration to Muslims of land near the Kachery Mosque in
Peshawar Cantonment. 2133.

§ale of meat in Peshawar. 1108-09.

Geats allotted to various communities of the Municipal Com-

" HLE

i mittee of Peshawar. 1428-29.
Separation of Mohalla Dilazak from Shahjahanpore Cantonment.
343.
Supervision of Public Service Commission examinations. 914-15.
f Transfer to Awaqaf Committee of Peshawar of a Muslim graveyard

at Peshawar. 1850. 3

Transfer to Muslims of a Muslim graveyard at Peshawar.
1849-50, 1850-51."

Tuberculosis in Peshawar. 2738-39.

Unreliable Voters” Registers for the municipal election in the city
of Peshawar. 1106.

New rules for value payable parcels. 975.

Tickets issued for the inangural ceremonies of New Delhi. 903.

WAEKF VALIDATING BILL—
’See ¢“ Mussalman — ’? under ¢ Bill(s) .
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WALAYATULLAH, KHAN BAHADUR H. M—
Eleet_ign of —— to the Standing Finance Committee for Railways.
52.
Motion re consideration of the Parliamentary Papers in connection
with the Indian Round Table Conference. 1659-61.
Motion to reduce Demand for ‘‘ Customs ’’ re Sikh representation.
1944-45.

Oath of Office. 3.
Question re—
Disposal of articles in the Toshakhana. 1066.

Establishment of District and Municipal Boards in Peshawar.
862-63.

Recruitment of Muslims on the North Western Railway. 1064.
Representation of Muslims in railway services. 1064.
Safeguarding of the interests of minority communities in appomt-
ments in the office of the High Commissioner for India in London.
1065.
Special Board for the appointment of Rolling Stock Officers. 1065.
WALKOUT—
——— of the Members of the Nationalist party of the Legislative
Assembly as a profest against the execution of Bhagat Singh and

others. 2606.
WAR—
Question. re murder in Iraq during the —— of three Indian officers.
1062-
WAR MEMORIAL ARCH—'
Question r¢ cost of the —— in New Delhi and of the fire thereon.
1702.
WARD(S)—
Question re provision of a children —— at the Peshawar Hospltal in

memory of the children of Sardar Ganga Singh.
Statement laid on the table by Mr, J. G. Acheson re constructlon of a
children’s —— in the Peshawar Hospital. 1432, 2076.
V7ARM CLOTHING—
See ** Clothing ..
WASTE PAPER—
Question re—
Disposal of
2210-11.
Sale ?)fg ——— by the East Indian Railway Press, Caleutta. 689-90,

from the Go_verument ‘of In_dia Press, ' Aligarh.

WATCH AND WARD— =~ I

Question’ re introduction of the —— system on the North Western
Railway. 318.

WATCH AND WARD DEPARTMENT— z
Question re expenditure incurred on the —— of railways. 1099-1100.

Ll 7T

S a0
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WATER—
Motion to reduce Demand for ‘¢ Irrigation (ineluding Working Ex-
penses), Navigation, Embankment and Drainage Works’’ re

supply of —— to cultivators. 1973.
Question re—
Non-supply of —— at second and third class stations on the Bengal

and North Western Railway. 1721
Rates for filtered —— in New Delhi. 997- 98.

Scareity of —— at Vizagapatam. 2346-47.
Unfiltered —— supply in Daryaganj, Delhi. 999.
WATER RATES—
See *“ Rate(s) .
WATER SPRINKLERS—
Question re discharge of Muslim —— on the North Western Railway.
2053.
WAZIRISTAN—

Question re memorial for re- -employment by storekeepers in the Mili-
tary Engineering Service at —. 1490.
WEEK END RETURN TICKETS—
See ‘¢ Tickets .
WEEKLY REST DAY—
Question re on the Bengal and North Western Railway. 2832.
WELFARE COMMITTEES—
See ¢ Committee(s) 7.
WHEAT—
Motion to reduce Demand for ‘* Customs '’ re failure of the Govern-
ment to prevent dumping of —— and sugar on the Indian market.
1930-37.
Question re—
Deeline in exports and rise in import of ——. 338.
Deplorable state of Indian trade. 697-98.
Freight rates for the transport of ——. = 1093-94.
Import of and guwr into India. 175.
Tmports and export of 168.
Quantity of —— imported into India. 2825-26.
Rates of freight for cotton and between Delhi and Karachi.
2073-74.
Reduction of railway freight on Punjab —— sent to Calcutta and
Bombay. 300-301. :
WHEAT (IMPORT DUTY) BILL—
Ree ‘¢ Bill(s) .
WHITE PAPER—

Statement laid on the table by the Honourable Sir George Rainy re
‘——=_'in connection with the Round Table Conference. 759,
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WIDOWS’ HOMES—
Question' re t of orphanages and ——. 700,
WIRE(S)—
Question re protection for copper ——, 2827-28, \
WIRE FENCING—

Question re lack of near, and facilities for passengers at, Azim- ]
ganj city station. 183,

WIRELESS—
Question re telephone service hetween India and England. 223.
WIRELESS BRANCH—

Question re location in Delhi of the —— of the Posts and Telegraphs
Department. 730.

WIRELESS TELEPHONY—
Question re overseas 1431. |
WITNESSES— f

Question re travelling allowance paid to —— before the Haj Inquiry }
Committee. 1855-56.

WOMEN—

Question re Convention regarding employment of ——— at night.
182-83.

WORKING EXPENSES : ADMINISTRATION, COMMERCIAL
LINES—

Demand for Excess Grant. 981.
WORKING EXPENSES : ADMINISTRATION (RAILWAYS)—
Demand for Grant. 1353.
WORKING EXPENSES AND MISCELLANEOUS (STRATEGIC
" 'LINES)-— ¥
Demand for Supplementary Grant. 989.

WORKING EXPENSES : REPAIRS AND MAINTENANCE AND
OPERATION—COMMERCIAL, LINES—
Demand for Excess Grant. 981.
Demand for Grant. 1353.
WORKING EXPENSES (STRATEGIC RAILWAYS)—
Demand for Grant. . 1354.
WORKMAN (EN)—
Question re— S T
Number of —— and muster clerks, ete.,, at the Carriage and Loco.
Shops at Ajmer. 2326, : - .
Record of agpointment, promotion, transfer, etc., of —— on the
Bengal and North Western Railway. 2831. - ;
WORKSHOP (S)— ; )
Motion to reduce Demand. for *“ Railway Board *’ re inadequate faci-
lities for training of Indian students in railway ——, 1382-37,
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WORKSHOP (S)—contd.
Question, re— .
Allowances of apprentices at the Kharagpur railway —. 462.
Application for training at a Jamalpur —— by a student of the

Benares Engineering College. 2418.

Arrest of certain employees of the North Western Railway —.
1004.

Capital outlay on the Railway Engineering —— at Arkonam.
786

Grievances of daily-rated
Western Railway. 2340-41.

Issue of railway passes’'to employees of contractors in Bengal and

employees on the Bengal and North

North Western Railway ——. 2344,
Labour employeii in —— on the Madras and Southern Mahratta
Railway. T788.

Leave reserve, strength and cost of employees in railway ——.
788.

Lioss suffered by the Railway Engineering —— at Arkonam as a
result of orders given to private firms. 786-87.

Output of the Railway Engineering at Arkonam. 785-86.

Qutturn and costs of railway 787.

Refusal of facilities to office-bearers of the Bengal and North
I+ Western Railwaymen’s Association to investigate measures for

prevention of accidents in railway —. 2344.
Strength of staff of the Railway Engineering —— at Arkonam.
T87.

Wastage in railway on the Madras and Southern Mahratta

Railway. 788.

24

YAKUB, MAULVI MUHAMMAD—

Allegations of partiality on the part of the Chair. 2534-35.
Bengal Criminal Law Amendment ( Supplementary) Bill—
Motions to consider and to circulate. 102, 106-08, 116, 119.

COode of Criminal Procedure (Amendment) Bill—(Amendment of
section 144)—
Motions to refer to Select Committee and to circulate. 929-32, 933,

Congratulations by —— to Sir Ibrahim Rahimtoola on his election as
President of the Legislative Assembly. 39.

Disposal of public business after the walk out — of a seetion of
the House. 2610-11, 2618, 2619, 2621.

Exprse;gions of regret by —— on the death of Pandit Motilal Nehru.

Txpressions of regret by —— on the death of Sir Jamsetjee Jeejee-

bhoy.



350 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

YAKUB, MAULVI MUHAMMAD-—contd.
Expressions of regret on the deaths of Col. Crawford and Maulana
Muhammad Ali. 17, 18-19.
General discussion of the General Budget. 1583-86.
Indian Finance Bill—
Motion to consider. 2145, 2304, 2305, 2306.
Consideration of Schedule IT. 2474,
Consideration of Schedule ITI. 2625-26.
Consideration of Schedule IV. 2652-55, 2657.
Motion for Adjournment re—
Communal riot at Cawnpore. 2893-95, 2897.
Murder of Muslims at Moehi in the Mirzapur distriet (leave
refused). 2433-34.
Summary trial and execution of Habib Nur at Peshawar. 1213,
1217, 1222.
Motion re—

Consideration of the Parliamentary Papers in connection with the
Indian Round Table Conference. 1459, 1633-38.

Election of Members to the Standing Committee on Emigration.

Motion to reduce Demand for—
‘‘ Indian Posts and Telegraphs Department (Including Working
Expenses) " re—

Representatlon of depressed classes in the Posts and Telegraphs
Service. 1985-86.

‘“ North West Frontier Province ’’ re—
Retaining Regulation No. IV of 1901 and other Regulations in
the North West Fronner Province. 1887, 1902-03.
‘“ Railway Board *’
Indianisation on poh’cy in the railways. 1297-98.
Remodelling of the Patna Junction railway station. 1311, 1312.
Representation of Muslims in Railway services. 1177, 1182-86,
1192, 1195, 1196, 1197, 1249, 1251, 1252.
Retrenchment. 1136, 1137, 1162-63, 1165, 1166, 1167.
Nomination of —— to the Penal of Chairmen. 350.
~ Oath of Office. 3.
Public Accounts Committee—
_Consideration of the Report of ——. 760-61.
Punjab Criminal Proceduré Amendment (Supplementary) Bill—
Motion to consider. 62, 64-65, 75.
Questlon re—
Allegations against an Executive Engmeer of the Pubho ‘Works
Department, Delhi. 2501.

Appointment of an additional Superintendent of Mains in the
Public Works Department, Delhi. 2502. GED

4
$




INDEX TO LEGISLATIVE ASSEMBLY DEBATES. 351

YAKUB, MAULVI Ml IlIAliMAD——coﬂld.

Question re—contd.
Appointment of the accountant, Government  of India Press,
Aligarh. 2593.
Appointments in the Nasik Road Seeurity Printing, Currency Note
Press. 1225-27.
Apprentices at the Nasik Road Security Printing Press. 543.
Charges for hospital treatment of Dr. MeDermott when wounded in
Lahore. 703-04.
Communal riot at Cawnpore. 2741-44.
Complaints against the European and Anglo-Indian employees at
the Nasik-Road Security Printing Press. 544.
Contract for illumination in eonnection with the New Delhi In-
angural ceremonies. 2502
Diseharge of a cable joint expert from the Delhi Public Works
Department. 2501.
Grant-in-aid to the Benares University. 704
Houses built for the Master and staff of the Nasik Road Security
Printing Press. 543-44,
Pay of teachers in Bast Indian Railway Sehools.  496.
Qualifications of employees of the Government Poiver House, Delhi.
A 2503 aihisin ¢ y
5 ﬁﬁ and renovations at the *“ Eastern Hostel ”’, New ' Delhi.
2726-27.
Report of the Central Banking Inquiry Committee. 244.
Representation of Muslims in the elerical establishment of the
(tovernment of India Press, Aligarh. 2593
Representation of Muslims in the Railway Services, 703,
Sale of eooper wire by the Delhi Public ‘Works Department. 2502.
Search of the danghter of the late Maulana Muhammad Ali by the
Railway Police. 495-96.
Question (Supplementary) re—
Appointment of a Muslim as Aerodrome clerk in the Civil Aviation
Office. 2498.
Appointment of Muslim Doctors in the Combined Hospital, New
RN Delhi. 2503-04.
t A;g)ointment of Muslims in the office of the Director of Civil Avia-
| on.
i Demolition of a monument erected by the Munieipal Committee of
Peshawar and imprisonment of Mr. Allah Baksh Yusifi. 1235.
Diwanship of the Durgah Khawajah Saheb in Ajmer. 1240.

Examination of the Arabic paper at the Finance Service Examina-
tion. 2961.

Firing on a mob in Peshawar City. 1232.
Franchise of Indians in Ceylon. 160.
Military blockade of villages in the Peshawar District. 1238,

Mu;};&n" 21'epresentatiou in the Posts and Telegraphs Department.:




352 INDEX T0 LEGISLATIVE ASSEMBLY DEBATES,

YAKUB, MAULVI MUHAMMAD—concld.
Question (Supplementary) re—contd.
Poliey of colonizing the Andamans with Moplahs. ' 2501,/
Publication and circulation by the Inspector General of Police of
an account of the Peshawar riot. 1234,
Representation of ryotwari landholders in the Legislature. 163.
Tickets issued for the inaugural ceromonies of New Delhi. 904.
Resolution re—
Additional payment for rails fo the Tata Iron and Stegl Company.
2970-71, 2973, 2977, 2978, 2979,
Draft Convention regulating hours of work in offices, hotels, ete.
2987, 3000
Tmport duties on galvanised iron and steel pipes and sheets, 357.
Policy of repression. 631, 637, 663-65, 671,
Special Marriage (Amendment) Bill—
"Motion to comsider. 571, 572, 573, 574, 589-92, 593.
Suggestion by Diwan Bahadur T. Rangachariar re time limit for
speeches on the motions for reduction. 1906.
Wheat (Import Duty) Bill—
Consideration of clause 3. 2937-39, 2942. g O }
Motion to insert a new elause after clause 3. 2951, -~
- Withdrawal of his eandidature for Presidentship. 86,

YAMIN KHAN, MR. MUHAMMAD— |

. Allegations of partiality on the part of the Chair, 2530-31,
Cotle of Criminal Procedure (Amendment) Bill--(Amendment of seutwn
144)—
Motions to refer to Select Committee and to cireulate. 854-57, 936.
Congratulations by to Sir Ibrahim Rahimtoola on is_election
as President of the Legislative Assembly, 40.

Disposal of Public business after the walk out of a section of the
House. 2610, 2619

Election of —— to the Court of the University of Delhi, 1008,
Elg;tiun of —— to the Standing Finance Committee for Railways.

E:g’)llée;gons of regret by —— on the death of Eandjt Motilal Nahru.

Expressions of regret by —— on the death of bu‘ «Jamsetjee
Jeejeebhoy. 744

General discussion of the General Budget. 1000., 1
Geneml discussion of the Railway Budget. 1035-39.. .
‘Indian Finance Bill—
Consideration of Schedule TIT. 2623,
Consideration of Sehedule TV, 2679-80, 2714.
Indian Income-tax (Second Amendment) Bill-=
_ Motion to circulate. 2799-2800,
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YAMIN KHAN, MR. MUHAMMAD—contd.

Indian Partnership Bill—
Motion to refer Select Committee. 514.
Motion for Adjournment re—
Communal riot at Cawnpore. 2892-93.
Summary trial and execution of Habib Nur at Peshawar. 1207,

Motion re—
Jonsideration of the Parliamentary Papers in connection with the
Indian Round Table Conference. 1646-49, 1675, 1690.
Election of Members to the Court of the Delhi University. 755,
756.
Settlement arrived at between Government and the Congress.
1730.
Motion to reduce Demand for—
‘“ Army Department ”” re—
Military expenditure.  1819-24.
““ Customs ”” re— B A
Sikh Representation. 1938-39. il
S North West Frontier Province ” re— vt
Retaining Regnlation No. IV of 1901 and other Regulations in the
North West Frontier Provinee.  1883-90, 1903.
¢ Staff, Household and Allowances of the Governor General »* re—

Hill journey allowances and reduetion of extent of the Simla
exodus. 2023, 2026-27.

Oath of Office. 3.
Question (Supplementary) re—
Appointment of loeal hodies in the North West Frontier Province.
563.

¥

Tickets issued for the inaugural ceremonies of New Delhi. 904:05.
Resolution re—
Additional payment for rails to the Tata Tron and Steel' Company.
2974-75.
Amenament of Legislative Assembly  Eleetoral Rules. 411-14,
415, 416, 422, 424, 426-27.
Policy of repression. 441-43.
Round Table Conference. 438,
Wwaiie Vanaspathi' ghee.  803-05.
Separation of Burma from India (Discussed nnder the Tndian
Finance Bill). 2122
Speeial Marriage (Amendment) Bill—
" Motion to' eonsider. 573.
‘Wheat (Tmport Duty) Bill—
Consideration of clause 3. 2943, 2946.49,
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YOUNG, MR. G. M— i | %
- Auxiliary Force (Amendment) Bill—
Motion for leave to introduce. 216.
Motion to consider. 521.
Motion to pass. 521 i
Cantopments (Amendment) Bill— T
Motion for leave to introduce. 216,
Motion to consider. 515. §
Consideration of elauses 6, 7 and 8. 516-17, 519-20, e
Motion to pass. 520, \
Indian Naval (Armament) Bill—
Motion for leave to imtroduce.  217.
Motion to consider. 523-24, 526.
Motion to pass.  526.
Indian Reserve Forces (Amendment) Bill—
Motion to consider. 2873.
Motion to pass. 2874. )
Indian Territorial Force (Amendment) Bill—
Motion for leave to introduce. 216, s
Motion to consider. 520,
Motion to pass. 521.
% “i* Motion to reducé Demand for *‘ Army Department ** 7e Military es-
penditure, 1776 181049 1825, 1838.
Oath of Office. 4.
YUSIP QURABSHI, KHAN SAHIB S M~ = '

Question re eomplaints against ——, Supermtendent Rmh\uy Mail
Service, Allahabad, of communal bias mmst Hindus. _2959-60.

. o < dr e

| Ry ‘ g
ZAILDART SYSTEM—
Qucs{:(i%xé re adoption of the —— in the North West Frontier Provinee.

ZIAUDDIN AHMAD, DR.—
Appointment of to the lerury Committee. 410,

Congratulations by —— to Sir Ibrahim Rahimtoola on his eleetxon as
President of the Legislative Assembly. 40-41.

Demand for Supplementary Grant in respeet ~of ‘¢ Appropriation
— from the Reserve Fund '’ (Railway). 2542,

isposal of publie business after the walk out of ‘a seotxon of the
House. 2612.

Election of —— to the Sfandmo I‘mance (‘omxmttees 8l 2789
Genelr(:;égducuqsmn of the Railway Budget, 1017-23, 1036, 1037, 1047,
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ZIAUDDIN AHMAD, DR.—contd.

Indian Finance Bill—
Motion to consider. 2140-58, 2254, 2255, 2263.
10 /7 Consideration of Schedule TI. 254547
\[otlon for Adjournment re summary tridl and execution of Habib
o Nurat Peshawar, ' 1205-06.
Mot-lon re—
‘Consideration’ of the Parliamentary Papers in connection with the
Indian Round Table Conference. 1688-89.
EI;%OD of a Commlttee to consider proposals on the salt industry.
13.
40 Plection of Members to the Governing Body of the Imperial
Couneil of Agrienltural Research. 29-30.
Motion ‘to ‘reduee Demand for—
¢ Army Department ”’ re—
Military expendimre. 1803-08, 1812.
“ Hxeeutive Council *” re—
Neglect to effect substan.txal rctrenchment in all Departments.
1740 49,
“* Tnterest on Debt and Reduction or Avoidance of Debt " re—

— wggga t of a National Investment Board. 1991 92
g — ebt position. 2008—09

Raﬂway Board
Indianisation pohey in the rmlways 1285-91.
Retrenchment. - 1124-31, 1132, 1134, 1144, 1167, 1168-69.
Motion to reduce Demand. for Supplf‘mentary Grant in respect of
mlways—
Appropriation from Depreciation Fund. 988-989.
{0 Oath of Office.. 3.
Point of order by Mr. C. S. Ranga Iyer re procedure for discussion
of cut motions. 1121,
Publie Accounts Committee—
Considervation of the Report of ——. 765-69, 772
Question re— 1
Abolition of the erew system of ticket checking on the East
Indian Railway. - 144-45.
Abzoslggon of the post of Passenﬂer Superintendent on railways.
Alleged anti-Muslim pohcv in thn Railway ' Clearing Accounts
Office, New Delhi. 1700.
«Allowanees paid to Government servants. 970.
Appointment of an Indian Seeretary to the Agent of the East
Indian: Railway. 2330.
Arg;oxmmem of local bodies in the North West Frontier Province.

I&OLAD
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ZIAUDDIN AHMAD, DR.—contd. b T4 ¥4

INDEX TO LEGISLATIVI ASSEMBLY' DEBATES,

Question -re—contd.
Bank rate in England and in Indiai 563-64. N
Cases tried under the Regulations of 1883 .in the North West
Frontier Provinee. 1002,

Committees and Commissions paid for by the Govemmmlt of India.
1003.

Communities represented among Postmasters in  the Bengal and
Assam Postal Cirele. 1095.

Construction of a_ central station for the Bombay, Bamda and
Central Tndia Railway at Bombay. 901-02,

Construetion of a railway from Bansdih Road: to Maniyar Ghat.
148-49.

Continued application of I\I'u-tml Law in the North West Frontier
Provinee. 563.

Customs dunty. 2823-24.

Courses of instruction and syllabus of studies at the Military
College, Dehra Dun, 1095,

Décline in exports from India. 145 %

Disposal of buildings formerly used by Distriet Op;un . Officers,
1096-97. — "

Dividend paid by the Burmah Oil Company in 1930. 143,
Employment of Muslims on the North Western Railway. - 783.

Expansion of primary educatlon in  the \Iorth West  Frontier
Province. ' 1097,

Expenditure incurred on the Frontier. 96869,

Government expenditure on'the’ maintenance of musqneﬁ and
temples, Maulvis and Hindua priests. 971-72.

Grievances of Mussalman railway employees in the ?nn_]ab 902,
Improvement of the conditions of Tndian labour on railvays. 901
Instructions to Tneome-tax Officers. - 558-59. 5 :

Laézé\ of Muslims in the Railway ("leaxjglng "Aceounts 'Office. . 1081-

Martial law in fhe North West Frontier Provinee, 899,

Mush_m clerks in the Rates Register Branch of fhe Railway Clearing
"Accounts: Office. 1083,

Names of merchants of Karachi on the list of ‘the Indian Stores

' Department. : 250-51.

Non-release of Khan Abdul Ghaffar Khan, a political pifﬁtmer in bhad
health. '559-60. | f et T

Number of chaplains and bishops in India, " 970-71. \

Number of members of various com:mmiti‘ev in fhb Iﬁﬂi’nn Store
Department, Karachi., + 250, i

Number of persons imprisoned in the North Wes# F‘ro-nﬂer Provinee
in_ connection: with the eivil disobedienee movement.  969-70.

Offences during the period of Martial Law in the' North West
Frontier Province. 965-68. *E T
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ZIAUDDIN AHMAD, DR.—contd.
Question re—concld.

Officers on Special Duty in the Railway Board’'s Office. . 2330.

Price of the Burmah Oil Company’s petrol. 142,

Proportion of shares in the Burmah Oil Company owned by
Indians.  143.

Purchase of the Bengal and North Western Railway. 14:), 564-
65.

Railway pro,]ect.s under consideration. 145-48.
Rate of interest of the recent Government of India Sterling Loans.

140-41,

44 Rate of progress in India; 1096.

Receruitment of Indians to the Military Engineering Service. 1003,

Reeruitment to the Civil, Eleetrical and Mechanical Branches of the
Indian State Railway Service. 1003-04

Release of Maulana Abdul Ghaffar Khan of the North West Frontier
Provinee. 963-65.

‘.Rele.ase of political prisoners in the North West Frontier Provinece.

560, i %
Reply to question ¥e treatment of prisoners of the North West
Frontier Provinee. 1700. :
Hide Cess Inquiry Committee. 1004,
Report on the working of the erew system. 539.
Reslmﬂhng of the administrative areas of State owned Railways.

bhnre capital of the Bengal and l\urth Western Railway and the
Rohilkund and Kumaon Railway. 1095.

Transfer of railway officers. 2330-31.
Tregtment of Pathans intemed in the Multan Jail. 8‘)9—901

Treatment of polmm] prisoners of the North West Frontier
Province. 1084-85

Question (bupplememmy) re—

Alleged ill-treatment of volunteers of the Khudal Khidmatgar move-
ment in Charsadda. 1236, 1237.

Appo.mt.ment of Muslims in the officé of the 'Director of Civil
Aviation. 2496, f

Delay in inauguratmn of the Indian Air Mail Serviee, 282

Earnmgs from different classes of engers on the Great Indian
Peninsula and Bengal Nagpur Rapﬁt:ayz 463 s ;

Examination of the Arabic paper at the Finance Semces ﬁ:amma-
tion. 2961,

Financial Inquiry by Sir Arthur Salter,” 243,
Firing: o a mob /in: Peshawar City. 1232, 1233,
Franchise of Indians in Ceylon. 160,

Freight rates for the transport of wheat. 1094,

Grants for education of the children of rallway employees 468
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ZIAUDDIN AHMAD, DR.—concld. y
Question (Supplementary) re—coneld. : i
High bank rate in India.  489-90.

Hindu and Muhammadan holidays in the office of the Director
General of Posts and Telegraphs: 775-76.

Investments in Post Office Cash Certificates and mterest thereon.
464

Muslim representation in the Posts and Telegraphs Department.
870-72

Overerowding of third class railway carriages and provision of
fans in intermediate class compartments. 460-61.

Publication and eireulation by the Inspeetor General of Police of
an aceount of the Peshawar viot. 1234,

Reernitment of Muslims on the North Western Railway. 1065.

Reported security scheme for railway stations. 791,

Royal Military College, Dehra Dum. « 252, 253.

Standardisation of railway stores. 1094.

Termination of services of employees of the'Bombay, Baroda and
Central India Railway. 2323. .

Resolution re poliey of repression. 639. i N

Suppression of Counterfeiting Currency (International Convention) y
Bi

Motion to refer to Select Committee. 127.

Motion to appoint Members to Select Committee. 130.
Wheat (Import Duty) Bill—

Motions to consider and circulate. 2913, 2926-28.

ZILADAR— e
Question re diseharge of Agha Noor Bad;ha‘ in the zation
Department, North West Fronher.l’rovmce. 2:3‘%5&#Err
ZING PAINT— - T
Question re ;.Ileged violation of a contraet forithe supply of' white

ZOOLOGICAL SURVEY—
= ; Demand  for Grant. 2040.
ZOOLOGICAL SURVEY OF INDIA—
Question re purchase of stores for the office of the . 879—80
ZULFIQAR ALI XKIIAN, SIR—
Oath of Office. 531. akiontain
Appointment of Muslims as, train eontrollers. '1103 i 4
Reduction in staff of Government Departments. 1103‘

aibieol dorieeil .

LYOLAD—848—31-8-31—GIPS

o

" Question re— : i : 1"

o
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